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 The  Lok  Sabha  met  at  Eleven  of  the
 Clock.

 IMr.  Speaker  in  the  Chair}
 ORAL  ANSWERS  TO  QUESTIONS
 नाथूला  में  हुए  संघर्ष  के  बरे  में  पेकिंग  रेडियो

 द्वारा  प्रसारण
 121  श्री  रघुबोर  सिह  गती  क्या

 रक्षा  मन्ती  यह  बताने  की  कृपा  करेंगे  कि
 (क)  क्या  यह  सच  है  कि  पेकिंग  रेडियो

 ने  सितम्बर,  967  में नाथूला  में  हुए  संघर्ष
 के  बारे  में  दावा  किया  है  कि  चीन  के  पास
 भारतीय  अफमरों  के  हस्ताक्षरों  वाले  ऐसे  दस्ता-
 बेज  हैं  जिनमें  उन्हें  चीन  पर  आक्रमण  करने
 की  बात  को  स्वीकार  किया  है,  और

 ख)  यदि  हा,  तो  इस  झूठे  प्रचार  का
 खण्डन  करने  के  लिये  मरकार  द्वारा  क्या
 कार्यवाही  की  गई  है  ?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH)  :  (a)  Gov-
 ernment  are  aware  that  Peking  Radio
 has  made  some  propaganda  out  of
 the  so-called  possession  of  documents
 {rom  which  they  would  like  people  to
 believe  that  Indian  troops  transgressed
 inp  Chinese  tetritory.

 (b)  Government  have  made  i  clear.
 ay  Ras  been  since  brought  out  in  subse-
 quent  press  reports,  that  when  the
 Inchan  Officers  deputed  for  the  purpose
 Tegerved  Indian  dead  bodies  at  Nathu
 La  and  Cho  La,  all  that  they  did  was
 to  sign  in  good  faith  documents  which
 they  beheved  to  be  a  token  of  receipt of  dead  bodies  only.  Besides,  when  the
 Cliinese  propaganda  stunt  became
 known,  at  Cho  La  the  Indian  officer

 concerned  made  a  suitable  indication  on
 the  documen;  presented  to  him  to  make
 clear  that  all  he  was  acknowledging  was
 the  receipt  of  the  dead  bodies  given  to
 him.  Government  have  made  cheer
 their  position  on  this  point  and  no  far-
 ther  action  seems  necessary.

 tt  ot  fee  met  ita,
 पीकिग  रेडियो  और  सिकिम-तिब्बत  सीभा
 पर  चीन  की  तरफ  से  प्रचार  करने  वाले  लाउड-
 स्पीकरों  की  प्रचार-वार्ता  प्राय  रोज  बदल
 जाती  है  और  नित्य  नई  होती  है  1
 उस  के  मुकावले  में  भारत  की  प्रचार-वार्ता
 रोड़  बदलना  तो  दूर,  प्राय.  हफ्ते  में  भी  नहीं
 बदल  पाती  है  1  इसके  अतिरिक्त  चीन
 के  लोग  अपनी  प्रचार-वार्ता  केवल  एक  भाषा
 में  ही  नहीं  करते  हे,  बल्कि  सीमान्त  पर  बोली
 जाने  वाली  सभी  भारतीय  भाषाओं  में  करते
 है।  में  यह  जानना  चाहता  हु  कि  क्या  हम
 चीन  की  उन  भाषाओं  में  प्रचार  कर  पाते  हें
 या  नहीं,  जो  कि  उसके  सैनिकों  और  बहा
 के  लोगो  की  भाषाए  हें।

 SHRI  SWARAN  SINGH  General-
 ly,  We  are  prone  to  over-assess  the  effec:
 tiveness  of  broadcast,  from  the  other
 side.  On  the  whole,  our  broadcasts
 also,  which  are  directed  to  the  Tibetan
 side,  afe  quite  effective,

 at  रघुबोर  सिह  शास्रों  क्या  यह
 सच  है  कि  नाथूला  को  जाने  बाली  सड़क  की
 मरम्मत  में  या  पत्थर  तोड़ने  में  लगे  हुए  खम्पा
 लोगो  में  कुछ  चीनी  भेदिए  पाए  गए  है  और
 क्या  तिब्बती  शरणाथियों  में  भी  ऐसे  लोग
 निकले  हैँ,  जो  विश्वसनीय  नहीं  हे,  यदि  छा,
 तो  सरकार  ने  इस  विषय  में  क्या  एहतियाती
 कार्यवाहिया  की  हैं  ?
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 SHRI  SWARAN  SINGH  The  Tibe-
 tan  refugees  have  been  screened  from
 tame  to  ume  I  cannot  say  if  any  indi-
 vidual  who  was  working  on  that  road
 adtwally  was  an  undesirable  person  I
 have  no  information

 SHRI  NATH  PAI  It  is  not  a  ques-
 ४08  of  giving  undue  importance  to  Pek-
 ing’s  ulga  We
 know  that  our  forces  stationed  there
 acquitted  themselves  very  creditably
 against  heavy  odds,  but  may  I  know  what
 is  the  exact  truth  regarding  the  fatal
 casualties  suffered  by  the  Indian  forces
 and  when  the  exchange  of  the  dead  took
 place,  how  many  Indian  9000५  were
 exchanged  for  Chinese?  Were  there
 any  Chinese  bodies  in  our  possession which  were  transferred  or  the  Chinesc
 dead  clamed  by  the  Government  of
 India  died  only  in  what  is  now  occupied in  Tibet  by  the  Chinese  7

 SHRI  SWARAN  SINGH  It  3s  a
 fact  that  we  suffered  casualties  in  the
 ummual  stage  when  the  Chinese  started
 firmg  suddenly  at  a  ume  when  the  sol-
 diers  and  officers  who  were  there  did
 not  think  that  any  such  firing  would
 take  place,  because  they  were  not  doing
 anything  which  was  in  any  way  provo- catrve  or  could  be  taken  exception  to
 But  m  the  later  stage,  not  only  did  they
 wipe  off  all  that  but  in  fucy  they  suc-
 ceeded  in  inflicting  very  sizeable  casual-
 ties  on  the  other  side  and  as  the  hon
 Member  has  said  they  gave  a  very  fine
 account  of  their  performance

 About  the  other  question  the  pres- ence  of  Indian  bodies  on  the  Chinese
 aide,  there  os  information  m  this  respect of  two  types  one  is  that  some  of  the
 dead  bodies  were  actually  dragged  in
 the  cover  of  the  might  and  they  were
 taken  by  the  Chinese  on  to  their  side
 it  has  also  come  to  light  that  some  of
 our  soldiers  when  they  were  actually
 beng  attacked  and  after  they  were  at-
 tacked,  also  attacked  them  in  thc
 Chmese  bunkers  So  they  did  a  heroic
 yob  af  which  all  of  us  should  he  proud

 SHRI  NATH  PAI  50,  my  question
 Temams  unanswered  During  the  ex-
 change,  wa»  there  any  exchange  of
 the  Chinese  dead  from  our  side?  So
 far  as  the  casualtues  of  the  Chmese
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 ara  concerned,  it  is  only  2a  question of  surmise  that  they  suffered  heavy
 casualties  J  am  not  ignoring  the  valisst
 wmanner  wm  owhich  our  Indian  7  jawans behaved  there  I  am  quite  consciouw  of
 at  and  am  proud  of  :t  But  I  am  ask-
 ing,  when  the  actual  exchange  of  the
 dead  took  place,  many  Chinese
 were  exchanged  I  do  not  like  the  word

 dead  bodies”  because  one  feels  sosry about  them
 That  question  has  not  been  answered
 Mr  SPEAKER

 ain  a  general  way
 It  was  dealt  with

 SHRI  SWARAN  SINGH  We  did
 not  have  any  Chinese  hody,  therefore
 there  was  no  question  of  handing  over
 iny  Chinese  body

 SHRI  NATH  PAI  So
 dead  st  ws  only  a  surmise

 श्री  मघ  लिमये  क्या  यह  सही  है  कि
 नाथला  के  इलाके  में  चीनिया  द्वारा  जब  पहला
 हमला  किया  गया  तो  वह  इतना  अचानक
 था  कि  उसके  लिए  हमारे  लोग  नैयार  नही
 थ,  बहुत  से  अधिकारी  छुट्टी  पर  गए  के  और
 इस  लिए  पहलो  लड़ाई  में  हमार  लोगों  को
 पीछे  हटना  पडा  और  बाद  में  जा  कर,  तोपे
 वगैरह  ले  जा  कर,  स्थिति  को  सम्भाखा
 गया  ?  मत्नी  महोदय  न  कहा  है  कि
 हमारे  अफसरा  ने  यही  समझ  कर  हस्ताक्षर
 क्या  कि  वह  पत्र  मृत-शरीरों  के  आदान-
 प्रदान  के  बारे  में  है।  खैर,  आदान-प्रदान
 का  ता  सवाल  नहीं  है,  क्याकि  हमारी  ओर
 से  कोई  चीनी  सिपाही  मारे  ही  नहीं  गए  थे
 और  हमारी  भमि  पर  काई  मृत-शरीर  पाये
 ही  नहीं  गए  थे--यह  तो  केवल  मृत-शरौर
 वापस  लेने  का  सवाल  था।  में  यह  जानमा
 चाहता  हू  कि  जिस  कागज्ध  पर  हस्ताक्षर
 किया  गया,  क्या  वह  चीनी  भाषा  में  शा,  यदि
 हा,  तो  क्या  हमारी  सेना  के  पास  जीनी  भाषा
 जानने  वाले  कोई  लोग  नहीं  हे,  या  चूकि  वे
 मच्रेजी  जानते  हैं  और  समझते हैं  कि
 अन्तर्राष्ट्रीय  भाषा  है,  इसलिए  'क्रीमी  जानने
 या  पढ़ने  की  कोई  आवश्यकता  नहीं है  ?

 about  their
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 ह  बात  का  साफ़  जवाब  चिया  जाये  कि  ऐसे
 कागजों पर पर  क्यो  हस्ताक्षर  किया  गया
 और  अगर  वे  चीनी  भाषा में  थे,  तो  क्या
 हमारे दास  जीमी  भाषा  जानने वाले  कोई
 डुभाषिये  नही  थे।

 SHRI  SWARAN  SINGH  About  the
 first  question  which  has  been  put  by
 the  hon  Member,  I  have  already  said
 that  our  soldiers  who  were  working
 there  were  not  expecting  that  they  will
 be  attacked  suddenly  and  theref  at
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 यह  नही  पूछा  है  कि  अनुवाद  बाला  कासद्ध
 था  या  नहीं।  में  यह  जानना  चाहता  हू  कि
 जिस  कागज़  पर  हमारे  अफ़सरों  ने  हस्ताक्षर
 किये,  वह  कमि  भाषा  से  का  it

 aft  माथपाई  अगर  यह  मान  लिया  जाय
 कि  हस्ताक्षर  चीनी  कागज  पर  किये  बे,
 लेकिन  उस  पर  अग्रेजी  तरजुमा  सही  चलेगा,
 साफ-साफ  बतादये  कि  उस  पर  हिन्दी  जोडी  गई

 Ps
 नहीं  |  When  there  arc  internatsenal

 y the  initial  stage  a  number  of  casualties
 were  suffered  it  is  not  correct,  however,
 3१  33  imphed  by  the  hon  Member  in
 the  first  question  that  our  people  were
 on  leave  or  wire  absent  That  i  not
 correct

 शी  मु  लिसये  क्या  उस  इलाके  में
 कोई  अफमर  छुट्टी  पर  नहीं  थे

 SHRI  SWARAN  SINGH
 say,  but  that  ॥५  not  relevant  at  all
 (शलों  मधु  लिमये  मंत्री  महोदय  जाच
 करके  बताये  )  Its  not  a  fact  that  at  any
 stige  our  people  retreated  as  the  hon
 Member  put  it  The  whole  thing  !s,
 that  as  soon  as  the  first  attack  was  open-
 ed,  we  suffered  casualties  and  imme-
 diately  our  armed  torces  replied,  and  as
 we  appreciated  by  everyone  in  the
 country,  they  ucted  in  a  very  firm  and
 brave  manner  .ind  for  that  all  of  us  are
 proud

 T  cannot

 The  second  question  that  has  been
 put  is  aboul  the  language  of  the  docu-
 ment  which  was  signed  by  our  officer
 4  will  be  frank  in  saying  that  the  officer
 should  have  heen  more  careful,  he
 signed  in  good  faith,  he  need  not  have
 presumed,  (/nterruption)  we  have  got
 interpreters  also  but  in  this  particular
 case  —there  may  be  m  Chinese  also—
 there  was  i  trinslution  of  this  also

 शो  मधु  लिमये  9  मेरे  प्रश्न  का  उत्तर
 नहीं  आया  है।  हस  तरह  कास  नहीं  चलेगा।
 मैंने  पूछा  है  कि जिस  कागज  पर  हमारे  अफसरा
 के  हस्ताक्षर  हे,  वह  किस  भाषा  में  था।  अनु-
 बाद  का  सवाल  बेन  नहीं  उठाया  है  a  मेने

 they  are  in  the  languages
 of  the  two  countries  concerned  Was
 the  translauon  m  Hindi,  which  ts  the
 language  of  the  jawans  available  or  not
 and  it  not  why  not?

 SHRI  SWARAN  SINGH  _  I  would
 like  to  check  up  this  information  before
 making  4  clear  statement  about  langu-
 age  But  I  will  give  the  information
 that  1S  available  with  me

 क्री  सपु  लिसये  उसके  बाद  हमको
 सवाल  पूछने  का  मौका  दिया  जाय  इस  तरह
 से  नहीं  चलेगा  अध्यक्ष  महोदय  V

 SHRI  SWARAN  SINGH  In  the
 Chinese  newspapers,  they  have  publish-
 ed  photographs  in  which  the  document
 ts  both  in  Chinese  and  in  Hindi:  The
 signature  of  the  officer  below  this  is  m
 Enghsh  The  name  of  the  officer  who
 signed  this  ts  Major  K  दि  Chandrese-
 karan  On  the  top,  there  is  the  Chinese
 text  Below  that  5  the  Hindi  text  and
 then  the  signature  of  the  officer  m
 English  !  would  like  to  say  that  this
 Is  not  an  international  document  of  that
 type  and  the  same  convention  that  3
 applicable  to  solemn  documents  hke
 treaties  ec  should  not  be  imported
 into  tht,  ~The  main  motive  at  that  ume
 was  to  get  back  the  bodies  He  has  in
 good  faith  signed  it  thinking  that  tt  28
 the  receip  for  the  bodies  He  did  not
 know  that  they  will  introduce  some
 sentence  in  the  body  of  ॥  and  exploit
 it  later  on

 भी  मच  लिखये  वाह  वाह,  अध्यक्ष  महोदय,
 इस  प्रश्न  का  इस  तरह  जो  जवाब  आया  है
 बहू  विचित्र  हे,  इससे  काम  नहीं  बलेमा।_**
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 Ma.  SPEAKER:  He  has  answered
 it.  है  you  are  not  satisfied,  I  cannot
 help  it.

 SHRI  D.  C.  SHARMA  :  In  spite  of
 the  casualties  suffered,  our  jawans  gave
 &  good  fight  to  the  Chinese.  But  it  has

 in  some  papers—I  also
 wrote  about  it  to  the  Prime  Minster
 of  India—that  when  the  Chinese  invad-
 ed  Nathu  La  and  Cho  La  passes,  they
 were  able  to  grab  some  part  of  the
 territory  of  Sikkim  May  J  know  if
 there  ns  any  truth  m  the  speculation
 which  has  been  going  on  and  which  has
 been  in  a  way  confirmed  even  by  a
 leader  of  the  stature  of  Shri  C  Raya-
 gopalachan  ?

 SHRI  SWARAN  SINGH  .  There  ts
 No  truth  m  this  statement.  No  part  of
 the  Sikkimese  terrniory  has  been  grab- bed  by  the  Chinese  during  the  conflict

 tt  अटल  बिहारो  बाजपेथों  अध्यक्ष
 महोदय,  अब  तक  चीनियो  के  साथ  जब-जब
 हमारी  मुठभेड  हुई  है,  हम  न  किसी  चीनी  को
 जिन्दा  पकड़  सके  हें  और)न  किसी  की  मरी  हुई
 लाश  अपने  साथ  ला  सके  है  1  क्या  मे  समझ  कि
 हमारी  सरकार  ने  हमारी  सेना  को  निर्देश
 दिया  है  कि  चचकि  चोनियों  को  पकडने  में  या
 उन  को  लाश  लाने  मे  ज्यादा  जवानों  के  मरने
 का  खतरा  रहता  है,  इस  लिये  हम  उन्हें  जिन्दा
 पकड़ने  की  कोशिश  न  करें  आर  उनकी  लाश
 लाने  की  भी  कोशिश  न  करे।  अगर  ऐसा
 निर्देश  नहीं  दिया  गया  है  तो  में  जानना
 चाहुंगा  कि  क्या  सरकार  उस  बारे  में
 अपनी  नीति  पर,  अपने  दृष्टिकोण  पर
 पुनविचार  करने  जा  रही  है  ?

 दूसरी  बात  में  यह  जानना  चाहता  हू  कि
 रखा  मती  जी  ने  जिस  हिन्दी  टैक्स्ट  की  बात
 कही  है,  जिस  पर  हमारे  आफिसर  ने  दस्तखत
 किये  है,  वह  हैक्स्ट  क्या  है,  उसको  पढ़कर
 बताया  जाय  ?  क्या  हमारे  आफिसर  किसी  भी
 कागज  पर  दस्सखत  कर  सकते  है  7  अगर  उनको
 लाश  की  रसीद  देनी  थी  तो  बे  अपने  हाथ  से
 लिख  कर  दे  सकते  थे,  बीनी  दस्तावेज  पर  दस्त-
 खत  करने  को  जरूरत  क्यो  पड़ी  ?
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 Ping
 SWARAN  SINGH  :  About  the

 his  question.  As  to  what  actually  hap- when  a  conflict  takes  place  is  a
 matter  for  the  local  commanders  to
 determine  and  for  the  combatants  to
 Teact  in  any  particular  manner,  This
 happens  to  be  one  of  the  hazards  of
 conflict.  There  is  no  such  instruction
 as  the  hon  Member  has  mentioned  and,
 therefore,  there  is  no  question  of  alter-
 ing  any  policy  or  altering  nny  instruc-
 tion  on  that  point

 About  the  second  question  that  the
 hon.  Member  has  put,  I  will  place  on
 the  Table  of  the  House  the  printed
 document  in  which  both  the  Hind:  and
 the  Chinese  texts  are  there  The  hon.
 Member  can  study  it  himself.

 श्री  नाथपाई  :  अध्यक्ष  महोदय,  हम  अभी
 सुनना  चाहते  हे,  यहा  पढ़ा  जाय  क्या  वह
 बहुत  लम्बा  है  ?  हम  उसे  अभी  सुनना  चाहते
 हैं।

 Mr  SPEAKER  He  will  place  tt  on
 the  Table  of  the  House

 si}  अटल  बिहारी  बाजपेयं।  इस  दस्तावेज
 को  टेबल  पर  रखने  की  जरूरत  नही  है,  इस  को
 पढा  जा  सकता  है,  आप  नहीं  पढ़  सकते  तो  आप
 के  कोई  और  सहयोगी  पढ  सकते  है  t
 SHRI  SWARAN  SINGH:  It  ts  not

 Necessary  to  read  the  contenta  of  the
 document  I  do  not  know  Devnagiri
 script

 tt  अटल  बिहारो  बाजपेयो  :  अगर  ठोक
 लिखा  है  तो  हम  पढ़  सकते  है  in  प्रधान  मन्ती
 हिन्दी  पढ़  सकनी  है  ।

 शी  रणधीर  सिह:  में  आपकी  मारफ्त
 मिनिस्टर  साहब  से  पूछना  चाहता  हूं  कि  कया
 चीनियो  के  प्रोपेगण्ड  के  खिलाफ  हमारो  फौज
 की  तरफ  से,  डिफेन्स  महकमे  की  तरफ  से,
 हर  रोज  सुबह  चार  बजे  से  लेकर  दिन  के
 I0-22  बजे  तक  चीनी  जबान  में  जबाब  दिया

 जाता  है।  कया  यह  सही  नही  है  कि  ५०  जवाहर
 लाल  नेहरू  जिस  वक्त  सिक्किस  और  नामूसा
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 संशरीफ  ले  गये  थे  और  जहां  उन  का  मैमोरियल
 है  उस  की  परली  तरफ  फेन्सेज लगी  हुई  हैं  और
 केमल्ज-बैक  नायूला  ब्रिज  के  ऊपर  जो  40-50
 चौकियां  हैँ  और  जहा  पर  चीनी  कैजुल्टीज  हुई
 है,  उस  से  दस  गुनी  क॑जुल्टीज  हमारे  हरियाणा,
 पजाब  और  शुमाली  हिन्दुस्तान  के  फौजियो  ने
 की  हैं?  क्या  यह  सही  नही  है  कि  हमारी  फौजो
 का  सोराल  चीनी  फौजों  से  दस  गुना  ज्यादा  है
 और  हमारे  एम०  पीज०  का  डेलीगेशन  जो  वहा
 गया  था,  जिस  मे  में  भी  था,  वे  चीनी  चूहों  की
 तरह  से  हम  को  देख  कर  अपने  बिलो  में  घुम
 गये  थे?
 SHRI  SWARAN  SINGH  The  hon

 Member  was  in  the  delegation  which
 visited  the  place  and  he  has  given  his
 Own  impressions  which  by  and  large  are
 correct

 Mr.  SPEAKER
 tary

 It  as  complimen-

 श्री  लखनलाल  कपूर  मे  रक्षा  मत्री  से
 जानना  चाहता  ह  कि  जिस  जगह  चीनिया  ने
 फायरिंग  की  थी  उस  की  वजह  क्या  थी?  हमारी
 फौजें  सीमा  के  उस  पार  जहा  पहरा  देती  हे,
 क्या  उन्होंने  इस  पार  आने  की  कोशिश  की  थी  ?
 क्या  हमारी  फौजें  वहा  पर  अनवर्वड  है  ?
 क्या  वहां  पर  कोर  बकर्स  नहीं  बनाये  गये  हूं
 जिससे  उनकी  सुरक्षा  हा  सके  जिसकी  वजह  से
 हमारी  सना  ज्यादा  मारी  गई  eo

 SHRI  SWARAN  SINGH  ‘Sir,  the
 other  day  I  laid  on  the  Table  of
 the  House  a  statement  which  gives  the
 sequence  of  all  these  events  The  at-
 tack  from  the  Chinese  started  when  our
 solders  were  trying  to  stretch  some
 wire  They  could  not  do  that  sitting  in
 bunkers  They  werc  in  the  open,  but
 they  were  on  our  termtory  We  have
 got,  as  some  of  the  hon  Members  who
 have  seen  the  area  know  bunkers  and
 other  normal  military  arrangements  for
 protection  and  the  hke

 SHRI  E  K  NAYANAR  Si,  I
 expect  an  exact  reply  and  not  a  vague
 one  from  the  hon  Munster  May  I
 know  how  many  dead  bodies  of  Indian
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 soldiers
 from  the  Indian  side  to  the
 I  want  to  have  the  exact  figures  from
 the  Defence  Minster  I  to  know
 the  number  of  bodies  handed  over  to
 the  Chinese

 SHRI  SWARAN  SINGH  As  I  have
 already  said  we  did  not  hand  over  the
 body  of  any  Chinese

 SHRI  E  K  NAYANAR
 know  the  exact  number

 Mr  SPEAKER  The  Minister  says that  we  have  not  handed  over  any  body from  our  side  India  has  not  handed
 over  any  body  to  the  Chinese  side

 T  want  to

 a  प्रकाशबोर  शात्री  श्रीमनू,  में  यह
 जानना  चाहता  हू  कि  क्या  प्रतिरक्षा  मत्रालय  ने
 सूचना  मत्रालय  से  यह  जानने  की  कोशिश  की
 है  कि  चीनी  हमले  के  बाद  दिल्ली  से  आकाश-
 वाणी  से  जो  इस  प्रकार  के  समाचार  प्रकाशित

 [हुये  हे  जिस  पर  उस  समय के  प्रधान  मत्री  श्री
 जवाहर  लाल  नहरू  और  ससद  में  भी  काफी
 आपत्ति  की  थी,  जिस  में  जानबूझ  कर  प्रसारित
 कर  दिया गया  था  कि  भारत ने  चीन  पर  आक्रमण

 (क्या  क्या  उन  अधिकारियों  के  खिलाफ  किसी
 प्रकार  की  काई  कायवाही  हुई  और  क्या  इन
 समाचारा  को  ता  दस  में  प्रयोग  नही  क्या  गया
 कि  जो  भारत  क  विपरीत  इस  समय  प्रयोग
 किए गाए  ¢

 SHRI  SWARAN  SINGH  I  am
 sorry  I  have  not  got  information  about
 962  about  which  the  hon  Member  5
 enquiring  On  the  present  occasion  I
 think  on  the  whole  the  presentation  of
 news  was  Satisfactory

 SHRI  S  M  BANERJEE  I  would
 like  to  know  whether  it  i9  a  fact  that
 while  this  propaganda  was  going  on  it
 was  known  to  the  military  intelligence
 sources  tha;  this  time  the  attack  was
 gomg  to  come  actually  from  the
 Chumbi  valley  supposed  to  be  a  very
 sensitive  area  I  would  lke  to  know
 taken  to  safeguard  any  attack  on  the
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 Chambi  Valley,  as  assured  by  the  ox-
 Defence  Minister,  Shri  Chavan.  Were

 autions  against  attack  taken
 Shumbi  Vaiiey  7

 SHRI  NATH  PAI  :
 per  but  inadequate.

 SHRI  SWARAN  SINGH  :  Nathu  Lz
 and  Cho  La  overlook  the  Chumbi  Val-
 ley.  When  an  attack  takes  place,  it
 could  be  only  from  that  side  Probab-
 ly,  the  hon  Member  is  not  familiar  with
 the  geography  of  that  area.

 SHR]  S  M  BANERJEE  When
 this  question  was  raised  in  the  year
 1964,  I  pomted  aut  that  Chumbi  Val-
 ley  is  a  sensitive  spot  where  an  attach
 can  take  place  and  the  Defence  Minister
 assured  us  that  enough  safeguards  will
 be  taken  Yet  the  result  is  that  we
 have  suffered  such  large  casualties.  Cun
 he  assure  us  now  that  n  is  safeguarded’

 They  were  pro-

 Mr  SPFAKER
 SHR)  BAL  RA}  MADHOK  Is  ul

 «  fact  that  both  at  Nathu  La  and  Cho
 la  the  Chinese  attach  took  our  jawans
 by  surprise  and  the  Chinese  were  able
 to  infict  heavy  casualties  on  our  side’
 Is  it  also  a  fact  that  casualties  we  suff-
 ered  at  Nathu  La  amounted  to  65  dead
 and  445  wounded  and  at  Cho  La  21
 dead  and  2b  wounded”  Is  it  also  a
 tact  that  we  had  an  upper  hang  when
 our  jawansy  did  retaliate  smd  then  the
 Chinese  threatened  that  they  will  use
 the  sir  force  and  then  we  stopped  fir-
 mg,  even  though  the  provocation  bad
 come  from  the  Chinese  side?  If  so.
 may  ३  know  why  ४९  stopped  firing  uni-
 laterally,  when  the  initiative  had  been
 taken  by  the  Chinese  and  not  by  us  and
 we  were  on  the  defensive  und  not  on
 the  offensive  ?

 SHRI  SWARAN  SINGH  Several
 Questions  have  been  asked  and  jt  5  nol
 easy  to  apswer  each  of  them  separately About  the  number  of  persons  dead  and
 the  sequence  of  events.  I  have  already lud  8  statement  on  the  Table  of  the
 House.  4  have  covered  this  question of  surprise  attack  this  morning  also
 Probably  the  hon.  Member  was  not
 present  in  the  House  when  I  made  that
 statement  The  latter  two  questions

 Hos  safeguarded
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 relate  to  the  so-called  threat  from  the
 Chinese  side.

 SHRI  ्,  L,  SONDHI  :  It  is  not  a
 “so-called”  threat;  it  is  a  threat,

 SHRI  SWARAN  SINGH  :  When  a
 threat  35  mentioned  by  Shri  Bal  Raj
 Madhok,  it  becomes  a  so-called  threat.

 SHRI  NATH  PAI
 SHRI  SWARAN  SINGH  :  Anyhow. let  us  not  quarrel  about  words.  Let  us

 come  to  the  substance,  to  the  facts,  and
 not  be  lost  in  words  [६  is  a  fact  that
 the  Chinese  did  speak  out  through  their
 loudspeakers,  I  think  on  the  third  day or  so,  saying  that  if  the  attack  from  the
 Indian  side  docs  nox  come  to  an  end,
 they  will  use  the  ar  force  But  it  is
 very  interesting  that  when  this  was
 published  in  the  Indian  newspapers,  the
 Peking  radio  and  the  Peking  newspapers
 complcicly  contradicted  it  by  saying that  this  was  only  un  Indian  imagina- tion

 No,  no.

 SHR}  PILOO  MODY  Naturally
 SHRI  SWARAN  SINGH  :  Please,

 fet  me  give  the  facts.  Nothing  to  that
 effec,  was  mentioned  in  the  radio  I
 am  mentioning  the  various  ways  in
 whieh  the  Chinese  organs  of  publicity function  Som  says and  other,  contradic!  it  Sometimes
 they  confirm  st  All  this  thing  goes  on
 luke  this

 it  सथु  लिसये  और  आप  दब  जासे  है
 SHRI  SWARAN  SINGH  4  am  aot

 contused  but  the  hon  Member  un-
 necewary  gels  obsessed

 it  सधु  लिसये  आवसेशन  कया  काहे  का,
 आप  दव  जाते  हैं  a
 SHRI  SWARAN  SINGH  By  show-

 ing  this  excitement  and  nervousness,
 4  think,  he  serves  the  Chinese  cause
 rather  than  the  Indian  cause

 क्री  मधु  लिखये  शम  नहीं  आती  इस  तरह
 की  बात  करने  में  ?
 SHRI  SWARAN  SINGH  :  I  refuse

 to  accept  this  running  commentary.
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 ett  1  fer  अध्यक्ष  महोदम,  यह  क्या
 बोल  रहे  हे  ?  यह  अप्रती  भूमि  का  दान  रड
 रहे हे  और  हमको कहते  हैं।  बेहया और  बेश  म॑
 हो  गई  है  यह  सरकार

 हरी  स्वर्ण  सिह  आप  इतने  बेशर्म  हो
 गए  है  (व्यवभान ) It  ts  absolutely  incorrect

 ste  मधु  लिखये  आप  हो  गए  हे  t  अपनी
 भूमि  द  रह  है  आर  मुझ  को  कह  रहे  है  ।  आप
 कप  वेदिए  अगर  वुछ  नहीं  बर  सकते  ।

 Mr  SPFAKFR  Order  order
 SHRI  SWARAN  SINGH  We  have

 put  up  with  this  type  of  absolutely  false
 and  aggressive  thing  for  Jong  In  a
 situation  like  this  where  the  Chinese
 attacked  notwithstanding  the  fact,  4s
 Shri  Bal  Ray  Madhok  mentioned  §  that
 it  Was  ३  surprise  attach,  our  people  pu’
 up  ०  verv  good  show  and  on  an  occasion
 bike  thi,  whcercas  it  is  the  duty  of  all
 of  us  to  compliment  the  great  bravery
 preserce  of  mind  and  swift  action  taken
 hy  oar  soldiers  here  arc  hon  Members
 who  try  to  belittle  us

 SHRI  M  f  SONDHI  We  are  re-
 minding  vou  that  people  hive  died  in
 this  cause  ind  here  you  ure  sitting comfortably  They  should  be  remem-
 bered

 SHRI  SWARAN  SINGH  I  am  very
 glad  to  know  that  Shri  Sondhi  3  not
 sitting  comfortably

 SHRI  Mf  L  SONDHI  4  am  not
 and  |  invite  you  to  feel  a  little  unrest
 alo  You  ure  tir  too  complicent

 Mr  SPLAKIR  Order  order  you Cannot  continu.  4  discusmion  ke  this
 SHRI  SWARAN  SINGH  This  type 0  an  sttitude  in  such  a  serious  matter

 ts  not  correc
 SHRI  Moi  SONDHI

 t  so-calkd  threat
 SHRI  SWARAN  SINGH  T  was

 answering  the  question  of  Shr:  Bal  Raj Madhoh  लिए  said  that  |  have  said  that
 the  Chinese  had  put  out  that  thing But  there  was  no  question  of  the  Gov-

 You  call  it
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 emment  of  India  taking  the  step  thet  it
 took  because  of  the  Chinese  broadcast
 m  which  they  had  threatened  to  use  the
 ar  force  It  might  be  recalled  that
 from  the  very  beginaing  we  had  sad
 that  both  sides  should  agree  to  a  cease-
 fire  because  we  treated  this  not  as  a
 sort  of  an  invasion  in  which  the  entire
 frontier  was  under  attack  but  as  a  local
 incident  Therefore  we  took  the  right
 decision  from  the  very  begmning  to
 propose  a  cease-fire  and  that  was  the
 line  which  we  consistently  pursued

 SHRI  BAI  RAJ  MADHOK  Sir,
 the  question  has  not  been  answered.
 My  question  was  that  when  they  attack-
 ud  us  it  Was  a  planned  attack  tt  was
 not  a  sporadic  affur  and  when  we
 counter-attacked—we  had  a  right  ta  do
 so  ind  we  compliment  whole-heartedly our  brave  jawans  and  officers  for  the
 hrave  fight  that  they  put  up  there—the
 Chinese  thrcatencd  heciuse  they  could
 not  tucc  our  attack,  that  they  would
 use  air  power  and  we  stopped  fighting unilaterally  whereas  they  continued  to
 fight  with  their  artillery  and  =  mortars
 even  after  that  This  hay  not  been
 inswered

 Mk  SPEAKER  This  has  been
 answered  «It  ७  being  =  repeated  over
 ind  Over  again

 SHRI  R  BARUA  With  regard  to
 the  document  that  was  signed  by  our
 army  men  and  their  counterparts  in
 China  if  I  understood  unght,  the  hoo
 Minster  wus  feading  {rom  4  pews-
 Paper  published  by  China  Are  we  to
 understand  that  no  authenticated  copy “iy  Obtained  in  our  office  creating
 complicitions  The  thit?  If  at  ७  so, whit  answer  has  the  Government  got tur  not  getting  an  withenticated  copy of  a  document  which  wag  signed  by  two
 indeprndent  countries  ?

 SHRI  SWARAN  SINGH  It  not
 an  authenticated  document  of  the  type whih  ie  signed  bs  two  countries  जा  ws
 the  normal  way  in  ordinary  —  dealings that  th.  receipt  is  siened  and  handed
 over  to  the  other  scle  There  is  no
 qucsion  of  the  Chnese  signing  the
 document  It  is  no  that  both  sides have  to  sign  the  document  it  is  of  the nature  ot  a  receipt
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 SHRI  BARUA  Was  any  copy
 retained  on  our  side  ?

 MR  SPEAKER:  We  have  taken
 haif  an  hour  over  thu:  and  have  got
 nowhere  (interruption).

 AN  HON  MEMBER  We  can  even
 spend  a  day  on  this  (Interruption)

 SHRI  V  KRISHNAMOORTHI
 Various  officers  as  well  as  sector  com-
 manders  in  Nathu  La  area  have  stated
 that  when  the  Chinese  attacked  them
 on  the  Ilth  and  !2th  September,  we
 had  lost  heavily  and  that  on  /%th  and
 ‘14th,  we  had  a  good  victory  over  them
 Now,  quite  suddenly  without  any  cause
 from  the  military  side,  the  Political
 Officer  from  New  Delhi  sent  a  wire
 saymg  that  they  should  stop  firing  even
 if  the  Chinese  continued  to  do  30  3
 want  to  know  from  the  Government
 whether  they  actually  studied  the  situa-
 tion  before  scnding  that  instruction
 When  our  jawans  were  fighting  in  the
 high  altutude,  in  spite  of  difficulties  ex-
 perienced  by  them  under  adverse  condi-
 tions,  whv  should  New  Delhi  mstruct
 our  sector  commanders  in  Nathu  La
 area  to  stop  fighting  on  the  !4th  in
 spne  of  the  heavy  losses  that  we  had
 gained  over  the  Chinese

 SHRI  SWARAN  SINGH  _  It»  not
 correct  that  wc  started  giving  hav
 casualties  to  the  Chinese  only  on  the
 3rd  day  Even  on  the  Ist  and  2nd  dav
 our  sokdiers  gt.  i  very  goog  accoun
 of  themselves

 SHRI  ७  kKRISHNAMOORTHI
 1 दा  talking  about  the  ‘14th,  September incident

 SHRI  SWARAN  SINGH  As  I  hate
 already  said,  from  the  very  first  day we  had  taken  the  position  We  had
 Proposed  cease  fire—the  sequence  3५  not
 in  the  manner  suggested  by  the  hon
 Member—and  this  took  place  in  pur- suance  of  a  policy  which  we  had  enun-
 <iated  on  the  very  Ist  or  2nd  day

 wt  अचल  सिह ..  प्रध्यक्ष  महोदय  मरा
 व्यबस्था  का  प्रश्न  है  ।

 Ma.  SPEAKER;  There  ४  no  point of  order  during  the  Question  झठ्ता,
 Kindly  sit  down.  Next  Question.

 TRAINING  or  Mtzo  REBELS  IN  East
 PAXISTAN

 +
 *I22  SHRI  YASHPAL  SINGH

 SHRI  K  P  SINGH  DEO.
 SHRI  MARANDI
 SHRI  ARIUN  SINGH

 BHADORIA
 SHRI  RAM  SEWAK

 YADAV
 SHRI  3  N  HAZARIKA
 SHRIMATI  JYOTSNA

 CHANDA
 SHRI  PRAKASH  VIR

 SHASTRI
 Will  the  Minster  of  EXTERNAL

 AFFAIRS  be  pleased  to  state
 (a)  whether  it  is  a  fact  that  the  Mizo

 rebels  are  being  trained  in  Fast  Pakistan
 in  guerilla  warfare,

 (b)  whether  it  5  also  a  fact  that
 about  300  Muzo  rebels  entered  into
 Mizo  Hills  District  in  August,  1967,

 (c)  ४  so,  whether  any  protest  has
 becn  lodged  with  the  Government  of
 Pakistan,  and

 (d)  the  further  action  taken  by  Gov-
 srnment  in  this  connection  ?

 THE  MINISTER  OF  STATE  एफ
 THE  MINISTRY  OF  EXTERNAL
 AFFAIRS  (SHRI  B  R  BHAGAT)
 (a)  Yes,  Sir

 (b)  About  300  Mizo  hostiles  are
 reported  to  have  crossed  into  Mizo
 Hills  from  Fast  Pakisan  during  July,
 1967.

 (c)  Several  protests  have  heen  lodged with  the  Gosernment  of  Pakistan  but
 Pakistan  has  repeatedly  demed  provxd-
 ing  any  assistance  to  the  Muzo  hostles.

 (d)  Security  measures  been
 tightened  on  the  border

 श्री  यशपाल  सिह:  क्या  सरकार  का
 ध्यान

 शो  कबर  लाख  गुप्त:  अध्यक्ष  महोदय,
 मेरा  कहना  हैं  यह  कि  मौजूदा  सवाल  मिजो

 have
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 बिद्रोहियों  के  बारे  में  है  तो  मिनिस्टर  आफ
 ऐक्शटरनल  एकेयर्स  इस  का  क्यों  जवाब  दे
 रह  हें?  क्या  मिजो  लेड  को  भी  हमारी
 गबनेमेंट  बाहर  का  देश  समझती  है  ?

 SHRI  S  M  BANERJEE  It  is  not
 such  a  small  matter.

 Mr  SPEAKER  It  is  being  done
 for  the  last  so  many  years

 sit  मु  लिसये  सुरक्षा  मत्री  या  गृह  मत्री
 दे  सकते  हे  ।
 SHRI  8  R  BHAGAT  The  Ques-

 tion  relates  to  training  in  East  Pakistan
 Mr  SPEAKER  7  The  Minister  says that  it  3  a  Question  relating  to  training in  Pakistan  So,  the  Home  Ministry

 canpot  deal  with  it  This  3३  not  about
 internal  affairs,  this  is  dealing  with
 Pakistan

 tt  अटल  बिहारो  वाजपेयी  अध्यक्ष
 महोदय,  आप  जरा  विचार  कर  ने,  सरकार  भी
 विचार  कर  ले  ।  भीजो  के  बारे  में  पढ़ते  भी
 सवान  हुये  है  ।  उनमे  पाकिस्तान  जान  के  बारे
 में  भी  सवाल  हुये  है  ।  अभी  तक  गह-मत्रालय
 उन  का  जवाब  देता  था  ।  अब  अगर  वाई
 परिवतन  करना  है  तो  सदन  36  बता  कर
 परिवतन  किया  जाय  t

 Mr  SPEAKFR  There  ty  no
 change  This  is  ubout  traming  in  Pakis-
 tan,  as  the  Minister  says  If  they  have
 to  get  any  information  from  the  High Commissioner  in  Pakistan,  it  i8  only  the
 External  Affairs  Ministry  who  can  get it  The  Home  Ministry  cannot  deal
 with  it

 शी  यशपाल  सिह  :  अभी  हाल  में  जा
 किस्फोट  हुये  हैं  और  2  मीजोज  ने  बयान  दिया
 है  कि  इन  विस्फोटो  में  पाकिस्तान  का  हाथ  है
 तो  सरकार  ने  इस  मामले  में  क्या  किया  ?  क्या
 बाकई  पाकिस्तान  का  हाथ  है,  अगर  है  तो
 सरकार  ने  उसको  रोकने  के  लिये  क्या  किया  ?

 imo  te  भ्रगत  सरकार  यह  मानतो
 है  कि  इसमे  पाकिस्तान  सहायता  दे  रहा  है
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 उन  को  द्रेलिंग  और  बसरे  कामों  में  जौर  हम  के
 जोर  से  पाकिस्तान  सरकार  को  प्रोटेस्ट  दिया
 gi

 च्नी  यशपाल  सिह  भारत  सरकार
 को  -ब्रोटिस्ट  करते-करते  ie  साल  हो  गये
 इन  से  कुछ  बनता  नही  है।  जब  आप  के  वश  का
 नहीं  है  तो  आप  छोड  क्या  नहीं  दत  ?  में  जानना
 चाहता  ट  कि  यह  विद्रोही  हमारी  सीमा  के  अन्दर
 न  घुस  सके  इस  के  लिये  आप  न  क्या  उपाय
 किया  है  ?

 श्री  wo  To  भरत  उन  को  आने  से
 रोकत  के  लिये  हम  ने  सीमाजा  पर  तैनात  किया
 है  मगर  सीमा  इतनी  बडी  है  और  इतनी  कठिन
 है  कि  कभी-कभी  थोड़े  जाग  आ  ही  जाते  हें
 मगर  हमने  पूरी  तैयारी  करी  हुई  है  ।

 एक  साननोय  सदस्य  सीमाओ  को  छोटा
 कर  दिया  जाय  |

 श्री  रामसेबक  - थावव  अभो  मत्री  महोदय
 न  बतलाया  कि  जुलाई  सन  967  े  300
 मीजों  विद्रोही  पाविस्तान  गये  में  जानना
 चाहता  ह  कि  सरकार  का  यह  जानकारी  कब
 हड  कि  ये  विद्राही  वहा  पर  गये  किस  रास्ते  से
 गये  आर  क्या  जब  वह  जा  रहे  थे  उसी
 समय  यह  जानकारी  हर  अगर  हा  तो
 उन  को  राकने  के  लिये  स्पा  प्रयास  किया
 गया  ?

 शी  ao  To  भगत  गये  नहों  वहा  से  आये
 यह  में  ने  कहा

 श्री  रामसेबक  यादव  म॑  जानना  चाहता
 हूं  कि  जनर  यह  मीजों  विद्रोही  पाकिस्तान  गये
 तो  क्या  उस  समय  सरकार  का  इस  बात  की
 जानकारी  थी  यदि  जानकारो  हुई  तो  उन्हें
 ककने  का  क्या  प्रयास  हआ  और  हिस  रास्त
 से  बह  गये  ?

 Mr  SPEAKER  Efforts  were  made
 to  prevent  their  gomg  to  Puk  stan

 SHRI  B  R  BHAGAT  This  parti-
 cular  border  is  very  difficult  In  epite
 of  whatever  measures  ure  taken,  we
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 cangmt  compictely  prevent  it;  in  small
 nusabera,  |  or  2  or  4  or  5  can  always sleek  into  the  other  territory  We  kecp a  constant  watch  and  we  have  prevent- ed  people  from  going  =  (Jnterrup-
 noms).

 SHRI  SURENDRANATH  DWIVE-
 DY  300  people  not  onc  or  two

 की  राम  सेवक  यादव  :  यह  इन  के  जानने
 के  कितनी  देर  वाद  उन  को  पता  लगा  ?  कब
 जाकर  जानकारी  हई  आपको  ?

 Mr.  SPEAKER  It  you  po  on
 adding  4  ang  5  then  #  becomes  hund-
 ted

 SHRI  8  R  BHAGAT  We  have
 prevented  them  from  both  gomg  out
 and  coming  into

 SHRIMATI  JYOTSNA  CHANDA
 May  }  know  whether  the  Government
 teel  that  after  the  traming  in  Fast  Pa-
 Kastan  the  activities  af  the  Mizo  rebels
 have  aggravated  not  only  in  the  district of  Mizo  Hills  but  also  m  the  district  of
 Cachar  and  also  in  Trpur)  May  I
 ao  know  whethr  the  Government
 propose  to  impose  military  rule  as  the
 emian  administration  hay  fuled  in
 Mizo  distnc!  ?

 SHRI  8  R  BHAGAT  hw  very difficult  to  suy  that  this  particular  batch, which  has  come  in  after  trainmng,  has
 accentuated  their  =  actives  «but  the
 danger  ts  there  and  our  Security  Forces
 ang  the  Administration  are  taking  all this  into  account

 it  प्रकाशवोर  शात्रो..  मौजा  पहाड़ियों
 में  पीछे  जो  उपद्रव  ar  थे  और  मीजा  लाग  जा
 पाकिस्तान  में  ट्रेनिंग  लेने  के  लिए  जात  हे
 उस  के  बाद  भारत  सरकार  ने  सना  का  कुछ
 अधिकार  उस  झेत्र  मे  बढाया  जिसस  कि
 हस  क्षेत्र  में  पर्याप्त  शान्ति  स्थापित  हा  गई
 पर  धीरे  औीरे  और  ज्या-ज्या  सेना  वा  अधिकार
 कम  क्या  गया  फिर  उसी  नरीक  स  भ्रशिक्षण
 +  लिए  पाकिस्तान  जाने  लगे  और  मीजा
 पहाड़िया  में  उपद्व  की  घटनाएं  बढ़  रही  ह
 तो  क्या  विदेश  मत्रालय  प्रतिरक्षा  मन्ञालम
 मे  फिर  इस  प्रकार  का  कुछ  परामर्श  कर  रहा
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 है  कि  सेना  के  अधिकार  go  गहां  पर  बढ़ा
 दिये  जाने  जिससे  कि  इस  प्रकार  की  प्रदु्तिसों
 बर  नियन्त्रण  किया  जा  सके  ?

 शी  wo  tro  भगत  :  यह  विचार  'विणर्ष
 हमेशा  चलता  है  ।  रक्षा  मतालब  और
 विदेश  मवालय  इस  मामले  में  दोनो  मिल  कर
 हमेशा  काम  करते  हे  और  जैसा  में  ने  कहा
 हर  कोशिश  की  जा  रही  है  कि  जो  लोग  वहा
 गये  भी  हे  वह  वापिस  न  आ  सके  और  बाद  से
 उस  के  बाद  झुछ  लोग  जो  आने  लगे  है  उन  को
 रोका  भी  गया  था  और  आगे  भी  जाने  से  रोकने
 की  कोशिश  की  जाती  रहेगी।

 श्री  प्रकाशवीर  शाली ..  अध्यक्ष  महोदय,
 आप  ने  भरा  प्रश्न  सुना  मेरा  प्रश्न  यह  था
 कि  इन  परिस्थितियों  मे  विदेश  मतालय
 रक्षा  मत्रालय  से  कुछ  इस  प्रकार  का  परामर्श
 कर  रहा  है  सत्री  महोदय  कहते  हें  कि  बराबर
 प्रयत्न  चलता  रहता  है,  तो  में  जानना  चाहता
 था  कि  अब  जो  परिस्थितिया  पैदा  हुई  है  उस
 में  विदेश  मत्रालय  इन  प्रवृत्तियों  पर  रोक
 लगाने  के  लिए  रक्षा  मत्तालय  से  क्सि  प्रहार
 का  सह्याग  चाह  रहा  है  ?

 की थ०  रा०  भगत  मन  इम  का  जवाब
 दिया  हे  कि  यह  दानों  मत्ालया  का  सवाल
 है  और  उन  में  हमेशा  बातचीत  चलती  रहती
 है।

 श्री  प्रकाशवोर  शारी  अब  जो  स्थिति
 बैदा  हा  गर्द  हैं  उस  बा  सवाल  है?
 THE  PRIME  MINISTER,  MINIS-

 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINISTER
 OF  FXTERNAL  AFFAIRS  (SHRI-
 MATI  INDIRA  GANDHI)  This  mat-
 ter  ts  not  the  concern  of  the  Minutry  of
 External  Affairs,  but  the  question  came
 to  us  because,  as  was  explamed,  fintly
 :  was  addressed  to  the  Ministry  of  Ex-
 turnal  Affairs  and  secondly,  it  concerns
 the  Mizos  going  to  Pakistan  The  pro-
 tevt  to  Pakistan  is  our  concern,  but  the
 question  of  taking  measures  in  the
 Hills  his  nothing  to  do  with  this  Mins-
 try,  that  ts  in  the  sphere  of  action  of
 the  Home  Ministry  or  the  Defence
 Ministry



 Oral  Answers -1301

 SHRI  RUP  NATH  BRAHMA  :  May

 {  know  what  measures  have  been  taken

 to  tighten  the  security  arrangements  in

 the  Mizo  Hills  and  on  the  border  with

 ‘Pakistan  and  whether  we  have  got  suffi-

 cient  border  security  forces  in  that

 area  ?

 SHRI  B.  R.  BHAGAT  :  The  security
 measures  have  been  tightened  and  there

 is  an  adequate  strength  of  the  security

 farces.  i

 SHRI  RUP  NATH  BRAHMA  :

 ‘What  steps  have  been  taken  by  Govern-

 ment  to  tighten  the  security  measures  ?

 SHRI  B.  R.  BHAGAT:  I  have  just
 answered  that  question.

 SHRI  HEM  BARUA  :  Although  the
 Prime  Minister  has  said  rightly  that  the
 internal  affairs  of  Mizo  Hills  are  under

 the  Home  Ministry,  and  she  has  said

 very  rightly  too,  may:  I  know  whether
 she  is  aware  of  the  fact  that  even  now

 three-fourths  of  the  Mizo  Hills  District
 jn  Assam  are  under  the  control  of  the
 Mizo  rebels  and  there  has  been  a  mili-

 tary  link-up  between  the  Mizo  hostiles
 and  the  {Naga  hostile?  and  they  are

 aided  in  their  violent  activities  against
 the  Government  of  India  by  Pakistan
 which  has  supplied  them  with  arms  and
 ammunitions  and  is  also  building  up
 camps  for  training  to  the  Mizo  hostiles
 and  Naga  hostiles  in  guerilla  warfare  ?
 The  hon.  Minister  has  said  that  India
 has  lodged  protests  with  Pakistan,  but
 what  happens  to  our  protests  lodged
 with  Pakistan  is  something  that  every-
 body  knows;  Pakistan  just  throws  them
 into  the  waste-paper  basket  and  nothing
 happens.  In  the  context  of  that,  may  I
 know  whether  our  Government  are
 aware  that  there  are  camps  in  East  Pa-
 kistan  and  that  East  Pakistan  is  helping
 the  Mizo  hostiles  and  Naga  hostiles  with
 arms  and  ammunitions,  and  if  so,
 whether  our  Government  would  warn
 Pakistan  authorities  to  the  effect  that  if

 they  do  not  demolish  their  guerilla
 training  camps  in  their  country  and  if

 they  do  not  stop  giving  arms  and  am-
 munition  to  the  Naga  hostiles  and
 Mizo  hostiles,  our  Army  is  going  to
 move  into  Pakistan  and  we  would  net
 ‘other  about  what  other  people  think
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 about  that?  May  I  know  whether  our
 Government  are  going  to  warm  Pakis-
 tan  like  that  or  not  ?

 SHRI  BAL  RAJ  MADHOK  :  They
 are  going  to  compliment  Pakistan  for
 that.

 SHRI  HEM  BARUA  :  [  want  a  re-

 ply  from  the  Prime  Minister.

 MR.  SPEAKER  :  Shri  Bal  Raj
 Madhok  has  already  asked  three  ques-
 tions.  I  have  given  him  a  chance  al-

 ready.

 SHRI  B.  R.  BHAGAT  :  The  last
 one  is  a  suggestion  far  action.  But  I

 Can  assure  the  hon,  Member.

 SHRI  HEM  BARUA  :  I  want  a

 categorical  reply  from  the  Prime  Minis-
 ter  whether  she  is  going  to  warn  Pakis-
 tan  in  that  manner  or  not.  Othewise,
 the  entire  eastern  frontier  from  where
 I  come  and  which  has  gone  to  dogs
 because  of  the  vacillating  policy  pur-
 sued  by  this  Government  .

 MR.  SPEAKER  :  The  hon,  Member
 has  already  put  more  than  one  question.
 Now,  let  the  Prime  Minister  answer  it.

 SHRIMATI  INDIRA  GANDHI  :  I

 fully  appreciate  the  hon.  Member's  con-
 cern  over  this  matter:  It  is  indeed...

 SHRI  NATH  PAI  :  She  appreciates
 it  or  she  shares  it  ?

 SHRIMATI  INDIRA  GANDHI  :  I

 appreciate  it  and  Share  it.  It  is  indeed
 a  very  serious  matter,  and  we  have
 been  aware  of  the  situation.  I  think
 a  number  of  questions  have  been  ans-
 wered  in  this  House  to  the  effect  that
 there  are  such  training  camps  in  Rast

 Pakistan,  and  that  is  why  we  have  been

 protesting.  While  the  hon.  Member  has
 taken  a  point  of  view  that  we  should

 go  to  war  over  this  issue,  that  is  eome-

 thing.

 SHRI  RANGA  :  Much  more  serious,
 and  we  cannot  say  it.

 SHRI  NATH  PAI  :  Is  he  te  com-
 plete  the  clause  following  ?

 MR.  SPEAKER  :  Let  her  complete
 the  sentence.  She  has  not  yet  comple-
 ted  the  sentence,
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 GHRIMATI  INDIRA  GANDHI  :  I
 do  ot  think  that  we  can  go  to  war  08
 thee  sssue  I  also  feel  that  the  best  way
 of  mghtmg  this  situation  fs  to  take  cer-
 tam  steps  within  our  terntory  We  are
 trying  our  best  to  take  thote  steps  We
 have,  as  the  Minister  has  said,  taken  a
 number  of  steps  and  @  number  of  peo-
 ple  hav  ealready  been  stopped  from
 gomg  across  Some  people  do,  however
 trickle  through

 SHRI  HEM  BARUA  300  people
 have  marched  into  Pakistan  from  Mizo
 Hilts  and  300  have  come  in

 SHRIMATI  INDIRA  GANDHI
 Some  people  do  go  in  and  come  out,
 and  83  I  said  earher,  we  arc  making
 every  effort  to  try  and  seal  the  border
 ard  prevent  their  crossing  over

 SHRI  SWELI  There  have  been
 reports  in  the  press  about  the  imminent

 |  §r
 tron  of  martial  law  in  the  Mizo

 al  I  would  lke  to  know  from  the
 Pnme  Minster  how  much  truth  there
 is  in  those  reports  and  whether  the
 State  Government  of  Assam  hay  re-
 quested  the  Centrul  Government  for
 such  &  step?

 ह... 1-4 ल  NATH  PAI  If  they  arm  go
 mg  to  do  that  for  heavens  sake  Tet
 them  not  bay  it

 SHRIMATI  INDIRA  GANDHI
 No,  Sir

 SHRI  SWFII  =  There  rv  no  truth  in
 un

 SHRIMAT!  INDIRA  GANDHI
 No  such  request  has  been  made

 SHRI  S  S  KOTHARI  May  }  sub-
 mut  that  the  House  is  tired  of  heanng
 about  the  Mizo  problem  for  a  long
 time  ?  Will  the  Government  take  strong
 concerted  action  to  bring  to  an  end  this
 state  of  affairs’  Is  the  Government
 takmmg  necessary  action  to  train  our
 troops  in  guerilla  warfare  and  have
 hebocopters  been  used  in  the  campaign
 i  mot,  why  not  and  why  should  they
 not  be  supplicd  to  the  army  to  do  the
 needful?  Wc  want  strong,  concerted
 action
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 SHRI  B  R  BHAGAT  :  We  are
 aware  of  the  problem,  and  we  are  tak-
 ing  all  posmbie  steps  to  deal  with  it.

 SHRIMATI  INDIRA  GANDHI  I
 sust  want  to  add  that  guerilla  traming AS  part  of  our  other  military  tramung

 SHRI  BEDABRATA  BARUA  Has
 the  Government  any  information  about
 Chinese  officrals  being  present  in  the
 training  camps,  and  also  taking  part  in
 the  act  of  giving  instructions  ?

 SHRI  8  R  BHAGAT  We  have
 information  that  in  some  of  the  traumng
 camps  the  Chinese  officials  are  also
 associated

 इलेक्ट्रासिक  उपकरणों  का  निर्माण
 "126  भरी  महाराज  सिह  भारती  क्या

 रक्षा  मवी  यह  बताने  की  कृपा  करेंगे  कि
 (+)  प्रतिरक्षा  उपकरणा  के  ह्षेत्र  में

 भारत  का  आत्म  निर्भर  बनाने  के  सम्बन्ध
 में  भाभा  समिति  की  सिफारिशा  के  अनुसार
 देश  में  ही  इलेक्ट्रालिक  उपकरण  बनाने  में
 कक््तिनी  प्रगति  हुई  है  और

 (ख)  क्या  यह  सच  है  कि  उतका  मतालय
 इलैक्ट्रानिक  उपकरणों  को  स्वय  बनाने  के
 स्थान  पर  निजी  उद्योगा  से  खरीदना  अधिक
 पसन्द  करता  है?े

 प्रतिरक्षा  भत्नालय  में  राज्य  मलो  (श्री  ल०
 ना०  मिश्र)  (क)  और  (ख)  एक
 विवरण  सभा  के  पटल  पर  रख  दिया  गया  है।

 विवरण
 (क)  भाभा  समिति  द्वारा  की  गई

 सिफारिश  सरकार  द्वारा  स्वीकार  कर  लो  गई
 ह।  वह  रक्षा  समेत  देश  की  वैद्युती  साज़-
 सामान  की  आवश्यकताओ  तथा  वैद्युती  सषटकों
 और  खास  सामान  से  सबंधित  है।  भारत
 इलैक्ट्रानिक्स,  इडियन  टेलिफोन  इडस्ट्रीज  और
 हिन्दुस्तान  टेलिप्रिन्टर्ज  द्वारा  हस्तगत  रक्षा
 बेथुसी  साज-सामान  की  किस्मो  और  पहि-
 माण  में  वृद्धि  हुई  है।
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 रडार  और  माईक्रो  बेब  संयन्त के  निर्माण
 के  लिए  एक  नई  यूनिट  प्रायोजित  की  गई  है  t

 खान  पदार्थों,  संघटकों  और  बैछती  साक-
 सामान  के  विकास  से  संबंधित  प्रायोजनाओं
 की  एक  संख्या  देश  की  विभिन्न  अनुसन्धान
 प्रयोगशालाओ  को  सौंपी  गई  है।  साज-
 सामान  से  अभिविन्यस्त  विकास  वर्ग  उद्योग
 में  स्थापित  किए  गए  है।  भाभा  रिपोर्ट  में
 दिए  गए  अवधि  विस्तार  के  अन्तर्गत  देश
 को  रक्षा  वैद्युती  साज़सामान  क्षेत्र  में  आत्म-
 निर्भर  बनाने  के  उद्देश्य  से  यह  महत्वपूर्ण
 पग  उठाए  गए  हे  1

 (ख)  स्थूल-रूपेण  स्ट्रेटिजिक  उद्देश्यों
 के  लिए  आवश्यक  साहसामान  राजकीय  क्षेत्र
 के  कारखानों  में  निर्माण  के  लिए  आयोजित
 किए  जाते  हे  t  उपयुक्त  हालतो  में  साज-
 सामानों  का  निर्माण  निजी  क्षेत्र  के  उद्योगों
 में  भी  होगा  t

 श्री  महाराज  सिह  भारतो  :  में  यह  जानना
 चाहता  ह  कि  भाभा  कमेटी  ने  सुरक्षा  के  लिए
 इलैक्ट्रानिक  सामान  बनाने  के  सम्बन्ध  में
 जो  'सिफारण  की  है,  क्या  उस  में  वह  सामान
 पब्लिक  सेक्टर  में  बनाने  कौ  सिफारिश  की
 गई  हे  या  प्राईवेट  सेक्टर  मे  |  कमेटी  ने  यह
 सामान  बनाने  के  सस्त्न्ध  में  जो  ग्रवधि  निर्धारित
 की  हे,  क्या  हम  उस  के  हिसाब  से  चल  रहे
 हे  और  क्या  उस  के  मुताबिक  वह  सामान
 बन  जायेगा  ?

 श्री  mo  ato  मिश्र:  हम  शिइयूल  के
 अनुसार  चल  रहे  हे।  फालो-अप  एक्शन  लेने
 के  लिए  हमने  डा०  साराभाई  के  नेतृत्व  में
 एक  कमेटी  बना  दी  है।  जहा  तक  पब्लिक
 सैक्टर  और  प्राईवेट  सैक्टर  का  प्रश्न  है,
 उत्तर  के  भाग  (ख)  में  कहा  गया  है  कि  यह
 सामान  विशेषतया  पब्लिक  सैक्टर  में  बनाया
 जायेगा,  लेकिन  जहा  हम  ऐसा  न  कर  सके
 या  जहा  पर  जरूरी  हों,  वहा  हम  यह  काम
 प्रार्टवेट  सैक्टर  को  भी  दे  सकते  है।

 श्री  महाराज  सिंह  भारतो  क्या  यह
 सच  है  कि  भाभा  कमेटी  ने  पूरे  देश  के  लिए
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 हीन  लाख  इंजीनिमरों  को  प्रशिक्षण  देने  की
 बात  कही  थी  और  उन  मैं  सुरक्षा  के  लिए
 जितने  इलैक्ट्रानिक  इंजीनियर  तैयार  करने
 की  सिफारिश  उस  ने  की  थी,  हम  निर्धारित
 अवधि  में  उतने  इंजीनियर  को  प्रशिक्षित  नहीं
 कर  पायेगे  और  इस  प्रकार  हम  शिड्यूल  में
 बहुत  पीछे  हे  ?

 श्री  ल०  ना०  मिश्र:  हम  ने  इस  सम्बन्ध
 में  एक  फेज्ड  प्रोग्राम  बनाया  है।  हम  ने
 दो  मये  प्लाट  खाड़े  किये  हे।  हम  ने  भारत
 इलैक्ट्रानिक्स  और  टेलीफोन  इंडस्ट्रीज  को
 बढाया  है  |  हम  ने  उनमें  उन  लोगों  को  लगाया
 है  और  हम  कार्येक्रम  के  अनुमार  चन  रहे  है  o

 SHRI  N.  K  SOMANI  :  Is  the  Gov-
 ernment  aware  of  the  statement  made
 by  Dr  S  Bhagavantam  that  at  the  pre- sent  rate  of  development  of  the  electro-
 nics  industry,  the  gap  between  our  re-
 quirements  and  the  production  facilities
 would  be  of  the  tremendous  order  of
 Rs  ‘1,400  crores  n  ithe  next  ten  years, which  will  not  only  jeopardise  our  de-
 fence  needs,  but  would  also  serve  very ill  the  other  requirements  of  our  coun-
 try?

 SHRI  L  ह  MISRA  No,  Sir,  that
 is  not  the  position,  According  to  our
 present  programme.  if  we  afe  able  to
 follow  it  up,  by  97  we  will  be  self-
 sufficient  so  far  as  defence  requirements are  concerned,  and  so  far  ae  our  other

 d.  we  should req  are
 be  self-sufficient  by  975

 AMENITIES  TO  JAWANS  AND  OFFICERS  IV
 Forward  Akras

 “127,  SHRI  RANDHIR-  SINGH:
 Will  the  Minister  of  DEFENCE  be
 Pleased  to  state  :

 (a)  whether  Government  propose  to
 extend  certain  incentives  and  amen
 tres  to  the  Jawans  and  officers  of  the Indian  Armed  Forces  serv  ng  in  the  for-
 ward  areas  on  high  altitudes  or  in  hard
 Conditions  in  the  matter  of  better  food and  clothing,  double  leave  facilities,  re- creaton  and  transport  facilitres;

 (b)  if  so,  from  what  date;  and
 (c)  if  not,  the  reasons  therefor  ?
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 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH):  (a)
 Orders  already  exist  for  issue  of  extra
 rations  and  extra  clothing  for  Defence
 Services  Personnel  serving  in  the  for-
 ward  areas  on  high  altitude  or  in  un-
 congenial  conditions.  As  regards  leave
 of  persons  employed  in  the  forward
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 by  non-official  organisations  like
 Aid  to  families  of  Soldiers  who  are  ser-
 ving.  About  the  educational  faciltties,
 the  State  Gor  have  tended

 I  facilities  to  the  children  of afeas,  it  and  =  termi
 from  or  at  the  transit  camp  and  not
 from  their  duty  stations,  These  camps are  normally  at  the  rail-heads  Theres
 no  proposal  to  grant  any  further  leave
 concessions.  Per  capita  amenity  grants and  entertainment  parties  for  the  re-
 creation  of  the  troops  in  the  forward
 ageas  are  already  available  but  the  ques- ‘ton  of  increasing  them  is  under  exami-
 nation.  Under  the  existing  orders  re-
 garding  field  service  concessions,  offi-
 cers  and  yawans  serving  in  forward  areas

 tutled  to  free  vey:  of  ther
 families  and  baggage  from  the  previous
 doty  station  to  a  selected  place  of  resi-
 dence  in  India,  or  to  retention  of  marri-
 ed  accommodation  by  their  familcs  at
 the  previous  duty  station.  No  further

 in  this  8  under
 a

 (०)  I¢  is  not  possible  १०  andicate  any
 date  mm  the  case  of  the  proposals under  consideration  referred  to  above

 (८)  Does  not  arise.
 शी  रणजीर  सिह  हमारे  देश  के  बहादुर

 अफमर  और  जवान  जो  देश  के  सरहदों  पर
 तैनात  है  या  तो  देश  की  या  भगबान  को  वात  के
 सिवाय  और  कोई  बात  उनके  दिमाग  में  नहीं
 होती  या  कभी-कभी  याद  उन्हें  आती  है  तो
 अपनी  औरतों  की  और  बच््चो  की  याद  आती
 है।  तो  क्या  मिनिस्टर  साहब  से  में  आपकी
 मार्फत  यह  प््छू  कि  क्या  उनके  बच्चो  को,  उनके
 थर  वालों  को,  उन  के  रिश्तेदारों  को  तालीम
 के  मामले  में,  नौकरी  के  मामले  में,  हाउसिंग
 फेसिलिटीज  के  मामले  मे  और  साथ  ही  साथ
 लिटिगेशन  से  बचने  के  मामले  में  कोई
 खास  प्रोटेक्शन  दी  जायगी  या  रियायत  दी

 जायगी,  ऐसी  कोई  तजबीज  सरकार  के  सामने
 है  ?  यदि  है  तो  क्या  २

 MR.  SPEAKER  :  The  main  question was  that,  but  anyway,  you  might  answer
 it.

 Proposal a  onaideratio:

 those  jawans  who  are  serving  in  the
 armed  forces.  3  would  appeal  to  the
 hon.  Members  and  this  House  to  per- suade  the  State  Governments  to  give more  amenities.

 aft  रणधीर सिंह  :  मेरा  दूसरा  सवाल यह  है
 कि  क्या  उन  जवानों  को  और  अफसरों  को
 जो  छूटटी  मिलती  है,  उस  से  डबल  छुट्टी  जो
 एलाबेस  अब  मिलते.  हैं,  उस  से  डबल  एलावेंस
 और  जो  तनख्वाह  मिलती  है  उस  से  डबल
 ननक्वाह  देने  की  कोई  तजवीज  है  क्योंकि  एक
 चपरासी  को  जो  यहा  तनख्वाह  मिलती  है
 दिल्ली  में  बह  एक  बहादुर  सिपाही  की  तनव्वाह
 मे  ड्योढी  है,  तो  ऐसी  हालत  में  जो  5-15,
 और  20-20  हजार  की  बुलन्दी  पर  बेठे  हुये
 मोचों  पर  देश  की  और  50  करोड़  इन्सानों  की
 अपनी  जान  हथेली  पर  रख  कर  चौकीदारी
 करते  हे  उनकी  डबल  तनख्वाह,  डबल  _एलाबेंस
 और  छुटूटी  को  डबल  करने  की  बाबत  कोई
 तजवीज  है  ?
 MR,  SPEAKER

 posal  hke  that  ?
 SHRI  SWARAN  SINGH.  There  5

 no  such  proposal  to  double  their  sala-
 nies  and  all  that.

 SHRI  GIRRAJ  SARAN  SINGH:
 May  I  enquire  from  the  Minister  whe-
 ther  he  has  any  proposal  to  shorten  the
 length  of  time  that  there  is  for  various
 units  to  spend  in  the  forward  areas  and
 see  that  the  rotation  would  be  a  bit
 faster  than  it  is  now  ?

 SHRI  SWARAN  SINGH.  it  is  a
 suggestion  for  action  and  J  will  pass it  on  to  those  who  are  in  charge  of  this
 question

 शो  मु०्ञा०  जा:  में  आप  के  जरिए  मंत्री
 महोदय  से  पूछना  चाहूंगा  कि  क्या  यह  सही  है
 कि  फारवर्ड  एरियाज  में  बहुत  से  अफसर  ऐसे

 Is  there  any  छाए-
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 है  कि  जिन  को  पांच-पांच  साल छ  -छ  साल  तक
 घर  जाने  की  इजाजत  नहीं  दी  जाती  है  जिस  की
 वजह  से  उन  को  और  बहा  के  सिपाहिमों  को
 एक  खास  किस्म  को  बीमारी  पैदा  हो  गई  है
 और  जिस  की  रिपोर्ट  गवर्नमेंट  आफ  इंडिया
 को  फार्ब्ड  एरिया  के  अफसरो  नेकी  है
 क्या  इसकी  तरफ  ध्यान  गवर्नमेंट  ऑफ  इंडिया
 का  गया  है  और  क्या  इस  के  मुताल्लिक  कोई
 बात  सोची  जा  रही  है  कि  सिपहिया,  अफसरों
 और  जवान  के  लिये  ऐसा  इन्तजाम  किया  जाय
 कि  वह  कम  में  कम  साल  में  दा  मर्तने  नहीं  त्तौ
 एक  म्तने  जरूर  घर  हो  आय  ?

 SHRI  SWARAN  SINGH  They
 are  cotitled  to  annual  leave  for  two
 months  in  a  year  even  in  the  forward
 areas  2  would  hike  to  know  from  the
 hon  Member  if  he  has  got  any  in-
 formavon  to  the  contrary  he  mught
 Pass  it  on  to  me  Without  specifica- tion  I  cannot  look  into  thts

 ओ  मु०  झ०  खा  अध्यक्ष  महोदय  मर
 सवाल  वा  जवाब  नहीं  हुआ  ।  यह  रिपोट
 गवनमेट  आफ  उडिया  को  गई  ह  a  हम  गए  ह
 फॉारवर  एग्या  के  विजिट  पर

 MR  SPEAKER  You  paw  it  on
 He  pcpared  to  accept  i

 May  |  know
 afe  conside:

 the  question  of  granting  pension  to  the
 bereaved  families  of  those  other  ranke
 working  in  forward  areas  who  mught
 have  been  hulled  not  by  direct  combat
 duties  but  m  the  process  of  performing
 their  day-to-day  duties  ?

 SHRI  SWARAN  SINGH  This
 question  of  uxtending  some  eohanced
 pensionary  benefits  to  various  categories
 isa  sep  q  together  It  does
 not  arise  out  of  this

 SHRI  NAMBIAR
 yhether  the  G

 SHRI  RANGA  May  |  know  whe
 ther  service  in  forward  areas  is  being
 treated  as  a  punsshment  for  those  peo-
 ple  just  as  rt  happens  in  civil  yobs  that
 when  some  people  are  not  supposed  to
 be  satisfactory  in  ther  behaviour  or  who
 are  imeonvenient  are  posted  to
 punsshment  post)?  Why  is  that  when
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 the  suggestion  was  made  by  Mr.  Randlur
 Smgh  and  ancther  Congress  member  that
 additional  allowances  should  be  given  to
 these  people  serving  in  forward  areas,
 Government  are  not  prepared  ४०  give
 any  proper  considerayon  to  i?  The
 munister  simply  says,  it  3  not  under
 consideration  That  is  not  the  way  to
 insp  re  or  enthuse  these  people

 SHRI  SWARAN  SINGH  Bemg
 posted  to  the  forward  areas  is  not  a  mat-
 ter  of  punishment,  but  it  १  a  matter  of
 great  honour  for  all  of  them  who  are
 there  to  defend  the  country  I  would  hke
 all  sections  of  the  House  to  view  it  in
 that  form  and  not  to  have  this  sort  of
 ipproach  to  this  quest  on

 SHRI  RANGA  It  is  for  the  Defence
 Minister  to  realise  that

 SHRI  SWARAN  SINGH  I  realise
 that  and  I  will  be  happy  ए  hon  members
 opposite  also  realise  it  un  the  same  spirit. 7  am  fully  का  agreement  with  the  sugges- tion  that  those  who  are  serving  in  for-
 ward  ateas  whether  jawaus  or  officers,
 require  our  special  attention  §  It  3s  for
 this  reason  that  extra  clothmg,  extra
 ration  and  other  facilities  are  «extended
 to  them  But  the  question  that  was  put to  me  was  whe  her  there  was  any  pro-
 posal  to  double  ther  salaries  and  allow-
 ances  Because  there  is  none  I  had  to
 say  that  there  is  no  such  proposal  All
 this  depends  on  the  overall  resources
 also  which  are  available  to  the  country
 It  a  very  happy  thing  that  our  solders,
 officers  and  men  of  the  armed  forces
 ar  motivated  by  a  patriotic  feelmg  and
 it  48  our  duty  to  look  after  their  require-
 mcots  And  we  are  domg  our  best
 within  our  resources

 SHRI  D  C  SHARMA  May  JI
 know  how  the  minister  is  going  to  bridge
 the  wide  gap  that  exists  between  the
 tood  clothing  etc  given  to  the  officers
 and  thove  given  to  the  jawans?  I  have
 been  receiving  so  many  letters  from  the
 jawans  serving  in  forward  areas  saying
 that  some  of  the  :tems  of  food  and  cloth-
 ing  whch  are  given  to  the  officers  are
 denied  to  them

 SHRI  SWARAN  SINGH  I  will
 suggest  to  the  hon  membcr,  if  be  has
 No  objection  to  pass  on  those  letters  to
 me



 I3t  Written  Answers

 SHRI  D.  C.  SHARMA:  |  will  not
 pass  on  those  letters,  because  you  will
 penish  them  and  victimise  them.

 SHRI  BAL  RAJ  MADHOK:  The
 mimister  said  that  facilities  for  education
 of  the  children  of  the  soldiers  serving
 in  forward  areas  should  be  given  by  the
 State  Governments.  Is  it  not  a  fact  that
 the  Central  Government  gives  some  al-
 Jowance  to  the  soldiers  in  forward  areas
 for  the  education  of  their  children?  It
 does  not  serve  any  purpose.  Why  not
 this  Government  itself  take  the  respon-
 sibility  of  asking  the  State  Governments
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 प्रतिरशा  संज्ालय  में  creer  मंत्री  (जी
 Bo  गा०  मि)  :  (क)  जी,  नहीं  Y

 (ख)  से  ह).  प्रश्न  नहीं  उठता  ।
 RETURN  OF  ३585  FROM  CHINA

 #128,  SHRI  CHENGALRAYA  NAI-
 DU  :  Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  50
 Nagas  who  had  gone  to  China  during
 April,  4967  retumed  to  in  Octo-
 ber,  ‘1967  after  getting  training  along
 with  arms  and  ammunition;

 (b)  if  so.  whether  they  have  been
 by  the  Indian  Security  Forces:

 to  provide  facilities  or  open  special schools  where  the  child  of  these  sol- diers  can  get  edi  ith  any
 difficulty  ?

 SHRI  SWARAN  SINGH:  I  do  not
 think  it  is  necessary  to  open  special schools  because  most  of  the  children  of
 these  serving  soldiers  would  be:  scatter-
 ed  in  different  parts  of  the  country. What  would  be  more  practical  would
 he  to  give  them  concessions  in  the  form
 of  fees  or  give  them  scholarships.  7
 know  it  as  a  matter  of  fact  that  several
 State  Governments  have  already  grant- ed  these  concessions.  They  have  grant- ed  fee  concessions  and  also  some  scho-
 larships.  We  arc  all  the  time  persuad-
 mg  the  State  Governments  to  extend
 more  and  more  of  these  concessions.

 WRITTEN  ANSWERS  TO
 QUESTIONS

 ट्रांससीटरों  का  निर्माण
 *i25.  ft  faerie  मिश्र  :  क्या  रक्षा  मंत्री

 यह  बताने  की  कृपा  करेंगे  कि  :
 (क)  क्या  यह  सच  है  कि  सरकार  का

 विचार  यूगोस्लाविया  के  सहयोग  से,  द्रास-
 मीटरों  के  निर्माण  के  लिये  एक  कारखाना
 स्थापित  करने  का  है;

 (ख)  यदि  हां,  तो  इस  दिशा  में  क्या  प्रगति
 हुई  है  ;

 (ग)  निर्माण  कब  तक  आरम्भ  होगा;
 (ध)  प्रस्तावित  कारखाना  किस  स्थान

 प्र  लगाया  जायेगा;  और
 (8)  योजना  का  ब्योरा  क्या  है  ?

 (०)  if  not,  the  reasons  therefor  ?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  EXTERNAL
 AFFAIRS  (SHRI  B.  R.  BHAGAT):  (a)
 According  to  information  available  with
 the  Government  of  India,  three  groups
 of  underground  Nagas  entered  China
 via  Burma  during  the  period  Novem-
 ber,  956  to  April.  1967,  Some  of
 them  have  since  returned.  No  precise
 information  about  the  quantum  of  arms
 ammunition  or  other  assistance  receiv-
 ed  by  them  is  available.

 (b)  and  (०),  Constant  vigilance  is
 being movement  of  the  underground  across
 our  borders.  Due  to  the  difficult  terrain
 and  the  vastness  of  the  area  some  under-
 ground  Nagas,  who  normally  move  in
 small  numbers,  do  manage  to  sneak  in
 and  out  of  India.

 TALKS  WITH  PAKISTAN
 #130,  SHRI  HEM  BARUA  :

 SHR!  BIBHUTI  MISHRA  :
 SHRI  S,  a  SAMANTA  :

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (a)  whether  it  is  a  fact  that  Govern-
 ment  propose  to  bold  talks  with  Pakis-
 tan  over  certain  mutual  problems;

 (b)  if  so,  the  subjects  on  which  talks
 are  proposed  and  Pakistan's  response  to
 the  proposed  talks;  and

 (c)  whether  any  date  and  venue  have
 been  fixed  for  the  talks?
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 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  EXTERNAL
 AFFAIRS  (SHRI  8,  R.  BHAGAT)  :
 (a)  to  (c).  Ever  eince  the  signing  of
 the  Tashkent  Declaration  in  January,
 ‘1966,  the  Government  of  India  have
 made  offers  to  the  Govern-
 ment  of  Pakistan  to  hold  talks  on  vari-
 ous  problems  between  the  two  count-
 ries,  with  a  view  to  normalize  the  rela-
 tions  between  them.  The  representa- tives  of  the  two  countries  met  during
 October,  967  and  agreed  to  restore  the
 two  countries  to  the  pre-965  level.  No
 further  talks  have  been  scheduled  on
 any  specific  topic  as  of  to-day.

 MopsiLisaTION  OF  ADDITIONAL
 RESOURCES  FOR  ANNUAL  PLAN

 °43!.  SHRI  P.  GOPALAN  :
 SHRI  NAMBAIR
 SHRI  SATYA  NARAIN

 SINGH  :
 SHRI  K.  RAMANI:
 SHRI  A.  K.  GOPALAN  :
 SHRI  UMANATH  :
 SHRI  M.  L.  SONDHI  :

 Will  the  PRIME  MINISTER  be
 pleased  to  state  :

 (a)  whether  it  is  a  fact  that  the
 Planning  Commission  has  abandoned
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 fe
 Honour  to  Netaji's  sword  on  the  cere-

 of  its  presentation  to
 Netaji  Muscum  by  Japanese  General
 Puziera  in  March,  ‘19675

 (b)  whether  the  request  was  seceded
 to;  and

 (c)  if  not,  the  reasons  therefor?
 THE  MINISTER  OF  Di

 (SHRI  SWARAN  SINGH)  :
 Sir.

 (७)  No,  Sir,
 (c)  In  keeping  with  the  primary  need

 of  making  the  is  time  available
 to  cadets  of  the  NCC  for  training,  the
 list  of  dignitaries  entitled  to  2  Guard
 of  Honour  by  NCC  cadets  has  been
 kept  to  the  minimum.  Besides,  ay  the
 time,  because  of  the  proximity  of  the
 close  of  the  academic  year,  clothing  and
 equipment  of  cadets  had  already  been
 Withdrawn  and  their  participation  would
 not  have  been  practicable.  However,
 separately,  the  use  of  a  military  Brass
 Band  was  authorised  by  Government  for
 the  oceasion.

 (a)  Yeu,

 Losses  DURING  AIR  Droprino  oF
 Suppiies

 £133,  SHRI  K.  LAKKAPPA:  Will
 of  DEFENCE  be  pleased

 the  scheme  of  mobilisation  of  additional
 resources  for  the  Annual  Plan  for  the
 current  year;  and

 (b)  if  so.  the  reasons  therefor  ?
 THE  PRIME  MINISTER,  MINIS-

 TER  OF  ATOMIC  ENERGY,  MINIS-
 ‘TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI)  :
 (a)  No,  Sir.

 (b)  Does  not  arise.

 N.C.C.  Guary  oF  Honour  To  NETAJt's
 Sworn

 9132.  ‘SHRI  SAMAR  GUHA:  Will
 the  Minister  of  DEFENCE  be  pleased

 the
 to  state:

 (a)  whether  Government  have  had
 any  test  check  of  losses  during  air  drop-
 ping  operations  of  supplies  since  ‘1965;

 (b)  if  so,  the  percentage  of  losses
 sustained;  and

 (c)  the  improvements  which  Govers-
 ment  propose  to  make  to  lessen  the
 losses  during  air  dropping  operations  ?

 THE  MINISTER  OF  DEFENCE:
 (SHRI  SWARAN  SINGH)  :

 Lie Since  965  air  drops  have  been
 ed  to  automatic  checks  and  the  losses
 are  examined  by  local  formation  Com-
 manders  and  dealt  with  as  laid  down  in

 Army  proced
 to  state  :

 (a)  whether  it  is  a  fact  that  the  Exe-
 (b)  Losses  are

 i  mcorneea  bed
 various

 factors  including  nal  terrain,
 ther  "conditi  .

 ional  situation cutive  Director  of  Netaji  Research  Bu-
 roau  Directorate,  prevailing  at  the  time  of  dropping  and
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 type  of  air-craft  used  for  dropping.  The
 average  percentage  of  losses  in  terms  of

 sustained  during  1966  was  3.84
 in  the  Bastem  Theatre  and  3.4  in  the
 Weatern  Theatre.

 ()  The  and
 Of  lowes  ate  under  constant  examin-
 ation  and  suitable  measures  are  taken
 from  time  to  time  to  reduce  the  losses
 as  far  as  may  be.  These  measures  in-
 clade  improvement  of  human  skill,

 king  and  dropping  zone Pp  4 areas.

 wey  तथा  फाइसीर  सीमा  पर  पाकिस्तानी
 सेना  का  जमाय

 F134  ह ।  लॉकार  खाल  बेरवा:
 शी  रघुंबोर  सिह  शाल्री:
 श्  qo  Ho  att:
 ओ  धोरेखनाथ  देव:
 श्यो  to  to  सिह  बेल:
 शी  शमाबतार  शर्मा:

 क्या  रक्षा  मत्री  यह  बताने  की  कृपा  करेंगे
 कि:

 (क)  क्या  यह  सच  है  कि  जम्मू  तथा
 काश्मीर  की  500  मील  लम्बी  युद्ध  विराम
 रेखा  के  साथ-बाथ  पाकिस्तानी  सेना  का  भारी
 जमाब  है

 (व)  क्या  सरकार  को  पता  है  कि  कुछ
 पाकिस्तानी  जासूस  काश्मीर  में  आते  हैं  और
 सब  प्रकार  की  सूचना  पाकिस्तान  को  भेजने  हे,
 और

 (ग)  यदि  हा,  तो  सरकार  इस  सम्पन्ध  में
 क्या  कार्यवाही  कर  रही  है  ?

 प्रतिरक्षा  मंत्री  (ओ  स्वर्ण  सिंह) :
 (क)  पाकिस्तानी  सैनिक  युवनिराम  रेखा  के
 साथ  साथ  अपनी  ययापूर्व  शक्ति  में  बिधमान
 हे

 ()  और  (ग).  पाकिस्तान  को  सूचना
 देने  के  लिए  काश्मीर  में  कुछ  पाकिस्तानी  मृप्त-
 चर  कार्य  करने  का  यत्न  करते  हे  -  सरकार  की
 उसके  उदददेध्यों  को  पूरा  होने  देने  के  विरुद्ध
 साबब्ानी  जारी  है।
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 सकडी  कक  हारा  पाकिस्तान  को  हुविश्परों
 का  दिया  जाना

 #135.  बी  निहाल  fag:  क्या  बेदेशिक-
 कार्ये  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  सऊदी  अरब
 ने  पाकिस्तान  को  और  अधिक  हथियार  देने  का
 निर्णय  किया  है;

 (खत)  अब  तक  कितने  तथा  किस  किस
 प्रकार  के  हथियार  दिये  गये  है;  और

 (ग)  सरकार  द्वारा  इस  सम्बन्ध  में  क्या
 कार्यवाही  की  गई  है  २

 अंदेशिक-कार्य.  संक्रासलय  उप-मत्ी
 दी  सुरेमापाल  सिह):  (क)  और  (=).
 सऊदी  अरब  द्वारा  पाकिस्तान  को  रक्षा
 उपकरण  दिए  जाने  के  बारे  में  समय-समय  पर
 जो  रिपोर्ट  निकली  हूँ,  उन्हें  सरकार  ने  देखा
 है  लेकिन  इस  तरह  की  सप्लाई  किए  जाने
 के  बारे  में  कोई  पक्का  सबूत  नहीं  है।

 (ग)  सरकार  ने  यह  पहले  स्पष्ट  कर
 दिया  है  कि  इस  प्रकार  को  हथियारों  की
 सहायता  को  सरकार  अम॑त्रीपूर्ण  कायं  समझती
 और  इसके  मलावा  यह  भी  कि  इस  तरह  की
 सहायता  उपमहादुवीप  में  शांति  बनाए  रखने
 में  बाधक  है  और'इससे  ताशकद  धोषणा  पर
 अमल  करने  में  रुकाबट  पडेगी।

 हंगस्टेन  धातु  का  खरीदा  जाना
 #136,  ओ  मधु  लिमये  क्या  रहा

 मनत  यह  बताने  की  कृपा  करेंगे  कि
 (क)  क्या  यह  मच  है  कि  विछले  कुछ

 वक्षों  में  उनके  विभाग  ने  राजस्थान  सरकार
 या  सरकारी  उपक्रमो  से  टगस्टेन  धातु  खरीदी
 थी,

 (ख)  यदि  हा,  तो  बह  धातु  प्रति  टन
 कितने  मूल्य  पर  खरीदी  गई  वी

 (भग)  इस  समय  उस  धातु  का  लासत
 बीमा  भाड़ा  (सहित  मूल्य)  जायातद  मूल्य
 क्या  था,
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 (भ)  क्या  सरकार  ने  इस  सम्बन्ध
 हें  जांच  की  है  कि  राजस्थान  सरकार  ने  बह
 तु  केनीय  सरकार  को  i7,200  क्पये
 अति  टन  के  हिसाब  से  बेची  थी  जबकि  इसने
 यही  धातु  गैर-सरकारी  कम्पनियों  को  लमभग
 9,500  रुपये  प्रति  टन  के  हिंसान  से  बेची  थी .

 और
 (5)

 हे?
 अतिरक्षा  संज्ालय  में  राज्य  संत्री  (लो

 to  ao  ft):  (क)  से  (2).  सूचना
 इकट॒ठी की  जा  रही  है  ओर  प्राप्त  होने
 पर  सभा  के  पटल  पर  रख  दी  जाएगी।

 यदि  नहीं,  तो  इसके  क्या  कारण

 A.LR.  Starr  ARTISTES
 9137,  SHRI  S.  M.  BANERJEE

 ‘Will  the  Mmister  of  INFORMATION
 AND  BROADCASTING  be  pleased  to
 state  :

 (a)  how  many  staff  artistes  of  All
 fadia  Radio  are  working  against  the
 posts  of  regular  Government  servants
 e.g.  Staff  artistes,  tran  /  news

 ig

 InpiANs  Leavine  Kenya  &  oTasm  East
 AFRICAN  COUNTRIES

 *138.  SHRI  N.  K.  P.  SALVE:
 SHRI  RAGHUVIR  SINGH

 SHASTRI  :
 Will  the  Minister  of  EXTERNAL

 AFFAIRS  be  pleased  to  state
 (a)  whether  it  is  a  fact  that  a  large

 and  other  East  African  Countries  80
 settle  in

 other  parts
 of  the  world  in

 view  of  the  Africanisation  programme of  those  countries;  and
 (b)  if  so,  the  reaction  of  Govern-

 ment  m  the  matter?
 THE  DEPUTY  MINISTER  IN  THE

 MINISTRY  OF  EXTERNAL  AP-
 FAIRS  (SHRI  SURENDRA  PAL
 SINGH)  :  (a)  There  has  recently  been
 some  migration  (out  of  Kenya)  of  per- sons  of  Indian  origin  but  our  infor-
 mation  ४  that  the  numbers  involved  are
 not  as  large  as  some  reports  in  the  press have  tended  to  suggest.  Recent  enact-
 ment  of  the  Immigration  Law  in  Keaya which  places  certain  restrictions  on  the

 readers  m  place  of  sub-editors;
 (b)  whether  it  rs  a  fact  that  all  these

 staff  artistes  are  to  be  removed  from
 yervice  and  notices  have  been  issued  to
 some  of  thom;  aad

 (०)  if  so.  the  steps  taken  by  Govern
 ment  to  protect  their  0०९४५  ?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI

 K  K  SHAH)  (a)  23
 (b)  and  (c)  Appointments  to  all

 6000  post.  are  required  to  be  made  m
 accordance  with  the  recruitment  rule.
 tor  each  category  and  accordingly  staff
 actstes,  whose  deployment  is  in  the
 nature  of  ad  hoc  arrangement  have  to
 be  laced  The  posi  of
 certain  categories  of  civil  posts  and  staft
 artistes  appointments  in  A.LR.  is,  how.
 ever,  being  reviewed  and  care  will  be
 taken  to  ensure  that  the  interests  of  staff
 artistes  ४०  deployed  against  regular  posts
 do  not  suffer  on  account  of  eventual
 filling  of  the  civil  posts  concerned  in
 accordance  with  the  prescribed  recrutt-

 rales

 f  ft  38  the  princi-
 pal  cause  for  this  em  gration  out  of
 Kenya  There  are  no  reports  about  ab-
 normal  exodus  of  persons  of  Indian  or.-
 gn  from  any  olher  East  African  (डहाा-.
 tories.

 (b)  The  new  Kenya  Immigration  Act
 seeks  to  legislate  against  aliens
 employed  in  jobs  which  are  capable  of
 bemg  performed  by  Kenya  citizens.
 The  new  Act  ८  not  prejudicial  to  the
 Position  of  such  persons  of  Indian
 ongin  4s  have  acquired  the  local  oit-
 zenstup  of  Kenya.

 ANNUAL  PLANS  oF  STATES
 *I39  SHRI  CHINTAMANI  PANI-

 GRAHI.  Will  the  PRIME  MINISTER
 be  pleased  to  state:

 (a)  whether  the  outlay  o  fthe  States'
 Annual  Plans  for  1967-68,  after  appro-
 val  by  the  Planning  Commission,  have
 been  further  pruned;  and

 (b)  ‘f  so,  the  ou'lays  of  the  various
 States  as  they  stand  at  present  and  the
 cut  made  in  caso  of  each  State?
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 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TBR  OF  PLANNING  AND  MINIS-
 TBR  OF  EXTERNAL  AFFAIRS
 (SHRIMAT]  INDIRA  GANDHI)  :
 (a)  No,  Su.

 {b)  The  question  does  not  arise,

 अगरीडों  बुधारा  अरब  देशों  को  दिये  गये
 हथियारों  का  पाकिस्तान  पहुंचता

 141  ओ  शिव  कूमा  शास्त्री  :
 थ्बी  प्रकाशवीर  शास्त्री  :
 Blo  सूर्य  प्रकाश  पूरी  :
 aft  रामायतार  शर्मा  :
 की  रामजी  राम  :

 क्या  बैदेशिक-कार्य  मत्री  यह  बताने  की
 श्पा  करेंगे  कि  :

 (क)  क्या  सरकार  को  पता  है  कि
 ममरीका  दृढारा  अरब  राज्यो  को  दिये  गये
 हथियार  पाकिस्तान  पहुच  रहे  है  ,

 (8)  क्या  इस  सम्बन्ध  में  भारत  सरकार
 और  अमरीका  को  सरकार  के  बीच  कोई  पत्र
 व्यवहार  हुआ  है  ;  ओर

 (९)  यदि  हा,  तो  उसका  ब्यौरा  क्या है  ?

 देदेशिक-कार्य  प्र्रालय  में  उप-मंत्री  (भी
 सुरेश्य  पाल  लिए)  :  (क)  संयुक्त  राज्य
 अमरीका  दूबारा  अरब  देशो  को  पाकिस्तान
 पहुंचने  बाले  हथियारों  की  सब्लाई  किए  जाने
 के  बारे  में  सरकार  को  कोई  जानकारी  नहीं  है  a

 (खत)  ओर  (०)  प्रश्न  नहीं  उठते  t
 STATE  PLans

 १३342  SHRI  YAINA  DATT
 SHARMA:  Will  the  PRIME  MINIS-
 TER  be  pleased  to  state

 (a)  whether  some  State  Governments
 have  dicated  that  planning  shouki  be
 the  prerogative  of  the  States  and  it
 should  be  left  to  the  States  concerned  to
 draw  up  the  priorities  accord.ng  to  their
 nesds;

 (b)  whother  in  view  of  the  non-
 Congress  Governments  in  most  of  the
 States,  Propose  to  decen-
 tralise  the  planning:  and

 (c)  if  ao,  the  details  thereof  7

 Writen  Answers  NOVEMBER  20,  967  Written  Answers

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI)  :
 (a)  and  (b).  No,  Sir.

 (c)  Does  not  arise.
 Crier  of  Army  Sratr's  vistr  TO

 Pakistan
 *i43.  SHRI  BAL  RA)  MADHOK  :

 Will  the  M.vister  of  DEFENCE  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  Chief  of
 the  Indian  Army  Staff  visited  Pakistat:
 in  the  fourth  week  of  October,  1967  and
 held  talks  with  hs  Pakistani  counter-
 part  at  Rawalp-ndi;  and

 (b)  if  so,  the  outcome  thereof  ?
 THE  MINISTER  OF  DEFENCF

 (SHRI  SWARAN  SINGH)  a)  Yes.
 Sw.

 (b)  The  talks  were  held  in  pursuance of  earler  discussions  between  the  two
 Army  Chiefs.  As  a  result  of  the  dis-
 Cussions  it  was  agreed—

 Q)  tha;  the  local  Commanders
 should  resort  to  jomt  meetings at  vanous  levels  to  setile
 points  of  border  disputes;
 that  specific  measures  in  hnt
 with  those  taken  tw  sett
 working  boundary  south  of  the
 Taw:  should  be  taken  to  settic
 the  same  north  of  the  Taw;
 to  lay  down  a  lims  of  1,006,
 metres  on  either  side  of  the
 border  up  to  which  Jength  ser-
 vice  aircrafi  should  operaie and  permit  them  after  duc
 Nohce  to  operate  even  beyond this  lima;

 (ii)

 i.)

 (iv)

 (v)
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 IRANIAN  PLANES  IN  PAaKIsTAN
 #144,  SHRI  N.  K  SOMANT:

 SHRI  NARENDRA  SINGH
 MAHIDA  :

 Will  the  Minister  of  EXTERNAI!
 AFFAIRS  be  pleased  to  state

 (a)  whether  Government's  attention
 has  been  drawn  to  the  sue  of  “Avia-
 tion  Weck  and  Space  Technology”  of
 the  7th  August,  967  containing  the  re-
 port  that  90  F-86  Sabre  Jets  sent  by
 Iran  are  still  in  Pakistan  and  are  there
 to  Stay,

 (b)  whether  any  report  hus  been  re-
 caved  from  our  High  Commission  at
 Karachi  in  this  regard.  and

 (c)  if  so,  the  acton  taken  hy  Gov-
 emmeat  thereon  ?

 THE  MINISTER  OF
 JHE  MINISTRY  OF
 AFFAIRS
 (a)  Yes,  Sir

 (b)  and  (c)  We  have  kept  a  carctul
 watch  on  this  matter  and  have  taken
 suitable  action  wherever  necessary.  The
 Government  of  Iran  frad  assured  us  ना
 vanous  levels  that  the  atrcraft  sent  to
 Pakistan.  were  there  only  for  repairs
 servicing  and  mod:fications  and  =  would
 return  tw  Iran  ult.mately.  The  Govern-
 ment  of  Iran  had  also  told  us  that  most
 of  the  wrcraft  had  gone  back  to  Iran
 The  Government  of  India.  however
 continue  to  receive  reports  that  these
 planes  are  sti!]  in  Pakistan

 STATE  IN
 EXTERNAL

 (SHRI  8  र  BHAGAT)

 Britinc  io  NEWSMFN  ON  NaTHt  Fa
 Cl  ASHES

 °i4%  SHRI  SHARDA  NAND
 SHRI  ATAL  BIHARJ  VAJ-

 PAYEF
 SHRI  JAGANNATH  RAQ

 JOSHI  ;
 SHRI  BENI  SHANKER

 SHARMA  :
 SHRI  SHRI  CHAND  GOEI!.

 Will  the  Minister  of  DEFENCE  be
 pleased  to  state  :

 (a)  whether  it  is  a  fact  that  dunng
 the  Nathu  La  fighting  in  the  2nd  week
 of  September,  ‘1967  only  one  bricfiing
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 to  the  Press  was  done  on  the  I2th  Sep-

 pag  cen
 967  by  the  Defence  Officials

 mm  25

 (b)  whether  the  journalists  posted  at
 Gangtok  and  television  correspondents
 who  had  reached  Gangtok  were  allowed
 to  proceed  on  the  28th  September,  4967
 nearly  a  fort-night  after  the  firing  hac
 ended;

 (०)  whether  the  Official  Photogra-
 pher  armved  at  Nathu  La  only  after  the
 fighting  was  over;  and

 (9)  the  steps  which  Government
 have  taken  to  improve  the  efficiency  of
 our  Defence  publicity  ?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH):  (a)
 Apart  from  one  organised  general  preas
 briefing,  non-scheduled  briefings  were
 trequently  given  to  the  press  by  official
 spokesmen  throughout  the  period  of
 finng  at  Nathu  Le

 (b)  Ik  as  customary  to  arrange  con
 ducted  tours  of  press  parties,  giving  4
 chance  to  the  press  from  all  regions  as
 also  accredited  foreign  correspondents.
 The  tours  of  press  correspondents  had
 also  to  be  inked  to  the  developments
 connected  with  the  situation  Four
 press  parties  were  given  facilities  ex-
 Bagdogra  commencing  from  25th  Sep-
 tember.  1967,  for  visting  Natbu  La
 The  Press  partics  which  visited  Nathu
 La  included  Gangtok-based  press  corres-
 pondents.

 (०)  The  official  photographer  and
 cipe  cameraman  detailed  to  cover  the
 Nathu  La  incident  arrived  at  Nathu  La
 on  l5th  September.  Meanwhile,  photo-
 graphic  accompaniment  of  news  hand-
 outs  was  arranged  on  the  basis  of  local
 photographs  already  available.

 (d)  A  number  of  measures  are  under
 way  to  improve  Defence  publicity,  parti-
 cularly  relating  to  coverage  of  opera-
 uons.  These  include  setting  up  of  re-
 gronal  and  field  uauts,  ्जध- पत.  cove-
 rage  by  offic.al  P.R.  teams  as  well  as
 newspaper  correspondents,  setting  up  of
 Base  Press  Camps,  quick  security  clear-
 ance  of  press  matenal  and  photographs
 etc.
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 “SPOTLIGHT—REOROANISATION  OF
 AsaaM”  BRroapcast

 9146,  SHRI  J.  N.  HAZARIKA:
 Will  the  Minster  vf  INFORMATION
 AND  BROADCASTING  be  pleased  to
 state  :

 (a)  whether  the  attention  of  Gov-
 ernment  bas  been  drawn  to  the  contents
 of  the  AIR  “Spotlight”  headlined  “Re-
 organisation  of  Assam"  broadcast  on  the
 Yst  August,  967  against  winch  the
 Government  of  Assam  had  lodged  an
 odjectron;

 (0)  if  so,  the  steps  taken  in  the  mat-
 ter  to  avoid  such  cmbarrassments  in
 future;  and

 (c)  whether  such  ‘Spotlight’  news
 are  scrutinized  by  responsible  quarters
 before  they  are  broadcast  ?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 K.  K.  SHAH)  (a  Yes,  Sir.

 (७)  The  forum  of  ‘Spothghts  ons
 ava  lable  to  a  vanety  of  pots  of  view
 so  that  the  Listener  is  given  the  oppo: -
 tuni'y  to  form  his  own  opinion  =  and
 judgement  =  It  :s  not  hinted  to  the  er-
 position  of  what  may  be  culled  ‘Offi-
 संघो  po’nt  of  view  alone  The  2nd  Sep-
 tember,  967  broadcast  gave  another
 pomt  of  view

 (6)  The  scnpts  urc  scrutimzed  but
 the  criterion  i:  to  present  ‘a  point  of
 view’.  If  any  particular  point  of  view
 %  overstated  at  any  time  it  75  sought  to
 be  pu!  into  balance  by  «  different  or
 opposite  point  of  view,  which  helps  re-
 store  the  balance  tor  the  listener  The
 methodology  adopted  ss  one  of  point
 and  counterpont”  In  the  very  nature  of
 things,  while  the  seres  as  a  whole  gives
 eatisfaction,  any  particulur  broadcast
 may,  taken  solely  by  self  cause  chs
 satisfaction

 Tavas  witH  South  Asian  Counrtrits
 REGARDING  CHINES®  THRIAI

 9147.  SHRI  D  C.  SHARMA  Will
 the  Mmister  of  EXTERNAL  AFFAIRS
 he  pleased  to  stale

 (a)  whether  any  talks  have  been  held
 with  the  South-Asian  coun'ries  regarding
 the  steps  to  meet  the  threat  from  Chinz;
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 b)  if  so,  the  details  thereof;  and
 (०)  the  results  achieved  ?
 THE  DEPUTY  MINISTER  IN  THE

 MINISTRY  OF  EXTERNAL  AF-
 FAIRS  (SHRI  SURENDRA  PAL
 SINGH)  :  (a)  No,  Sir.  Government
 have  not  held  talks  with  any  country
 regarding  the  steps  to  meet  the  threat
 from  China.

 (b)  and  (c).  Do  not  arise

 NAGAS  CROSSING  OVER  TO  CHINA
 *148,  SHRI  VALMIKI  CHOU-

 DHARY:  Wil  the  Minister  of  EX-
 TERNAL  AFFAIRS  be  pleased  to
 state

 (a)  whether  st  is  a  fact  that
 underground  Nagas  have  crossed
 to  China  recently.  and

 (0)  if  so,  the  action  taken  by  Gov-
 ernment  .n  the  malter  ?

 THE  MINISTER  OF  STATE  IN
 THE  MINISIRY  OF  EXTERNAI!
 AFFAIRS  (SHRI  8  R  BHAGAT)
 (a)  According  to  information  —  avai-
 able  with  the  Government  of  India  threc
 groups  of  underground  Nagas,  entered
 China  via  Burman  Some  of  them  have
 since  returned  This  information  alonp
 with  the  known  strength  of  the  groups was  conveyed  to  the  House  while  am-
 wering  supplemeniaries  to  Starred  Quen-
 tion  Nos,  ]32t  and  2330  on  the  24th
 July.  3967

 (0)  All  possible  measures  have  been
 taken  However,  due  to  difficult  terrain
 and  vas'nes.  of  the  arca  some  under-
 ground  Nagas  do  manage  to  sneak  in
 and  out  of  India

 sOgat
 over

 Ino  SrarisTicaL  INS  SITUTF
 Caicurta,  Review  Commutn

 REpoRT
 49  SHRI  ह  KUNDU  Will  th

 PRIMI  MINISTER  be  pleased  to
 stalc

 (4)  whether  Government  arc  awart
 of  the  news  of  the  Committee  appoint-
 ed  by  the  Indian  Statistical  Institute
 Council  under  the  Chairmanship  of  Dr
 C.  9.  Deshmukh,  to  consider  the  recom.
 mendations  made  by  the  Humayuo
 Kabir  Committee;
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 (b)  whether  Government  are  aware
 that  the  Deshmukh  Committee  has  re-
 commended  the  appointment  of  an  Ex-
 pert  Committes  to  suggest  ways  and
 means  for  reorganising  the  Electronic
 Computer  Division  in  the  light  of  _  its
 pionecmng  work  in  India,  and

 (c)  how  long  Government  will  take
 tc  implement  :ts  decisions  ?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI):  (a)
 and  (b)  Yes,  Sir.

 (९)  tas  hoped  to  take  the  decrsions
 within  six  months  and  implement  them
 as  carly  as  practicable.

 DBLEGATIONS  TO  AND  LROM  PAKISTAN

 °i50  SHRI  GEORGF  FERNAN-
 DES  Will  the  Minister  of  EXTER-
 NAI.  AFFAIRS  be  pleased  to  state

 (a)  how  many  delegations,  official
 and  non-official,  visited  Pakistan  From
 India  dunng  the  penod  from  August  to
 October  1967,

 (b)  the  name  of  the  member,  ot
 these  delegation,  and  the  purpose  ot
 thoar  visit,

 fc)  how  many  delegations,  official
 aad  non-official  from  Pakistan  came  to
 tadia  during  the  above  period  and  the
 Ppurpos.  of  ther  wot.  and

 (d)  whether  al!  delegations  —  that
 went  to  Pak’stan  from  India  have  sub
 mitted  my  reports  to  the  Government
 aod  if  wo  what  we  their  contents  ?

 THI  DEPUTY  MINISTER  IN  वहा
 MINISERY  OF  EXTERNAI  AF-
 FAIRS  (SHRI  SURENDRA  PAI
 SINGH)  (३७  ६६  (५).  #  Statement
 is  placed  on  the  Table  of  the  Houn
 |Placed  i  Library  See  No  LT-263%
 67}

 or  NaGas  FELADIRS  1१७.
 Foreian  CouNrris

 997.  SHRI  M_  L.  SONDHI  Will
 the  Minsicr  of  FATERNAIT  AFFAIRS
 be  pleased  to  state

 (8)  whether  Government  have
 through  us  diplomatic  mission  in  USA

 Mur  YING
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 and  its  representative  in  the  U.N.  Gene-
 ral  Assembly  tried  to  remove  the  wrong
 impression  which  Mr.  A,  2.  ॥... ... क  creat-
 ed  during  his  visit  to  New  York;

 {b)  whether  Government  are  aware
 of  the  hkely  meeung  between  the  two
 underground  Naga  leaders,  Mr.  Thinu
 scillic  and  Mr.  Buiva,  who  fied  to  Caina
 in  Februsry  and  Mr  Phizo  in  Europe
 sometime  during  the  later  part  of  the
 current  year;  and

 (c)  whether  the  two  Naga  leaders
 will  be  discouraged  from  transiting
 India  en  route  to  Europe  7

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI)
 (a)  As  Nagaland  State  is  an  integral
 part  of  the  Indian  Union,  aflairs  con-
 cerning  that  State  and  its  mbabitants
 are  domestic  issues  of  concern  only  to
 India.  Mr  Phizo  who  is  not  a  British
 citizen,  was  formerly  an  Indian  citizen
 and  as  explained  in  the  Minister  of
 External  Affairs  sta'ement  in  response
 to  a  calling  Attent  on  Notice  in  the  Lok
 Sabha  on  [0th  July,  1967,  :s  a  fugitive
 from  Justice.  During  his  visit  to  New
 York  some  months  ago  (April/May)
 967  he  is  not  known  to  have  received
 any  assistance  or  encouragement  from
 any  official  agency  of  the  Government  of
 United  States  of  America  and  the
 Hon'ble  Member  may  kindly  refer  to
 the  reply  given  in  this  House  on  22nd
 May.  1967,  by  the  Minister  of  External
 Affair.  to  Starred  Question  No.  23.  As
 the  UN.  General  Assembly  cannot  con-
 cern  uselt  with  matters  witha  =  the
 domestic  jurisdiction  of  member  States.
 there  is  no  need  for  our  Representative
 to  the  United  Nations  moving  in  the
 matter  Unsuccessful  at*empts  made  by
 persons  such  as  the  Rev.  Michael  Scott
 lv  fraise  in  an  illegal  manner  issucs  can-
 cerning  Nagaland  affairs  in  two  UN.
 Committees  have  been  suitably  dealt
 wth  by  our  representatives  sitting  on
 the  Committees

 (७)  and  (c)  Although  so  authentic
 intormation  3s  availuble,  t  as  possible
 that  the  persons  mentioned  may  have
 made  their  way  under  assumed  sames
 and  borrowed  nationality  through  the
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 India  from  any  such  individuals.  Jn
 question  of  transiting
 arise.  Any  request  reccived

 ArMy  SYRenGcTH  oF  PaKIsTAN

 998  SHRI  KANWAR  LAL
 GUPTA

 SHRI  CHARANSIT  RAI.
 SHRI  दि  S  KUSHWAH

 Will  the  Minster  of  DEFENCE  be
 pleased  to  state

 (a)  whether  it  is  3  fact  that  Pakistan
 has  mcrcasod  her  Army  Strength:

 (b)  #  so,  to  what  cxtent;  and
 (ey  the  counter-moasure,  taken  by

 Government  in  this  regard  ?

 THE  MINISTLR  OF  DEFENCE
 (SHRI  SWARAN  SINGH)  (a)  to
 {c).  Ay  already  stated  op  22.5-1967
 ‘a  answer  to  Unstarred  Question  No
 ा,  since  965  Pakistan  has  virtually
 doubled  the  strength  of  its  infantry  inc-
 luding  the  socalloi  Azad  Kashmir
 Battalions.  There  have  also  been  consi-
 derable  increase  in  supporting  arms  and
 armour.  All  these  devclopments  have
 been  duly  taken  note  of  in  our  Defence
 Plans.  It  would  not  be  in  the  public
 interest  to  give  details  of  these  plans.

 ARMs  AND  Spani  Parts  FOR  PAKISTAN

 999.  SHRI  KANWAR  LAL
 GUPTA.  Will  the  Minister  of  EX-
 TERNAL  AFFAIRS  be  pleased  to
 state:

 (a)  whether  Government  arc  aware
 that  Pakistan  is  getting  arms  and  spare
 parts  from  different  Countnes.,

 (b)  if  a0,  bow  much  spare  parts  and
 arms  wete  received  by  Pakistan  during the  last  six  months:

 (c)  how  much  spare  parts  and  Mili.
 tary  aid  has  been  given  by  U.S.A.  to
 Pakistan  during  the  above  period;

 (d)  whether  Government  have  pro- tested  to  the  U.S.A:  Government  against the  supply  of  arms  to  Pakistan;  and
 (e)  if  so,  what  ७  their  reply  ?
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 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI)  :  (a) to  (९)  Ever  since  the  965  conflict
 with  India,  Pakistan  has  been  trying  to
 sure  arms  and  equipment  from  vari-
 ous  sources  not  only  to  replenish  its
 fosses  suffered  during  the  conflict  but
 also  to  augment  her  armed  strength.

 According  to  our  information,  xo
 military  aid  has  been  given  hy  the
 United  States  to  Pakistan  since  the  con-
 flict.  In  Apni.  1967,  the  Government
 of  the  United  States  lifted  the  embargo on  sale  of  spares  for  lethal  weapons  to
 both  Pakis’an  and  Indie.  Thi  matter
 was  tuken  up  wth  the  US  Govern-
 ment  both  through  our  Embassy  in
 Washington  and  with  the  US  Embassy in  New  Delhi.  It  was  pointed  out  that
 this  policy  would  lead  to  the  building
 up  of  Pakistan's  milnary  potential  and
 thus  increase  tension  in  the  suh-conti-
 nent.

 The  US.  Government  baw  rephed that  such  a  sale  of  spares  for  previous-
 ly  suppled  equipment  would  not  Icad to  an  arms  race.  The  U.S,  Government!
 have  also  assured  us  that  ch  supplies wit)  be  made  after  strict  scrutiny  and on  a  case  by  case  basis.

 JAWANS  KILIED  48D  WOUNDED  DURING
 LNDO-Pak  ConPLit  7

 1000.  SHRI  BABURAOQ  PATEL.
 Will  the  Mimster  of  DEFENCE  ४७८
 pleased  to  state

 (a)  the  number  of  Jawans  in  the
 Army,  Air  Force  and  Navy  killed,  found
 missing  and  injured  dunng  the  Indo-
 Pak  conflict:

 (b)  the  names  of  the  2  top  officers
 killed,  injured  or  found  missing  in  the
 Indo-Pak  confiict;  and

 (c)  the  compensation  and  pension
 gven  to  the  heirs  of  the  officers  killed im  action  in  3965  with  ther  names?

 [Placed  in  Library.  See  No.  LT-i628
 167).
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 TRMPLES  AND  CHURCHES  DESTROYED  IV
 Pakistan

 ‘1001.  SHRI  BABURAO  PATEL:
 Will  the  Minister  of  EXTERNAL  AF-
 FAIRS  be  pleased  to  state  :

 (a)  the  number  of  Hindu,  Sikh  and
 Buddhist  temples  and  Christian  chur-
 ches  and  missions  destroyed  in  East
 Pakistan  and  West  Pakistan  since
 August,  1947;

 (b)  the  number  of  Hindus,  Buddhists
 and  Christians  compelled  to  leave  East
 Pakistan  and  come  to  india  since
 August,  ‘1947;

 ६6)  the  number  of  Hindus,  Bhuddb-
 ists.  and  Christians  still  living  in  East
 aad  West  Pakistan,  their  communities
 and  the  names  of  places  where  they  are
 inving;

 (d)  the  steps  which  Government
 have  taken  to  protect  the  lives  and
 interests  of  non-Muslim  minonties  0
 Pakistan  and  with  what  results;  and

 (e)  if  not,  the  reasons  therefor  ?
 THE  PRIME  MINISTER,  MINIS-

 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL’  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI)
 (a)  The  exact  number  of  religous
 shrincs  destroyed  in  Pakistan  since
 August,  1947,  ७  not  known.  Accord-
 ing  to  available  information,  nearly  al!
 Hindu  temples  in  West  Pakistan  except
 a  few  large  ones,  are  either  lying  25-
 carded  or  are  being  used  by  unauthoris-
 ed  occupants.  Dunng  the  Indo-Pak
 conflict  of  September  965  certain
 Hindu  temples  such  as  the  Sadhbela
 Sanne  in  Sukkur  were  sealed.  In  reply
 to  our  protests,  the  authorities  m  Pakis-
 tan  have  since  informed  the  Govt.  of
 India  that  instructions  to  restore  these
 Hindu  temples  have  been  conveyed  to
 the  concerned  local  authorities  in  Pak-
 wtan.  Some  of  the  Sikh  Gurdwaras
 in  Pakistan  are  also  being  misused.
 This  question  has  been  taken  up  with
 the  Govt.  of  Pakistan,  As  regards
 Buddhist  Sbrines  in  East  Pakistan,  one
 Buddhist  Vihar  has  been  descrated  since
 ‘1965,  The  Government  have  received
 00  such  reports  about  Christian  Chur
 ches  in  Pakistan.

 (b)  A  total  of  49,35,435  persons
 migrated  from  East  Pakistan  to  Ind:a
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 since  August,  947  and  up  to  August,
 1967,

 (ढ)  A  Statement  is  laid  on  the  Table
 of  the  House.  [Placed  in  Library.  See
 No.  LT-626/67].

 (d)  and  (e).
 India  have  repeatedly  represented  to  the
 Government  of  Pakistan  regarding  the
 plight  of  the  minorities  there,  and  have
 reminded  them  of  their  obligations,
 under  the  Nehru-L-aquat  Pact  of  3950
 which  requires  them  to  guarantee  to
 their  minorities,  security,  full  freedom
 and  equality  of  rights.  Unfortunately,
 the  condition  of  the  minortties  there,
 continues  to  be  bad.  Assurmg  protec-
 tion  and  equality  of  opportunity  to
 munorites  is  a  solemn  duty  wh.ch  the
 Government  of  Pakistan  owes  to  its
 own  nationals

 Stare  In  ALR
 1002  SHRI  BABURAO  PATEL

 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleased  to
 state

 (a)  the  number  of  staff  of  various
 categories  and  the  annual  wage  ani
 admin  strative  expenses  bill  of  the  All
 India  Radio,

 (b)  the  number  of  Radio  Stations  i)
 the  country  and  the  places  where  they
 ale  situated,

 (c)  the  names  of  20  top  officers  at
 the  ALR  um  New  Delb:  and  their
 monthly  salaries  and  emofuments;

 (d)  the  number  of  लियए
 artistes,  singers.  musicians  and  others
 employed  by  the  Al  R.  and  the  amount
 of  remuneration  paid  to  them  in  a  year;
 and

 (e)  the  scale  at  which  vocal  singers
 are  paid  and  the  manner  in  which  they
 are  selected  ?

 THE  MINISTER  OF  INFORM-
 ATION  AND  BROADCASTING
 (SHRI  K.  K.  SHAH):  (a).  (d)  and
 (e).  The  information  is  being
 and  wil  be  laid  on  the  Table  of  the
 House.

 (b)  and  (०).  The  required  mforma-
 tion  is  given  in  the  statements  laid  on
 the  Table  of  the  House.  [Placed  in
 Library.  See  No.  LT-627/67).
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 द...  के  साथ  पन्न-व्यधहार

 १3003  थ्बी  wo  -  दोखित:  क्या
 शेदेशिक-कार्य  मत्रो  यह  बताने  को  कृपा
 करेंगे  कि

 (क)  क्या  समद  के  गत  अधिवेशन  के
 समाप्त  होने  के  पश्चात्  हमारी  सरकार  का
 चीन  सरकार  के  साथ  राजनों  तिक  स्तर  पर  कोई
 प्ह  व्यवहार  हुआ  है;  और

 (ख)  यदि  हा,तो  उसका  व्यौरा  कया  है  ?

 प्रधान  मंगी,  ह  शक्ति  मंत्री,  बोगना

 अंजी  तथा  बेबेशिक-सार्थ  मंत्री  (भोमती  इम्विरा
 साँगी) .  (क)  जी,  हा।

 (ख)  12  अगस्त  से  लेकर  2  नवम्बर
 तक  को  अवधि  में  भारत  सरकार  और  चोन
 की  सरकार  के  बोच  26  नोट  आए-गए  y
 हमें  12  नोट  मिले  हें  और  हमने  4  भेजेहैं।
 हमारे  व्यवहार  के  अनुरूप  वे  सदन  को  मेज
 पर  रख  दिए  जायेंगे।

 AIRFIBL)  BUILT  WITH  INDIAN  ‘Assis
 TANCE  IN  KATHMANDI'

 1004,  SHRI.  5.  R.  DAMANI.  Will
 the  Mumster  of  EXTERNAL  AFFAIRS
 be  pleased  to  state

 {a)  whether  a  new  ar-field  has  heen
 budt  with  Ladian  assistance  in  south  of
 Kathmandu  in  Nepal

 (b)  af  so,  the  total  amount  of  assis-
 tdnce  prov  ded  and  the  detatl  theref
 acd

 (c)  whether  Governmeni  have  com-
 mitted  themselves  for  fur’her  assistance
 in  this  duction  and  if  ४७,  the  nature
 thereof  ?

 THE  PRIME  MINISTER.  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI)
 (a)  Yes,  Ser.  The  air-field  at  Janak-
 pur  m  Nepal  was  waugurated  on  24th
 September,  4967  by  Hi,  Majesty  the
 King  of  Nepal.

 (b)  and  (c).  Detailed  information  on
 the  airport,  built  in  Nepal  with  Indian

 Written  Answers  NOVEMBER  20,  1967  Written  Answers  7332

 assistance  has  already  been  furnished  in
 reply  to  Lok  Sabba  Question  No,  033
 dated  10th,  July,  ‘1967.  The  Govern-
 ment  of  India  have  nothing  dgurther  to
 add  to  the  :nformation  already  furnish-
 ed.

 Sain  ScHOOLS  In  GUJARAT

 i005.  SHRI  NARENDRA  SINGH
 MAHIDA:  Will  the  Minister  of  DE-
 FENCE  be  pleased  to  state;

 (2)  the  number  of  Sainik  Schools  in
 Gujarat  with  focations  thereof,

 (bd)  the  number  of  students  reoeiv-
 ing  education  therein;  and

 (c)  the  annual  expenditure  incurred
 ?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH):  (a)  One
 Sainik  Schoo!  located  at  Bafechadi.

 (b)  337  (as  on  30-9-1967)
 (८)  In  1966,  (when  the  number  of

 boys  was  270)  the  expenditure  was
 Rs,  ‘5.2  lakhs  The  estimate  of  ex-
 penditure  for  967  is  Rs.  6.4  lakhs.

 IssuF  oF  Visas  To  Tourists
 1006.  SHRI  NARENDRA  SINGH

 MAHIDA  Will  the  Minister  of  EX-
 TERNAL  AFFAIRS  be  pleased  to
 state

 (a)  whether  ॥  5  a  fact  that  the  Li
 Govemor,  Delh  has  written  to  bu
 Munistry  requesting  it  to  issue  instruc-
 tions  to  overseas  missions  to  exercise
 care  before  issuing  visas  to  tounsts  hike
 hippies;

 (b)  whether  it  is  also  a  fact  that
 more  than  30  hipptes  arrive  in  Dedhi
 from  France,  West  Germany,  Bntain
 and  Denmark  every  day;  and

 (c)  the  steps  taken  by  Government
 to  prevent  hippies  taking  advantage  eof
 the  liberalised  customs  and  entry  rest-
 nmetons  in  view  of  the  International
 Tounst  Year?

 THE  PRIME  MINISTER,  MINIS-
 TER  GF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI):
 (a)  No,  Sir.  No  such  communication
 has  been  received.
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 (b)  Statistics  maintained  in  the  office
 of  the  Foreigners  Regional  Registrauon

 Officer,  Deihi,  reveal  that  4  to  5  hippies

 have  been  arriving  in  Delhi  per  day

 since  the  last  week  of  September,  1967.

 They  are  mostly  from  Western  Euro-

 pean  countries.

 (c)  The  Hippies  have  not  been  pos-

 ing  such  a  serious  problem  as
 to  require

 special  restrictons  on  their  entry  into
 India.  A  few  who  have  come  to  notice

 for  violating  our  laws  in  traffic  in  drugs

 have  been  dealt  with  under  appropriate
 laws.  Vigilance  against  their  undesir-

 able  activities  has  also  been  intensified.

 ADVERTISEMENT  YOR  GUJARAT  DATLLES

 1007.  SHRI  NARENDRA  SINGH

 MAHIDA  :  Will  the  Minister  of  IN-

 FORMATION  AND  BROADCASTING

 be  pleased  to  state  the  amount  paid  to

 Gujarat  State  dailies  for  the  Central
 Government  advertisements  during  the

 years  1965-66  and  1966-67,  respecti-

 vely  ?

 JHE  MINISTER  OF  INFORMA-

 TION  AND  BROADCASTING  (SHRI
 K.  K.  SHAH):  The  amounts  payable
 to  daily  newspapers  published  in  Guja-
 rat  State  on  account  of  Central  Govern-

 ment  advsertisements  were  as  follows  :

 1965-66  Rs.  1.79,398

 1966-67  Rs.  1.76.028

 InopIAN  JAWANS  है क  U.N.  CONTINGLNI

 KILLED  at  Gaza

 1008.  SHRI  YASHPAL  SINGH:

 SHRI  HUKAM  CHAND

 KACHWAT  :

 Will  the  Minister  of  ©  ENTERNAL

 APPAIRS  be  pleased  to  state  :

 (a)  whether  Government  =  have  dic-
 manded  any  compensation  from  U.N.O.

 or  the  Israeli  Government  for  the  Isracli

 killings  of  Indian  Jawans  in  U.N,  Con-

 tingent  at  Gaza  during  the  recent

 U.A.R.—lIsrael  conflict  and  if  so,  the

 results  thereof;

 (b)  whether  it  is  a  fact  that  Gov-

 ernment  delivered  a  protest  note  to  the
 Isracli  Government  in  this  connection

 through  its  Embassy  at  Moscow  who
 refused  so  accept  it;
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 (c)  the  reasons  for  Government's
 above  action  when  the  Israeli  Consul

 was  there  at  Bombay;

 (d)  whether  t  is  also  a  fact  that  the

 said  note  was  later  delivered  to  the

 Israeli  Consul  at  Bombay  who  accepted

 it;  and

 (c)  whether  the  Government
 of Jsrael  has  offered  their  regret  for  kill-

 ings  of  Indian  Jawans  ?

 THE  PRIME  MINISTER.  MINIS-

 TER  OF  ATOMIC  ENERGY,  MINIS-

 TER  OF  PLANNING  AND  MINIS-

 TER  OF  EXTERNAL  AFFAIRS

 (SHRIMATI  INDIRA  GANDHI):

 ta)  The  United  Nations  pay  compen-
 sation  to  personnel  who  दाल  killed  or

 wounded  in  U.N.  operations  in  accor-
 dance  with  national  rules  ée.  on  the

 same  terms  as  are  applicable  in  Indm
 to  Indian  Military  personne]  killed  or
 wounded  during  operational  duties.

 Accordingly,  it  is  proposed  to  recover
 from  the  UN  an  wmoun;  equal  to  the

 pensionary  benefit.  given  by  the  Gov-
 ernment  of  India  to  personnel  who

 were  killed  or  wounded  in  Gaza,  ‘The
 claims  in  this  regard  are  being  pre-
 pared.  In  view  of  this,  the  question  of

 recovering  such  compensation  from  the
 Israeli  Government  did  not  «arise,

 (b)  Ht  is  true  that  the  Government
 delivered  a  protest  note  in  this  connec-
 tion  to  the  Government  of  Israel  on
 sth  June  through  the  Indian  Embassy
 im  Moscow,  but  tar  trom  refusing  to

 ascept  the  Israeli  Embassy  took  imme-
 diate  action  lo  transmit  the  note  te  Tel
 AVIV.

 (९)  The  reason  for  this  protest  note

 being  delivered  through  our  Embassy  in
 Noscow  was  that  the  Israclt  Consul  in

 Bombay,  who  is  coacernu!  with  consa-
 lar  matters,  is  not  normally  expected  to
 deal  with  diplomatic  matters,

 (d)  As  stated  above,  the  note  having
 been  transmitted  to  Israel,  a  copy  was
 sent  to  the  Israeli  Consul  for  his  tafor-
 mathon,

 (९)  The  Government  of  Israei  ex-

 pressed  their  regrets  for  the  casualties
 suffered  by  the  Indian  personnel,  but
 declined  to  own  responsibility  for  the
 deliberate  attacks  made  on  personpel  of
 the  Indian  Contingent.
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 छ्ियुस्तान  एरोमाटिक्स  लिमिटेड  अंगलौर  के
 कर्मचारी  मुहम्मद  रहनतुस्ता  को  कार्यवाहियां

 t009  जी  ato  me  त्यागी  :  क्या  प्रति-
 रहा  मंवी  यह  बताने  की  कृपा  करेंगे  कि

 (=)  क्या  यह  सच  है  कि  भारत-पाकिस्तान
 के संघर्ष  के  समय  हिन्दुस्तान  एरोनाटिक्स
 लिमिटेड  के  मुहम्मद  रहमतुल्ला  नाभक  एक
 कर्मचारी  न,  हमारी  वायुसेना  के  विमानों
 की  धतिविधिया  की  जानकारों  पाकिस्तान
 को  दी  थी  और  हमारे  विमानों  के  इंजनो  को
 खराब  किया  था;

 (क्ष)  यदि  हा,  तो  भारत-पाविस्तान
 संघर्ष  के  दोरान  हमारो  वायुसना  में  कितने
 पाकिस्तानी  जासूस  पकड़े  गये  थ;  और

 (ग)  उनके  विरूद्ध  सरकार  ने  क्या
 कार्यवाही  की  है?

 च्रतिरणा  मंत्रालय  में  राज्य  मंत्री (की  लखित
 नारायण  चचा)  (क)  एक  व्यक्त  हिन्दूस्तान
 एयरकराफट  लि०  का  कमंचारों  महम्मद
 रहमतुल्ला  भारतीय  वायु  सेना  अधिकारियों
 ढ्वारा  s  सितम्बर,  965  को  येललहाका
 (बगलोर  )  में  पकड़ा  गया  था,  उस  पर  एक  खडे
 आई०  To  एफ०  बिमान  से  बैतार  की  टेलीग्राफी
 द्वारा  संदेश  देने  का  सदेहू  क्या  गया  था।

 (ख)  सितम्बर  965%  भारत-पाकिस्तान

 युद्ध  में  ऐसे  देशद्रोही  कार्यों  क ेलिए  सदेह  में  वायु
 सेना  के  किसी  व्यक्ति  को  नहीं  पाया  गया  था।

 (ग)  मुहम्मद  ग्हमतुलला  को  मामले
 की  जाच  के  लिए  असैनिक  पोलीस  के  हवाले
 कर  दिया  गया  था  ।  सी०  age  डी०  नें
 डिफेंस  आफ  डडयिा  रूल्ज  962  के  अतगंत
 एक  भामला  चलाया  है,  और  अधियोग
 बंगलोर  में  प्रगतिशील  है  |

 विधतनाम  के  बारे  में  ६...

 2070  थ्भी  मब  सिमये  :
 थश्यी  mo  Mo  सोंधी:

 क्या  aire  मंत्री  यह  बताने  की
 कृपा  करेंगे  कि

 (क)  क्या  वियतनाम  के  बारे  में  विभिन्न
 भरकारी  वक्तव्यों  की  ओर,  जिसमें  प्रधान

 मंत्री  त्या  प्रतिरक्षा  मंत्री  के  बक्तब्द  भी
 कामिल हैं, सरकार  का  ध्यान  दिलाया  गया  है  ;

 (ख)  क्या  सरकार  को  उत्तर  वियतनाम

 की  सरकार  से  इस  आशय  की  कोई  सूचना
 मिली है  कि  उत्तर  ब्ियतनाम अब  पूर्व-शर्तों
 के  साथ  अथवा  बिना.  शर्ते  वार्ता  तथा  बातचीत
 करने  के  लिये  नये  सिरे  से  पहल  करने को
 तैयार  है;

 (ग)  यदि  हा,  तो  उसकी  श्प्परेखा  tid
 है;  और

 (घ)  क्या  इस  सबंध  में  सरकार  व
 अमरीकी  सरकार  से  बात  की  है?

 प्रधान  लंबी,  शभु  शक्ति  नंगी,  योजना
 मंत्री  तथा  वैशेशिक-कार्य  मंत्री  (भौगतो
 इन्दिश  गांधी)  :  (क)  स्वाभाविक  रूप
 से  सरकार  को  उन  वक््तव्यों  की  जानकारी  है  जो
 प्रधान  मत्री  और  रक्षा  मती  ने  दिए  हें

 (ख)  से  (घ).,  भारत  सरकार  नें
 अमरीका  की  सरकार  और  वियतनाम  लोकतत्न-
 गणराज्य  की  सरकार  सहित  विभिन्न  संबद्ध
 पको  से  संपर्क  बना  रखा  है  ।  चूंकि
 वियतनाम  की  स्थिति  बहुत  नाजुक  है,  इसलिए
 विभिन्न  संबद्ध  पक्षो  को  प्रतिक्रिया  की  जान
 कारी  देना  उचित  न  होगा।

 PRInc  Pal  INFORMATION  ‘Opricer

 1013  SHRI  A.  K.  GOPALAN
 SHRI  UMANATH

 SHRI  K.  RAMANI
 SHRI  K.  M,  ABRAHAM
 SHRI  VISWANATHA

 MENON  :
 SHRIMATI  SUSEELA

 GOPALAN  :

 Wil  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleased  to
 state

 (a)  whether  the  Central  Burean  of
 Investigation  carried  out  an  inquiry
 against  the  rincipal  Informazion
 Officer  of  the  Press  Information  Bureau
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 under  his  Ministry  prior  to  this  ap-
 pointment  to  this  post;

 (b)  whether  the  inquiry  related  60
 the  building  of  a  big  bungalow  by  him
 in  New  ‘Dethi,

 (c)  whether  the  inquiry  related  to
 his  acceptance  of  the  hospitality  छान
 tended  to  him  by  a  Bombay  Advertising
 Agency.  when  he  was  Director  in  the
 Directorate  of  Advertsing  and  Visual
 Publicity;  and

 (d)  if  so.  whether  Government  pro-
 pose  to  lay  a  copy  of  the  Central  Bu-
 reau  of  Investigation  findings  in  this  re-
 gard  on  the  Table  ?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 K.  K.  SHAH):  (a)  to  (c)  No,  Sir

 (d)  Docs  not  arise

 HIGHWAY  BETWEEN  JAMMU  AND
 Srinacar

 0i2  SHRI  GULAM  MOHAM-
 MAD  BAKSHI.  Will  the  Minister  of
 DEFENCE  be  pleased  to  statc

 (a)  whether  the  Highway  between
 Jammu  and  Srinagar  is  being  widened
 and  mproved  upon  in  order  to  prevent
 persistent  breakdowns  and  also  to  make
 it  immune  from  beavy  erosion,  and

 (७)  af  ४0,  the  nature  of  the  improve-
 ments  given  effect  to  so  far  and  the  ex-
 tent  to  which  it  has  been  stabilised  so
 as  to  withstand  increase  in  traffic  and
 eros0n  7

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH):  (a)  and
 (b).  The  Highway  between  Jammu  and
 Srinagar  5  being  widened  and  improved
 to  cater  tor  uninterrupted  traffic.  Pro-
 tecuve  works  such  as  the  construction
 of  retaining  and  breast  wails  and  cul-
 verts  in  order  to  minimise  erosion  and
 stabilise  the  road  surface  have  been  and
 are  being  undertaken  at  a  number  of
 places,

 REPATRIATION  OF  PROPERTIES  OF
 Inpian  REPATRIATES  FROM  BURMA

 1013.  SHRI  SHASHIBHUSHAN
 BAJPAL:  Will  the  Ministez  of  EX-
 TERNAL  AFFAIRS  be  pleased  to  refer
 to  the  reply  given  to  Unstarred  Ques-
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 tion  No,  5085  on  the  J0th  July,  1967
 and  state  :

 (a)  whether  Government  have  dis-
 cussed  with  the  Government  of  ध ्
 about  the  repatriation  of  the  properties
 left  by  the  Indians  in  Burma;  and

 (b)  rf  so,  the  details  thereof  and  the
 decisions  arrived  at  ?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI)  :
 (a)  and  (b)  The  matter  is  being  pur-
 sued.

 Hiwou  Nata  PEACE  MISSION

 0]4  SHRI  P  P  ESTHOSE
 SHRI  UMANATH
 SHRI  VISWANATHA

 MENON  :
 SHRI  C  K,  CHAKRAPANI-
 SHRI  SATYA  NARAIN

 SINGH
 SHRI  दि  S  KUSHWAH

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (a)  whether  the  attention  of  Govern-
 ment  has  been  drawn  to  the  statements
 sued  by  Shri  S  |  Shastn  as  deputy
 leader  of  Hindu  Naga  Peace  Mission;

 (b)  if  so,  the  nature  of  the  state-
 ments  issued  by  him  and  the  character
 of  his  organisation;

 (c)  whether  the  statements  issued  हल
 hum  were  found  to  be  totally  fabricated;
 and

 (d)  the  action  taken  against  him  for
 issuing  such  statements  ?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINiS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI).
 (a)  to  (c).  The  attennon  of  the  Gov-
 ernment  has  been  drawn  to  certain
 Statements,  relating  to  Nagaland,  made
 by  one  Shri  S  P.  Shastri.  The  issues
 raised  by  him  have  been  investigated
 and  his  statements  have  been  found  t
 be  baseless

 (d)  As  he  appears  to  have  done  no
 more  than  to  have  exercised  his  right
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 of  freadem  of  speoch  guaranteed  under
 the  Constitution,  the  question  of  taking
 any  action  in  th:s  matter  does  not  arise.

 DisTRinuTion  OF  FiLMs

 0I5  SHRI  YAJNA  DATT
 SHARMA  ;

 DR.  RANEN  SEN:
 ‘Will  the  Minister  of  INFORMATION

 AND  BROADCASTING  be  pleased  to
 slate  :

 (a)  whether  any  propusal  has  been
 received  by  Trament  thal  the  dis!ri-
 buhon  and  exhibition  of  the  films  should
 be  controfled  by  the  Sta:e  as  films  are
 the  single  most  important  influencing
 factor  on  the  character  of  students:

 (b)  whether  a  propuyal  has  also  been
 made  that  the  censorshup  of  films  should
 be  taken  over  by  the  Muustry  of  Edu-
 cation;  and

 (c)  if  so,  the  reaction  of
 ment  thereto  7

 THE  MINISTER  OP  IJNFORM-
 ATION  AND  BROADCASTING
 (SHRI  kK.  K.  SHAH)  (a)  No,  Sir
 However,  a  suggestion  was  mooted  in
 a  recent  session  of  the  Contral  Advisory
 Board  of  Education  that  the  distribution
 and  exhibizon  of  films  should  be  in
 ihe  public  sector

 (b)  No,  Sir.
 (ce)  Jt  ts  the  conwdered  view  of  the

 Government  that  as  m  the  ¢ase  with
 other  public  media,  im  a  free  society,  it
 would  not  be  mn  the  public  interes;  to  do
 wo.

 सीमी  छूलपंठियों  के  विद्द्ध  नावालेड  सरकार
 हारा  की  यई  कार्यवाही

 r0l6  थी  रघुबीर लिह शास्खी : |...  शास्खी ;
 ली  यशवन््त  खि  कुशवाह :

 क्या  @feeord  aa)  यह  बताने  की
 कृपा  करेंगे  कि

 (क)  क्या  यह  सच  है  कि  नागालेंड मे
 योगी  घुतपंठियों के  प्रवेक्त  को  रोकन  के  लिए
 नामालेंड  राज्य  को  सरकार  ने  विशव  धुरक्षा
 उपाय  किये  हे;

 Govern-
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 खि)  यदि  हूं, तो  क्या  इस  सम्बन्ध में
 साम्बवादियों  की  गतिविधियों  के  बारे  में  भी
 राज्य  सरकार  ने  कैस्द्रोय  सरकार  को  अवगत
 कराया  है;  और

 (ग)  यदि  हां,  तो  उसका  ब्यौरा  क्या
 है  तथा  इस  सम्बन्ध  में  सरकार  को  क्या
 प्रतिक्रिया  है  ?

 अधान  संत्री,  अणु  शक्ति  मंत्री,  योजना  मंत्री

 सभा  विदेश  मंत्री  (भीमती  इंदिरार्गाथी)  :
 (ते)  से  (ग).  चूकि  नागालेड  राज्य  की
 छोन  के  शिसो  हिस्से  के  साथ  समार  सीमा
 नही  है,  7मलिए  चोनो  धघमर्पठियों  ता  प्रश्न
 ही  नहीं  उठता।  भारत  सरवार  ने  नारन  के
 वैदेशिक  सबधो  के  बारे  में  अपनों  सविधानित
 जिम्बेदारों  निभाते  हुए  सभी  सुरक्षात्मक
 उपाय  बरते  हे  कि  किसी  भी  व्यस्ति  का
 भारत  में  गैर-कानूनों  प्रवेश  न ढ़ोने  राए।

 Forcrp  PassPorRT  Casts  Drvectep
 mw  JULLUNDUR  (PUNJABI

 0I7.  SHRI  K.  N  PANDEY  Will
 the  Minister  of  EXTERNAL  AFFAIRS
 be  pleased  to  state  :

 (a)  whether  the  Punjab  Police  have
 afrested  many  persons  in  connection
 with  the  various  forged  passport  «candal
 cases  in  Jullundur;  and

 (b)  if  so,  the  details  thereof  ’

 THE  PRIME  MINISTER.  MINIS-
 TER  OF  ATOMIC  ENERGY  MINIS-
 TER  OF  PLANNING  AND  MINIS.
 TER  OF  EXTERNAL  AFFAIRS
 {(SHRIMATI  INDIRA  GANDHI)  :
 (a)  and  (8).  The  Punjab  Pohce  have
 registered  I6  passport  cases  and  up  to
 now  33  persons  have  been  arresicd  Of
 these  25  are  alleged  to  have  forged  veri-
 ficauon  certificates,  7  to  have  made
 false  declarations  and  affidavits  in  their
 passport  applications  and  |  is  alleged  to
 have  cheated  some  porsons  intending  to
 go  to  U.K
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 गाँची  स्मारक  निधि

 20i8.  श्री  विभूति  सिश्र  :  क्या  प्रधान

 मंत्री  यह  यलाने  की  द्रपा  करेंगे  कि:

 (क)  क्या  सह  सच  है  कि  गांजी  स्मारक

 निधि  कई  लिप्रे  अंशदान  इकट्ठा  करते  के  हेतु

 रारकरी  कर्व  बारियों  को  सहायता  ली  गई  थी;

 (ि)  यदि  हां,  तो  वया  सरकार  इस

 विधि  थे  नयें  गये  व्यय  के  दियाय  की  कभी

 जांव  फ्ती  हैं;

 ग)  क्या  यह  भो  सच  है  कि  ated  निधि

 पर कपल  एक  ग्रव  का  नियन्त्रण  है;  और

 (जब)  कया  सरकार  कोई  योजना  बना

 है
 हैं  ताकि  यह  निधि  लोकतंतात्मक  ढंग

 से  च  =the ie  eee

 प्रथान  मंत्री,  अणु  शक्षित  मंत्री,  योजना

 मंत्री  तथा  वेदेशिक-कार्य  मंत्री  (श्रीमतो

 दन्दिरा  गांधी):  (क)  जी  नहीं  t

 (@)  प्रश्व  ही  नहीं  उटता।

 (7)  और  (4).  इस  निधि  का  प्रवन्ध

 एक  नियासधारोी  निकाय  करता  है  जिसमे

 प्रमुख  गे  र-स  रकारी  लोग  हैं  ।  इसका  संचालन

 नियास  के  घोषणा-पत्र  के  अधीन  किया  जाता

 है,  नो  निधि  छारा  तैयार  और  रजिस्टर

 कराया  गया  है।  इस  निकाय  में  सरकार  का

 सोधथा  कोई  प्रतिनिधित्व  नहीं  है।

 ON  RIVER

 BorpDER

 Hymoe-+ELecrric  Progecr

 KaARNALL  ON  INDO-N5BPAL

 IOi?.  SHRI  BAL  RAJ  MADHOK  :
 Will  the  Minister  of  EXTERNAL
 AFFAIRS  he  pleased  to  state  :

 (a)  whether  Government  have  com-

 pleted  the  study  of  the  repory  to  build
 a  hydro-electric  project  on  the  river
 Karnali  on  the  Indo-Nepal  border:  and

 (b)  if  so,  the  details  thereof  and  the
 action  taken  thereon  ?

 THE  PRIME  MINISTER,  MINIS-
 FER  OF  ATOMIC  ENERGY,  MINIS-

 ThE  OF  PLANNING  AND  MINIS-
 TER  GF  EXTERNAL  AFFAIRS

 (SHRIMATI  INDIRA  GANDHI)
 (a)  and  (b).  Unstarred  Question  No.

 L/M&iLSS/67-  2  A
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 967  answered  on  2Ist  November,
 1966,  Unstarred  Question  No.  367
 answered  on  3rd  April.  1967,  and  Un-
 starred  Question  No.  3586  answered  on
 26th  June,  967  dealt  with  this  very
 subject.  Nepal’s  interest  is  quite  under-
 standable  ag  India  is  the  natural  custo-
 mer  for  the  power  that  is  likely  to  be

 produced  in  the  Karnali  basin.

 A  preliminary  technical  study  of  the

 project  has  been  completed  and  further
 techno-economic  studies  are  being  made,

 taking  into  account  the  projection  of

 our  requirements  of  power  in  the  —  re-

 gion.  His  Majesty’s  Government  of

 Nepal  were  assured  by  the  Deputy
 Prime  Minister  during  his  visit  to

 Nepal  last  month  that  technical  ap-
 praisal  of  the  project  from  the  point  of

 view  of  India’s  interest  in  it  would  be

 completed  at  an  early  date.  Comple-
 tion  of  these  studies  is  being  expedited.

 MINISTER  WITHOUT  PORTFOLIO

 J020.  SHRI  A.  SREEDHARAN  :
 Will  the  PRIME  MINISTER  be  pleased
 to  state:

 (a)  whether  Government  have  allot-
 ted  any  portfolio  to  the  Minister  without
 Portfolio;

 (b)  if  so,  what  are  the
 allotted  to  him:  and

 (c)  if  not,  the  reasons  therefor  ?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI)  :
 (a)  and  (9)  Yes  Sir,  Shri  Satya  Nara-

 yan  Sinha  is  now  Minister  of  Health,
 Family  Plannmg  and  Urban  Develop-
 ment,

 portfolios

 (c)  Does  not  arise.

 PAK.  PROTEST  ABOUT  [NTRODUCTION  OF
 A  BILE  IN  LoK  Sapna  REGARDING  Ex-
 TENSION  OF  CENTRAL  Laws  70  JAMMU

 AND  KASHMIR

 l02f.  SHRI  MARANDI
 Minister  of  EXTERNAL
 be  pleused  to  state  :

 (a)  whether  it  is  a  fact  that  Pakistan
 has  protested  to  India  against  the  intro-
 ductfon  in  the  Lok  Sabha  of  2  Bill  to

 :  Will  the
 AFFAIRS
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 extend  a  number  of  Central  laws  to
 Sammu  and  Kashmir  State;

 (b)  whether  it  is  also  a  fact  that
 Pakistan  has  also  intimated  U.N.  in  this
 regard;  and

 (c)  if  so,  the  reaction  of  Govern-
 ment  thereto  ?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI):
 (a)  Yes,  Sir.

 (b)  No,  Sir.

 (c)  The  protest  Note  from  Pakistan
 is  an  unwarranted  :nterference  in  the
 internal  affairs  of  India,  since  changes  in
 the  relations  between  the  Union  Gov-
 ernment  and  the  constituent  State  of
 Jammy  and  Kashmir  is  a  matter  for
 India  alone  to  decide  These
 have  been  communicated  to  the  Pakis-
 tan  Fore:gn  Office,

 प्रतिरक्षा  कार्य  सम्बन्धी  अवोगशाताब

 r0z2z,  थी  महाराज  सिह  भारतीः
 5  क्या  रहा  पंत्रो  यह  बताने  को  कृपा  करेगे  कि.

 (3)  क्या  प्रतिरक्षा  म्रधो  प्रयोगशालाओं
 में  काये  करने  वाले  तथा  वहा  प्रभासन  कार्य
 करने  वालो  को  सबया में  3:  को  अनुपात
 है;

 वि)  यदि  हा,  तो  प्रशासन  काये  करने
 बालो  को  दया  कार्य  करना  पता  है;

 (")  क्या  यह  सब  है  कि  अनुसंधान
 जवा  विकास  बरपी पालाओं  को  पंचवर्षीय
 योजना  की  अवधि  तथा  देश  को  परमवर्षीय
 योजनाओं  को  अवधि  गफ  नहीं  है,  और

 ि  यदि  हा,  तो  व्यय  को  उर्यिणन  करने
 का  आधार  क्या  है  तथा  पाच  वर्षों  में  इन
 प्रवोगशालाओं  को  योजता  पर  किन  स्रोतों
 से  घन  व्यय  किया  गया?

 प्रतिरक्षा  मंबालय  में  राज्य  मंत्री  (भी
 खनित  सारायण  मिथ )*  (क)  बैज्ञानिक|
 तकतोको  अफसरों  ओर  कर्मंचारीगण  की
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 संख्या  और  प्रशासन  संबंधी  अफसरो  और
 कमंदारीगण  की  सबया  के  बीच  परस्पर
 लगभग  5  और  2  को  निष्पत्ति  है।

 ु)  भर्ती,  परदोत्नति,  अनुसशासन,
 सामान,  बजट,  हिसाब-किताब,  वाच  एड
 बाई,  बेसन  तथा  भत्ते  इत्यादि।

 (ग)  आर  एन्ड  डॉ  को  पंचबर्थीम  योजना
 का  चोभी  पंचवर्षीय  बाजना ५  स'य  पपात
 हाता  है।  तदपि,  योजना.  शामिल
 व्यक्तिगत  योजनाएँ  शायद  पांच  वर्षों  का
 अतिलधन  कर  जाए  ।

 (घ)  व्यय  विभिन्न  प्रयोजनाओ  से

 सबधित  है,  और  रक्षा  सेवाओं  ते  अनुमानों
 से  पूरा  किएए  जाता  है

 जनुसरधान  तथा  विकास  परियोजनायें

 1023,  थ्री  महाराज  सिह  भारती:
 क्या  रह्षा  मंत्री  यह  बताने  की  कृपा  करेंगे
 कि

 (क)  क्या  यह  रच  है  कि  अनुसंघान  तथा
 विकास  परियोजनाओं  की  पूर्ति  करने  के  सय
 सामान्यत  निश्चित  नहीं  किये  जाते  और  यदि

 हां,  तो  इसके  ब्या  कारण  है  ,

 पु)  क्या  यह  भी  सच  है  कि  परियोजनावें
 निश्चित  तिथियों  को  पूरी  नहीं  होती,  और

 (ग)  क्या  सरबार  ने  इसके  कारणों  की
 जाच  की  है  तथा  यदि  हा,  तो  इसके  क्या  कारण
 हे?

 प्रतिरक्षा  भंजञालय  में  राज्य  मंत्री  (जी
 ललित  नारायण  मिथ)  (क)  अधिकतम
 विकास  प्रायोजनाओं  के  मामले  में,  मम्पू्ति
 के  लिय  लक्ष्य  तिथि  निधियों  की  स्वीकृति  और
 प्रायोजना  के  समादन  के  लिये  हस्तगत  किए
 जाने  से  पहले  नियत  की  जाती  है,  तदपि,  हर
 मामले  में  लक्ष्य  निधि  नियत  कर  पाना  संभव
 नही  होती

 (w)  तथा  (ग).  विकास  कार्य  में  निहित
 अदृष्टपूर्व  विलम्बों  पर  निर्भर  समय  शबदूलों
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 का  दृढ़ता  से  पालन  किया  जाता  है  ॥  प्रयोजनानो
 को  प्रगति  निरम्तर  पुनरीक्षण  अधीन

 रहडी  है।

 Compraint  Re.  THEFT  OF  A  BOX
 Lopaep  wir  MISSION  IN  BEIRUT

 ‘1024.  SHRI  C.  JANARDHANAN  :
 Will  the  Minster  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (2)  whether  our  Diplomatic  Mission
 or  any  concerned  authority  in  Beirut
 has  received  any  report  or  complaint  of
 the  alleged  theft  of  a  box  containing
 money  belonging  to  the  Manager  of  the
 Korala  Kala  Mandalam  Kathakali
 Troupe  which  was  touring  abroad  in
 August  and  September,  1967;  and

 (b)  If  so,  whether  any  steps  have
 been  taken  to  recover  the  box  and  the
 valuables  ?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI)  :
 (a)  and  (db).  The  Manager  of  the
 Kerala  Kala  Mandalam  Kathakal:
 Troupe  informed  our  Embassy  at  Be:rut
 on  Sth  September,  967  that  he  had
 los!  a  suit  case  containing  valuables.
 He  did  not  specify  whether  the  surt
 case  also  contained  money.  Our  Em-
 bassy  immediately  took  up  this  matter
 with  the  Baal  Beck  Festival  authorities
 and  the  Middke  East  Arrlines  The
 Middle  East  Aurlines  have  since  inform-
 cd  the  Embassy  that  the  suit  Case  was
 traced  at  Frankfurt  on  9th  September
 from  where  it  was  sent  to  Athens  on
 lith  September  and  on  to  Paris  on
 i4th  September.  It  is  presumed  tha’
 the  suit  case  has  been  delivered  to  the
 owner  at  Puris

 BAPENDITLaL  ON  ADVERTISEMLNT
 025  SHRI  PREM  CHAND

 VERMA  :  Will  the  Minister  of  INFOR-
 MATION  AND  BROADCASTING  be
 pleased  to  state  :

 (a)  the  amount  spent  by  the  Drector
 of  Advertising  and  Visual  Publicity  on
 advertisements  released  to  the  Press
 during  the  years  ‘1965-66  and  1966-67;
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 (b)  the  details  of  newspspers  to
 which  the  advernsements  were  released
 together  with  the  amounts  paid  to  such
 newspapers;  and

 (c)  the  expenditure  incurred  on  ad-
 vertisements  released  to  English  and
 Hindi  newspapers  separately  ?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 K.  K.  SHAH)  (a)  The  requisite  in-
 formation  ts  ven  below  .—

 1965-60.  Rs.  82,43,560
 4  366-67  Rs.  77,78,409

 (b)  Informa  ion  regarding  the  details
 of  advertisements  released  to  individual
 newspapers  and  the  amounts  paid  to
 them  5  treated  confidential  between  the
 Directorate  of  Advertsing  and  Visual
 Publicity  and  the  individual  papers.  kt
 would  not  be  good  business  ethics  to
 divulze  this  information  unilaterally
 without  the  prior  consent  of  the  papers
 concemed

 (०)  1965-66  1966/67,
 Enghsh  Rs.  44.33,68l  45,32,188
 Hindi  —-  Rs,  1,03,242.  938,914

 ADVERTISEMENTS  Tuo  NI  WSPAPERS

 1026.  SHRI  PREM  CHAND
 VERMA  :  Will  the  Minister  of  INFOR-
 MATION  AND  BROADCASTING  be
 Pleaved  to  state  :

 (a)  the  factors  which  are  kept  in
 view  for  release  of  advertisements  to
 newspapers,

 (b)  whether  a  policy  has  been  Iaid
 down  for  the  release  of  advertisements
 or  whether  i  7४  left  to  the  discretion  of
 the  officials  concerned;

 (c)  the  busts  of  fixation  of  rates  of
 advertement  allowed  to  the  various
 newspapers  and  whether  the  rates  of  ad-
 vertisement  of  newspapers  are  accepted
 or  whether  these  rates  arc  fixed  by
 Government,

 (d)  the  considerations  on  which  rates
 are  fixed  by  Government;  and

 (९)  the  number  of  newspapers  for
 which  the  rates  of  advertisement  were
 enhanceg  more  than  25  per  cent  during



 1347  Written  Answers

 1965-66  as  compared  to  the  rates  for
 496I-62  and  percentage  there  news-
 Papers  form  of  the  total  number  of
 newspaper  7

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 K.  K  SHAH):  (a)  The  foremost  con-
 sideration,  are  to  secure  widest  possible
 coverage  within  the  limited  fund,  avail-
 able  by  a  judicious  process  of  sclection
 of  newspapers  and  periodicals  so  as  to
 reach  the  clase  of  readership  required
 to  be  Catered  for  and  the  masses  in  all
 walks  of  (fe  especiilly,  with  regard
 to  display  advertisements  wheh  carry  4
 message  to  the  people

 (b)  Advertisements  ure  sued  on  the
 basis  of  established  prnuphks  having
 regard  to  their  (a)  effectne  cuculation
 ¢b)  regularity  of  publication  (0)  class
 of  readership  and  the  language  and  the
 areas  intended  tu  be  covered.  (dc)  ad-
 herence  to  .tccepled  Standards  ef  jour-
 nalistic  ethics,  (९)  other  factors  such
 as  production  standatds  che

 As  4  matter  of  pole,  advertisements
 are  withheld  from  newspaper,  which
 indulge  om  virulent  of  persistent
 Propaganda  imcting  communal  hatred,
 passion  or  violence  and  those  which
 offend  the  social  accepted  conventions
 of  public  decency  and  morals  or  en-
 courage  unti-national  activities.

 Toe  Director  of  Advertiwng  490
 Visual  Publicity  is  required  to  exercise
 his  judgment  and  discretion  within  the
 framework  of  the  ubose  policy

 (०)  and  (dy  Newspapers  and  peno- dtcals  are  free  to  fix  their  own  adver-
 usement  rates  The  Directorate  of  Ad-
 vertising  and  Visual  Publicity  will  make
 use  of  such  papers  whose  rate,  are  ac-
 ceptable  to  them  from  the  point  of  view
 of  publicity  requirements

 (e)  Since  the  rate  revision  had  becn
 taking  place  annually  jn  respect  of  a
 very  large  number  of  newspapers,  the
 time  and  lubour  involved  in  the  collec-
 tion  and  compiling  of  the  information
 will  be  very  cosiderable  and  at  any  point of  time  the  information  will  be  mcom-
 plete  and  rather  our  of  date.
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 SPECIAL  CELL  For  Hitt  Borper  Arzas
 1027.  SHRI  PREM  CHAND

 VERMA  :  Will  the  PRIME  MINISTER
 he  pleased  to  state  :

 (a)  whether  the  Planning  Commis-
 sion  has  a  special  cell  which  deals  with
 Planning  schemes  in  hill  and  border
 afeas  keeping  in  view  the  climatic  con-
 ditions  and  other  circumstances  special-
 $  obtaming  in  these  areas:

 (b)  if  90  the  details  of  the  cell  and
 the  work  assigned  to  uw.  and

 (c)  if  not,  the  reasons  therefor  7

 THE  PRIME  MINISTER.  MINIS-
 TER  OF  ATOMIC  LNFRGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TFR  OF  EXTERNAL  AFFAIRS
 USHRIMATI  INDIRA  GANDHI)
 ta)  to  (०).  The  States  concerned  have
 been  advised  to  prepare  —  district-plans
 jor  the  accelerated  development  of  Hill
 and  Border  areas.  us  part  of  their  State
 Plan  proposals  They  have  also  been
 advised  to  create  a  suitable  organiza-
 tion  for  looking  after  their  implementa-
 tion  =  Minstrics  concerned  in  the  Cen-
 tral  Government  have  also  been  request-
 ed  to  watch  the  progress  of  the  Plan
 schemes  9  such  areas.  by  making  हद"
 cial  afrangements.  it  has  not  been
 considered  necessary,  to  have  a  sepa
 rule  cell,  in  this  connection,  in  the
 Planning  Commission,  where  the  work
 s  adequately  attended  to  :n  the  divimon
 dealing  with  State  Plans

 AMENITIES  To  FAMILITS  OF  JAWANS
 ano  OFTici  8५  SIRVING  IN.  PorwarD

 ART  कैद
 i028.  SHRI  RANDHIR  SINGH  :

 Wdl  the  MINISTER  OF  DEFENCE  he
 pleased  to  state  :

 (a)  whether  Government  propose  to
 provide  further  amenutics,  incentives  and
 concessions  to  the  famihes  of  jawans
 and  officers  of  Indian  Armed  Forces
 who  are  serving  the  country  at  high  al-
 titudes  and  in  forward  areas  in  great
 strenuous  conditions;

 (bd  if  so,  the  details  thereof;  and
 (c)  if  not,  the  reasons  therefor?
 THE  MINISTER  OF  DEFENCE

 ‘STR  SWARAN  SINGH)  :  (a)  to
 {c)  As  a  pert  of  ficld  service  oon-
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 cessions,  officers  and  jawans  serving  in

 forward  areas  are  entilicd  to  free  con-

 veyance  of  their  families  and  baggage

 trom  the.  previous  duty  station  to  a  se-

 jected  place  of  residence  in  India  or  to

 retention  of  ‘married  accommodation

 by  their  families  at  the  previous  duly

 station.  ‘The  construction  of  accommo-

 dition  for  separated  families  has  also

 been  sanctioned  at  various  —  selected

 stations.  In  this  connection,  aticntion

 is  invited  to  page  L8  of  the  Annual  Re-

 port  of  the  Ministry  of  Defence  tor

 I966-67  in  which  it  was  mentioned  that

 sanetion  had  been  accorded  for  provi-
 sion  of  separated  family  accommoda-

 tion  for  7.05f  officers,  460  ICOs,  J.558

 ORs  ang  260  NCEs.

 Government  has  also  drawn  attention

 of  State  Governments  to  the  need  for

 assistance  to  the  families  of  service  per-
 sannel  in  various  matters  affecting  their

 interests  such  as  the  following  :-—-

 (i)  Education  of  childrea:

 Gip  Prevention  of  harassment  at

 anti-social  elements:

 Approach  0  authorifies  con-

 cerned  by  Districts,  Soldiers,

 Sailors’  and  Airmen’s  Boards

 when  they  are  in  difficulty;

 Free  medical  attention  and

 treatment  at  their  homes  by
 the  Doctor  of  the  nearest  cis-

 cit}

 Ov

 pensary,  Health  Centre  or

 Hospital;

 iv}  Free  legal  aid  to  fight  the

 eases  of  Hitigation:

 Preference  in  allotment  of

 accommodation  built  by  State

 Housing  Board,  if  कएटए  for:

 and

 Visits  of  tour

 Tehsiidar,  Assisiani

 Collector  and  Collector  to  the

 homes  of  the  families  during
 their  tours  of  villages.

 fvib}

 Wistr  ro  INmA  oF  PRESIDENT  NASSER’S

 ForREIGN  Arrairns  AbvVISER

 - £029.  SHRI  CHENGALRAYA

 NAIDO:
 SHRI  DEVEN  SEN  :

 Will  the  Minister  of  EXTERNAL

 AFFAIRS  be  pleased  to  state  :

 {a}  whether  it  is  a  fact  that  President
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 Nasser’s  Foreign  Affairs  Adviser  visited

 India  during  the  month  of  September,
 967  and  he  discussed  with  the  Indian

 leaders  the  West-Asia  peace;  and

 (b)  if  so,  the  outcome  of  the  talks

 held  with  him  ?

 THE  PRIME  MINISTER,  MUENIS-

 TER  OF  ATOMIC  ENERGY,  MINIS-

 TER  OF  PLANNING  AND  MINIS-

 TER  OF  EXTERNAL  APPATRS

 (SHRIMATEL  INDIRA  GANDHI)

 (a)  Yes,  Sir.

 ib)  The  visit  of  Dr.  Fawzj  provided
 a  good  opportunity  for  an  exchange  of

 views  on  matters  of  mutual  interest  i-

 cluding  the  question  of  the  settlement

 of  the  West  Asian  Crisis.

 RETURN  OF  NAGAS  FROM  CHINA

 1030,  SHRI  CHENGALRAYA

 NAIDU  :  Will  the  Minister  of  EXTER-

 NAL  AFFAIRS  be  pleased  to  state  :

 (a)  whether  it  is  a  fact  that  a  large
 number  of  Nagas  inhabit  the  Burmese

 side  of  the  border  and  they  invariably

 co-operate  with  the  underground  Nagas:

 ib)  Wf  so,  whether  Government  have

 wpproached  the  Burmese  Government

 to  help  the  Indian  Government  in  pre-

 venting  the  underground  Nagas  irom

 ecing  fo  China:  and

 (९)  if  not,  the  reasons  thereoi  ?

 THE  PRIME  MINISTER,  MINIS-

 ‘RR  OF  ATOMIC  ENERGY,  MINIS-

 OF  PLANNING  AND  MINIS-

 TER  OF  EXTERNAL  AFFAIRS

 (SHRIMATI  UNDIRA  GANDHI)  :

 (a)  Yes.  Sir.  A  large  number  of  Nagas

 inhabit  the  Burmese  side  across  the  In-

 fernationn!  berder.  According  to  infor-

 mation  available  to  the  Government  the

 Underground  Nagas  recetved  some  as

 wnce  from  Tangsa  Nagas  and  others sista

 resid’ng  in  Burma,

 (hi  The  Burmese  authorites  have

 given  all  possible  couperauions  lo  Us  wm

 this  matter.

 fc)  Does  not  arise.
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 Invo-Pak  Survey  Tacks
 1031.  SHRI  CHENGALRAYA

 NAIDU  :  Will  the  Minister  of  EXTER-
 NAL  AFFAIRS  be  pieased  to  state;

 (a)  whether  it  is  a  fact  that  the  Indo-
 Pak.  Survey  talks  were  held  in  Dacca
 on  the  250  and  26th  September,  1967;

 (b)  if  so,  what  were  the  topics  dis-
 cussed:

 (c)  whether  Pakistan  raised  a  dis-
 cussion  on  the  question  of  Berubari
 demarcation  at  the  Conference;

 (d)  if  ३०,  the  reaction  of  the  Indian
 Delegation  to  the  Conference  about  this
 Question;  and

 (e)  the  outcome  of  the  talke  held  ai
 the  Conference  ?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI)  :
 (a)  Yes,  Sir.  A  meeting  was  held  bet-
 ween  the  Director  of  Land  Records  and
 Surveys,  West  Bengal  and  the  Director
 of  Land  Records  and  Surveys.  East
 Pakistan  at  Dacca  on  these  dates.

 (b)  The  main  topics  discussed  were:
 (i)  Demarcation  of  the  remain-

 ing  border  in  the  East  Pakss-
 tan-West  Bengal  sector

 (u)  Restoration  of  missing  and
 damaged  boundary  pillars  in
 the  areas  already  demarcated.

 (in)  Other  technical  matters.
 (e)  Yes,  Sir.
 (d)  ‘The  leader  of  the  Indian  Dele-

 gation  pomted  out  that  the  Berubari
 wasue  was  still  before  the  Calcutta
 High  Court  and  only  after  the  Court
 injunction  $s  vacated.  a  field  programme
 can  be  drawn  up  for  the  demarcation
 of  Berubari.

 (७)  The  two  sides  agreed  to  the  re-
 placement  of  the  damaged  and  missing
 boundary  pillars  in  the  areas  already
 demarcated,  They  also  agree  to  com-
 plete  the  demarcation  of  about  I$  mile.
 of  the  undemarcated  portion  of  the
 border  They  also  completed  certain
 technical  jobs  connecteg  with  the  map-
 ping  and  field  work  which  is  scheduled
 to  start  from  the  460  November,  1967.
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 ACQUISITSON  OF  LAND  IN  PUNJAB
 1033,  SHRI  VISWANATHA

 MENON  :
 SHRI  SATYA  NARAIN
 SINGH  :
 SHRI  क्,  RAMANI  :
 SHRI  JYOTIRMOY  BASU  :
 SHRI  UMANATH  :

 Will  the  Minister  of  DEFENCE  be
 pleased  to  state  :

 (a)  whether  it  is  a  fact  that  nm  ‘1964,
 Government  acquired  land  Khasta  No.
 1676/3-9  and  675/l-!2  belonging  to
 Shrimat:  Parvat)  Devi  widow  of  late
 Shn  Shadi  Ram,  village  and  P.O.  Mul-
 lanpur  Garb  Dass,  Tehs:]  Kharar,  Das-
 trict  Rupar  (Punjab)  for  defence  pur-
 poses:

 (b)  :f  so,  whether  compensation  has
 been  paid  to  the  owner  of  the  land,

 (९)  if  not.  the  reasons  therefor;
 (ad)  whether  the  owner  of  the  land

 has  been  allowed  to  cultivate  the  land,
 and

 (e)  tf  not,  the  reasons  therefor  7
 THE  MINISTER  OF  DEFENCE

 (SHRI  SWARAN  SINGH)  :  (a)  Yes,
 Sir.  Land  belonging  to  Shrimat:  Par-
 vati  Devi  forms  part  of  197.75  acres
 acquired  in  September  964  and  April
 3965  in  village  Mullanpur  Garib  Dass
 and  Ferozepur  Bhangar,  Tehsil  Kharar,
 Distnct  Rupar  for  a  defence  project

 (b)  and  (c).  A  sum  of  Rs  L777
 has  been  awarded  to  Shrimah  Parvati
 Devi.  This  amount  has  not  yet  been
 disbursed  to  her  by  the  local  civil
 authorities  who  have  been  expedited  to
 make  the  payment  without  further  de-
 fa

 (d)  and  (ce)  Do  not  arise  since  the
 land  ३६  vested  in  Government.  Nor  was
 any  request  received  from  the  party
 for  permission  to  cultivate  the  land
 PresiDENT  Ayus’s  ALLEGATION  AGAINST

 InpiIA
 1034,  SHRI  HEM  BARUA  :  Will

 the  Minister  of  EXTERNAL  AFFAIRS
 be  pleased  to  state  :

 (a)  whether  the  attention  of  Govern-
 ment  has  been  drawn  to  a  statement
 made  by  President  Ayub  Khan  at  Decca
 (East  Pakistan)  accusing  India  of  hav-
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 ing  massed  a  large  number  of  troops
 against  his  country  on  the  Western  Sec-
 tor  of  the  Indo-Pakistan  frontier;  and

 (b)  if  so.  the  reaction  of  Govern-
 ment  thereto  ?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 FER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI)  :
 (a)  The  Government  have  been  press
 teports  to  the  effect  that  President
 Ayub  Khan  on  his  vist  to  Dacca  on
 August  21,  967  had  stated  to  news-
 men  that  India  had  massed  troops  “in
 enormous  strength”  on  the  India-Pakis-
 tan  border  and  that  they  were  mostly
 on  the  west  wing  border.

 (b)  It  ss  unfortunate  that  such  2
 statement,  which  has  no  bases  in  fact,
 should  have  been  made

 DEVELOPMENT  OF  SUNDARBANS  AREAS
 of  Wrist  BENGAL

 l035.  SHRI  K.  HALDAR  :  Will  the
 PRIME  MINISTER  be  pleased  to  refer
 to  the  reply  givon  to  Unstarred  Ques-
 ton  No.  4779  on  the  6th  July,  967
 and  state

 (a)  whether  the  scheme  to  develop
 Sundarbans  areas  of  West  Bengal  has
 sunce  been  finally  considered;  and

 (b)  if  so,  the  details  thereof  ?

 THE  PRIME  MINISTER,  MINIS-
 YER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-

 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI)  :
 (a)  The  matter  is  stil]  under  considera-
 uon.

 (b)  Does  not  arise.
 Firms  of  Tourist  INTEREST  SENT

 ABROAD
 1036.  SHRIMATI  SUSHILA

 ROHATGI  :
 SHRI  SRADHAKAR  SUPA-

 KAR  :
 SHRIMATI  TARA  SAPRE  :

 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleased  to
 state  :

 (a)  how  many  films  of  tourist  inte-

 rest  have  been  sent  abroad  this  year  in
 order  to  attract  foreign  tounsts  to  India;
 and

 (b)  whether  Government  have  pre-
 pared  any  comprehensive  hst  of  films
 of  tourist  interest  covering  थी  parts  of
 India  ?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 K  K,  SHAH)  fay  Twentyeight,  from
 !  March  to  3!  October  ‘1967.

 (b)  Yes,  Sir.

 भारतीय  त  था  पाछित्तानी  सेना  कर्मांडरों  की  भेंट

 श्री  प्रकाश  बौर  शाली :
 Bio  सूथ  प्रकाश  पुरी:
 श्री  रामाथतार  शर्मा:
 श्री  रामली  राम:
 श्यो  शिव  कुमार  शास्खी:

 क्या  रक्षा  मतो  यह  बताने  की  कृपा  करेंगे
 ि

 ब)  बयर  सीमा  विवाद  को  निफटाने  के
 के  लिए  हाल  ही  में  भारतीय  तथा  पाकिस्तानी
 सेना  कमाडर  कई  वार  मिले  थे  ,

 ख)  यदि  हा,  तो  उन  बैठकों  में  किन  मुख्य
 बातो  पर  चर्चा  हुई  थी,  और

 (ग)  क्या  ति्णय  किये  गये  थे  और  क्या

 उन्हें  क्रियान्वित  किया  गया  है  ?

 प्रतिरक्षा  मंत्री  (श्री  स्वर्ण  सह)  :  (क)
 से  (ग).  ताशकद  करार  के  अनुसार  जो  दोनों
 देशो  को  सीधे  प्रभावित  करने  वाले  मामलों
 वर  विभिन्न  स्तरों  पर  बैठकों  की  व्यवस्था
 करता  है  भारत  के  सनाध्यक्ष  और  पाकिस्तान
 के  मुख्य  सेनापति  के  वोच  अब  तक  चार  मुला-
 काते  हो  चुकी  हे  ।  इत  झगढो  का  फैसला  करने
 के  ढंग  और  इन  झगड़ो  के  पैदा  होने  बाले

 कई  विषय  इन  मुलाकातो  में  निर्धारित  किए

 गए  थे  |  फरवरी  i966  की  मुलाकात  में
 जो  ओ०  सी०  पूर्वी  कमान,  भारत  और  जी०
 ग  सी०  वें  ' डिवीजन  प्राकिसतान,
 लाटीटीला  और  भागलपुर  क्षेत्रों  के  संबंध  में
 कार्यकारी  समझोते  पर  पहुंचे  थे,  जो  खिंचाव
 और  बोलीकाड  के  कारण  थे  ।  इसके  अतिरिक्त

 1038.
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 सेतटर  और  सवसेक्टर  चामांडरों  के  स्वर  पर

 कई  बेठकें  हुई  थीं  ।

 साधारणत:  इन  बैठकों  का  उद्देश्य  तमा  कम

 करने  ओर  सीमा  संबंधी  गलत  फहमियें

 शान्ति  पूर्वक
 दूर  करने  में  सहासी  हुई  हैं

 यह  उद्देश्य  काफी  हद  तक  पूरा  हुआ  है  ।

 स्रादनमगर  श्रायुध  का  रखाने  के  आत्ष-पास

 कृषि  योग्य  भूमि,

 1038.  क्री  प्रशाशवीर  शास्त्री:

 डाज  सूर्य  प्रकाशवीरशास्त्रोी:

 श्री  रासाबतार  शर्मा  :

 थ्रो  रामजी  राम:

 श्री  यशवन्त  बिह्द  ऋरुशवाह
 :

 क्या  रक्षा  मंत्री  यह  बताने  की  कृपा  करेंगे  |

 (क)  कया  यह  सच  है  कि  मुरादनगर

 जायुघ  कारजाने  के  चारों  ओर  खेती  योग्य

 भूमि  पड़ी  है  पर  खेती  तहीं  की  जा  रही  है  ;

 (ख)  यदि  ड्रा,  तो  इस  भूमि  पर  खेती

 न  करने  के  क्या  कारण  हैं  ;

 (7)  कया  कुछ  कियानों  ले  इस  भूमि  पर

 खेती  करवे  के संत्रच  में  अध्याय  मजे  हैं,  याग

 (घ)  वाद  हां,  ता  रथ  बार  में  बपा  निणय

 किया  गया  है  ?

 प्रतिरक्षा  मंत्रालय  मे  राज्य  मंत्नी  (थी
 ललित  नारापज  भिश्न  )  ;  (तञ)  जी  नहीं  ।

 (@)  प्रश्व  वहीं  उठता  |

 (3)  तवा  (थे).  कृति  उद्देश्यों

 कुछ  मास  क्षेत्रों  को  अलाठमेंड  के

 आवेदनपत्न  प्राप्त  हुए  थे  1

 सरन्तु  ड  स्वीफार  न  किया  जा  सदा,

 क्योकि  जिन  भूमि  की  मांग की  गई  थी  वर  पहले

 से  सदकारी  सम्रिप्तियों  हो  कृषि

 लिए  पट्टे  पर  दे  दिए  गए  थे  ।

 के  लिए

 पा  दो

 REPORTED  U.S.  PLAN  oF  «4  BASED  IN

 SRINAGAR

 1040,  SHRI  MAYAVAN  :  Will  the
 Minister  of  EXTERNAL.

 pleased  i  state  :
 AFFAIRS  be

 aitention
 Radio  Peking

 (a)  whether  Government's
 has  been  drawn  to  the
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 Broadcast  that  U.S,  planned  to  estabtish
 8  base  in  Srinagar  with  India’s  consent;

 (b)  whether  Government  have  con-

 tradicted  thig  statersent;  and

 {c)  if  not,  the  reasons  therefor?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MENIS-
 TER  OF  EXTERNAL  AFFAIRS

 (SHRIMATI  INDIRA  GANDHI)  :

 (a)  Yes,  Sir,  Radio  Peking  in  a  broad-
 cast  had  given  out  that  according  to

 reports  by  the  Pakistan  Times  of  Ocio-
 ber  14,  967  “India  is  co-operating
 with  U.S.  imperialism  in  establishing  a
 base  in  Srinagar  in  Indian  held  Kash-
 mir  ior  spying  on  neighbouring  Coun-
 tries”,

 (9)  and  (c).  No  Sir.  The  statement!
 is  as  fuke  as  it  is  absurd  and  Govern-
 ment  do  nol  think  jt  necessary  to  give
 it  the  dignity  of  a  formal  contradictien.

 AToMIC  POWER  STATION  AT  KALPAKAM

 i04!.  SHRI  PARTHASARATHY
 Will  the  PRIME  MINISTER  be  nicased
 to  state  :

 (a)  whether  it  is  #  fuct  that  —  the
 Atomic  Power  Station  ut  Kalpakkam
 is  being  designed  and  constructed  by  the
 indian  engineers;

 {b)  whether  tu  is  uiso  a  fact  that
 the  sicam  turbine  required  for  the
 Power  Station  is  being  built  by  the
 Bharat  Heavy  Electricals  Ltd.,  and

 (०)  if  so,  the  saving  of  foreign  ex-

 change  on  this  account  ?

 THE  PRIME  MINISTER,  MUINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMAT!  INDIRA  GANDEHY)
 {a}  Yes,  Sir.

 (b)  [his  matter  is  under  negotiation.
 Our  preseni  plans  envisage  the  maau-
 facture  of  Steam  Turbine  in  Ind’a.

 (०)  the  saving  to  the  Project  in

 foreign  exchange  on  account  of  Indian
 mawifacture  ot  turbovenerators  for
 MAPP  will  be  obout  Rs.  5  crores,

 Aroanc  Powle®  STATION  «i  KALPAKKAM

 1042.  5111:  PARTHASARATHY
 Wdi  the  PRIME  MINISTER  be  pleased
 tO  state:
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 pakkam,  the  technology  of
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 (a)  whether  it  is  a  fact  that  at  Kal-
 Breeder

 Reactors  will  be  developed  by  combin-

 ing  Thorium  with  Plutonium  =  and

 produce  uranium-233;  and

 (9)  if  so,  whether  this  will  bring  io

 any  changes  in  the  future  pattern  of
 ‘our  Atomic  Power  generation  and  re-

 -duce  the  cost  of  the  energy  ?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS

 (SHRIMATL  INDIRA  GANDHI)
 (a)  It  is  proposed  to  set  up  a  Reactor

 Development  Centre  near  the  site  of
 the  Madras  Atomic  Power  Station.  In
 this  Centre,  fast  breeder  reactor  techno-

 logy  will  be  developed.  Production  of
 U?53  by  using  thorium  in  the  fast  reac-
 tors  which  will  be  fuelled  with  pluto-
 nium  initially  will  also  be  studied  ai
 this  Centre.

 (b)  Development  of  the  fast  reactor

 technology  will  enable  us  io  build

 large  commercial  fast  power  reactors
 which  will  breed  more  fuel  than  they
 burn.  The  cost  of  electrical  energy  pro-
 duced  from  these  reactors  could  also
 be  expec’ed  to  be  lower  than  that  from
 thermal  reactors.

 Visit  oF  INDIANS  TO  MALAYSIA

 1043.  SHRI  PARTHASARATHY  :
 Will  the  Minister  of  EXTERNAL  AFF-
 AIRS  be  pleased  to  siate  :

 {a}  whether  it  is  a  fact  that  Govern-
 rent  leaders  of  Malaysia  have  taken

 objection  to  the  visit  of  certain  Indians
 from  India  and  their  activities;  and

 (b}  if  so,  the  steps  taken  by  Govern-
 ment  to  stop  visits  by  such  Indians,
 who  are  attempting  to  spoil  friendly
 relations  that  exist  between  the  two
 countries  ?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  GF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI)
 (a)  No  Sir,  but  the  matter  has  been
 mentioned  to  our  High  Commission,

 {b)  When  our  Hish  Commissioner
 discussed  ‘his  matter  with  the  Malaysia
 Prime  Minister,  the  Malaysian  Prime
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 Minister  informed  our  High  Cozamis-
 sioner  that  he  had  no  doubts  about
 our  policy  and  that  the  matter  was  not
 of  any  great  significance.  The  question
 of  taking  any  steps  does  not,  therefore.
 arise

 गन  एण्ड  शेल  फैक्टरी,  काशीपुर  में  झगड़ा

 1045  श्री  हुकस  चचन्द  कछदाय :  क्या

 रक्षा  मंत्री  3  जलाई  967  के  अतारांकित

 प्रश्न  संदया  4384  के  उत्तर  के  सम्बन्ध  में

 यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  गत  एण्ड  शैल  फैव्टरी,  काशीपुर,

 कलकत्ता  में  हुए  झगड़ों  के  कारणों  की  जांच

 सम्बन्धी  रिपोर्ट  इस  बीच  प्ररचुत  कर  दी  गई

 हैः

 (4)  यदि  हां,  तो  इस  का  ब्यौरा  ब्या  है;

 (ग)  यदि  नहीं  तो  विलम्ब के  वया  कारण

 प्रतिरक्षा  मंत्रालय  में

 (थी  ल०  Alo  मिश्र):  (क)  जसा  कि

 3  जुलाई  1967  के  अतारांकित  प्रश्त  संख्या

 4384  के  उत्तर  में  बताया  गया  हे,  इन्बवायरी

 की  रिपोर्ट  उस  समय  पहले  ही  प्राप्त  हो

 चुकी  थी  ।

 (ख)  गड़बड़,  1  car  se  पटरी

 7  को  लयभग  साड़े  पांच

 जदाव,  फंब्टरी  कठान

 ये  हे
 एक  श्ासदा  छाप  की  सप्लाई

 के  संबंध  मेव्ािक  : 0226  हो  उठे  थे  इसे

 फैक्टरी  के  अफसरों  ने  तुरन्त  ही  हल  कर  लिया  ।

 ay  we  ak  थी TH  WE  tore  ay
 a
 9]

 WAG  मं,  SS  समय  एक  ट्रक  मे  जो  पहुचा

 AREY  के  कारण  ताजा  सहव  उठ

 खड़ी  हुई  ।
 इन  दोनों  घटनाओं  सके  शुरू  होकर

 fre  eres  स्थिति अधिक  गम्भीर  स्थिति  घारण  कर  गया,

 >

 रखी  गई ई  |

 जारी  रहा,  जोर  कई  अवसरों

 रूप  धारण  कर  गया,  जिसके  परिणाम-

 ET  और  cpartyrer  घायल

 = aense  gape  aS  peers ine  ap  ORT  Gis

 ara  रात  भर
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 हो  गए  ।  प्रात  सेना  पहुव  गई,  और  वातावरण
 6  मई  967  शाम  तक  शात  हो  गया  t

 (ग)  प्रशन  नहीं  उठता  |

 PLANNING  Boarps  IN  STalI5
 046  SHRI  CHANDRA  SHE-

 KHAR  SINGH  :
 SHRI  BASWANT
 SHRI  MAYAVAN

 Will  the  PRIME  MINISFER  be
 pleased  to  state
 fa)  the  number  of  States  which  have
 formed  State  Planning  Board=  ५0  far.
 and

 (bd)  how  the  Planning  Boards  are
 conatrruted  m  the  Sta'es  ?

 THE  PRIME  MINISTER’  MINIS-
 TER  OF  ATOMIC  ENERGY  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI)
 ta)  Recently  Kerala  has  formeg  4  508०
 Planning  Board

 (b)  A  copy  of  the  Resolution  of
 the  State  Government  on  the  cons’itu-
 tion  and  functions  of  the  Bourd  5  placed
 on  the  Table  of  the  House  [Placed  in
 Library  See  No  LT-3628/67}

 Wari  Newsrvri  ks
 047  SHR]  TULSIDAS  DASAPPA

 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  bz  pleased  to
 state

 (a)  whether  it  is  «  tact  thar  Audio
 Visual  Pubheity  ०  the  Government  of
 India  has  started  printing  wall  News-
 papers  for  disinhution  throughout  —  the
 country;  and

 (b)  if  so,  advantages  to  be  derived
 from  this  new  scheme  ?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 K.  K  SHAH):  (a)  The  Directorate
 of  Advertising  and  Visual  Publicity
 made  an  exploratory  attempt  at  produc-
 tng  an  acoeptahle  wall  newspaper

 (b)  The  proposa]  has  been  dropped
 for  want  of  necessary  funds  and  on
 account  of  difficulties  of  producing  and
 sustaining  a  good  wall  newspaper
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 News  im  Sanskrit

 1048.  SHRI  SHASHIBHUSHAN
 BAJPAI  :  Will  the  Minister  of  INFOR-
 MATION  AND  BROADCASTING  be
 pleased  to  state  :

 (a)  whether  the  proposal  to  bdroad-
 cast  news  in  Sanskrit  from  All  Incha
 Radio  has  been  finalised;  and

 (b)  ए  so,  the  date  from  which  the
 programme  will  commence  ?

 THE  MINISTER  OF  INPORMA-
 TION  AND  BROADCASTING  (SHRI
 K  K  SHAH):  (a)  No,  Sir.

 (०)  Does  not  arise.

 CoMMttTTEer  ON  Firm  CENsomsrap

 1049,  SHRI  HARDAYAL  DEV-
 GUN  Will  the  Minister  of  INFOR-
 MATION  AND  BROADCASTING  be
 pleased  to  state

 (a)  whether  Government  propose  to
 sc}  up  a  committee  on  Film  Censorship
 to  improve  the  lot  of  the  Films;

 (b)  ४  so,  ats  personnel:  and

 (ce)  by  what  time  the  Committee  will
 suhmit  its  report  7

 THE  MINISTER  OF  INPORMA-
 TION  AND  BROADCASTING  (SHR}
 K  K,  SHAH)  :  (a)  Yes,  Sir.

 (b)  The  matter  is  sull  under  consi-
 dera‘ion.

 (८)  It  is  proposed  to  च्युण्व्नू  the
 Committee  to  submit  ffs  report  to  Gov-
 erament  within  a  period  of  about  4
 months  from  the  date  ॥  starts  function-
 ing

 Niw  ATOMIC  PoWER  STATSONS

 1050.  SHRI  HARDAYAL  DEV-
 GUN  :  Will  the  PRIME  MINISTER
 be  pleased  to  state  :

 (a)  whether  Government  propose  to
 set  up  any  new  Atomic  Power  Stations
 in  the  Country;  and

 (b)  if  so,  their  locations  and  wih
 whose  collaboration  these  stations  would
 be  established  7
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 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  BNERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI)  :
 (a)  and  (b).  The  question  of  establish-
 ing  new  Atomic  Power  Stations  will  be
 considered  after  certain  s‘udies,  which
 ire  in  progress,  are  completed

 जिदेशों  की  खबरों  कर  प्रसारण

 405t.  डा०  सूर्य  प्रकाश  पुरी:
 श्री  प्रकाशवीर  शाञत्री:
 श्री  रामाबतार  शर्मा:
 श्री  रामजी  राम:
 श्री  शिवक॒प्तार  शास्त्री :

 क्या  सूचना  और  प्रसारण  मंत्री  मर  बताने
 की  कृपा  करेंगे  कि

 (कफ)  कया  यह  सच  है  कि  समाचार

 बुलेटिनो  में  विदेशों  की  खबरो  को  बहुत  महत्व
 दिया  जाता  है  ,

 (ख)  क्या  यह  भो  सन  है  कि  अन्य  देशों
 में  विदेशों  की  खबरों  को  इतना  महत्व  नहीं
 दिया  जाता  है  जितना  अपने  देश  की  खबरों
 को,  और

 (ग)  यदि  हा,  तो  क्या  इस  दिशा  में

 सुधार  करने  के  लिये  किन्ही  समाचार  बुलेटिनो
 को  कोई  निर्देश  दिये  गये  हे  ?

 सूचना  और  प्रनारण  मंत्रो  ्झ्नी  oe  Ko
 शाह)  (+)  गवेपण  तथा  संदर्भ  विभाग
 हारा  भर,  3१67  में  किए  गए  रुक  विश्लेषण
 में  आकाशवाणी  और  अन्य  देशों  के  कुछ  महत्व-
 पूर्ण  रेडियो  के  प्रसारणों  मे  विदेशों  और
 घरेलू  खबरों  की  सापेक्ष  स्थिति  दी  हुई  है  t
 जो  सदन  की  मेज़  पर  रख  दी  गई  है
 दुसल्तकालय  में  रखा  गया  ny  देखिये
 संख्या  LT-629/67]  !

 (a)  अन्य  देशों  के  रेडियो  की  घरेलु
 सेवाओ  में  विदेशों  को  खबरों  को  जो  स्थान
 दिया  जाता  है  उस  से  विश्व  की  घटनाओं  के
 सम्बन्ध  में  उन  देशों  क ेवचन,  दावे  और  जिम्मे-
 दारियां  लगभग  सीधी  प्रतिबिम्बित  होती  हैं  ।
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 उसी  प्रकार  आकाशवाणी  के  समाचार  बुले-
 टिनों  में  भी  विश्व  को  कटनातं  के  सम्बन्ध
 में  भारत  के  वचन,  दावे  और  जिम्मेदारियां
 प्रतिबिम्बित  होती  है  ।  इसके  अतिरिक्त,
 सभी  महत्वपूर्ण  राष्ट्रीय  दैनिक  पत्र  इस  बात  को
 सिद्ध  करते  है  कि  अनेक  दूसरे  देशों  के  नागरिकों
 की  अपेक्षा  भारतीय  नागरिक  कई  प्रकारो  से
 विदेशों  को  खबरों  में  अतरिक  रुचो  रखता  है  t

 (ग)  घरेलू  और  विदेशों  को  खबरों
 की  समक्ष  स्थिति  क्या  है  या  क्या  होती
 चाहिए  दसके  बारे  मे ंआकाशवाणी  में  नियमित
 रूप  से  पुनेविलाकन  होता  रहता  है  v

 Rapar  SCREEN
 1052.  SHRI  RAM  KISHAN

 GUPTA  Will  the  Minister  of  DE-
 FENCE  be  pleased  to  state  the  pro-
 gress  so  fur  made  in  the  installation  of
 a  Radar  Screen  on  India’s  Northern
 border  wih  China  together  with  the  all-
 weather  communication  system  for  re-
 laying  timely  warning  against  air  raids  ?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH)  It  is  not
 in  public  interest  to  disclose  mforma-
 tion  in  this  regard

 Bornrr  Row  To  Sixkm
 l053.  SHRI  RAM  KISHAN

 GUPTA  Will  the  Mims'er  of  DE-
 FENCE  be  pleased  to  state

 (a)  whether  it  is  a  fact  that  the
 Border  Roads  Organisation  engaged  in
 keeping  the  border  roud  to  Sikkim
 epen  to  heavy  vehicular  traffic  is  facing
 heavy  hazards  against  weather  and  by
 the  treacherous  semi-rocky  young  hills  of
 the  Eastern  Himalayas:  and

 (b)  if  so,  the  steps  tuken  tw  over-
 come  these  difficulties  ?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH):  (a)  and
 (b)  The  Himalayan  ranges  are  geolo-
 gically  young  and  therefore  unstable.
 In  the  Sikkim  area  they  are  subject  to
 very  heavy  rainfall.  The  soil  mantle
 which  consists  of  loose  volcanic  soil
 and  soft  rock  of  comparatively  recent
 formation  flows  down  due  to  ingress
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 of  water  during  the  rains.  The  roads

 generally  follow  the  alignment  of  the
 rivers  and  the  joe  of  the  hill  slope  is

 subject  to  erosion  by  the  meandering
 action  of  the  river.  Protective  works
 to  minimise  damage  duc  to  crosion  and
 stabilise  the  road  surface  are  being  un-
 dertaken.  Expert  technical  advice  of
 the  Central  Road  Research  Institutte/

 Geological  Survey  of  India  is  being  ob-
 tained  in  more.  difficult  cases

 MEETING  OF  INTERNATIONAL  CONTROL

 COMMISSION  ON  VIETNAM

 I054.  SHRI  RAM  KISHAN
 GUPTA  :
 SHRI
 KALITA  :

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state

 (a)  whether  it  is  a  fact  that  India
 has  proposed  a  meeting  of  the  Interna-
 tional  Control  Commission  in  New
 Delhi  to  discuss  matiers  relating  to

 Vietnam;

 DHIRESHWAR

 (b)  if  so.  whether  other  member-
 countries  have  agreed;  and

 (c)  when  the  mee'ing  will  be  held  7

 THE  PRIME  MINISTER,  MIENIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI)
 (७)  to  (०).  In  December  266.  Repre-
 sentatives  of  Canada  and  Poland  were

 informally  consulted  on  the  idea  of  a

 meeting  of  the  three  Commission  coun-
 tries.  As  there  was  no  general  agree-
 ment  the  idea  was  not  pursucd.

 aera  में  भारतीय  होदल

 1055  श्री  निहाल  सिह  :  क्या  बैंदेशिक-

 कार्य  मंत्री  3  जुलाई  i967  के  तारांकित

 प्रशन सख्या  855  के  उत्तर  के  साजाना  में

 यह  बताने  की  sem  ay  कि

 (क)  क्या  सरकार  ने  इसरायली  सेनाओं

 द्वारा  येरूगलम  में  एश  भारतीय

 के  नष्ट  किये  जाने  के  बारे  में  विवार  किया
 a.
 े?  >
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 (ख)  यदि  हां,  तो  इस  इस  सम्बन्ध  में

 क्या  निर्णय  किया  गया  है  ;

 (ग)  यदि  नहीं,  तो  इस  सम्बन्ध  में  कब

 बातचीत  होगी;  और

 (घ)  इस  होटल  के  निर्माण  पर  कितना

 धन  व्यय  हुआ  है  ?

 प्रधान  मंत्री,  अणु  शक्षित  मंत्री,  योजना

 मंत्री  तथा  वेदेशिक  कार्य  मंत्री  (श्रीमती  इन्दिरा

 गांधी)  (क)  से  (च.  पश्चिम

 एशिया  का  संकट  जल्दी  समाप्त  होने  की  कोई

 कोई  संभावना  दिखाई  नहीं  देती  हैं  । जून  967

 में  लड़ाई  शृरू  होने  के  बाद  से  जिन  इलाकों

 पर  इसराइल  ने  कब्जा  कर  लिया  था,  उन  पर

 उसका  कब्जा  बना  हुआ  हे  और  अब  उसने

 जेम्सेलम  नगर  को  अपने  प्रदेश  में  मिलाने

 के  लिए  भी  कदम  उठाए  हैं  ।  पश्चिम  एशिया

 में  स्थिति  सामान्य  होने  के  वाद  ही  भारतीय

 आश्रम  को  फिर  से  बनाने  के  प्र्ण्न  फुर  थिचार

 किया  जा  सकता  है  I

 वर्मा  तथा  अन्य  देशों  में  नजरबन्द  भारतीय

 1056  श्री  सिहाल  सिह  :  कया  वेदेशिक-

 कार्य  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  वर्मा  में  कितने  भारतीय  नजरबन्द

 ड्

 (4)  वर्मा  सरकार  ने  उन्हें

 के  अन्तर्गत  वन्द  किया

 (ग)  इन  भारतीयों  की  रिहाई  के  लिए

 सरकार  द्वारा  क्या  कार्यवाही  की  गई  है;

 (घ)  वया  कुछ  अन्य  देशों
 में  भी  भारतोयी

 को  मजरबन्द  किया  गया  है  ;  और

 (=)  यदि  at,  तो  उसका  व्यौरा  क्या  है  !

 ६: 1 अ  जारोप

 प्रधान  मंत्री,  अणू  शकित  मंदी,  योजना

 मंत्री  तथा  बेदेशिक  कार्य  मंत्री  (श्रीमती

 इन्दिरा  गांधी  )  (क)  :  r44
 ~  Ee  wes  aha  ते  atta tf  4  ant  Hat  (OEE

 में:  60  उत्प्रवास  संबंधी  आरोपों  yoy  को

 आपराधिक  आरोपों  में  और  6  को  राजी:

 आरोपों  में  नजरबन्द  किया  हुआ  है  |
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 (ग)  हमारा  राजदुतावास  इन  नजरबवन्दों

 को  रिहा  कराने  अथवा  जल्दी  मुकदमा  चलाने

 के  बारे  में  बर्मा  के  अधिकारियों  से  बराबर

 संपर्क  बनी  हुए  है  ।

 (घ)  मौर  (=).  इस  समय  पूरी  जानकारी

 सुलभ  नहीं
 हैं  ।  तथ्य  एकत्रित  किया  जा  रहे

 हैं  और  मिल  जाने  पर  सदन  की  मेज़  पर  रखे

 दिए  जाएंगे  q

 फ़ीका  के अश्वेत  जनता  संगठनों  द्वारा

 आन्दोलन

 1057.  श्री  मधु  लिसये  :  क्या  वेदेशिक-

 कार्य  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  दक्षिण  अफ्रीका  मोज़म्बीक

 और  रोहेशिया  के  अश्वेत  जनता  संग्रठनों  के

 कुछ  प्रतिनिधि  अपने  आन्दोलन  के  सम्बन्ध  में

 यहां  पर  अपना  एक  केन्द्र  स्थापित  करने  के

 लिये  भारत  आये  हैं;

 (ख)  यदि  हां,  तो  उनके  कार्य  में  सहायता

 करने  के  लिये  सरकार  ने  क्या  कार्यवाही

 की  हे;

 (ग)  क्या  उन  क्षेत्रों  में  लोकतन्वी

 सरकारों  की  स्थापना  तथा  उन्हें  मान्यता

 दिलाने  के  सम्बन्ध  में  सरकार  को  कोई  सुझाव

 मिले  हैं;  और

 (घ)  वया  सरकार  का  विचार  इस  सम्बन्ध

 में  मित्र  देशों  से बातचीत  करने  के  लिये  पहल

 करने  का  है  ?

 प्रधान  मंत्री,  अण  शक्ति  मंत्री,  योजना

 मंत्री  तथा  वेदेशिक  कार्य  मंत्री  (श्रोमती

 इन्दिर  गांधी  )  :  (क)  अफ्रीकी  नेशनल  कांग्रेस

 ने  नई  दिल्ली  में  एक  विदेश  कार्यालय  खोल

 लिया  है;  यह  मुक्ति  आंदोलन  है  जिसका

 संबंध  दक्षिण  अफ्रीका  में  जातिभेद  के  विरुद्ध

 संघर्ष  करने  से  है;  यह  एशिया  में  अफ्रीकी

 नेशनल  कांग्रेस  का  पहला  कायलिय  है।

 (ख)  भारत  सरकार  ने  इस  कार्यालय

 की  स्थापना  का  स्वागत  किया  हैं  और  वह

 इसके  संचालन  कार्य  के लिए  तकनीकी  और

 ठोस  सहायता  दे  रही  हैं  ।
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 (ग)  जी  नहीं  1

 (घ)  भारत  सरकार  दक्षिण  अफ्रीका  में

 जातिभेद  के  विरुद्ध  किए  जा  रहे  आंदोलनों

 के  लिए  सहायता  देने  के  विषय  में  और  संयुक्त

 राष्ट्र  महासभा  के  प्रस्ताव  संख्या 15141  XV)

 में  निहित  अफ्रीका  में  उपनिवेशवाद  के

 अवशिष्ट  अड्डों  को  समाप्त  करने  तथा  उपनि-

 वेशवाद  की  समाप्ति  से  संबद्ध  संयवत

 राष्ट्र  के  बहुत  से  अन्य  प्रस्तावों  के  बारे  में

 तमाम  मित्र  सरकारों  से  संपर्क  बनाए  हुए  है  ।

 पूता  के  निकट  मोटर,  बोट  दुर्घटना  में  सैनिक

 अधिकारियों  की  मृत्यु

 I058.  श्री  का  प्र०  सिंह  देव  :  तवा  रक्षा

 मंत्री  IT  जुलाई,  1967  के  तारंकित  प्रश्न

 संख्या  L900  में  उत्तर  के  सम्बन्ध  में  यह

 बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  पूना  के  निकट  हुई  मोटर

 ब्रोड  दुर्घटता,  जिसके  परिणाम  स्वरूप  छः:

 सैनिक  अधिकारियों  की  मृत्यु  हो  गई  थी,

 के  कारणो  की  जांच  पूरी  हों  गई  है  ;

 (ख)  यदि  हां,  तो  उसता  व्यौस  क्या  है;

 और

 (ग)  यदि  नहों,  तो  इसके  कब  तक  पूरा

 हो  जाने  की  सम्भावना  है  ?

 प्रतिरक्षा  मंत्री  (श्री  स्वर्ण  सिह):  (क)

 जीहां।

 (ख)  कोर्ट  आफ  इन्क््वायरी  की  कार्यवाही

 से  पता  चला  है  कि  29|30  जून  967  की

 रात  को  एक  अग्नवोट  अफसर  प्रशिक्षाथियों

 समेत  16 सेचि वर्ग  को  लिए  जा  रही  थी,  जो

 पुना  में  मूला  नदी  में  अपने  साधारण  पाद्यक्रम

 के  अंशरवरूप  ब्रिजिंग  ट्रेनिंग  का  अभ्यास

 कर  रहे  थे  t  जब  नौका  नदी  के  मध्य  में  पहुंची

 एक  और  मोटरबोट  उसके  पास  से  तीवर

 गति  से  सुजर्री,  इस  दूसरी  मौका  द्वारा  उत्पन्न

 सोन  में.  कारण  अग॒वाड़ू  का  तरफ  से  पहली

 नौका  में  पानी  चला  गया,  और  वह  सन्तुलन

 खो  बंटी  ।  इस  असंतुलन  ने  नौका  में  साकियों
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 में  आतंक  फैला  दिया  ।  ।  यात्िियों  मे  से  कई
 हुघर-उभर  होने  शुरू  हो  गए।  यातियों की
 इस  यतिविधि  से  नौका  का  असन्तुलस  गौर

 बढ़ा  दिया,  जिस  से  कुछ  यात्री  नौका  में  स ेगिर

 बत  और  कई  अन्य  अपने  आप  नौका  को
 त्याग  मए  ?  फलस्वरूप  6  अफमर  प्रशिक्षार्थी

 डूब  गए  ।

 (ग  प्रश्न  नहीं  उठता

 TRANSPER  OF  SUBJECT  OF  NAGALANID
 To  vue  Ministry  ol  Home  APFPAIRs

 1089.  SHRI  S.  ्,  DAMANi  :  Will
 the  PRIME  MINISTER  be  pleased  to
 refer  to  the  reply  given  to  Starred  Ques-
 tion  No.  578  on  the  22nd  August,  2966
 and  state

 (a)  whether  the  subject  relating  to
 the  State  of  Nagaland  has  since  been
 transferred  to  the  Mimstry  of  Home
 Affairs;  and

 (b)  if  not,  when  it  will  be  transfer-
 red  ?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI)
 (a)  and  (b).  No,  Sir.  The  position  re
 mains  unchanged.

 Heavy  Watik  PLaxi  in  GUJARAT

 1060.  SHRI  VIRENDRA  KUMAR
 SHAH  :  Will  the  PRIME  MINISTFR
 be  pleased  to  siate.

 (a)  whether  it  5  a  fact  that  Govern-
 ment  propose  to  set  up  4  Heavy  Water
 Plant  in  Gujarat,  and

 (b)  if  so.  the  decision  tuken  in  this
 rogard?

 THE  PRIME  MINISTER.  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MiINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI)
 (a)  There  35  no  such  proposal  .  pre-
 sent,

 (b)  Does  not  arise
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 New  Ogpnanca  Facroriss
 i06i.  Shri  5.  M.  BANERJEE  :  Will

 the  Minister  of  DEFENCE  be  plesaed
 to  state  :

 (a)  whether  all  the  new  ordnance
 factorics  have  started  production;

 (b)  if  not,  the  reasons  therefor;  and
 (c)  whether  self-Sufficency  in  con-

 ventional  weapons  is  expected  to  bc
 attained  during  the  Fourth  Pian  ?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  DEFENCE
 (SHRI  L  N.  MISRA):  (a)  No,  Sir.

 (b)  The  Factories  at  Chanda  and
 Ambajhan  have  not  yet  started  produc-
 tion  due  to  delays  in  procurement  of
 imported  plan’  and  machinery  caused
 by  suspension  of  military  assistance  by
 the  Governments  of  the  U.  K.  and
 U.S.A.

 The  Vehicles  Factory,  Jabalpur,  sanc-
 tioned  in  November  965  js  expected
 to  be  commissioned  in  1969-70,  The
 Acceicrated  Freeze  Dried  Factory  sanc-
 tioned  in  February  3966  ts  expected  to
 be  commissioned  in  the  current  year.

 (c)  Our  aim  is  t0  set  up  a  self-suffi-
 cient  production  base  for  conventional
 weapons  in  our  factories  and  adequate
 steps  are  being  taken  towards  this  end
 It  should,  however,  be  appreciated  that
 production  of  weapons  is  a  continuous-
 ly  evolving  process

 PURCHASE  OF  BUILDINGS  काष्द  JAPAN
 AND  Fiyi

 062  SHRI  N.  K  P.  SALVE  :  Will
 the  Minster  of  EXTERNAI  AFFAIRS
 be  pleased  to  state.

 (a)  whether  at  5  a  fact  that  a  sum
 of  Rs.  34  lakhs  was  spent  for  purchas-
 ing  «  building  in  Japan  for  our  Embasey
 there  and  Rs.  2.5  lakhs  in  Fiji  for  the
 High  Commissioner's  residence;  and

 (b)  af  so,  the  reasons  for  this  expen-
 diture  when  buildings  could  be  procur-
 ed  in  these  countries  at  a  very  economi-
 cal  rate?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMAT}  INDIRA  GANDHI)  :
 (4)  The  Indian  Embassy  building  in
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 Tokyo  was  purchased  in  953  at  a  cost
 of  Rs.  3,38,760.  Five  other  buildings,
 including  the  Chancery  and  staff  quar-
 ters  were  purchased  or  constructed
 during  the  period  952  to  963  at  a
 total  cost  of  Rs.  31,39,454,

 In  Suva,  Fiji,  a  building  was  acquir-
 ed  for  the  residence  of  the  Commis-
 sioner,  im  1965,  at  a  cost  of
 Rs.  /2,52,000

 (b)  As  is  evident,  the  expendrture
 was  spread  over  a  number  of  ycars  and
 Government  are  satisfied  that  the  ac-
 quisition  of  these  properties  and  the
 new  constructions,  undertaken  are,  in
 the  long  term  economical  and,  therefore,
 in  the  public  interest,

 MANUFACTURE  OF  JFTS  Wirt  ए  ARK
 COLLABORATION

 1063.  SHRI  ्  K  P,  SALVE
 SHRI  MANIBHAI  1

 PATEL
 SHRI  INDRAIIT  GUPTA

 Will  the  Minister  of  DEFENCE
 be  pleased  to  state  the  progress  so  far
 made  in  the  manufacture  of  jet  fighters
 in  collaboration  with  the  U.AR.?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  DEFENCE
 (SHRI  L  N.  MISHRA)  :  Flight  deve-
 lopment  trials  of  the  E-300  engine  ins-
 talleg  in  an  HF-24  airframe  are  still
 m  progress  in  UAR  The  question  of
 manufacture  of  the  aircraft  in  collabo-
 ration  with  UAR  will  arise  only  after
 the  successful  completion  of  the  flight
 trials.

 MouNratn  Divisions

 1064.  SHRI  है, ह  K.  P  SALVE:  Will
 the  Minster  of  DEFENCE  be
 pleased  to  state  the  progress  made  in
 the  formation  and  equipment  of  all  the
 Mountain  Divisions  of  our  Army  need-
 ed  for  the  Northern  borders  ?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH)  :  Raising
 and  training  of  al!  the  planned  Moun-
 tain  Divisions  has  been  completed  and
 the  position  of  their  equipment  ts  satis-
 factory.

 ३370

 MANUFACTURE  OF  Derence  Sroazs  Ix
 ORDNANCE  FacToRt

 1065.  SHRI  N.  K.  ्,  SALVE  :  Will
 the  Minister  of  DEFENCE  be
 pleayed  to  state  :

 (a)  whether  it  is  a  fact  that  certain
 stores  were  being  manufactured  im  two
 different  Ordnance  factories  evea  though
 the  unit  cost  of  production  in  one  was
 higher  than  that  in  the  other;

 (b)  if  so,  the  reasons  therefor,  and
 (c)  the  steps  taken  by  Government

 to  coordinae  the  manufacture  of  such
 stores  in  the  ordnince  factones  *

 HE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  DEFENCE
 (SHRI  L  N.  MISHRA)  (a)  It  is  a
 fact  that  certain  stores  have  to  be  mamu-
 factured  in  two  d  fferent  ordnance  fac-
 tories  irrespective  of  the  comparative
 cost  of  production

 (bt  and  (c)  Ovsders  ire  placed  on
 moie  than  ove  factory,  depending  on
 the  available  capacity  for  production
 and  urgency  of  requirement  of  the
 Services  The  vcomparative  costs  are
 not  always  avaiable  in  advance.  In  the
 circumstances  it  75  not  possible  to  com-
 pletely  elimmate  such  cases  Subject  to
 these  limitations,  di.tribution  of  work
 load  between  Ordnance  Factories  is  be-
 ing  done  in  DGOFs  Headquarters  on
 4  rational  hasis  in  respect  of  major
 stems

 TRAINING  OF  JOURNALISTS
 066  SHRI  CHINTAMANI  PANI-

 GRAHI]  Will  the  Mraister  of  INFOR-
 MATION  AND  BROADCASTING  be
 Pleased  to  state

 (a)  whether  the  Committee  appoint-
 ed  to  recommend  steps  to  be  taken  for
 the  training  of  journalits.  particularty
 those  working  for  the  regional  languages
 Newspapers  has  submitted  its  report;

 (b)  if  so.  the  main  recommendations
 thereof,  and

 (c)  the  decisions  taken  thereon  ?
 THE  MINISTER  OF  INFORMA-

 TION  AND  BROADCASTING  (SHRI
 K.  K.  SHAH)  :  (a)  to  (८).  Government
 have  not  set  up  any  committee.  The
 Press  Council  of  India  has  however  get
 up  2  small  committee  to  survey  the
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 existing  facilities  for  training  im  journa-
 liam  and  make  suggestions  for  possible
 improvement  and  expansion.  Its  work
 is  stifl  in  progress.

 Porticn  BRoapcasts  ४४  AIR

 06  SHRI  CHINTAMANI  PANI-
 GRAHI  Wil!  the  Minister  of  INFOR-
 MATION  AND  BROADCASTING  be
 pleased  to  state.

 (a)  whether  foreign  language  broud-
 casts  in  Russian  and  Malayan  have  been
 started  by  the  All  Indra  Radio  and

 (b)  if  not,  when  these  will  be  intro-
 duced  ?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 K.  K  SHAH)  (a)  and  (b)  It  has  al.
 ready  been  decided  to  have  2a  30  min-
 utes  dady  service  in  Malay  and  u  45
 Minutes  daily  service  in  Russian  by  Ali
 India  «Rado.  but  difficultics  in’  the
 availability  of  the  personnel  ta  con-
 duct  programme,  in  thes  fanguages
 have  not  made  posible  to  start  them
 so  far  As  soon  as  the  minimum  essen-
 tal  staff  becomes  available,  the  services
 will  start

 Ex-seavic  MES  ह). अ  ORissa  AND  U.P
 068  SHRI  CHINTAMANI!  PANI-

 GRAHI  :  Will  the  Minster  of  DE-
 FENCE  be  pleased  to  state

 (a)  the  number  of  Ex-ascrvicemen  at
 Present  in  Orissa  and  U.P.,

 (b)  the  steps  taken  by  Government
 to  rebabilitate  them,  and

 {c)  the  number  of  those  who
 stl  unemployed

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH)  (a)  The
 information  has  been  called  for  from
 the  Seate  Soldiers,  Sailors  and  Airmen's
 Bourde  coacerned  and  will  be  laig  on
 the  Table  of  the  House  when  received

 (b)  As  in  other  States,  the  following
 cogacamons  and  facilities  have  been
 provided  for  the  rehabilitation  of  Ex-
 Servicement  belonging  to  UP  and
 Orissa
 For  Employment

 ay  Permission  for  their  registra-
 tion  in  an  Employment  Ex.

 ate
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 change  of  their  owe  choice,
 ei  months  before  their  re-
 lease  from  the  Armed  Forces;
 Grant  of  priority  ILE  for  civil
 employment  by  Employment
 Exchanges;
 Age  relaxation  to  the  extent
 of  service  in  the  Armed  Forces
 plus  a  grace  period  of  3  yeers
 wherever  necessary;
 Relaxation  of  minimum  edu-
 cational  qualifications  for  ap-
 pointment  to  Class  ह+ 4  posts;
 Preference  for  jobs  in  De-
 fence  jnstallations  and  in  se-
 curity  posts  for  which  they
 have  special  background:
 Reservation  of  vacancies  in
 Permanent  pasts  in  Cfess  वा
 ang  Class  IV  to  the  extent  of
 I0¢<  and  20%  respectively  in
 the  Centre  for  a  penad  of
 two  years  in  the  first  instance
 from  11.  July,  966

 The  Government!  of  Orissa  have  ako
 wsued  orders  for  reservation  of  10% and  20%  of  vacanmes  in  Class  हा  and
 Class  IV  State  Services  and  posts  rea-
 pectively.

 As  a  result  of  these  measures  59  ex-
 servicemen  in  Onssa  and  844  ex-ser-
 vicemen  in  U.P.  were  placed  in  em-
 ployment  during  the  period  ist  San-
 uary,  967  to  30th  June,  967
 FOR  TRAINING  IN  ORDER  TO  IM.
 PROVE  EMPLOYMENT  PROS-

 PECTS
 1]  Vocanonal  trainmg  at  the  In-

 dustrial  Traimng  Lostates
 for  which  Se  seats  have  been
 Teserved  with  stipend,  for
 eX-servicemen.
 Preference  for  teacher's  train-
 ing;
 Tractor  and  Agricultural  Farm
 training:
 Pre-release  training  for  about
 3000  Army  personnet  every year  in  certain  selectoeg  trades
 in  various  Industrial  Training Institute  located  near-sbout
 their  Regimental  Centres,

 (०)  According  to  the  Statistics  of
 Employment  Exchanges,  556  ex-cer-

 (४)

 (in)

 tiv)

 (v  ,

 1522

 (2)

 (3)

 (4)
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 vicemen  in  Orissa  and  4994  ex-service-

 meg  in  U.P.  were  held  on  their  live

 registers  as  on  30th  June,  1967.

 INDO-NEPALESE  TREATY  OF  4950

 1069.  SHRI  BHOGENDRA  JHA:

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  please  to  state:

 (a)  whether  it  is  a  fact  that  in  the

 Indo-Nepalese  Treaty  of  1950,  there  is

 a  provision  that  Indian  and  Nepalese
 citizens  can  acquire  and  own  property
 in  both  the  countries;

 (b)  whether  Government  have  made

 any  statutory  provision  for  acquiring
 and  owning  of  property  in  India  by  the

 Nepalese  citizens  so  that  reciprocal  sta-

 tutory  provision  and  similar  treatment

 may  be  expected  from  the  Government
 of  Nepal;  and

 (c}  if  not,  whether  and  when  Go-
 vernment  propose  to  do  the  same  ?

 THE  PRIME  MINISTER.  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 THER  OF  PLANNING  AND  MINISTER
 OF  EXTERNAI.  AFFAIRS  (SHRI-
 MATi  INDIRA  GANDHI)  (a)  Yes.
 Sir,  Under  the  Treaty  of  Peace  and

 Friendship  between  the  Government  of
 India  and  cae  Government  of  Nepal  and
 not  merely  the  Indo-Nepalese  Treaty
 us  mentioned  in  the  question,  signed  in

 l950,  the  to  Governments  have  agreed
 to  grant,  on  a  reciprocal  basis,  to  the
 nationals  of  one  country  in  the  territo-
 ries  OF  the  other  the  same  privileges  in
 the  matter  of  ownership  of  property.

 (9)  ans  (c).  The  Government  of
 India  do  mot  consider  it  necessary  to
 make  any  statutory  provision  in  the
 niatter,  as  our  Central  Acts  and  Rules

 relating  to  foreigners  do  not  impose  any
 restriction:  on  the  acquisition’disposal
 of  lang/orsperty  by  foreigners.

 Orsee  rroat  U.  K.  rer  ATOMIC

 POWER  STATIONS

 073)  SHRI  BHOGENDRA  JHA  :
 SaiRE  M.  LL.  SONDHI:

 Wik  ces  PRIME  MINISTER  be

 pleased  fe  state:

 (a)  whether  a  British  export  firm  has
 offered  collaboration  in  building  up
 wtomie  power  stations  in  India:
 LIM3oLSS/67-—-  a
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 (b)  if  so,  the  terms  of  the  offer;  and

 (c)  the  decision  taken  thereon  ?

 THE  PRIME.  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINISTER
 OF  EXTERNAL  AFFAIRS  (SHRI-
 MATL  INDIRA  GANDHI):  (a)  and

 (b)  No  definite  offer  has  been  made.
 One  party  has  mide  some  broad  sug~-
 gestions  for  collaboration.

 (c)  Does  not  arise.

 DEMANDS  OF  SrarE  ARTISTIS

 l07l.  SHRI  BHOGENDRA  JHA  :
 SHRI  GEORGE  FERNAN-

 DES:

 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleased  to
 state  :

 (a)  whether  the  <All  India  Radio
 Stall  Artistes  Assoctation  has  submitted
 a  charter  of  demands  to  Government;

 (b)  if  se,  the  main  demands  put  for-
 Ward  by  the  Association;  ang

 (९)  the  decisions  taken  thereon  ?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 K.  K.  SHAH)  :  (७)  Yes,  Sir.

 (b)  and  (०).  The  matin  demands  of
 the  Stat  Artistes  Association  are  the  re-

 placement  of  the  existing  system  of  five-

 year  renewable  contract  by  an  all4ime

 running  contract,  the  payment  of  (gra-
 tully  in  addition  to  Contributory  Provi-
 dent  Fund,  conversion  of  Staff  Artistes
 into  regular  Government  servants  and
 making  them)  permanent  and  pension-
 able,  revision  of  their  fee  scales  and sep  क

 ह् their  eligibility  for  Family  Pension
 Scheme,

 It  has  been  decided  to  replace  the
 existing  system  of  five-year  contract  by
 a  letter  of  appointment  which  will  per-
 mit  the  Staff  Artistes  to  continue  in  ser-
 vice  till  the  age  of  55  years.  The  ques-
 tion  relating  to  the  grant.of  gratuity  in
 addition  to  the  C.P.F.  benefits  is  under
 consideration  in  consultation  with  Fin-
 ance.

 As  regards  the  question  relating  to  the
 revisicn  of  fee  scales  and  conversion  of
 Staff  Artistes  into  regular  Government
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 servants,  the  matter  is  being  exsmined
 whose by  a  Departmenta]  Committee

 recommendations  are  awaited.

 चाकिस्तान  के  लिये  'पमदुल्चियां  तथा
 आधुनिक  शस्त्र

 1072.  भी  रघुबोर  सिह  जशाल्री :
 श्री  रामकृष्ण  गुप्त:

 क्या  वैदेशिक-कार्य  मंत्री  यहँ  बताते  की
 कृपा  वरेंगे  कि

 (क)  क्या  यह  सच  है  कि  पार्किसतान
 सरकार  ने  अनेक  स्रोतों  से  पतड़ब्बिया  तथा

 आघुनिक म  शस्त्र  और  चोन  से  बहुत  से
 प्र्केरयास्त्र  प्राप्त  किये  है;  और

 (ख)  यदि  हा,  तो  इस  बारे  में  सरकार
 की कय।  प्रतिक्रिया  है  ?

 प्रधान  संत्रो,  अभु  शक्ति  मंती,  योजना  मंत्री
 तथा  वेदेशिक-कार्य  मंत्री  (भोगती  इम्दिरा
 गांधी)  :  (क)  हमारा खयाल  है  कि  पार्किस्तान
 सरकार  ने  कई  स्त्रोतों  से  हवियार  प्राप्त  किए
 हैं।  इस  सदन  को  हथियारों  की  सप्लाई  किए
 जाने  ते  बारे  में  कई  मौकों  पर  सूचना  दी  जा

 चुकी  है  t  चोत  द्वारा  पकिस्तान  को  प्रक्षे  पणास्त
 (मिसाईल  )  दिए  जाने  के  बारें  में  भारत
 सरकार  को  कोई  सूचना  नहीं  है  ।

 (ख)  भारत  सरकार  इन  घटनाओ  से
 बितित  है  और  इस  स्थिति  वा  मुकाबला  करने
 के  लिए  वह  पर्याप्त  कदम  उठा  रहो  है  |

 VivipH  BHARATI:  PROGRAMME
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 काश्मीर  (पाकिस्तान  के  कब्जे  में)  में
 सीन  हारा  निलित  सैतिक  हवाई  मड्ड

 1074.  | ।  रा०  tao  'विशयार्थी :  क्या
 बंदेशिक-कार्स  मंत्री  यह  बताने  की  कृपा  करेंगे
 ह८

 (क)  ह 2 (ह  वह  सच  है  कि  पाठिस्तान  ने
 चोन  को  का  रमी  र  का  जो  भाग  दिया  है,  उतमें
 उनसे  एक  सेनिक  हवाई  बड्डा  बनाथा  है;

 (ख)  कया  इस  क्षेत्र  में  चौड़ी  सडके  की
 बनाई  गई  हैं  जिसे  मारी  सैनिक  गाड़ियों  तथा
 टैंकों  के  लिपे  प्रयोग  किया  जा  सकता  है;  और

 (ग)  यदि  हा;  तो  क्या  सरकार  ने  इस
 सम्बन्ध  में  चोन  को  कोई  विरोध  पत्र  भेजा

 है  ?

 प्रधान  मंत्री,  अणु  शक्ति  मंत्री,  यो  जना  मंत्री
 तथा  बेंदेशिक-कार्य  मंत्री  (भ्रोमती  इन्दिरा

 गांधी)  :  (क)  पाकिस्तान  ने  चोन  को  काश्मीर
 का  जो  हिस्सा  सौंपा  है,  उसमें  कोई  सैनिक

 हवाई  अड्डा  बनाने  के  बारे  में  सरकार  के  पास
 कोई  रिपोर्ट  नही  है  ।

 (ख)  इस  इलाके  में  सड़क  बनाने  के  बारे
 में  सरकार  को  सपोर्ट  प्राप्त  हुई  है  ny

 (ग)  सरकार  ने  गै  र-कानूती  सौद  #  खिलाफ

 पहले  ही  विरोध  प्रर्ट  ब्र  दिया  है  जिसके
 द्वारा  पाकिस्तान  सरकार  ने  चीत  सरकार
 को  वह  प्रदेश  दे  दिया  है  जिस  पर  दोनों  सरकारों
 को  कोई  कानूरी  अधिवार  क्षेत्र  नहीं  है  ।

 073  SHRI  ए  MANDAL:  Will  the
 Mmister  of  INFORMATION  AND
 BROADCASTING  he  pleased  to  state:

 (a)  whether  it  ts  a  fact  that  certain
 features  im  the  Vividh  Bharati  Pro
 gramme  are  broadcast  over  and  over
 again  and  sometimes  within  a  week,
 and

 (b)  if  so,  the  reasons  therefor  ?
 THE  MINISTER  OF  INFORMA-

 —_  eRe  pncecesrina  es  (क)  रूस  तथा  चीन  के  आकाशवाणी
 ye  (a)  No,  Sir,  but  le  fi  न-किः tails  are  supplied  enquiries  will  be  “हों  से  हिन्दी  के  अलावा

 किन-किन  भारतीय

 made.  प्रदेशिक  भाषाओं  में  प्रसारण  किया  जाता
 (०)  Does  not  arise.  है;  और

 कत  तथा  चोन  से  भारतीय  भाषाओं  में
 प्रसारण

 1075.  शमों  रा०  ao  विद्यार्थी :  क्या
 सुचना  और  प्रसारण  मन्नी  यह  बताने  की  कृपा
 करेंगे  कि
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 (थ)  ये  समाचार  बुनेटिन  कितनी  देर

 के  लिये  प्रतारित  किये  जाते  है  ?

 सूचना  और  प्रसारण  मंत्री  (भी  के०  के०
 शाह):  (क)  उपलब्ध  जानकारी  के  आधार

 1 पर ,  रूप  बंगला,  हिन्दी,  मलयालम,  मराठी,
 पंजाबी,  तमिल,  और  उर्दू  में  प्रसारण  कर  रहा
 है  |  चीन  लोक  गणराज्य  उर्दू,  हिन्दी  औौर
 तमिल  में  प्रसारण  कर  रहा  है।  लहासा
 रेडियो  निवेवती  भापा  में  बुलेटिन  प्रभारित
 करता  है।

 (ख)]  प्रत्येक  देश  के  प्रस्येक  भाषा  के

 बुलेटित  प्रसारण  को  अवधि  सामान्यतया
 0 मिनट  से  लेकर  5  मिनट  तक  भिन्न

 मित्र  है;  फिन्तु  कमों  कमो  इन  को  अवधि
 15 मिनट  4  भी  बढ़  जातो  है

 Alw  ro  BHuTaNn

 ३076.  SHRI  RABI  RAY:  Will  the
 Minister  of  EXTERNAL  AFFAIRS  be
 pleased  to  state  :

 (a)  when  Government  began  giving
 financial  atd  to  Bhutan;

 (b)  the  total  amount  of  aid  which  has
 so  far  been  given  to  Bhutan  for  their
 developmental  work  in  different  stages,

 (c)  whether  Bhutan  Government  has
 requested  the  Government  of  India  to
 increase  the  quantum  of  aid;  and

 (d)  if  so,  the  decision  taken  by  Gov-
 erament  in  this  regard  ?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINISTER
 OF  EXTERNAL  AFFAIRS  (SHRI-
 MATI  INDIRA  GANDHI)  (a)  In
 ‘1956,

 (b)  Rs  15,44,59,203  ७४  on  3!-i0-
 1967.

 (द)  and  (d).  The  Government  of
 India  has  agreed  to  under-write  Bhutan's
 Second  Five  Year  Plan  (April  966—
 March  497)  up  to  a  ceiling  of  Rs.  20
 crores  subject  to  the  condition  that  ac-
 tual  allocation  of  funds  would  be  deter-
 tained  On  the  basis  of  periodical  review
 of  expenditure  incurred  and  physical
 progress  made  in  the  implementation  of
 the  Plas.

 378

 Foo  Instirute  or  Inpia
 1077,  SHRI  RABI  RAY:  Will  the

 Minister  of  INFORMATION  AND
 BROADCASTING  be  pleased  to  state:

 (a)  the  medium  of  instruction  in  the
 Film  Institution  of  India;

 (b)  whe'her  it  is  a  fact  that  it  was
 represented  by  the  Directors  and  Pro-
 ducers  that  training  should  be  impar-
 ted  in  regional  languages  also;  and

 (c)  if  90,  the  reaction  of  Govern-
 ment  thereto  ?

 THE  MINISTER  OF  INFORMA-
 IION  AND  BROADCASTING  (SHRI

 K  K.  SHAH):  (a)  English  for  all
 courses  except  for  the  Acting  Course
 where  Hindi/Urdu  and  Enghsh  are
 used.

 (b)  No.  Sir  However,  it  $  stated  in
 para.  6  of  the  Estimates  Committee
 (1967-68)  First  Report  (Fourth  Lok
 Sabha)  that  some  Producers  and  Direc-
 tors  at  Madras  and  Calcutta  had  made
 such  a  suggestion  to  the  Study  Team  of
 the  Committee;

 (c)  It  is  proposed  to  continue  instruc-
 tion  in  Enghsh  as  well  as  in  Hmdi/  Urdu
 for  the  Acting  Course  in  keeping  with
 the  All  India  Character  of  the  Institu-
 tion  which  also  at'ract  students  from
 neighbouring  countries

 AIRCRAFT  AND  ELFCTRONIC  INDUSTRIBS

 078  SHRI  YASHPAL  SINOQH:
 Will  the  MINISTER  OF  DEFENCE
 he  pleased  to  state:

 (a)  whether  it  is  proposed  to  appoint
 a  high  power  aviation  council  to  look
 into  the  whole  question  of  aircraft  and
 electronic  industries;  and

 (b)  भ  so.  when  the  decision  would
 he  announced  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  DEFENCE  (SHRI  L.
 N.  MISHRA)~  (a)  and  (b).  A  high
 level  Committee  has  been  set  up  on
 10-11-1967  to  study  ang  make  recome
 mendation.  for  long  term  planaing  in
 design,  development  and  production  of
 aircraft  and  allied  equipment.  The  terms
 of  reference  of  this  Committes  do  not
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 include  the  Electronic  Industry  which
 has  already  been  dealt  with  by  another
 high-level  Committee  of  which  the  late
 Dr,  H.  J.  Bhabha  was  the  Chairman.

 Forzicn  ExcHaNGE  FOR  FILM  PRODU-
 CERS

 079  DR.  RANEN  SEN  :
 SHRI  SRADHAKAR  SUPA-

 KAR
 Will  the  Minister  of  INFORMATION

 AND  BROADCASTING  be  pleased  to
 state

 (a)  whether  is  a  fact  that  cer-
 tam  producers  and  directors  of  films  are
 being  given  foreign  cxchange  for  produc-
 tion  of  films  abroad,  and

 (b)  if  so,  the  amount  granted
 utilized  during  the  last  two  yeats  ?

 and

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 क्,  K  SHAH).  (a)  Yes,  Sir.

 (b)  Approval,  were  guen  for  the
 release  of  foreign  cachange  to  the  ex-
 tent  of  £3,400  and  £22,000  respec-
 trvely  durmeg  the  years  966  and  967
 Since  some  of  the  producers  have  not
 vet  completed  location  shooting,  full
 data  regarding  the  actual  amoun,  utilis-
 od  is  not  available

 संसत्सदस्यों  की  नापुला  यात्रा

 1080.  श्री  यशपास  सिंह:
 श्री  बेदबत  थरुआ '
 श्वी  धोरेन्ननाथ  देव
 श्री  To  रा०  सिह  देव  :

 क्या  रक्षा  मत्री  यट  बताने  की  कृष  बरेगे
 कि

 (क)  कया  हाल  ही  में  कुछ  समन्मदग्य
 नायला  तथा  चोला  दरों  में  तैनात  जवानों  को
 देखने  वे  लिए  वहा  गय  थे  ,

 (ख)  क्या  उन्होंने  कोई  संयुक्त  अथवा
 अलग  अलग  प्रतिवेदन  प्रस्तुत  किये  है,  और

 (ग)  यदि  हां,  तो  उनके  बारे  में  सरवार
 को  क्या  प्रतिक्रिया  है  ?

 NOVEMBER  20,  1967  Written  Answors  4380

 भ्रतिरणा  जंत्री
 (क)  जी  हां।
 (ख)  जी  नही,  सरकार  को  नहीं  ।

 (ग)  प्रश्न  नहीं  उठता  |

 थी  स्वर्ण  सिह):

 BROADCAST  PROGRAMME  FOR  ADIVASI
 !08t  Shr:  K.  क्,  GANESH:  Will  the

 Minster  of  INFORMATION  AND
 BROADCASTING  be  pleased  to  state  :

 (a)  whether  All  India  Radio  has
 decided  to  broadcast  programme  for
 the  vast  Adivasi  population:

 (b)  if  so,  the  details  thereot;  and
 (c)  when  the  broadcast  of  pro-

 gramme  will  start?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 K  K  SHAH):  (a)  Programmes  in  87
 Adivasi  dialects  are  alrcady  being  broad-
 cast  from  mnz  Stations  of  All  India
 Radio  located  in  and  around  regions with  sizable  Adivasi  population.

 (0)  The  details  of  the  programmes are  contained  in  the  enclosed  statement
 faid  on  the  Tahle  of  the  House  [Pia- ced  in  Lthrany.  See  No  LT--2630"
 67]

 (०)  Does  not  arise

 EmMpassy  कि  Soria  (BULGARIA)
 082  SHRI  VASUDEVAN  NAIR:

 Will  the  Minster  of  EXTERNAL
 AFFAIRS  be  pleased  to  state:

 (a)  whether  the  Bulganan  Govern-
 ment  have  expressed  their  desire  that
 India  should  open  a  full-fledged  Em-
 bassy  in  Sofia,  and

 (b)  af  ४०  the  decision  taken  in  this
 regard  ?

 THE  PRIME  MINISTER.  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINISTER
 OF  EXTERNAL  AFFAIRS  (SHRI-
 MATI  INDIRA  GANDHI)  (a)  Yes,
 Sir.

 (b)  As  has  already  been  stated  by  the
 Prime  Minister  during  her  recent  visit
 to  Bulgaria,  the  Government  have  the
 intention  of  opening  an  office  in  Bulga- ria  soon.
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 Bartws  FROGMEN  HELPING  AMERICAN
 TROOPS  IN  SOUTH  VIETNAM

 3083,  SHRI  VASUDEVAN  NAIB:
 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (a)  whether  Government's  attention
 has  been  drawn  to  the  recent  disclo
 sure  made  in  the  British  Prese  that  the
 British  frogmen  (Navy  men)  are
 secretly  helping  the  American  troops
 in  South  Vietnam;

 (b)  whether  the  International  Control
 Commission  on  Vietnam  has  made  any
 investigation  in  this  connection;  and

 (c)  if  so.  the  findings  thereof  ?

 THE  PRIME  MINISTER.  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-

 TER  OF  PLANNING  AND  MINISTER
 OF  EXTERNAL  AFFAIRS  (SHRI-
 MATT]  INDIRA  GANDHI)  :  (a)  Gov-
 erament  have  seen  reports  in  the  Press
 to  this  effect.

 4b)  and  (०)  No  complaint  on  the
 subject  has  becn  lodged  with  the  Inter-
 national  Control  Commission  so  far

 InDIUN  AMBaASS\DORS  AND  HIGH
 COMMISSIONERS  ABROAD

 1084.  SHRI  M.  L  SONDHI:  Will
 the  Minister  of  EXTERNAL  AFFAIRS
 he  pleased  to  state

 (2)  the  names  of  countries  where  we
 have  our  Ambassadors  and  High
 Commissioners  along  with  the  number
 of  other  staff;

 (b)  the  number  of  our  Ambassadors
 and  High  Commissioners,  who  could
 fluently  speak  and  understand  the  lan-
 guage  of  the  country  they  were  accredit-
 ed  to  along  with  the  number  of  other
 Indian  staff  who  could  as  well  do  so;
 and

 (6)  the  number  of  local  people  em-
 ployed  in  each  embassy  with  the  nature
 of  their  duties  ?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINISTER
 OP  EXTERNAL  AFFAIRS  (SHRI-
 MATI  INDIRA  GANDHI):  (a)  to
 (c).  The  information  is  being  collected
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 and  will  be  placed  on  the  Table  of  the
 louse.

 COMPENSATION  FoR  LAND  ACQUIRED  tN
 DARJEELING

 1085.  SHRI  ८.  K.  BHATTACHARY-
 YA:  Will  the  Minster  of
 be  pleased  to  refer  to  the  reply  given
 to  Starred  Question  No.  326  on  24th
 July,  967  regarding  the  ७०
 for  lang  requisitioned  for  military  pur-
 poses  in  the  Darjecling  District  and
 state  :

 (a)  whether  the  remaining  amount
 has  since  been  disbursed;

 (b)  whether  313  families  whos
 homestead  Iang  had  been  affected  have
 Teceived  compensation  for  the  same;  and

 (c)  ef  not,  when  the  payment  of  com-
 pensation  १९  likely  to  be  completed  ?

 THE  MINISTER  OF  DEFENCE
 {SHRI  SWARAN  SINGH):  (a)  In
 addition  to  the  dubursement  of  the  sum
 of  Rs.  538  lakhs  as  initial  compensa-
 tion  and  rent  mentioned  in  answer  to
 Question  No.  1326  on  24th  July  1967,
 a  further  sum  of  Rs,  15,464  00  has
 since  been  disbursed  by  the  local  civil
 authorities.

 (b)  The  number  of  famihes  affected
 bv  the  requisition  of  their  homestead
 land  who  have  been  disburseg  compen-
 sation  therefor  by  the  focal  crvil  autho-
 tics  is  being  ascertained,  and  a  state-
 ment  will  be  placed  on  the  Table  of
 the  House.

 (c)  The  local  authorities  have  been
 advised  to  complete  the  outstanding
 assessment,  accord  of  financial  sanction
 and  disbursement  as  early  us  possible

 ARMED  PAKISTANIS  IN  WEsr  BEOAL
 VILLAGES

 1086.  SHRI  YAJNA  DATT  SHAR-
 MA  :  Will  the  Minter  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (a)  whether  it  is  a  fact  that  armed
 Pakistanis  are  continuing  disturbanops
 in  the  West  Bengal  border  villages  lo-
 cated  between  the  Pakistani  enclave  of



 Dehagram  and  the  West  Bengal-East
 Pakiatan  Border;

 (b)  whether  any  evidence  has  come
 to  the  notice  of  Government  to  prove
 that  Pakistanis  create  these  disturbances
 with  the  aim  of  forcibly  occupying  the
 villages  and  to  link  up  Dahagram  with
 Bast  Pakistan  mainland;  and

 (e)  if  so,  the  reaction  of  Government
 thereto  ?

 THE  PRIME  MINISTER.  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINISTER
 OF  EXTERNAL  AFFAIRS  (SHRI-
 MATI  INDIRA  GANDHI)  :  (a)  Fol-
 lowing  the  serious  incidents  of  26th  July
 and  ist  August,  1967,  an  agreement  was
 arrived  at  between  the  Deputy  Commus-
 sioner,  Rangpur  (Pakistan)  and_  the
 Depui  Commissioner,  Cooch-Behar
 (ladia)  on  16th  August,  ‘1967,  to  observe
 the  border  Ground  Rules  scrupulously
 im  order  to  reduce  tension  This  arca
 has  been  relatively  quict  since  then.

 (b)  There  is  no  evidence  available
 with  the  Government  of  India  to  indi-
 cate  that  the  Government  of  Pakistan
 has  any  such  design.

 (c)  Does  not  arise.

 TRAINING  OF  ENGINFERS  IN  TELEVISION

 1087.  SHRI  ABDUL  GHANI  DAR:
 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleased  to
 state  :

 (a)  the  total  number  to  Engineers
 who  were  sent  abroad  for  television
 training  from  966  so  far,

 (b)  the  total  foreign  exchange  speu'
 on  them:  and

 (6)  the  number  ००  of  them  likely  to
 retire  within  next  three  yeats  ?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 K.  K.  SHAH)  :  (a)  30  (Ten)  of  whom
 5  are  still  undergoing  training

 (b)  and  (c)  Nil.

 UNABSORBED  TELEVISION  ‘TRAINFI>
 ENGINEERS

 1088.  SHRI  ABDUL  GHANI  DAR:
 the  Minister  of  INFORMATION  AND
 BROADCASTING  _  be  pleased  to  refer
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 to  the  reply  given  to  Unstarred  Questior
 No.  3181  on  the  4th  April,  966  and
 state  the  progress  since  made  to  utilise
 the  services  of  unabsorbed  trained
 television  engineers  ?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 K.  K.  SHAH):  So  far  20  eng.neors
 have  been  trained  in  television.  Of  these
 one  is  dead  and  two  are  on  deputation
 elsewhere  leaving  a  balance  of  7.  Of
 these  4  are  working  in  the  Delhi  TV
 Cen're  and  6  are  associated  with  plan-
 ning  and  development  of  Television.

 At  present  only  one  TV  Station  is
 operating  in  Dethi  and  so  a_  limited
 number  of  engineers  could  be  utilised,
 the  Fourth  Five-Year  Plan  of  All  Indie
 Radio  provides  for  the  setting  up  of  TV
 Stations  at  Bombay,  Calcutta,  Madras
 and  Kanpur  besides  the  expansion  of
 the  Delhi  TV  Cen‘re.  Trained  engineers
 available  with  us  are  expected  to  be
 fully  utélized  when  these  Stations  are
 set  up.

 Heavy  Tanks

 i089.  SHRI  S.  S  KOTHARI:  Will
 the  MINISTER  OF  DEFENCE  be
 pleased  to  state  :

 (a)  the  steps  taken  by  Government
 for  establishing  a  factory  for  the
 manufacture  of  heavy  tanks;

 (b)  whether  the  existing  factory  for
 medium  tanks  is  proposed  to  be  ex-
 panded  for  the  manufacture  of  heavy
 tanks;  and

 (९)  if  so,  whether  any  decision  has
 been  taken  in  this  regard  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  DEFENCE  (SHRI  L.
 N.  MISHRA):  (a)  to  (c)  There  is
 at  present  no  proposal  to  undertake
 indigenous  manufacture  of  heavy  tanks

 Iinouistic  KNOWLPDGF  OF  OFFICER
 IN  INDIAN  Emsassiis  ABROAD

 090  SHRI  S.  S.  KOTHARI:  Will
 the  Minister  of  EXTERNAL  AFPAIRS
 be  pleased  to  state:

 (a)  the  steps  which  Goverament
 have  taken  to  ensure  that  Officers  sta-
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 tioned  in  Indian  Embassies  in  foreign
 countries  acquire  «  working  know-
 ledge  of  the  language  of  those  count-
 ries;  and

 (b)  whether  the  linguistic  knowledge
 and  accomplishments  of  the  officials  is
 also  taken  into  account  while  posting  or
 transferring  them  from  one  embassy  to
 another  ?

 THE  PRIMI’  MINISTER.  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 ‘TER  OF  PLANNING  AND  MINISTER
 OF  EXTERNAL  AFFAIRS  (SHRI-
 MATI  INDIRA  GANDHI):  (a)  Off-
 cers  recruited  to  the  Indian  Foreign
 Service  are  assigned  one  compulsory
 foreign  language  in  which  they  are  re-
 quired  to  qualify  They  are  also  en-
 couraged  to  qualify  in  other  foreign
 languages  of  ther  choice.  In  some  of
 our  Missions  abroad  special  classes  are
 artanged  as  an  encouragement  to  offi-
 crale  for  acquiring  an  adequate  know-
 tedge  of  the  local  language  in  pursuance
 of  our  policy  that  all  officers  should
 tamuliarise  themselves  with  the  language
 ot  the  country  where  they  are  posted.

 (b)  Along  with  other  factors,  the
 question  of  knowledge  of  the  focal  lan-
 guage  is  certainly  kept  in  view  while
 deciding  the  postings  and  transfers  of
 Officers  to  and  from  our  Missions  ab-
 road.

 RESTRIC  TIONS  IMPOSED  ON  CHINESE
 FMBASSY

 i09!  SHRI  SHARDA  NAND
 SHRI  ATAL  BIHARI  VAJ-

 PAYEE  :
 SHRI  !IAGANNATH  RAO

 JOSHI
 SHRL  BENI  SHANKER

 SHARMA  :
 SHRI  SHRI  CHAND  GOEL

 Will  the  Minister  of  EXTERNAL
 AFBFAIRS  be  pleased  to  state:

 (a)  whether  Government  have  im-
 posed  any  restrictions  on  the  Chinese
 Embassy  and  the  activities  of  its  mem-
 bers,  similar  to  those  which  have  been
 imposed  by  the  Chinese  Government
 on  our  Embassy  in  Peking;
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 (b)  whether  it  is  8  fact  that  the  Chi-
 nese  have  flouted  these  restrictions  on
 More  than  one  occasion;  and

 (c)  if  so,  the  steps  which  Government
 have  taken  to  see  that  the  restrictions
 ate  not  flouted  in  future?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINISTER
 OP  EXTERNAL  AFFAIRS  (SHRI-
 MATI  INDIRA  GANDHI):  (a)  हठ
 security  reasons  and  in  conformity  with
 the  practice  observed  by  our  Embassy  in
 Peking.  the  Chinese  Embassy  in  New
 Delhi  has  been  asked  to  observe  similar
 procedures  in  respect  of  movement  out-
 side  the  munic:pal  hmuits  of  Delhi  and
 New  Delhi,  departure  from  India,  as
 well  as  in  respect  of  invita'ions  jssued
 by  the  Chinese  Embassy  and  its  per-
 sonnel  to  persons  other  than  Diplomats
 accredited  to  Government  of  India.

 (b)  The  Chinese  Embassy  has  tricd
 on  more  than  one  occasion  to  bypass
 the  regulations,

 (९)  The  Government  of  India  have
 drawn  the  attenton  of  the  Chinese
 Embassy  to  theve  irregularities  and  have
 demanded  that  the  Chinese  Embassy
 should  abide  by  the  Government  of
 India’s  regula‘ions  as  the  Indian  Em-
 bassy  in  Peking  abides  by  the  Chinese
 Government  regulations,

 विदेशी  फोटोप्राफरों  हारा  बिदेशों  में  भारत
 का  गलत  स्वरूप  पेश  किया  जाना

 1092.  थी  Wo  wo  त्वामी  :  क्या
 बंदेशिक-कार्य  मत्री  यह  बताने  की  कृपा  करेंगे
 कि

 (क)  क्या  सरकार  को  पता  है  कि  विदेशी
 पर्यटक  विशेषनत  टैलोविजन  फोटोग्राफर  विदेशों
 में  प्रदर्शन  के  लिये  आरत  के  निर्यन  लोगो,
 भिखारियों  तथा  गन्दी  वस्तियों  के  चित्र  लेते
 है  जिससे  अन्य  देगों  में  भारत  का  गलत
 स्वरूप  प्रस्तुत  होता  है,  और

 (ख)  यदि  हा  तो  विदेशी  फोडोबाफरों
 की  इन  गतिविधियां  को  रोकते  तवा  इस  प्रकार
 उत्पन्न  की  गई  गलत  धारणा  को  निष्मभावी
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 बनाने  के  लिए  सरकार  ने  क्या  कार्यवाही
 की  है?

 ह... ल  मंत्री,  अणु  शक्ष्ति  मंत्री,  थोजना
 गली  तथा  वेदेशिक-कार्य  मंत्री  (भीमती
 इल्दिरा  बॉँधी) :  (क)  जी  हा।  सामान्य
 रूप  से  समालार  लेने  के  लिए  भारत  आने
 वाले  कुछ  विदेशी  टेलीविजन  और  अखबारों
 के  फोटोप्राफरो  ने  विदेशों  में  भारत  के  प्रति-

 कल  प्रचार  किया  है।

 (ख)  इस  तरह  के  मामलों  में  हमने
 संबद्ध  मखबार  और  टेलीविजन  के  संगठनों
 से  शिकायतें  की  है  और  हम  यह  सुनिश्चिय
 करने  के  लिए  कदम  उठाते  हे  कि  इस  तरह  की
 काररवाइयां  फिर  न  होने  पाए  Z  इसके  अलावा,
 हमारे  राजदूतावास  वार्ता,  प्रलेख  वितरण
 और  फिल्म  प्रदर्शन  के  जरिए  भारत  का  संतुलित
 और  सही  चित्र  प्रस्तुत  करने  का  प्रयास  करते
 हे।

 OFFICIALS  OF  INFORMATION  AND  Broab-
 CASTING  MINISTRY  VISITING  JAMMU  AND

 KasSHMR

 1093.  SHRI  GULAM  MOHAM-
 MED  BAKSHI:  Will  the  Minister  of
 INFORMATION  AND  BROADCAST-
 ING  be  pleased  to  state

 (a)  whether  the  semor  officers  of  his
 Munistry  and  of  All  India  Radio  have
 deen  vistting  Jammu  and  Kashmir  from
 ume  to  time,

 (b)  whether  they  paid  any  visits  dur-
 ing  1967;  and

 (c)  if  so,  how  often  and  which  of
 the  political  party  or  parties  they  con-
 tacted  during  their  stay  there  ?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 K.  K.  SHAH)  :  (a)  Yes,  Sir

 (b)  Yes,  Sir

 (c)  None.
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 1094,  SHRI  GULAM  MOHAM-
 MED  BAKSHI:  Will  the  Minister  of
 INFORMATION  AND  BROADCAST-
 ING  be  pleased  to  state.

 (a)  whether  a  number  of  complaints
 have  been  made  against  the  partisan
 role  played  by  the  Radio  Kash,
 Srinagar  and  Radio  Kashmir,  Jammu
 in  the  last  General  Elections;

 (b)  whether  specific  charges  in  this
 behalf  have  been  brought  in  writing  to
 the  notice  of  the  then  Minister  in-charge
 of  Information  and  Broadcasting;

 (९)  whether  any  action  in  the  matter
 has  so  far  been  taken,  and

 (७)  if  ~,  the  deta:  thereof  ?
 THE  MINISTER  OF  INFORMA-

 TION  AND  BROADCASTING  (SHRI
 K  K  SHAR):  (a)  No.  Sir

 (b)  No,  Sir.
 (९)  and  (d)  Do  not  arise

 तिब्यतियों  के  बेश  में  भारत  में  प्रदेश
 करने  वाले  चीनो  सोग

 i098  शी  बशबन्त  सिह  कृशवाह  क्या
 बंदेशिक-कार्य  मत्री  यर  बताते  की  कृपा  करेंगे
 कि

 (क)  क्या  यह  सच  ह_  कि  चीनी  तिब्बतियों
 के  वेश  में  चमोली  और  पिठारागढ़  के  सस्ते
 भारत  में  प्रवेश  कर  रहे  है  और  उनसे  जाली
 नोट  वरामद  किये  गये  हैं,  और

 (ख)  यदि  हा,  तो  सरकार  ने  इस  सम्बन्ध
 में  क्या  कार्यवाही  की  है  ,

 प्रधात  भंगी,  ध. क  शक्षित  मंत्रो,  योजना  मंत्री
 तथा  बेदेशिक-कार्य  मंत्री  (श्रीमती  इन्विरा
 गांधी)  (क)  जी  नहीं।

 (स्व)  प्रश्न  नहीं  उठता  |  बहरहाल
 जिनने  तिब्बती  अब  भारत  मे  प्रवेश  कर  रहे
 हैं.  उन  सभी  की  यह  सुनिश्चित  करने  के  लिए
 जाच  की  जाती  है  कि  उनमें  से  कोई  चोनी
 जेट  न  हो।
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 ATomiIc  MINBRALS  Drvision

 1096.  SHRI  N.  S.  SHARMA:  Will
 the  PRIME  MINISTER  be  pleased  to
 state:

 (a)  the  number  of  temporary  per-
 sons  to  the  Atonuc  Minerals  Division  at
 present;

 (b)  the  pertod  of  their  service,  cate-
 gory-wise;  and

 (c)  the  reasons  as  to  why  they  have
 not  so  tar  been  confirmed  ?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI)
 (a)  and  (b).  A  statement  giving  the
 required  information  is  placed  on  the
 Table  of  the  House.  [Placed  in  Library.
 See  No  LT-63/67].

 (c)  The  long-term  requirements  of
 the  Division  have  been  assessed  in  966
 in  the  light  of  results  achieved  by  sur-
 veys  carned  out  by  the  Atomic  Mine-
 tals,  Division  up  to  that  date  and  on  the
 size  of  the  task  still  to  be  undertaken.
 Confirmation,  s  progressively  proceed-
 ing  since  then

 New  Rapar  System
 1097  SHRI  BEDABRATA  BARLA

 SHRI  ब  ह  SANGHI
 SHR  Y  A.  PRASAD  :
 SHRI  R.  R.  SINGH  DEO.
 SHRI  HARDAYAL  DEV-

 GUN  :
 Wall  the  Minister  of  DEFENCE  bc

 pleased  to  state.
 (a)  whether  2  3  a  fact  that

 N.ATO,  will  soon  introduced  a  new
 radar  chain  which  will  detect  friendly
 and  enemy  planes;

 (b)  whether  Government  have  con-
 sidered  the  desirability  of  possessing
 such  cyuipments;  and

 (6)  if  so,  the  detail,  thereof  ?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  DEFENCE
 (SHRI  LL.  N.  MISHRA):  (a)  We
 have  no  information.

 (b)  and  (c).  Do  not  arise.
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 UNIDENTIFIED  PLANE  IN  COOCH-BamaR

 1098.  SHRI  0,  C.  SHARMA:  Witt
 the  Minister  of  DEFENCE  be  pleseed
 to  stale:

 (a)  whether  an  unidenvfied  jet  plane
 was  seen  flying  over  Kharkbaria  in  the
 Mekliganj  Thana  area  in  Cooch-Behar
 on  the  24th  July,  1967,

 (b)  whether  inquines  have  been
 made  into  the  matter;  and

 (0)  11  ५०  the  outcome  thereof  ?

 fut  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH)  (a)  Yes,
 Sir

 (hb)  Yes,  Sir.
 (०)  A  protest  was  lodged  with  the

 Government  of  Pakistan

 IN  CRYLON

 1099,  SHRI.  0  C.  SHARMA  Will
 the  Minster  of  EXTERNAL  AFFAIRS
 be  phased  to  state  ;

 (a)  whether  tho  Government  of
 Ceylon  have  made  a  serious  indictment
 agans:  the  Indian  banks  operating  in
 Ceylon  alleging  that  the  Indian  banks
 had  tuled  to  make  «  contribution  to
 the  counts  economic  development
 through  mstitutional  Changes;  and

 INpias  Basks  OPPRATING

 (b)  if  so  the  reacton  of  Govern-
 ment  thereto  ?

 iH]  PRIME  MINISTER,  MINIS-
 TLR  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MiINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI)

 ta)  No.  Sir.
 ay  Does  not  arise

 Aromic  MINERALS  Divisios

 70  SHRI  N  S  SHARMA  will
 the  PRIME  MINISTER  he  pleased  to
 state

 (a)  whether  it  is  a  fact  that  grants
 are  given  to  the  Atomic  Minerals  Divi-
 sion  through  the  Atomic  Energy  Estab-
 lishmen';

 (h)  it  so,  the  amount  of  grants  given
 during  ‘he  last  three  years;
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 (७)  the  detal,  of  annual  expenditure
 Of  this  Division,

 (d)  whether  it  is  also  a  fact  that

 pares
 of  rupecs  have  been  surrendered;

 (c)  if  so,  the  reasons  therefor?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
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 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI)  :
 (a)  Prov'sions  for  the  Minerals  Divi-
 sion  are  made  in  the  Budget  of  the  De-
 partment  of  Atomic  Energy  ef  which  it
 is  a  unit.

 (b)  and  (c).  The  details  are  as  fol-
 lows  :—

 _1964 65  1965166  9
 ‘1966/67 _ _

 _  Capital  Rev.  ‘Capial  हू  _  sepia  =  Reve  _ Rev  Capital  Rev.
 an  bak!

 Annual  g  ant  I  85  >2  of
 sania  o3l  95  00  200  102-80,

 Actual  Expenditure  LT  8.38  O2)  92  66  182,  :02°63

 (d)  and  (c)  The  amounts  of  surren-  logy)  Grade  502,  five  to  seven  years
 der,  which  were  duc  to  no  speciil
 causes,  for  the  last  three  year,  were  as
 foliows  :—

 service  as  Sc  entific  Officer  Grade  SC2.

 In  both  the  cases,  the  promotions  arc
 bject  to  availabilty  of  vacancies  and

 1964-65  1965-66  १9660  67
 an  Rs.  lakhs)

 2  67  24  535

 Promotion  aS  GEOLOUISTS

 WIL,  SHRI  ह) लि  S,  SHARMA  Will
 the  PRIME  MINISTER  be  pleased  to
 Mate  :

 (a)  the  ट्राडााड  of  promoten  of
 Asas'any  Geologists  to  the  grade  of
 Geologis's  and  Senior  Geologists.  and

 (b)  the  number  of  Assistant  Geolo-
 gusts  promoted  as  Geologists  and  Senior
 Geologists  during  the  Inst  three  years”

 THE  PRIME  MINISTER,  MINIS-
 tER  OF  ATOMIC  ENERGY,  MINIS-

 TER  OF  PLANNING  AND  MINIS-
 IER  OF  LXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI)
 (a)  The  mimimum  academic  qualifica-
 ton  for  promot  on  of  Suienufic  Officers
 Grade  SB  (Rs  350-900;  to  the  pos  of
 Scientific  Officers  (Geology)  Grade
 $C2  (Rs  400-950)  ०  Giadk  ५०:
 (Rs.  700-1250)  Is  M.Sc.  degree  .n  Gieo-
 logy  or  equ.valent  degree  o:  Diploma  in
 Mining  or  of  23  recognised
 ING.UNON  The  3  minimum  sersice:
 qual.fication  for  promotion  to  Grade
 SC2  is  three  years’  exper  ence  as  Scien-
 i  fe  Officer  Grade  SB  and  for  promoton
 to  the  post  of  Scientific  Officer  (Geo-

 suitabilits  of  the  candidates,  whose
 ment  5  judged  on  the  basis  of  their
 reports  and  their  performance  in  inter-
 views  held  by  duly  constituted  depart-
 mental  promotion  committees.

 (b)  During  the  past  three  years,  5
 Scientific  Officers  (Geology)  Grade  SB
 were  promoted  as  Scient  fic  Officers
 (Geology)  Grade  SC2  and  !  Scientific
 Officer  (Geology)  Grade  SC2  was  pro-
 moied  as  Scentific  Officer  (Geology)
 Grade  SD2,  excluding  promotions  cur-
 rentl,  under  consideration.

 Sticun  By  aN  Aromic  SCIENTIST

 i/02  SHRI  N.  S.  SHARMA:  will
 the  PRIME  MINISTER  be  pleased  to
 reter  to  the  reply  given  to  Unstarred
 Question  No  5094  on  the  10th  July,
 !¥67  regarding  sucide  by  an  Atomic
 Scientist  and  state  :

 (a)  whether  the  Chef  Vigdance  Offi-
 cer  has  since  completed  the  enquiry;
 and

 (b)  ॥  so,  the  detaily  thereof?

 IHE  PRIME.  MINISTER,  MINIS-
 IER  OF  ATOMIC  ENERGY,  MINIS-
 {LR  OF  PLANNING  AND  MINIS-
 IER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI):

 (3)  Not  yet.  Sir.
 (b)  Does  not  arise,
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 बेकिंग  में  भारतीय  राजबूताबात  के  सामने
 प्रदर्शन

 t:03  और  ac  शर्मा  गया
 बंदेशिक-कार्य  मत्री  यह  बताने  की  कपा  करेंगे
 कि

 (क)  क्या  यह  सच  है  कि  चोनियों  ने
 2  सितम्बर  .967  को  बेकिंग  स्थित  भारतीय

 राणदूतावास  के  सामने  २ई  बार  प्रदर्शन  किया
 था

 ख)  यदि  हा,  तो  द  के  कारण  क्या  हू  ;
 और

 (ग)  क्या  भारतीय  राजदूताबास  को  कोई
 क्षति  पहुची  थी  ?

 प्रधान  संत्री,  अणु  शक्ति  मंत्री,  योजना
 मंत्री  तथा  बंदेशिकृ-कार्य  मंत्री  (शीमती
 इग्दिरा  गाधी)  |  (क)  जी,  ह  |

 (खि)  सरकार  द्वारा  प्रेरिय  इन  प्रदर्शनों
 का  कारण  चीन  सरकार  को  ही  मालूम
 है  |  ऐना  लगता  है  कि  प्रारम  में  इनका  उद्देश्य
 चीत  में  तथा  विदेगो  में  चीनी  प्रचार  करना
 रहा ह ।

 गप)  जी,  नहों

 Bocas  boR  NUCLLaR  Powir

 SHRI  N  K.  SANGHI
 SHRI  Y.  A  PRASAD
 SHRt  0.  यि  DEB.
 SHRi  BLDABRATA  BARUA
 SHRI  ३  R.  SINGH  DFO

 Will  the  PRIME  MINISTER  t&
 pleased  'o  stale

 ios

 (a)  whether  n  view  of  increasing  de-
 mand  for  nuclear  power  in  the  country,
 adequate  steps  have  been  taken  to  gan
 suffic  ency  in  technical  know-how  and
 to  produce  the  neceysary  equipments
 in  the  countn,  and

 (b)  1  so,  the  steps  taken  in  this  re-
 gard?

 द ६:1३  PRIMI  MINISTER.  MINIS-
 [ER  OF  ATOMIC  ENERGY.  MINIS-

 TER  OF  PIANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI]  INDIRA  GANDHI):
 (a)  Ye,  Sir
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 (b)  With  the  experience  ga  ned  in
 the  construction  of  atomic  power  sta-
 tions  at  Tarapur  and  Rana  Pratap
 Sagar,  Ind.an  Scient'sts  and  enginesrs
 are  Dow  in  a  position  to  undertake  the
 construction  of  the  Madras  Atomc
 Power  Station  wihout  foreign  assis-
 tance  The  imported  content  of  the
 Madras  Power  Staton  is  expected  to  be
 jess  than  20  per  cent.  The  technical
 know-how  already  gained  is  being  cons-
 tantly  improved  upon.

 An  Electron  cs  Factory  has  been  es-
 tablishedt  in  the  public  sector  to  produce
 the  highly  sophisticated  ms‘rumentation
 requ:red  for  nuclear  power  stations  A
 complex  of  Plants  for  the  production  of
 nuclear  fuel  and  other  special  mate-
 rials  required  for  oOpera’ing  nuclear
 power  stations  is  being  set  up.  Self-
 sufficency  in  producton  of  all  the
 Necessary  equipmen.  to  establish  atomuc
 power  stitions  ts  dependent  on  the
 development  of  an  industrial  base  for
 the  manufacture  of  conventronal  raw
 materials  and  equipmeny  hke  stainless
 and  special  alloy  steel  and  turbo-gene-
 rators  of  large  capac‘ty
 Viol  ATION  OF  INDIAN  FRONTIERS  BY

 ARMPD  PAKISTANIS

 05  SHRI  D.  C  SHARMA:  Will
 the  Miniter  of  EXTERNAL  APPAIRS
 be  pleased  to  state  :

 (a)  whether  the  Indian  border  secu-
 rity  forees  shot  two  Pakistanis  and
 arrested  one  when  a  large  number  of
 Pakistanis  from  Dahagram  encisve  in-
 truded  into  Payasti  village  in  Indian
 territory  on  the  ह  August,  1967;

 (b)  whether  a  protest  was  lodged
 wih  the  Pakistani  High  Commission
 in  New  Delhi  against  the  violation  of
 the  Indian  fronters  by  armed  Pakis-
 tam  and

 (c)  the  nature  of  reply  received  if
 any.  from  Pakistan  ?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINTS-
 TER  OF  PLANNING  AND  MINIS-~
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI):
 (a)  and  (b)  Yes,  Sir
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 ह)  The  Pakistan  High  Commision

 STATEMENT  OF  PresipeENT  Ayus  KHAN
 aeout  Pak-Cxina  COLLUSION

 i06  SHRI  D.  C.  SHARMA:
 ‘Wil  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  :

 (a)  whether  President  Ayub  Khan
 <lismissed  the  talk  of  Pakistan-China
 collusion  against  India  as  false
 propaganda  in  his  _  first-of-the-month

 in  August,  967  and  said
 that  this  was  being  propagated  in  India
 either  to  obtain  more  military  assis-
 tance  or  to  divert  people's  attention
 from  mtermal  problems  and  accused
 india  of  making  frantic  efforts  to  aug-
 ment  ber  military  strength.  and

 (b)  ४  so  the  reaction  of  Government
 thereto  ?

 THE  PRIME  MINISTER  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PILANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI)
 (a)  Yes,  Su

 (b)  The  Government  of  India  are
 fully  alsve  to  the  danger  posed  by  Pak-
 istam-Chinese  collusion  which  s  basi-
 cally  aimed  against  India.  The  Chinese
 and  Pakistan  leaders  have  on  numer-
 ous  occasions  spoken  in  the  sume
 breath  of  friendship  between  thar  two
 eountries  and  their  common
 to  India  The  allegations  made  by  the
 President  of  Pakistan  are  clearly  base-
 lows.

 MANHANDLING  OF  LEADER  OP  INTER-
 NATIONAL  Stk  BROTHERHOOD  DELBGA-
 TION  BY  New  Dery  Cuivese  EMBassy

 OFFICIALS
 1107  इत्ता  YASHPAL  SINGH

 SHRI  K.  P.  SINGH  DEO:
 Will  the  Minster  of  EXTERNAL

 AFFAIRS  be  pleased  to  state.
 (a)  whether  a  Chinese  Embassy  offi-

 cial  manhandled  a  leader,  of  the  Inter-
 national  Sikh  Brotherhood  Delegation,
 who  had  gone  to  the  Embassy  to  hand
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 over  a  note  condemning  the  forcible
 take-over  of  gurdwaras  in  China
 the  Chinese  Government  on  the  3ist
 October  1967;  and

 (b)  गा  so,  the  action  taken  by  Gov-
 ernment  in  this  regard  ?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS.
 TER  OF  EXTERNAL’  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI)  :
 (a)  A  report  to  this  cffect  was  lodged
 with  the  police

 (b)  The  Chinese  Charge  d'Affairs
 was  called  to  the  Ministry  of  External
 Affairs  and  told  that  this  kind  of  beha-
 viour  was  not  expected  of  members  of
 diplomatic  missions  He  was  also  told
 that  the  recent  unilateral  and  arbitrary
 action  of  the  Chinese  Government  im
 forcibly  taking  over  Gurdwaras  in
 Shanghai  was  greatly  resented  by  all
 Indians  and  that  they  were  well  within
 their  nght  in  protesting  peacefully  to  a
 tepresentative  of  the  Chinese  Govern-
 ment

 Barat  Er  ectronics  Lt?  BANGALORI
 1108,  SHRI  K  LAKKAPPA:  Will

 the  Minster  of  DEFENCE  be  pleased
 to  state

 (a)  the
 ed  up  in
 Bangalore  since  January
 and

 (0)  the  pnnciples  followed  in  re-
 cnuting  mew  personnel  there  7

 THF  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  DEFENCF
 (SHRI  L  च  MISHRA):>  (a)  Total
 number  of  vacancies  filled  in  Bharat
 Electronics  Lid,  Bangalore  from  ist
 January  967  to  14th  November  3967
 are  556  This  figure  does  not  include
 Trainees  The  details  of  556  vacan-
 cies  are  given  below

 number  of  vucancies  fill-
 the  Bharat  Electronics  Ltd.

 967  to-date,

 Q))  Direct  Recrustment
 Techni-  Non  Techni-  Total

 cal  cal
 roy  Non-  73  306  479

 Executivcs
 ry  Executives  54  8  62

 Tora.  227  34  S40
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 (2)  Deputationists

 Technical  Non-Tech.  Total
 be

 (i)  Non-  7  7
 Exccutives

 (ii)  Executives  7  I  8

 TOTAL:  44  !  [5

 Total  of  (L)  and  (2)  above  ....556.

 (b)  All  vacancies  for  external  re-
 cruitment  are  notified  to  the  appro-
 priate  Employment  Exchanges  as  per
 Compulsory  Notification  of  Vacancies

 Act,  except  where  it  is  necessary  to  ob-
 tain  the  services  of  Government  Offi-
 cers  with  special  experience  on  deputa-
 tion.  Posts  carrying  a  salary  9  of

 Rs.  200/-  and  above  are  also  advertis-
 ed  simultaneously,  The  candidates  spon-
 sored  by  Employment  “Exchanges  and

 upplications  received  in  response  to  ad-
 vertisements  are  screened  and  cligible
 applicants  are  interviewed  by  duly  cons-
 tituted  Commiltees.  Appointments  —  are
 macs  from  the  panels  so  selected.

 LABOUR  MAGAZINES

 Livy,  SHRE  SHIVA  CHANDRA

 JHA:  Will  the  Minister  of  INFOR-

 MATION  AND  BROADCASTING  be

 pleased  to  state  :

 (a}  how  many  Jabour  paper,
 dailies,  weeklies,  monthlies  and

 quarterties  which  are  published  in  the

 counizy,  State-wise;

 (©)  their  respective  circulations  and
 financial  assets;  and

 (2)  to  how  many  trade  unions  they
 ave  affiliated  in  one  form  or  another  ?

 THE  MINISTER  OF  INFORMA-

 TION  AND  BROADCASTING  (SHRI
 K.  K.  SHAH  :  (a)  fo  (c).  A  statement

 giving  the  number  of  papers  devoted  to

 labour  State-wise  and  periodicity-wise
 and  thelr  circulation,  wherever  «avail-

 able  i:  laid  on  the  Table.  [Placed  in

 Libeors,  Sce  No,  LT-632/67].

 Information  in  regard  to  their  finan-

 cial  asets  or  their  affiliation  fo  trade

 unions  is  Nol  available.
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 SHOTGUN  AMMUNITION  FOR  CLAY

 PIGEON  SUOOTING

 i4I0.  R&.  KARNI  SINGH:  Will
 the  Minister  of  DEFENCE  be  pleased
 to  State  :

 (a)  whether  Government  have  carri-
 ed  out  extensive  tests  on  shotgun  ammu-
 nition  manufactured  at  the  Indian
 Ordnance  Factory  for  clay-pigeou  shoot-

 ing  and  whether  these  include  pattern-
 ing  tests  also;  and

 (b)  if  so,  the  percentage  of  pattern
 achieved  at  40  yards  with  full  choke
 barrels,  at  30  yards  with  modified  choke
 barrels  and  at  20  yards  with  cylinder
 barrels  and  whether  70  per  cent  success
 Was  achieved  with  each  of  the  above  ?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  DEFENCE
 (SHRI  L.  N.  MISHRA)  :  (a)  and  (0).
 Cartridges  J2  bore  23”  presently  being
 marketed  by  Ordnance  Factories  are  of
 the  standard  type  and  are  not  intended
 for  clay-pigeon  shooting.  These  render

 aveuracy  patterns  of  60  per  cent  plus
 wt  30  yards  and  40  per  cent  plus  at  40

 yards.

 However,  consequent  on  certain  en-

 -quiries  made  by  National  Rifle  Associa-
 tion  of  India,  300  numbers  of  cartridges
 have  been  specially  manufactured  for

 cluy-pigeon  shooting  and  despatched  to
 NRAT  on  3t-0-!967  for  tests  and  re-

 port.  Further  development/improve-
 ment  will  be  effected  on  receipt  of  the
 report  to  meet  the  special  requirements.
 Tests  curried  out  before  despatch  with
 full  choke  barrels  at  30  yards  recorded
 90  per  cent  of  pattern.

 2
 Has  PILGRIMAGE

 tli2.  SHRI  GEORGE  FERNAN-
 DES:  Will  the  Minister  of  EXTER-
 NAL  AFFAIRS  |  be  pleased  to  state:

 fu)  the  number  of  Muslims  who
 went  on  Haj  pilgrimage  during  the  last
 five  years:

 (b)  whether  it  is  a  fact  that  all
 Muslims  who  seek  to  go  on  pilgrimage
 duzing  थे  year  are  unable  to  do  so  be-
 cause  of  Government  restrictions;

 (c)  the  steps  which  Government

 propose  to  take  to  remove  the  difficul-
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 ties  which  the  Muslims  face  in  this
 regard;  and

 (d)  whether  Government  have  re-
 ceived  any  representations  from  the  reli-
 gious  and  social  institutions  of  the
 Muslims  and  from  any  individuals  on
 this  matter  and  if  so,  the  nature  of
 these  representations  ?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI)  :
 (a)  The  number  of  pilgrims  including
 infants  who  went  on  Haj  pilgrimage
 during  the  last  five  years  is  given

 3963  15,102
 964  16,537
 3965  18,267,
 3966  15,533,
 967  5.844

 (b)  Due  to  foreign  exchange  difficul-
 ties  Government  fix  a  ceiling  on  the
 number  of  pilgrims  who  may  proceed
 to  Haj  during  any  year.  In  view  of  this
 all  Muslims  who  apply  for  going  on
 Haj  pilgrimage  are  unable  to  perform
 the  Ha}.

 (c)  This  difficulty  :s  likely  to  be  re-
 moved  as  and  when  the  foreign  ex-
 change  situation  becomes  satisfactory.

 (d)  Various  religous  and  social
 Muslim  Organisations.  individuals  as
 also  the  Central  Haj  Committee,  have
 been  suggesting  that  Government
 should  consider  raising  the  ceiling  to
 allow  more  pilgrims  to  go  for  Haj.

 Limits  or  Arr  Space
 4113,  SHRI  CHINTAMANI  PANI-

 GRAHI  :  Will  the  Minister  of  EXTER-
 NAL  AFFAIRS  be  pleased  to  state:

 (a)  whether  the  Legal  and  Treaties
 Division  of  his  Ministry  has  carried  out
 a  high  level  expert  examination  to  pre-
 cisely  determine  where  India's  air  space
 ends  and  foreign  space  begins  in  view
 of  the  reports  of  the  Chinese  plan  to
 fire  medium  range  ballastic  missiles
 with  nuclear  warheads  into  the  Indien
 Ocean  across  Indian  territory;

 400
 in  india  (C.A.)

 (b)  if  a0,  the  decisions  arrived  at;
 (c)  whether  any  other  country  has

 fixed  its  territorial  limits  regarding  its
 air  space;  and

 (d)  if  so,  the  details  thereof  ?
 THE  PRIME  MINISTER,  MINIS-

 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 पाए  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHD:
 (a)  and  (b)  tT  ave  question  of  the  de-
 hmitation  of  In  जगदी  air  space  and  outer
 space  beyond  is  under  examination  in
 the  Ministry  of  External  Affairs.

 (९)  Government  are  not  aware  of
 any  declarations  regarding  the  hmits
 of  air  space  by  other  countries.

 (d)  Does  not  arse.

 I2  12  Hrs
 CALLING  ATTENTION  TO  MAT-
 TER  OF  URGENT  PUBLIC

 IMPORTANCE

 DiscLOsURFS  ABOUT  ACTIVITIPS  OF  THB
 CIA  एव  eInpu

 SHRI  HEM  BARUA  (Mangaldat)  :
 Sir,  I  call  the  attention  of  the  Minister
 of  Home  Affairs  to  the  following  matter
 of  urgent  public  importance  and  request
 that  he  may  muke  a  statement  thereon  :

 “The  most  disturbing  disclosures
 about  the  activities  of  the  C.I.A.  in
 India,  made  in  Moscow  by  an  ex-
 C.LA.  personnel  John  Smith,  as  re-
 ported  in  the  Press.”
 THE  MINISTER  OF  HOME

 AFFAIRS  (SHRI  Y.  B.  CHAVAN)  :
 Sir,  Government’s  attention  has  been
 drawn  to  reports  appearing  in  Indian
 newspapers  regarding  the  statements
 made  by  a  former  employee  of  the
 US  Embassy  in  India.  We  have  ob-
 tamed  a  full  text  of  the  first  instalment
 of  these  articles.  Meanwhile,  extracts
 have  been  published  in  the  newspapers
 of  the  second  instalment.  We  are  tak-
 ing  steps  to  obtain  a  complete  text  of
 this  also.

 These  articles  have  focussed  the
 attention  of  the  public  on  the  vital  pro-
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 taken  from  tme  to  time  to  counteract
 them.

 It  is  known  that  Mr.  John  Smith  and
 Mr,  Peter  Richard  Peterson  and  some
 others  named  in  Mr.  John  Smith's  arti-
 cles  were  in  service  in  India  during  the
 relevant  period—l955  to  1960.  The
 Government  would  not  like  to  make
 any  statement  about  some  of  the  mat-
 ters  mentioned  by  Mr.  Smith—for
 example,  his  activities  relating  to  other
 countries.  Also,  some  of  what  he  has
 mentioned  in  the  article  does  not  appear
 to  be  correct.  His  statement  regarding
 a  secret  meeting  between  CIA  agents
 and  Naga  leaders  at  Imphal  in  956  is
 not  correct.  There  is  nothing  in  record
 to  substantiate  the  allegations  made  in
 the  article  about  the  two  army  officers
 who  have  since  retired.  ....(interrup-
 tions).

 SHRI  HEM  BARUA:  Sur,  the  dis-
 closures  made  hy  Mr.  John  Smith  in
 Moscow,  an  ex-employee  of  the  CIA
 Operating  in  India,  are  very  disturbing
 from  the  point  of  view  of  our  national
 security.  I  agree  with  the  Home  Minis-
 tor  in  that.  Besides  saying  that  the
 Naga  revolt  was  encouraged  by  the
 CIA,  Mr.  John  Smith  goes  on  to  say
 certain  other  very  startling  matters,  One
 s  the  involvement  of  a  foreign  diplo-
 mat  in  espionage  activities  in  this  coun-
 try.  He  has  said  that  he  rs  an  ex-
 Philippinca  Ambassador.  He  has  par-
 ticularly  said  about  the  involvement  of
 our  Military  Attache  im  Washington
 and  his  subordinates.  He  has  gone  on
 to  say  that  some  military  officers  in-
 cluding  a  General  in  charge  of  mili-
 tary  personnel  are  in  the  pay  roll  of
 the  CIA.  These  are  very  disturbing
 allegations,  Firstly,  let  me  tell  you
 point  blank,  when  these  foreign  diplo-
 mats  are  involved  in  espionage  activi-
 ties  in  this  country  on  behalf  of  CIA
 or  any  other  agent,  the  Government
 must  be  very  firm  and  declare  them
 persona-non-grata  immediately  and  kick
 them  out  of  this  country.  Let  the  devil
 be  given  its  duc.  Unfortunately,  in

 KARTIKA  29,  889  (SAKA)  activities  in
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 this  country  there  are  certain  Indians
 who

 =  nn
 money  ere  ready

 to  is  country.  Proper
 sbould  be  taken  peace  them.  धो

 AN  HON.  MEMBER:  Who  are
 they  ?
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 SHRI  HEM  BARUA:  They  havc
 been  mentioned  in  the  report,  in  the
 article  by  Mr,  John  Smith,  published  ia
 the  Literary  Gazette  of  Moscow.  Why 5  it  that  the  Government  have  failed
 to  probe  into  the  activities  of  the  CIA
 in  this  country  and  why  is  it  that  our
 government  was  completely  in  the  dark
 about  the  activities  of  CIA  in  this
 country  until  they  were  revealed  by  Mr.
 John  Smith  फ  his  article  in  the  Literary
 Guzette,  Moscow.  May  we  have  an
 assurance  from  the  Government  that
 they  are  going  to  take  stern  measures
 not  only  against  the  CLA,  whom  they
 should  ask  to  pack  off  from  this  cous-
 try  lock,  stock  and  barrel,  but,  at  the
 same  time  they  are  taking  appropriate
 meavures,  stern  measures,  against  those
 people,  Indian  or  foreign,  who  are  en-
 gaged  in  esp'onage  activities  in  this
 country,  on  behalf  of  CIA  or  any  other
 “gency

 ?  Are  they  going  to  do  it  or
 not

 SHRI  Y.  B.  CHAVAN:  As  far  as
 the  general  view  of  the  hon  Member
 and  the  sentiments  expressed  by  him
 are  concemed,  I  certainly  share  them
 with  him  At  the  same  time,  I  have
 said  that  on  many  an  occasion  we  have
 taken  action  against  espionage  activi-
 tres  There  are  certain  cases  wherc
 proecutions  have  been  launched  and
 in  some  Cases  even  Court  martial  steps
 have  been  taken,  whenever  things  are
 pointed  out  or  come  to  our  notice.  So,
 a>  far  as  the  attitude  of  the  Govern-
 ment  is  concerned,  we  do  certainly
 watch  carefully  and  punish  people  who
 are  found  guilty.

 SHRI  HEM  BARUA:  Your  vigi-
 lance  has  completely  failed.  You  did
 not  know  that  the  ex-Philippines  Age
 bassador  was  in  the  pav  roll  of  the
 CIA

 SHRI  दि  B.  CHAVAN:  I  may  or
 may  not  know.  The  very  purpose  of
 asking  such  questions  is  to  get
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 ह... उ  we  cannot  go  merely  by
 statements  or  confessions  or  accept
 reject  them  as  a  whole  as  correct.

 SHRI  RANGA  (SRIKAKULAM)
 Why  were  the  military  officers  allowed
 to  retire  ustead  of  being  punished  ?

 SHRI  M  LL  SONDHI  (New
 Delhi)  :  May  I  ask  of  the  hon  Mins-
 ter  whether  he  can  assure  the  House
 that  a  certain  amount  of  complacency.
 which  is  evident  m  the  actions  of  the
 Government,  will  be  dispelled  because
 it  is  a  most  important  matter?  I  think
 the  hon.  Minister  should  welcome  the
 tact  that  these  articles  have  appeared
 hecause  it  gives  him  an  opportunity  to
 review  the  subject.  I  am  not  speaking
 in  any  parochial  sense.  Men  of  good-
 will  in  America  atself  have  been  con-
 cemaed  about  the  increasingly  interven-
 tionist  nature  of  the  Amcrican  politics
 America  has  became  too  big  for  itself.
 ह उ  is  trying  to  interfere  all  over  the
 world.  We  know  the  case  of  Dr
 Mossadeg.  we  know  the  cave  of  Mr.
 Souvanna  Phouna  and  muns  other
 cases
 MR  SPEAKFR
 question  How

 SHRI  M  I
 very  relevant

 AN  HON  MF\IBER
 the  background

 SHRI  M  L  SONDHI-  Delhi.  whe-
 ther  we  lke  it  or  not.  has  now  become
 known  as  an  important  centre  of  espion-
 age  activity  Even  though  I  have  the
 homour  to  represent  this  city  here,  it
 has  got  this  shameful  aspect  tod.
 Therefore,  I  would  like  to  ask  whether
 the  hon.  Minster  is  prepared  to  out-
 line  certain  steps  for  counter-espronage
 aad  also  whether  he  is  prepared  to  meet
 this  gentleman,  Mr.  John  Smith.  if
 necessary  even  by  going  to  Moscow
 himself,  snd  find  out  from  him  the  teal
 facts.

 SHR]  NATH  PAI  (Rajapur)
 extradition  to  India  uw  justified.

 SHRI  M.  L,  SONDHI:  With  refe-
 rence  to  certain  strategic  Ministries  and

 Retr  him  oak  im
 are  all  these  relevant

 SONDHI  Thev  ac

 hic  giving

 His
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 the  Foreign  Office  some  sort  of  surveil-
 lance  is  necemary.  My  question,  therd-
 fore,  is,  what  steps  the  Minister  is  ¢ak-
 ing,  firstly,  to  find  out  whether  eay  ia-
 terception  of  foreign  communications
 from  the  Government  of  India  to  its
 Embassies  abroad  takes  place  in  Dethi
 itself  and,  secondly,  to  find  out  whether
 under  the  loose  cover  of  political  or
 economic  officer  in  the  American  Em-
 bassy,  or  any  other  Embassy,  espionage
 activity  5  being  carried  on.  Thirdly,  I
 would  even  say  that  some  people  who
 pretend  to  he  anti-CIA  might  them-
 selves  be  CIA  agents.  Therefore,  keep-
 ing  all  these  factors  into  consideration,
 ॥  he  prepared  to  give  an  assurance  of
 practical  steps  of  policy  so  that  New
 Delhi  could  be  known  as  a  place  free
 from  espionage  °

 SHRI  Y.  8.  CHAVAN:  The  point
 taned  by  the  hon  Member  is  quite
 correct  that  such  disclosures  or  such
 statements  certainly  give  an  opportunity
 for  us  to  review  the  matter.  It  is  a
 sort  of  warning  that  we  have  always  to
 take  that  one  cannot  presume  that  all
 the  arrangements  that  we  have  made
 are  perfect  We  have  alway.  to  go
 trom  pertection  to  perfection  There-
 foie  T  share  that  view

 SHRI  ५  M.  BANERJEE  (Kanpur)  :
 Shu  Chagla  has  instituted  an  inquiry.
 What  his  happened  to  that”  He  has
 gone

 SHRI  ४  B  CHAVAN  I  quite
 agree  that  it  i  a  fact  of  international
 life  that  espionage  and  counter-espion-
 age  are  there

 SHRI  NATH  PAI:
 Indian  CIA  mav  we  know  7
 have  any?

 SHRI  Y  8  CHAVAN  If  I  try  to
 underline  the  step  that  we  ac  taking
 about  any  counter-actvity,  this  is  exact-
 ly  what  the  spy  wants  to  know;  so,  I
 4m  not  to  be  expected  to  answer  this
 question

 SHRI  NATH  PAI-  What  about
 bringing  him  here”  He  did  not  answer
 that  part

 MR.  SPEAKER  He  wanted  him  to
 Moscow,

 Which  :s_  the
 Do  you



 IRI  PILOO  MODY  (Godhra)  :  He
 to  Moscow  and  stay  there.

 SHRI  दि  B  CHAVAN:  I  am  not
 going  to  oblige  the  hon.  Member.
 Neither  I  am  going  to  Moscow  nor  do
 We  propose  to  call  anybody  from  there.

 श्री झो०  To  त्यागी  (मुरादाबाद)  अध्यक्ष

 महोदय,  में  यह  बात  जानना  चाहता  हू  कि
 क्या  गृह  मंत्रालय  को  इस  बात  का  ज्ञान  है  कि
 फरवरी  953  में  बिली.  फ्रैक  ग्राहम  ने
 आइजनहोवर  के  टाइम  में  एक  योजना
 विदेश  मंत्री  डलेस  के  साथ  मित्र  कर  बनाई
 थी  कि  अगर  कम्युनिज्म  का  मुकावला  करना
 है  तो  तुम्हे  पहले  एक  अरब  ईवाई  ऐलिया
 और  हिन्दुस्तान  में  बनाना  होगा  ओर  उसी
 योजना  के  अन्तर्गत  उन्होंने  ब्राइकास्टिंग
 स्टेशन  से  अपीन  की  थी  और  उस  के  बाद
 अमरीका  की  योजना  के  अनुसार  यहा  षडयन्त
 बनाया  गया  और  अमरीकन  मिशनरीज
 आये  ?  क्या  यह  सच  नहीं  है  कि  नागालेड
 और  मीडोलेंड  में  केवल  अमरीका  का  बैपेटिस्ट
 मिशन  काम  कर  रहा  है  और  क्या  यह  सच
 नही  है  कि  जो  हिलो  ऐरियाज़  की  माग
 कर  रहे  हैँ  वह  जो  मूवमेंट  है  उस  के  लोडर,
 उस  की  मा  और उस  की  स्त्री  अमेरिकन  हैं

 ?

 क्या  यह  सच  नहीं  है  कि  नियोमी  कमेटी  जो
 मध्य  प्रदेश  यवन॑मेट  ने  बनाई  थी  उस  ने  इस  बात
 को  सिद्ध  किया  कि  यह  विदेशी  ईसाई  मिशनरी
 पोलिटिकल  एजेंट  हे  ?  क्या  यह  सच  नहीं
 है  कि  नियोगी  कमेटी  ने  भी  इस  बात  को  सिद्ध
 किया  था  ?  क्या  यह  सत्य  नहों  है  कि असम
 के  चीफ  मिनिस्टर  चालिहा  ने  आप  को  थोड़े
 दिन  पहले  आगाह  किया  था  कि  विदेशी  ईसाई
 मिशत  रीज़्  बौरडर  गिरियाज  में  गडबद  कर

 रहे  है  ?  क्या  यह  सच  नही  है  कि  आप  ने  ही
 स्वव  आप  की  मिनिस्टरी  ने  आप  के  समय
 ईसाइयो  की  ऐंटी  नेशनल  ऐक्टिबटीज़  के  ऊपर
 L{MBOLSS/67—5
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 ध्यान  देते  हुए  आप  ने  ऐलान  किया  था  कि
 हम  थहां  से  विदेशी  ईसाई  मिशनरिमों  को
 निकालना  चाहते  है,  उन  को  धीरे  घीरे  बाहर
 निकालेंगे  और  बाद  में  इस  स्टेटमेंट को  बदला?
 इन  सब  तथूयों  को  जानते  हुए  मे  आप  से  पूछना
 चाहता  हू  कि  क्या  इन  तथूयों  के  साथ  सिद्ध
 नही  हो  जाता  है  कि  विदेशी  ईसाई  मिशनरीज
 और  खास  तौर  से  अमरीका  के  विदेशी  ईसाई
 मिशनरीज  यह  पोलिटिकल  एजेंट  हैँ,  उन  की
 गिक्टिवटीज़  भी  पोलिटिकल  है  तो  क्या
 सरकार  उन  का  भारत  से  बाहर  निकालने
 का  विचार  रखती  है  और  क्या  जो  पी०  एल०
 480  का  रुपया  है  जो  विदेशों  से  सहायता
 उन  विदेशी  मिशनरीज  को  मिल  रही  है  क्या
 गवर्नमेट  उन  पर  नियन्त्रण  रखने  का  विचार
 करती  है”?  क्या  गवर्तमेट  को  यह  विचार
 है  कि  नागा  और  मीजो  गड़बड  में  ओपैनली
 अमरीका  का  और  पाकिस्तान  का  हाय  दिखाई
 दे  रहा  है  और  क्या  आप  में  साहस  है  कि  उन
 के  लीडर  के  साथ  आप  यह  बोलें  कि  चूकि

 आप  विदेशों  सरकारों  के  इशारे  और
 समरथंत  पर  चल  रहे  हे  इस  लिए  अब  आप
 में  कोई  बात  नहीं  होगी  जो  कि  अभी  आप  नहीं
 कह  रहे  है  ?

 SHRI  Y.  8.  CHAVAN  rose—

 Mr.  SPEAKER  You  may  answer
 any  part  of  it

 SHRI  दि  B.  CHAVAN:  The  hoa.
 Member  has  raised  an  entrely  different
 aspect  of  the  problem  and  that  is  about
 foreign  missionaries  in  certain  border
 areas.

 SHRI  ATAL  BIHARI  VAJPAYEE
 (Balrampur)  :  An  important  aspect.

 SHRI  Y.  8.  CHAVAN  ;  Important,
 yes;  but  it  does  not  come  in  here  possi-
 bly.  However  I  do  not  want  to  take
 refuge  behind  that.  I  may  only  state
 that  whenever  there  is  evidence  to  prove
 that  the  missionaries  are  trying  to  do
 something  which  is  going  to  be  a  risk
 to  national  security,  very  strict  action
 is  taken  about  it.
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 SHRI  PRAKASH  VIR  SHASTRI

 pan  ol
 :  What  about  the  Neogy  Re-

 port
 SHRI  द  8.  CHAVAN:  I  am_  ह... अ

 going  to  answer  that  question  because  I
 am  not  ready  for  that.  I  will  have  to
 have  proper  notice  for  that.

 ली  कंबरलाल  प्त  (दिल्ली  सदर)
 असम  के  चीफ  मिनिस्टर  ने  आप  को  लिखा  है।
 उन्होंने  आप  को  कहा  है।

 SHRI  Y.  8.  CHAVAN:  I  know,  I
 have  had  discussions  with  the  Chief
 Minister.  Whatever  information  he
 gives  or  whatever  recommendation  he
 makes,  we  will  certainly  give  our  seri-
 ous  thought  to  that.  With  regard  to
 foreign  missionaries  or  missionaries  as
 such  the  Government  has  a  certain  po-
 licy  and  this  policy  8  followed  but  it  is
 followed  with  certain  caution  and  hbe-
 Yal  attitude  in  the  matter  because  we
 do  not  want  to  give  a  feelmg  to  the
 Caristian  minorities  that  we  are  very
 indifferent  to  their  problems

 SHRI  KANWAR  LAL  GUPTA:
 What  is  that  policy  ?

 SHRI  Y.  B.  CHAVAN  :  But,  at  the
 same  time,  as  far  as  our  national  secu-
 rity  aspect  in  the  border  areas  is  con-
 cemed,  we  are  very  vigilant  and  we
 will  be  very  strict  in  this  matter.

 SHRI  0.  P.  TYAGI  rose—
 Mr  SPEAKER:  Order,  order.

 Please  sit  down  while  I  am  on  my  legs.
 We  started  with  CIA  and  you  went  to
 maissionaries,  you  went  to  Chief  Minis-
 ter  of  Assam,  you  went  to  somebody
 else  and  you  covered  the  whole  border
 question.  The  Call  Attention  ७  about
 CIA.  Shri  Vajpayee

 aft  wee  बिहारी  बाजपेयी'  अध्यक्ष
 महोदय,  गृह  मंत्री  महोदय  ने  यह  स्वीकार
 किया  है  कि  मि०  जान  स्मिथ  दिल्लो  में  थे।
 जान  स्मिय  ने  अपने  बारे  में  कहा  है  कि  वह
 Wie  आई०  एग  के  एजेट  थे।  अब  उन्होंने
 कल  की  नागरिकता  स्वीकार  कर  सी  है  यह  तो
 समझ  में  आ  सकता  है  कि  जात  स्मिथ  अमरीका

 908

 को  बनाम  करने  के  लिए  कुछ  दातें  कहें  बेकिय
 भारत  की  सेवा  के  बड़े  अफसरों  का  ताज
 लेकर  ह  बह  शौ०  बाई०  ए  से  सम्बन्कित
 बतलायें  इस  का  कोई  कारण  समझ  में  नहीं
 आता।  भृह  मंत्री  महोदय  ने  कहा  है  कि  जित
 दो  अफसरो  का  नाम  लिया,  सेन  और  बनर्जी
 का,  जान  स्मिथ  ने  इन  दो  फौजी  अफसरों  का

 उल्लेख  किया  है,  गृह  मत्री  जी  ने  कहा  कि
 बह  रिटायर  हो  गये.

 श्री  यशवन्तराब  चब्हाण  में  ने  नहीं  कहा

 ही  अटल  बिहारी  बाजपयी  :  कया  भे
 समझूं  कि  यह  रहस्योद्धाटन  होने  के  बाद
 गृह  मंत्रालय  की  या  सुरक्षा  मत्रालय  की  किसी
 उच्चाधिकार  समिति  ने  या  ऊचे  अफमर  ने
 इस  बात  का  पता  लगाने  का  प्रयत्न  किया  कि
 जिन  अफसरो  का  नाम  लेकर  उल्लेख  किया  गया
 है  क्या  उस  आरोप  में  कोई  सच्चाई  है?  अमर
 अभी  तक  जाच  नही  की  गई  तो  क्या  गृह  मंत्री
 महोदय  इस  तरीके  की  कोई  जाच  करने  का
 विचार  रखते  हे  ?  अभी  आटोबाइग्राफी  के
 और  भी  अंश  आना  बाको  है,  जितने  अश  आये
 हैं  बह  सनसनीखेड  है  और  वह  इस  बाय  का
 इशारा  देते  है  कि  विदेशी  जासूस  हमारी
 सेना  में,  हमारे  राजनैतिक  जीवन  रतर  तक
 भी  प्रवेश  कर  गये  हे।  जान  स्मिथ  ने  एक
 बात  गौर  कही  है  कि  राजनैतिक  स्तर  पर
 पाइक,  प्लूटाक॑  और  प्रधान  मन्नी  नेटरू  के
 प्राइवेट  सेक्रेटरी  का  नाम  लिया  गया  है  तो
 में  जानना  चाहता  हु  कि  यह  सारे  मामले  को
 देख  कर  गृह  मत्री  जी  कोई  निजी  जाच  करने
 का  विचार  रखते  हे  अगर  रखते  है  तो  क्या
 उन्होंने  कोई  ठोस  रूप  में  किसी  प्रस्ताव  पर
 बियार  किया  है  और  क्या  ह  इस  स्म्बस्ध बट  AN
 में  सदन  को  विश्वास  में  लेने  के  लिए  तैयार
 है?

 SHRI  Y.  8.  CHAVAN  :  About  these
 two  Army  officers,  naturally,  we  had  to
 enquire  from  the  Defence  Ministry.  I
 am  tofd  that  there  is  nothing  on  record
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 SHRI  ATAL  BIHARI  VAIPAYEE  :
 Mow  can  there  be  anything  on  recerd ?

 SHRI  5.  M.  BANBRIEE:  Let  there
 bo  pome  inquiry.

 SHRI  Y.  B.  CHAVAN  :
 assure  an  enquiry  about  that

 any  contacts,  etc.,  it  is  difficult  to  prove
 that.  If  any  further  evidence  comes  to
 my  hands,  I  will  certanly  have  a  look
 into  it.  The  point  that  I  am  answering
 is  this,  On  the  inquiry  that  I  have
 made,  the  inquiry  that  I  could  make  so
 far,  this  is  the  advice  I  have  got  about
 it.  As  far  as  the  other  matter  is  con-
 cerned,  certainly,  there  are  certain  cover
 names,  and  I  have  asked  our  agency  to
 make  further  enquiries  about  it.

 SHR]  ATAL  BIHARI  VAJPAYEE  :
 What  agency  ?

 SHRI  Y.  B.  CHAVAN  :  Intelligence
 Agency.

 SHRI  NATH  PAI:  How  can  he  tell
 the  House,  “I  have  made  an  inquiry.”  ?
 The  revelations  may  be  absolutely  sensa-
 fon  mongering  or  they  may  be  subs-
 tantial.  But  the  inquiry  must  be  pro-
 ह... अ  conducted.  He  says,  “I  have
 made  an  tnquiry.”  Is  that  a  fair  reply?
 How  can  he  complete  an  inquiry  so
 quickly  ?

 Mr.  SPEAKER  :  I  know  he  has  not
 answered  other  matters.  That  is  all.
 (aterruption)  Dr.  Sushila  Nayar.

 SHRI  S.  M.  BANERJEE:  When  we
 raised  the  question  of  CIA,  not  on  this
 particular  Call  Attention,  Mr.  Chagla
 had  assured  the  House  that  he  would
 put  the  entire  thing  before  the  Cabinet
 and  see  that  a  Commission  is  appoint-
 ed  and  a  proper  inquiry  is  made,  The
 Home  Minister  has  not  replied  to  that
 even.

 Mr.  SPEAKER  :  Dr.  Sushila  Nayar.

 KARTIKA  29,  3699  (SAKA)  activitin  in  §=430
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 UNLAWFUL  ACTIVITIES  (PREVEN-

 TION)  BILL

 (i)  Reroar  or  Jomnrr  Comerrras
 Dr.  SUSHILA  NAYAR  (Jhansi)  :

 I  present  the  Report  of  the  Joint  Com-
 mittee  on  the  Bill  to  provide  for  the
 more  effective  prevention  of  certain  un-
 lawful  activities  of  individuals  ead
 associations  and  for  matters  connected
 therewith.

 (ii}  EviDENCE  BEFORE
 MITTEE

 Dr.  SUSHILA  NAYAR:  I
 lay  on  the  Table  a  copy  of  the  Pa  Bik
 given  before  the  Joint  Committee  on
 the  Bill  to  provide  for  the  more  effec-
 tive  prevention  of  certain  unlawful  acti-
 vities  of  individuals  and  associations
 and  for  matters  connected  therewith.

 Jowt  Com-

 2.2  Hrs.

 STATEMENT  RE.  DEVALUATION
 OF  THE  POUND  STERLING

 THE  DEPUTY  PRIME  MINISTER
 AND  MINISTER  OF  FINANCE
 (SHRI  MORARJI  DESAI):  I  would
 hke  to  take  this  opportunity  of  making
 a  brief  statement  regatding  the  decision
 of  the  UK.  Government  to  devalue  the
 pound  sterling.  The  extent  of  the  de-
 valuation  is  4.3  per  cent  and  there-
 fore,  at  the  new  exchange  rate,  £  I
 equals  US  dollars  2.40  as  against  the
 old  rate  of  dollars  2.80  to  the  pound.
 The  pound  sterling  will  now  exchange
 for  Rs.  18  mstead  of  Rs.  2!  previously.

 The  exchange  rate  of  the  Rupee  in
 terms  of  gold  or  U.S.  dollars  will  re-
 main  unchanged  at  the  level  established
 on  June  6,  ‘1966.

 Honourable  Members  will  wish  to
 know  the  implications  of  the  U.K.  ac-
 tion  for  the  Indian  economy.  The
 change  in  the  exchange  valuc  of  the
 pound  is  a  moderate  one.  It  effect  is
 general  will  be  to  improve  the  competik
 tiveness  of  British  products  vis.ewle
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 products  from  India  as  well  as  other
 countries.

 Our  imports  from  the  U.K.  in  recent
 years  have  been  around  0  per  cent  of
 the  total.  These  comprise  mainly  capi-
 tal  goods,  metals  and  chemicals.  The
 effect  of  the  devaluation  of  the  pound
 will  be  to  make  these  cheaper  to  us  in
 terms  of  rupees  and  also  in  relation  to
 mmports  from  other  countries,

 Our  exports  to  the  UK  amounted  in
 ‘1966-67  to  the  equivalent  of  U.S.  dol-
 lars  270  million  or  about  ॥7  per  cent
 of  our  total  exports  in  that  year.  Con-
 sequent  on  the  change  in  the  British
 exchange  rate,  some  of  our  exports  may
 face  difficulties  but  the  demand  for
 other  products  exported  by  us  may  re-
 mam  unaffected.  On  the  whole  it  is
 not  expected  that  there  will  be  any  subs-
 tantial  adverse  effect.  on  our  exports

 The  U.K  has  been  an  important
 source  of  external  loans  and  our  foreign
 debt  in  sterling  is  about  245  million
 pounds.  This  is  more  than  10  per  cent
 of  India's  total  external  debt  payable
 in  foreign  exchange.  The  devaluaton
 does  not  affect  the  amount  of  our  obli-
 gations  in  terms  of  sterling.  However.
 the  budgetary  burden  in  terms  of  rupees
 of  servicing  the  debt  to  the  United
 Kingdom  will  diminish  by  14.3%,

 As  the  House  is  aware,  the  aid  we
 receive  from  the  U.K.  is  linked  to  the
 supply  of  goods  and  services  from  the
 U.K.  A  change  in  the  British  exchange
 rate  will  naturally  reduce  the  rupee
 value  of  a  given  quantum  of  foreign
 aid,  but  it  need  not  affect  the  purchas-
 mg  power  of  that  aid  in  terms  of  Bri-
 tish  goods  and  services.  Moreover,  to
 the  extent  that  the  new  policies  of  the
 British  Government  lead  to  an
 ment  in  the  United  Kingdom  balance
 of  payment,  there  will  also  be  an  im-
 provement  in  the  ability  to  provide
 development  finance.

 As  to  the  effect  on  reserves,  the  re-
 duction  in  the  British  exchange  rate
 has  lowered  by  14.3%  ह...  gold  or
 dollar  value  of  the  sterling  holding  of
 all  foreign  countries.  Our  own  sterling
 boldings—t.c.  the  balances  held  by  the
 Reserve  Bank  as  weil  as  Government—
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 one-sixth  of  our  total  reserves  in  gold
 and  foreign  exchange.  While  this  com
 ponent  of  our  reserves  has  come  down
 in  value  in  terms  of  gold,  its  value  for
 meeting  our  payment  obligations  in  the
 U.K.  remains  unimpaired.

 1  have  dealt  so  far  with  the  effects
 of  the  change  in  the  par  value  of  the
 pound  sterling.  We  have  received  news
 that  Ireland,  Guyana  and  a  few  others
 have  also  lowered  their  exchange  rates.
 Whether  any  other  countries  will  adjust
 their  exchange  rates  and  if  so,  to  what
 extent,  remains  to  be  seen;  we  shall
 naturally  watch  developments  and  con-
 sider  such  measures  as  may  be  neces-
 sary  to  safeguard  and  promote  our  in-
 terest)  |  have  already  stated  that  the
 par  value  of  the  Indian  rupee  will  not
 be  changed.

 SHRI  HEM  BARUA  (Mangaida).
 May  seek  a  clarification  ’

 Mr.  SPEAKER  T  will  suggest  a
 way-Out  for  the  consideration  of  the
 House

 SHRI  D  C  SHARMA  (Gurdas-
 pur):  I  had  sent  a  call-attention  notice
 on  this  subject.  but  it  seems  to  have
 been  disaliowed.

 Mr.  SPEAKER  How  could  it  be
 done?  The  Pound  Sterling  was  de-
 valued  only  yesterday  and  he  has  made
 the  statement  today;  he  has  tak  the
 earliest  opportunity  to  make  the  state-
 ment.  I  could  not  have  admitted  a
 call-attention  notice  on  this.  I  am  sug-
 gesting  a  way-out

 SHRI  ATAL  BIHARI  VAJPAYEE
 (Balrampur):  If  he  made  the  state-
 ment  in  response  to  the  calling  atten-
 tton  motion,  in  that  case  we  could  have
 got  opportunities  to  ask  questions.

 SHRI  MORARII  DESAI  :  This  state-
 ment  was  sent  before  any  culling  atten-
 tion  notice  was  given.

 MR.  SPEAKER:  Calling  attention
 notice  could  have  come  only  after  de-
 valuation.  He  wrote  to  me  last  night
 and  I  got  it  this  morning.  Then  the
 Culling  Attention  notice  came  this
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 morning,  So  I  may  suggest  a  way
 If  the  hon’ble  Deputy  Minister
 further  information  as  to  what  steps
 they  are  going  to  take  and  if  he  could
 give  eome  information  to  the
 we  will  have  a  discussion.
 later,  whenever  he  can  give  information
 about  this,  we  can  have  a  couple  of
 hours  discussion  whenever  he  is  ready.

 SHRI  MORARJ!I  DESAI:  This  can
 be  known  only  after  a  week  or  so  and
 ]  think  no  useful  purpose  wil]  be  serv-
 ed  by  an  early  discussion.

 sh  ह. 1 ह  बिहारो  वाजपेदी  तो  यह
 डिस्कशन  बाद  में  रखा  जाये

 SHRI  5.  KUNDU  (Balasore)
 The  hon'ble  Deputy  Prime  Minister  has
 said  that  he  is  gomg  to  review  the
 situation  before  he  takes  a  final  deci-
 sion.  From  that  point  of  view  it  is
 necessary  that  we  do  have  an
 drscussion  and  time  should  be  allotted
 for  it.

 Mr  SPEAKER  :  Decision  has  been
 taken  that  he  is  not  going  to  devalue
 Only  if  he  has  any  further  information,
 he  can  give  it—that  is  what  I  said.

 SHRI  NATH  PAI  (Rajapur):  In
 that  context,  an  immediate  discussion
 becomes  all  the  more  necessary.

 Mr.  SPEAKER:  I  have  no  objec-
 tion  rf  you  want  it......

 SHRI  NATH  PAI:  You  stated,  Mr.
 Speaker,  if  I  heard  you  clearly,  that  the
 statement  was  received  by  you  even  be-
 fore  you  received  our  call  attention
 notice.  I  want  to  know,  Sir,  whether
 Mr.  Morarji  Deai  could  prepare  his
 statement  because  there  were  prior  con-
 sultations  by  him  with  the  U.K.  Gov-
 erament.  How  else  could  he  have
 prepared  a  statement  ?
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 Mra.  SPEAKER;  The
 — took  place  on  Saturday,  Whole

 terday  he  had  at  his  disposal.  I  pt  ras
 have  received  it  this  moming  or  fast
 night.

 SHRI  MORARJI  DESAI:  I  had
 given  notice  of  this  this  morning  before
 any  calling  attention  notice  could  have
 reached  you.

 SHRI  S.  M.  BANERJEE  (Kanpur)  :
 We  put  it  in  the  box,  but  he  did  not  put
 it  in  the  box.

 42  273  Hrs
 COTTON  TEXTILE  COMPANIES
 (MANAGEMENT  OF  UNDERTAK-
 INGS  AND  LIQUIDATION  OR

 RECONSTRUCTION)  BILL*

 वाजिल्य  मंत्री  पथी  दिनेश  सहि)  में
 प्रस्ताव  करता  है  कि  जनहित  में  कतिपय
 मामलो  में  सूती  कपड़ा  कम्पनियों  के  परिसमापन
 के  लिए,  उन  के  उपक्रमों  को  चालू  रखते  हुए,
 अथवा  सूती  कपड़ा  कम्पनियों  के  पुन  स्थापन
 तया  तत्सम्वन्धी  विषयों  के  लिए  उतबन्ध  करने
 बाले  विधेयक  को  पेश  करने  की  अनुमति  दी
 जाये  ।

 Mr  SPEAKER  The  question  is:
 “That  leave  be  granted  to  intro-

 duce  a  Bill  to  provide  in  the  public
 interest  for  the  liquidation  of  cotton
 textile  companies  while  keeping  the
 undertakings  thereof  as  running  con-
 cerns,  or  for  the  reconstruction  of
 cotton  textile  companies,  in  certain
 cases  and  for  matters  connected
 therewith.”

 The  motion  was  adopted.

 *Published  in  Gazette  of  India  Extraordinary,  Part  II,  Section
 20-11-67.

 tintroduced  with  the  recommendation

 2,  dated

 of  the  President.
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 की  दिमश  सिह:  मे  गिधयक  को  पेश
 करता  हू  1

 12.29  Hrs
 MOTIONS  RE.  REPORT  OF  EDU-
 CATION  COMMISSION  AND  RE-
 PORT  OF  COMMITTEE  OP  MEM-
 SERS  OF  PARLIAMENT  ON  EDU-

 CATION—contd,
 MR.  SPEAKER:  The  House  will

 now  take  up  further  discussion  on  the
 motions  moved  by  the  Education  Minis-
 ter  on  4th  November,  ‘1967.

 SHRI  S  ्,  BANERJEE  (Kan-
 pur)  :  Where  is  the  Education  Minister  ?

 MR.  SPEAKER:  The  Minister  of
 State,  Prof.  Sher  Singh,  छ  here.  Shri
 ह  Nahata  will  begin.

 थी  अमृत  नाहाटा  (बाइमेर)  अध्यक्ष
 महोदय,  स्वतंत्नता-प्राप्ति  के  बाद  शिक्षा  के
 क्षेत्र  में आज  तक  हम  प्रयोग  करते  जा  रहें  थे  ।
 एक  के  बाद  एक  प्रयोग  करने  के  बाद  भी  हम
 कोई  ठोस  नीति  निर्धारित  नहीं  कर  पाए  थे  t
 कई  कमीशन  बिठाने  गे  बाद  यह  पहल।  मौका

 है  कि  जब  एक  ऐसा  शिक्षा  कमीशन  नियुक्त
 किया  गया,  जिस  ने  सम्पूर्ण  शिक्षा  नीति  पर

 दृष्टि  डाल  कर  एक  मर्वागीण  रिपोर्ट  प्रस्तुत
 की  है।  सर्वप्रथम  में  भारत  सरबवार  को
 इस  के  लिए  बधाई  देना  चाहता  हु  कि  आज
 पहली  बार  यह  प्रयत्न  किया  जा  रहा  है  कि
 प्रयोगो  को  समाप्त  बर  के  एक  निश्चित  नीति
 का  निर्घारण  किया  जाय  और  में  यह  मानता

 हूँ  कि  मोटे  तौर  पर  जो  एजुकेशन  कमीशन
 ने  रिपोर्ट  पेश  की  है  वह  रिपोर्ट  सही  दिशा
 में  है  शिक्षा  मत्री  डा०  तिगण  सेन  को  भी  में
 बधाई  देना  चाहता  हू  कि  उन्होंने  बहुत  ही
 हिम्मत  के  साथ  और  बहुत  ही  दृढता  के  साथ
 उस  कमीशन  की  रिपोर्ट  पर  पालियामेंट  के
 सदस्यों  की  कमेटी  बिठा  कर  सारे  दृष्टिकोणो
 से  विचार  विमर्श  किया  और  अब  उस  रिपोर्ट
 पर  अमल  करने  की  तरफ  कदम  उठाया  जा

 रहा है।

 1486
 MPs,  Comm.  on  Education

 (MS)

 अपाध्यक्ष  महीदय,  आश्चर्य  की  कात  यह
 है  कि  सब  से  ज्यादा  विवाद  और  सब  से
 ज्यादा  बहस  इस  शिक्षा  नीति  के  संबंध  में
 एक  ऐसी  चीज  पर  उठ  खडी  हुई  है  कि  जो
 महत्वपूर्ण  नही  है  और  वह  है  शिक्षा  का  माध्यम  3
 माषा  जो  होती  है  यह  शिका  का  एक  बहुत
 ही  कमजोर  माध्यम  है।  वह  बहुत  ही  अपूर्ण
 माध्यम  है।  वह  अपने  आप  में  इतना  जपूर्ण
 माध्यम  है  कि  जिस  के  द्वारा  समुचित  और
 सार्वागीण  शिक्षा  नही  दी  जा  मकतो  |  किन्तु
 ताज्जूब  यह  है  कि  हमारे  इम  सदन  में  और
 इस  सदन  के  बाहर  भी  उसी  भाषा  को  लेकर
 विवाद  उठ  खडा  हुआ  है।  शिक्षा  के  माध्यम
 के  रूप  में  अनेक  सिद्धात  दुनिया  के  शिक्षा
 शास्त्रियों  ने  निर्धारित  किए  हें।  में  ्सो
 बौर  वर्ड्सवर्थ  के  सिद्धांतों  की  और  ध्यान
 दिलाना  चाहता  ह  जिस  में  उन्होंने  कहा  था
 कि  प्रकृति  के  सौन्दर्य  के  माध्यम  से  सम्पूर्ण
 शिक्षा  प्रदान  की  जा  सकती  है।  इस  के  साथ
 साथ  मैं  गुरुदेव  टैगौर  के  शिक्षा  भिद्धांत  को
 ओर  ध्यान  दिलाना  चाहता  हू  जिसमें  उन्होंने
 प्रयोग  कर  के  दिखाया  था  कि  नृत्य,  संपोत,
 चित्रकला  और  अब्य  सौदर्य  की  उपासना
 के  द्वारा  व्यक्तित्व  बा  सपृर्ण  विकास  किया
 जा  सकता  है।  में  ध्यान  दिनाना  चाहूंगा
 माहत्मा  गाधी  के  उस  शिक्षा  सिडात  को  और
 जिस  म॑  श्रम  के  द्वारा,  मेहनत  के  हारा  सपूण
 स्यक्तित्व  के  विकास  को  बात  कहीं  गई  हूँ  ।
 एक  और  शिक्षा  सिद्धात  है  जिस  में  खेल  कूद
 के  द्वारा  भो  व्यक्तित्व  का  पूरा  विकास  करते  पर
 जोर  दिया  गया  है।  उपाध्यक्ष  महोदय,  मेरे

 बुनाव  क्षेत्र  में एक  व्यक्ति  है  जसराज  नाम
 का  वह  जन्म  मे  बहरा  है  और  जन्म  से  गूंगा
 है।  उस  ने  अपनी  जिन्दगी  में  कभी  न  कोई
 भाषा  सीखी  न  सुनी,  कभी  अंग्रेजी  सोखी
 या  सुनी  न  कभी  हिन्दी  या  और  कोई  भाषा
 पढ़ी  या  सुती।  लेकित  आज  वह  बहुत  ही
 सफल  व्यापारी  है।  ae  हिन्दी  लिख  सकता
 है  और  अंग्रेजी  भी  लिख  सकता  है  और
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 एक  बहुत  अच्छा  सार्वजनिक  कार्यकर्ता  भी
 है।  इसलिये  में  इस  बात  पर  जोर  देना
 चाहता  हूं  कि  केवल  भाषा  को  ही  जिस  शिक्षा
 का  माध्यम  बनाया  जाता  है  वह  शिक्षा  संपूर्ण
 शिक्षा नहीं  होती,  वह  व्यक्तित्व  दे  विकास  में
 पूर्ण  योगदान  नहीं  देती  यह  जितनी  विचार-
 घाराए  शिक्षा  के  माध्यम  के  संबंध  में  हें,
 चाहे  प्रकृति  का  सौन्दर्य,  चाहे  ललित  कला,
 चाहे  खेल  कद  चाहे  श्रम  और  चाहे  भाषा.
 इन  सभी  माध्यमों  का  इस्तेमाल  कर  के  हमें
 अपने  विद्याथियों  को  ऐसी  शिक्षा  प्रदान
 करनी  है  कि  जिस  से  उनके  व्यक्तित्व  का

 चहुंमुद्री  विकास  हो  सके  |  इन  सब  माध्यमों
 में  भाषा  का  भी  अपना  एक  महत्व  है।  लेकिन
 अफगोस  है  कि  आजकल  हम  केवल  माया  को
 शिक्षा  का  भाध्यम  बना  कर  चले  जिस  का
 नतीजा  यह  हुआ  कि  केवल  किताबों  शिक्षा
 ट्म  अपने  बच्चों  को  दे  पाये  और  केवल  किताबी
 शिक्षा  से  न  उन  के  व्यक्तित्व  का  विकास
 होता  हैं  न  हम  अपनी  शिक्षा  को  अच्छे  स्तर
 पर  ले  जा  सकते  है।  इसलिए  पहली  बात
 में  यह  कहना  चाहता  था  कि  भाषा  के  अतिरिक्त
 अन्य  जितने  माध्यम  शिक्षा  के  हैं  उन  सब
 माध्यमों  को  उचित  स्थान  हमारी  शिक्षा
 प्रणाली  में  दिया  जाना  चाहिए!

 जहा  तक  भाषा  का  प्रश्न  हैं  दुनिया  के  सारे
 शिक्षा  शास्त्री  और  हमारे  कमीशन  में  भी  जो
 शिक्षा  शास्त्री  थे  उन  में  अमेरिका,  फ्रास,
 जापान,  रुस  और  डग्ले  के  शिक्षा  शास्त्री
 थे  और  स्वय  हमारे  देश  के  भी  थे,  हमारे  शिक्षा
 मलो  स्वय  भी  एक  बहुत  प्रतिण्ठित  शिक्षा  शास्त्री
 है,  राजनीति  को  यदि  छोड  दिया  जाय  तो
 इस  विषय  में  कोई  दो  राय  नहीं  हो  सकती
 कि  भाषा  के  माध्यम  का  जहां  तक  प्रश्न  है,
 एक  मात्र  साध्यम  कोई  हो  सकता  है  तो  वह
 मातृभाषा  हो  सकतो  है।  मातृभाषा  के
 अतिरिक्त  अन्य  किसी  भाषा  में  यदि  शिक्षा
 दो  जाती  है  तो  वह  शिक्षा  अच्छी  मही  कही  जा
 सकती  ।  उस  में  मानव  शक्ति  का  जितना
 अपव्यय  होता  है,  जो  शिक्षा  हम  पांच  साल

 ह  M.P’s,  Comm.  on
 Education  (MS)

 में  दे  सकते  हें  मातृभाषा  के  माडयन  के,  बह  5
 साल  में  भी  हम  दूसरी  भाषा  के  माध्यम  से  नहीं
 दे  पाते।  यदि  वह  बच्चे  की  मातृभाषा  नहीं
 है  तो  उस  भाषा  में  शिक्षा  प्राप्त  करने  के  लिए
 उस  बच्चे  को  जितनी  मेहनत  करनी  पढ़ेगी,
 जितना  समय  देना  पड़ेगा,  उस  समय  और  उस
 मेहनत  मे  बहुत  कम  समय  और  बहुत  कम
 मेहनत  से  मातृभाषा  के  माध्यम  से  बह  शिक्षा
 प्राप्त  की  जा  सकती  है।  इसलिए  आज  यो
 कहते  हैं  कि  शिक्षा  का  माध्यम  अग्रेजी  रखी
 जाय  बढ़  देश  की  शिक्षा  के  सव  मे  बडे  दुश्मन
 हैं  क्योकि  मातृभाषा  को  छोड  कर  बग्नेजी  में
 शिक्षा  दी  जाती  है  तो  शिक्षा  का  कभी  भी
 विकास  नहीं  हो  सकता।  यदि  हम  चाहते  है
 कि  देश  के  कोटि  कोटि  बालकों  को  देश  के
 कोने  कोने  में  शिक्षा  दी  जाय  तो  केवल  महतुृ-
 भाषा  को,  दूसरी  भाषा  का  प्रश्न  नदीं  उठता,
 केवल  मातृभाषा  को  शिक्षा  का  माध्यम  बनाना
 होगा।  में  समझ  सकता  हु  कि  हिन्दी  के
 नाराज  हे  हमारे  कुछ  भाई  दक्षिण  के  लेकिन
 अग्रेजी  से  उन  का  मोह  हमारी  समझ  में  नहीं
 आता  है  |  अग्रेजी  मे  मोह  केवल  उन  मुद्ढो  भर
 लोगो  को  है  जिन्होंने  बहुत  पहले  से  अग्रेजी
 को  शिक्षा  प्राप्त  करनी  शुरू  की,  मद्रास  में  अंग्रेजी
 को  शिक्षा  सत्र  से  पहले  शुरू  हुई  और  उसकी
 बजह  से  आज  वह  हमारी  सरकारी  सेवाओं
 में  छाये  हुए  हें  और  अपने  निहित  स्वार्थों
 को  सुरक्षित  रखने  के  लिए  वह  अग्रेजी  को
 चलाए  रखना  चाहते  हे।  इसलिये  राष्ट्रीय
 शिक्षा  का  जहा  तक  सवाल  है,  जौर  दूसरी
 भाषाओं  के  प्रश्नों  में  मे  इस  समय  नहों  जाऊंगा,
 अन्य  भाषाओ  के  ब्रश्नो  में  जब  भाषा  विधेयक
 आयेगा  तब  हम  चर्चा  करेंगे  लेकिन  विशुद्ध
 शिक्षा  के  हित  में  इस  बात  को  अत्यत  आवश्यकता
 है  कि  अपने  देश  में  मातृभाषा  को  या  जिस  को
 हम  अपने  देश  की  राष्ट्रीय  भाषा  कहते  हैं
 उस  को  शिक्षा  का  माध्यम  बनाया  जाद।
 उच्यतम  शिक्षा  का  माध्यम  भो  मातृभाषा
 होनी  चाहिए।  यदि  कोई  कहे  कि  हमारे
 पास  पाठ्य  पुस्तकें  नही  हैं,  ठीक  है,  कह
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 [  जी  जगत  गहादा  J
 कठिनाई  हो  सकती  है।  लेकिन  यह  कहना
 कि  जब  तक

 ह्  धुल
 पुस्तके  न  बन  जाय  तब  तक

 मातृभाषा  को  का  भराध्यम  न  बताया
 जाय,  यह  गलत  तके  है।  ओर  यह  तके
 अपनाया  यया  तो  हम  कभो  भी  सातुभाषा  को
 शिक्षा  का  माध्यम  नहीं  बना  पायेंगे  ।
 यह  तो  वही  बात  हुई  कि  जब  तक  में  तैरना
 नहीं  सीख  लूगा  तब  तक  पानी  में  पाव  नहीं
 रखूगा।  इस  तरह  तो  में  समझता  हू  कभी
 तैरना  नही  सीखा  जा  सकता  i  इसलिए  किसी
 तरह  एक  बार  पानी  में  कूद  जाय,  एक  बार
 यह  फैसला  ले  ले  कि  मातृभाषा  शिक्षा  का
 माध्यम  बनायी  जाय  और  तत्काल  यह  फँसला
 ले  कर  शिक्षा  शास्त्रियों  में कहे  कि  वह  तेजी
 से  पाठ्य  पुस्तके  तैयार  करें,  या उस  का  अनुवाद
 करें  ।-

 विज्ञान  को  शिक्षा  के  बारे  में  कहा  जाता  है  t
 मे  तो  यह  मानता  हु  कि  मातृभाषा  में  विज्ञान
 की  शिक्षा  देना  सब  से  आसान  है  t  ह  यूमैनिटी
 की,  समाज-शास्त्र  की  शिक्षा  जो  है  वह  मातृ-
 भाषा  में  देने  में  शायद  कुछ  समय  लगे,  उस्  में
 पाठ्य-पृस्तक  बनने  में  शायद  समय  लेंगे,
 लेकिन  विज्ञान  का  जहा  तक  प्रश्न  है,  विज्ञान
 के  फारमूले  ज्यो  के  त्यों  रखे  जा  सकते  हे,  विज्ञान
 की  शब्दावली  को  ज्यों  का  त्यो  रखा  जा
 सकता  है,  केवल  समझाना  मातृभाषा  में  है  t
 इससिये  विज्ञान  की  पुस्तकें  और  विज्ञान  की
 शिक्षा  के  लिए  माध्यम  मातृभाषा  में  बनाने
 में  कोई  सभय  नहीं  लगने  वाला  है।  और  चूकि
 ह्म  अपनी  शिक्षा  नीति  में  ह: ल  से  अधिक
 जोर  विज्ञान  पर  देने  वाले  हैं  इसलिए  में
 समझता  हूं  कि  यह  मर्वोत्तिम  बाये  होगा  यदि
 हम  मातृभाषा  को  शिक्षा  के  गोध्यम  के  रूप
 में  स्वीकार  करें।

 उपाध्यक्ष  महोदय,  दूसरा  सब  से  अधिक
 विवाद  जो  खड़ा  हुआ  है,  वह  है  पड़ोसी  स्कूल,
 या  कामन  स्कूल  के  सिद्धात  को  लेकर।  मेरी
 समझ  में  नहीं  आता  है  कि  जब  जब  हम  कुछ
 निहित  स्वायों  के  लोगों  के  हितों  पर,  कुछ

 M.P’s,  Comm.  on  Education
 (MS)

 मुठी  भर  लोगों  के  विशेषाधिकारों  पर  चोट
 करते  है  तो  यह  सविधान  #ी  दोहाई  देवे  है
 और  संविधान  की  दोहाई  दे  फर  कहते  हैं  कि
 हमारे  विशेषाधिकारों  को  आप  छू  नहीं  सकते
 चाहे  राजाओ के  प्रिवी  पसं  का  सवाल  हो  चाहे
 राजझुमारों  को  शिक्षा  का  प्रश्न  हो,  या  बड़े
 बड़े  धन्ना  सेटो  के  वच्चो,  बड़े  बढ़े  नेताओं
 और  अफसरो  के  बच्चों  की  शिक्षा  का  प्रश्न
 हो  1  श्रीमन्,  यह  सही  है  कि  हमारे  संविधान
 ने  यह  अधिकार  दिया  है  कि  हम  अपने  बच्चो
 को  जैसी  शिक्षा  दिलाना  चहिं,  बसी  दिलाये  ।
 लेकिन  इस  का  मतलब  यह  नही  है  कि  हम
 अपने  बच्चो  को  गिरहटकों  के  स्कूल  में  जेब
 काटने  की  ट्रेनिंग  दें।  मेरी  यह  निश्चित
 मान्यता  है  कि  आज  जो  यह  इस  तरह  के  स्कूल
 हैं  वह  गिरहकट  पैदा  कर  रहे  हे,  हमारे
 देश  के  अन्दर  सब  से  ज्यादा  समाजविरोधी
 तत्व  वह  पैदा  कर  रहे  है।  जो  बच्चे  इन
 स्कूलो  से  निकलते  है  वह  अपने  आप  को  पता
 नही  क्या  समझते  हे  ।  वह  जो  साधारण  गरीब
 जनता  है  उस  के  लिये  उन  के  दिलों  में  हिकारत
 और  नफरत  वहा  पैदा  की  जाती  है  और  जब
 वे  उन  स्कूलों  से निकल  कर  बाहर  आते  हैं

 तो  ऐसा  व्यक्हार  करते  हे  जैसे  वह  स्वर्ग  से
 उतर  कर  आये  हो।  हमारे  देश  की  संस्कृति,
 हमारे  देश  के  महान  इतिहारा,  हमारे  देश  की
 शिक्षा  से  उन  के  दिलो  में  घृणा  पैदा  की  जाती
 है।  दस  प्रवार  की  शिक्षा  जो  हमारे  इन
 पब्लिक  स्कूलों  में  दी  जाती  है,  यह  राष्ट्र-
 विरोधी  है,  समाज-विरोधी  है  आर  यह  हमारे
 देश  के  लक्ष्यों,  हमारे  राष्ट्र  के  स्वीकृत  उद्देश्यों
 को  प्राप्त  करने  में  सहयोग  नहीं  प्रदान  करती
 बल्कि  उस  में  रुकावट  डालती  है।  आश्चय
 की  बात  यह  है  पब्लिक  सर्विस  गमीशन  में  जब
 नौकरी  देने  का  प्रश्न  आाता  है  तो  सब  से
 अधिक  प्रेफरेंस  इन्ही  लोगो  को  दिया  जाता  हैं
 और  यही  कारण  है  कि  आज  हमारी
 सेवाओ  मे  जो  आते  है  वह  सब  एक  विशिष्ट

 मनोबृत्ति  लेकर  आते  हे  :  देश  की  जनता  की
 सेवा  करने  को  मनोवृत्ति  नही  बल्कि  अपने
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 आराम  और  अपने  ऐश  की  मनोवृत्ति  ले
 कर

 वह  आते  हैं।  में  यह  चाहता  हूं  कि
 यदि  यह

 वैधानिक  प्रश्न  हो  तो  विधान  में  चाहे  संशोधन
 करना  पड़े,  लेकित  मेरी  निश्चित  मान्यता  है
 कि  विधान  इस  में  आडे  नहीं  आता,  इन  को
 बन्द  करें  या  न  करें,  लेकिन  इतना  हम  अवश्य
 कर  सकते  हैं  कि  यह  अधिक  फीलें  नहीं  ले
 सकते  और  स्कूलों  के  मुकाबिले  में।  हम
 यह  बन्धन  लगा  सकते  हैं  कि  इस प्रकार
 के  हर  स्कूल  में  जब  भरती  की  जाय  तो  स्कूल
 के  पड़ौस  में,  नजदीक  में  रहनेवालों  को  पहला
 प्रिफरेन्स  देता  पड़ेगा  ।  हमारे  स्वर्गीय  नेता
 डा०  राम  मनोहर  लोहिया  ने  जो  कहा
 था,  वह  बात  मेरे  दिल  में  चुम  गई  है  कि
 हम  वह  दिन  देखना  चाहते  हैं  जब  राष्ट्रपति
 केपोते  औरपोविया  और  एक  हरिजन  का
 बच्चा  एक  ही  स्कूल  में  पढ़ें--तब  हम
 कहे  सऊते  हूँ  कि  हमारे  देश  में  सही  मायनों
 में  समानता  पैदा  हुई  है  ।  इस  लिये  में

 चाहूंगा  कि  इन  पब्लिक  स्कूलों  को  एबोलिण
 किया  जाय,  यदि  एबोलिश  न  किया  जाय  तो
 उन  पर  बह  बन्धन  अवश्य  लगाया  जाय
 कि  वे  दुसरे  ह्क्लों  सं  अधिक  फीस  नले
 और  जो  उनके  नजदीक  से  नजदीक  के
 बच्चे  हैँ,  पहले  उनको  एडमिशन  दिया  जाव  I
 जगर  यह  नहीं  कर  सफते  हैँ  तो  इतना
 अवश्य  कर  सकते  हूँ  कि  इन  पब्लिक  और
 इगलिश  सस््फूलों  के  बच्चों  के  लिये  यह
 डिस्कताली  फिकेिशन  किया  जाय  कि  जब
 सेवाओं  में  भरती  की  जाव  तो  उन  पर  बैन
 लगा  विया  जाय  कि  यून  to  एस०  सी ०
 और  दूसरी  सर्विसिद्ध  में  इन्टरूयू  के  लिये
 उनको  नहीं  बुलायेगे  उनको  परीक्षा  में
 नही  बैठायेंगे,  क्योंकि  उन्होंने  जो  शिक्षा
 प्राप्य  की  है  वह  राष्ट्र  और  समाज-विरोधी
 शिक्षा  प्राप्त  की  है  |

 उपाध्यक्ष  महोदय,  हमारें  शिक्षा  कमीशन
 की  रिपोर्ट  में  एक  बात  बहुत  अच्छो  कही
 गई  है  और  वह  यह  है  कि  हमे  अपनी  शिक्षा

 को  विज्ञान  के  प्रति  आमुख  बनाना  पड़ेगा।
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 आज  की  दुनिया  में  यदि  हम  हेवी  से
 ब्रगति  करना  चाहते  हैं  तो  इसमें  कोई  क

 नहीं  है कि  विज्ञान  की  शिक्षा  पर  सबसे
 अधिक  जोर  देंना  चाहिए।  लेकिन  इसके
 साथ-साथ  श्रीमनु,  मे  यह  भी  निवेदन
 करना  चाहूंगा  कि  जिसको  हम  लिक्षल  एजू-
 केशन  कहते हैं, जिसको  हू  यूमैनिटीज़ की  जिला
 कहते  हं--उसका  भी  अपना  महत्व  है  |
 एक  विद्यार्थी  के  सर्वांगीण  विकास  के  लिये
 जहा  एक  ओर  आधुनिक  विज्ञान  को  शिक्षा
 देना  आवश्यक  है  वहा  यह  भी  आवश्यक
 है  कि  उनको  इतिहास  दर्शन,  अर्थशास्त्र
 राजनीति  और  समाजशास्त  का  भी
 अध्ययन  कराया  जाय  A  में  यह  चाँहुमा  कि

 हम  जो  भी  शिक्षा  प्रदान  करे  उनमें  इन
 दोनो  बा  सन्तुलन  स्थापित  किया  जाय  ताकि
 एक  ओर  उसमें  भारत  की  महान  परम्पराएं,
 महान  सस्कृति  और  इतिहास  हो  और  उसके
 साथ-साथ  आधुनिक  विज्ञान--दोनों  का

 सन्तुलन  स्थापित  हो  सके  a

 मे  इस  अवसर  पर  एक  और  विशेष  बात
 को  ओर  आपका  ध्यान  दिलाना  चाहता
 हू  ।  जहा  विज्ञान  की  शिक्षा  को  हमें  प्राथ-
 मिक्ता  देनी  चाहिए,  चाहें  एक  बार  विज्ञान
 का  स्वर  थोडा  गिर  भी  जाय  उसको  हमें
 चिसता  नहीं  करनों  चाहिये,  लेकिन  बड़े
 पैमाने  पर  जहा  विज्ञान  की  शिक्षा  देनी
 चाहिये,  वहा  उसके  साथ  हो  पूनीवर्सिटीज
 में  हयूमेन्टीज़  को  शिक्षा  को  बहुत  हो
 सोमित  करना  चाहिये  ।  हथूमैनिटीज़  में  हम
 केवल  उन  विद्याथियों  को  एडमिट  करे  जा

 बहुत  ही  होनहार  हों,  बहुत  ही  होशियार
 हो,  जो  फर्स्ट  फ्लॉस  लाये  हों,  उनको
 एडमिट  करे  ।  जो  नया  ढाचा  शिक्षा  कमीशन
 ने  पेश  किया  है--बह  बिलकुल  सही  है--
 10वीं  कक्षा  तक  मैंद्रिक,  दो  साल  फा  हायर
 सैकेन्ड्री  मौर  तीन  साल  का  डमी  कोसे ।
 (24  साल  हायर  सै  ब्ट्री  करने  के  बाद  जब

 कोई  विद्यार्वी  निकले  जौर  यदि  हपूमेनिटीज
 के  लिये  डिग्री  मे  जाना  चाहें,  तो  उनको  लिया
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 का,  जिन्होंने  क्स्ट  क्लास  प्राप्त  किया हों
 तांकि  देश  हयूमैनिटीश  में  सही  नेतृत्व  पैदा
 कर  सके  और  ऐसे  व्यवस्थित  दृष्टिकोण
 वाले  विद्यार्थी  पैदा  कर  सके  जो  बहुत  योग्य
 हों,  जिनके  सामने  बेकारी  का  प्रश्न  म  हो  ।

 इस  रह  से  हयूमैनिटीज़  में  हम  शिक्षा  को

 बहुत  ही  सख्त  बनाये  f  विज्ञान  को  हम
 बहुत  ही  उदार  बनायें,  चाहे  एक  बार  इसका
 स्तर  गिर  जाये,  चिन्ता  नहीं,  सेकिन  देश
 के  विद्यार्थी  समाज  को  विज्ञान  की  आर

 आमुख  करना  बहुत  आवश्यक  है  ।

 एक  बहुत  हो  महंत्वपूर्ण  सिफारिश  जो

 एजुकेशन  कमीशन  ने  की  है,  वह  है  विद्या
 मयों  के  लिये  श्रम  का  “नुभव  ।  यह  एक
 बहुत  ही  महत्वपूर्ण  चीज़  है  |  इस  के  सम्बन्ध
 में  मैं  सुझाव  देता  चाहता  हू--यह  आव-
 श्यक  नहीं  हैकि  हर  स्कूल  में  एक  बढ़ई  की
 वर्कशाप  हो,  या  कपड़ा  बुनने  का  वर्कशाप
 हो  या  उसके  साथ  खेती  लगी  हुई  हो  1
 इसके  लिये  हेमें  बहुत  अधिक  साधनों  की
 जरूरत  पडेगी  मेरी  दूद:  में  अधिरड  व्याव-
 हारिक  और  व्यवहार  कुणल  चोज  यह  होगी
 हर  छोटे  शहर  में  जहा  सकल  है,  वहा
 कोई  मिस्त्री  भी  जरूर  मिलेगा  जा  अपनी
 छोटी  सी  मर्कशाप  खगा  १  र  बैठा  होगा  Vv
 हम  उस  भिस्त्रो  को  कुछ  पैसा  दे,  30-40
 रु०  माहवार  और  एक-एक  बलारा  +  बच्चों
 को  रोज़  उसी  भिल्त्री  को  वर्कशाप  ने  ले
 जायें  और  वही  मिस्त्री  उनकौ  काम  सिखाये  1
 :...] ज  तरह  में  यदि  उस  गाव  में  कोई  बढ़ई
 है  दो  उस  बढई  के:  यहा  बच्चों  को  ने  जायें
 और  वहू  उम्र  काम  को  उन  वच्चों  को
 सिखाने  ।  एक  या  दो  अच्छे  किसान,  प्रमति-
 कौल  किसान,  जो  अच्छा  खेतों  करत  हैं,
 उनके खेतों  में  बच्चों  को  ले  जाये  जोर  वे
 बच्चें  उस  किसान  के  साथ  खेती  का  4
 मीचे  बोर  बह  किसान  ही  उस  स्कूल  का
 माक्टर  हो,  जो  खेती  भी  रं  और  स्कूल  के
 बच्चों  को  खेती  की  शिक्षा  भी  दें  1  इस  प्रकार
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 मांव-बॉज  में  बढ़ई,  दस्तकार,  भ्रदतिशील
 किसान,  और  शहरों  में  मिस्त्री  के  बचीज्ञाष,
 कारजानों  में  स्कूल  के  बच्चों  को  भेजे और
 बहां जा  कर  वे  उस  शिक्षा  को  ग्रहण  करें,
 हफ्ते  में  दो  या  तीन  बार  किसी  बकंशाप,
 किसी  कारखाने  या  खेत  में  जा  कर  वहीं  के
 मिस्त्री  से  शिक्षा  प्राप्त  करे  ।  मेँ  यह  फतई
 मानने  के  सिये  तैयार  नहीं  हूं  कि  हमारे
 जो  अध्यापक  कालिजों  से  निकलते  हैं,  वे
 हमार  मिस्त्रियों  से  कही  अधिक  शिक्षित
 हैं।  यह  ठीक  हैकि  शहर  का  एक  मिस्थी
 जो  एक  छोटो  सी  वर्कशाप  चलाता  है,  वह
 मंप्रेडी  न  पढा.  हो,  लेकिन  वह  अपने  कार्य
 में  कुशल  है  और  जो  शिक्षा  वह  विद्यार्थियों
 को  देगा  वह  व्यावहारिक  शिक्षा  होगो  |
 इसके  साथ-पाय  हम  अपने  विज्ञायियों  में
 यह  भावना  बेदा  करेंकि  ये  अपना  पसीना
 बहायें,  श्रम  के  प्रति  आदर  को  भावना  पैदा
 करें,  लेकिन  यह  तभी  सम्भव  है  जब  मे
 अपने  स्कूल  को  चहारदीवारी  झे  बाहर
 निकलेंगे,  जब  हम  उनको  खेती,  कारखानो
 और  फैकटरोब  में  ले  जायेंगे  और  वहा  उनको
 काम  सिंखायेंगे  t

 शिक्षा  कमीशन  ने  अपनी  रिपार्ट  में
 एक  बात  को  ओर  बहू  भा  घ्यान  आवबित
 किया  है  कि  जितनी  सुविधायें  है  और  जितने
 साधन  इस  दक्त  हमारे  पास  हूँ,  उनका  ो
 हम  पूरा  उपयोग  नहीं  कर  था  रहे  हैं  इसका
 कारण  यह  है  कि  हम  अपने  स्कूल  और  कालिजो
 में  बेतहाशा  छूटियों  पर  छट्टिया  किये  चले
 जा  रहे  हैँ  |  जब  अंग्रेज  हमार  देश  में
 राज  करता  था,  उनको  गभिया  बरदाश्व  नही
 होती  थीं,  तो  वे  गधियों  में  शिमला  या  कसो
 दुसरे  हन  स्टेशन  पर  चले  जाते  थे,  उस
 बकत  बी  रामर-वेकेशन  को  यह  प्रथा  अभी
 तक  स्कलो  में  चलो  जा  रही  है  ।इस  समर-
 वेकेशन  की  दो-ढाई  महीने  की  छुट्टियों  में
 बच्चे  घर  में  बठे  रहते  हे  और  डाई  महीने
 के  बाद  जब  बह  सकल  जात ेहे  तो  15-20
 दिन  तो  उनको  स्कूल  के  बाताथरण  में
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 are  ढालने  में  लग  जाते  हें।  इस  प्रकार
 हम  अपने  विद्यात्रियों  के  समय  का  कितना
 बेस्ट  करते  है,  इसलिये  में  चाहता  हूं  कि
 ये  छुट्टियाँ  बन्द  की  जानी  चाहियें  ।  कोई
 छूट्टी  करने  की  आवश्यकता  नहीं  है,  साल
 भर  बहुत  ही  इन्टेन्सिव  स्टडी  करें,  शिक्षा
 के  घण्टे  अधिक  बढ़ाये  जायें,  दो-नोन  शिफ्ट
 बना  कर  बच्चों  को  शिक्षा  दें,  इस  प्रकार  की
 व्यवस्था  करने  से  हमारे  पास  जितने  शाधन
 उपलब्ध  हें,  हम  उनसे  बहुत  अधिक  तादाद
 में  अपने  विद्याधियों  को  शिक्षा  प्रदान  कर
 सकते  हैं  ।

 एक  और  आवश्यक  बात  की  ओर
 में  शिक्षा  मंत्रों  जी  का  ध्यान  दिलाना  चाहता
 हूं  ।  हमारे  यहा  अध्यापकों  के  स्थानान्तरण
 की  व्यवस्था  है,  टोचस  के  ट्रांस्फर्स  होते  रहते
 हेैं  इमके  खिलाफ  हूं  ॥  जब  तक  एक
 अध्यापक  एक  प्राइमरी  स्कूल  में  जिन्दगी
 भर  टाम  नही  करेगा,  णढ़ायेगा  नहीं,  तब  तक
 उस  सफल  के  प्रति,  उसकी  बिल्डिग  के  प्रति,
 उसके  एक-एक  पत्थर  के  प्रति  उसका  लगाव,
 अपनन्त्र,  उसके  घ्  समर्पण  की  भावना
 बेदा  नहीं  हो  सकती  और  जब  तक  उस  मंस्था
 के  साथ  उसका  अपनत्व  स्थापित  नहीं  होगा
 वह  उसमें  समर्पण  और  सेवा  के  भाव  से  काम
 नहीं  कर  सकेगा  ।  उसकी  सिम्योरिटी  का
 भ्डन  उसके  प्रमोशन  के  भ्रश्न  हल  किये
 जा  सकते  हें।  लेफिन  जिस  प्रकार  विश्व-
 विद्यालयों  व॑  अध्यापको  का  स्थानान्तरण
 नही  होता  है,  उसी  तरह  इन  छोटे-छोटे
 स्कूलों  के  अध्यापकों  का  भो  स्थानान्तरण
 बन्द  करना  चाहिये

 में  इसबात  की  ओर  भी  शिक्षा  मंत्री
 का  ध्यान  दिलाता  चाहूया  कि  विद्यार्थियों  को
 जो  शिक्षा  मिलतो  है  वह  केबल  स्कूल  में
 ही  नहीं  मिलतो  है।  इस  समाज  का  जो
 एक  विशाल  वातावरण  है,  जब  तक  उसमें
 कोई  बनियादों  परिवर्तन  नहीं  कर  पायेंगे,
 जब  तक  एक  ऐसा  वेक्यूम  पैदा  नहीं  करेंगे---
 कुछ  ऐसी  प्रवत्ति  हमारे  देश  की  शिक्षा

 and  MP's.  Conwn.  on
 Education  (M3)

 प्रणाली  में  कार्य कर  रही  है  जो  हमारी  शिका
 के  उद्देश्यों  के  प्रतिकूल  जाती  है।  में  विशेष
 कर  आपका  ध्यान  बर्तेमान  फिल्मों  की  मोर
 आकर्विक  करता  चाहता  हूं,  जो  बहुत  बढ़ी
 तादाद  में  हमारे  विद्यार्थियों  को  qewe
 ही  नहीं  कर  रहो  हे,  बल्कि  कम  से  कम
 उनको  उद्देश्यविहीन  बनाती  चली  जा  रही
 हैं  गौर  जो  धन  हम  शिक्षा  पर  खर्च  करते
 है,  वह  मारो  मेहनत  और  परिश्रम  वर्ष
 चला  जाता  है,  इस  लिये  हमारे  लिक्षा  मंत्री
 ो  को  इम समस्या  के  सम्बन्ध  में  कुछ
 सोचना  चाहिये  ॥

 अन्त  में  में  एक  बात  कह  कर  अपनी
 बात  समाप्त  करना  चाहता  हूं  ।  अभो  FS
 दिन  पहले  इस  सदन  के  अलग-असन  पारियों
 के  नेताओं  ने  मेन्ड्ल  हाल  में  पन  जबाहर
 लाल  नेहरू  के  प्रति  अपनो  श्रद्धांजलि  अपित
 की  थो  ।  में  चाहता  हूं  कि  पं०  नेहरू  को
 जो  शिक्षाएं  हें,  उनके  जो  ग्रन्थ  हैं,  जो  इस
 देश  को  वर्तमान  परिस्थितियों  के  अनुरूप
 हैं,  तो  जिस  प्रकार  हम  अपने  विद्यावियों
 को  नई  शिक्षा  को  ओर,  विज्ञान  की  ओर,
 महान  सॉस्ड्रतिक  परम्पराओं  की  ओर  और
 देश  के  निर्माण  को  ओर  ले  जाना  चाहते
 हैं,  नेहरू  जी  की  शिक्षाएं  इस  कार्य  में  बहुत
 योगदान  दे  सकती  हें।  में  सुझाव  बंगा  कि
 हमारे  शिवा  मंत्री  इस  बात  की  कोशिश
 करें  कि  हमारे  विश्वविद्यालयों  में,  अधिक
 से  अधिक  विश्वविद्यालयों  में  नेहरू-चेवर्स
 स्थापित  की  जाय॑  ।  यह  ठीक  है  कि  नेहरू
 विश्वविद्यालय  स्थापित  किया  जा  रहा  है,
 लेकिन  देश  के  दूसरे  हिस्सों  में  जो  विश्वविद्या-
 लय  हे,  वहा  भो  नेहरू-बेयर्स  स्थापित  कौ
 जाय  1

 उनके  विचार  और  मार्ग  को  ओर  विशेष
 झुकाव  हम  अपने  विद्याथियों  में  डाल  सकें
 हमारी  शिक्षा  में  हमारी  पाठ्य  पुस्तकों
 की  ओर  भो  देश  के  महान  नेताओं  ने  बोब-
 दान  किया  है  ।  में  चाहुंगा  कि  हग  उसको
 तरफ  बौर  समाजवादी  विचारधारा  कौ
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 ॥ इ  भगत  नाहादा]
 तरक  उनका  ध्यान  आक्थित  बर  सके  a
 इस  आवश्यकता  की  ओर  में  शिक्षा  मत्री
 जी  का  ध्यान  आदधधित  करना  चाहता
 हू

 a  रथुधीर  सिह  शास्त्री  (  बागपत)
 उपाध्यक्ष  महोदय,  में  सब  से  पहले  अपने
 किक्षा  मत्री  श्री  त्रिगुण  सेन  को  बचाई  देना
 चाहता  हू  और  वह  वस्तुत  बधाई  cy  पाठ
 हे।  इन  20  वर्षों  में  जब  से  कि  हमारा  देश
 स्वतंत्र  हुआ  एक  पूरी  की  पूरो  पोडी  राष्ट्र
 की  संतति  को  ्क्लो  कालिजो  से  निकल  कर
 चलो  गयी  परन्तु  आज  तक  हमारे  देश  क
 सचालक  लोगो  ने  यह  भो  तय  नहीं
 किया  है  कि  हमारी  सततति  को  शिक्षा  विस
 चादा  में  होनी  चाहिए  इस  से  ज्यादा  शोच-
 नोय  और  काई  बात  नहीं  हां  सक्ती  ।
 वह  पहले  हमारे  शिक्षा  मत्री  हे  जिनका
 ध्यान  राष्ट्रीय  सवति  के  भविष्य,  उनव
 जीबन  क  प्रति  ओर  उनके  जीवन  का  दशा
 को  ओर  गया  और  उस्वा  एवं  कारण  यह
 भी  ने  समझता  हू  ि  आज  उर  इस  शिक्षा
 मत्रालय  का  यह  दर्भाग्य  रखा  है  कि  जितने
 भा  शिक्षा  मत्रा  आये  वह  शिक्षा  विशारद
 ये  ि  नही  थे,  इस,  सदर  था,  परन्तु  ब?
 राजनातिज  बहुत  अधिक  ये,  इसलिए  उनक
 सारे  कार्यक लाप  पर  उनका  जा  राजनातिव
 बिल्वनशेती  थो  या  जा  उनका  पाजनातिर
 पृष्ठभूमि  Poort  प्रभाव  रथ  था  L
 यह  पहता  >वसर  है  वि  जब  कमारे  शिक्षा
 मलरी  ऐसे  बने  हैं  क अवनत  शिला  विशारद
 हैं  और  जिनना  ि  सारा  उ।बन  बबल
 शिक्षा  क्षेत्र  नें  सवा  बलिये  ह  रहा  है  ।
 और  में  समझता  हुरि  उनके  दाना  साथा
 भा  यद्यपि  वह  ता  राजनातिश  भा  हे  परन्तु
 बह  दोनों  भा  इस  प्रकार  क  हें  पि  उनका
 भी  शिक्षा  एक  मुख्य  विषय  रहा  है  1 इस
 प्रवार  इन  ब्विनृति  से  देश  का  पर्याप्त  आशाए
 है  और  में  उसके  लिये  उनको  धन्यवाद
 देता  हू  Qd

 M.P’s.  Comm.  on  Education
 (ans)

 जब  में  समझता  हूं  कि  यह  तो  ठीक  है
 कि  ससदीय  शिक्षा  समिति  की  जो  रिपोर्ट
 हमारे  सामने  है  उसमें  शिक्षा  के  सभी  पहुलुओं
 पर  बहुत  सुन्दर  बिचार  किया  गया  है,  बहुत
 'कान्तिकारी  और  उपयोगी  सुझाव  रक्खे
 गये  हैं,  परन्तु  प्रश्न  यह  है  कि  उन्हें  कैसे
 लागू  किया  जायेगा  ।  जहा  हमें  यह  जाला
 है कि  आज  इन  सुझावों  को  इन  सब  विचारों
 को,  लागू  करने  के  लिये  हमारे  सुलझे
 हुए  शिक्षा  विशारद  शिक्षा  मत्री  हें  बहा
 हमें  यह  भी  सदेह  है  कि  कुछ  इधर-उधर
 के  जो  चतुर  राजनीतिञज्  लोग  हैं  उनकी
 चतुरता  के  कारण  कुछ  उलझने  न  बैदा  हो
 जायें  ।  और  निहित  स्वार्थ  वालो  की  जो
 बाघाएं  हे  उनके  कारण  इनको  लागू  करने  में

 कुछ  बठिनाइया  पैदा  हो।  यह  सारी  जो  बोजना
 और  सारी  जो  एक  प्रकार  से  यह  विचार
 की  प्रत्रिया  ह ैउसकी  सफलता  एक  ही  बात
 पर  आधारित  है  कि  यह  किस  प्रकार

 लागू  होगी  ?  में  समझता  हु  कि  जहा  उन्होंने
 इन  सारी  गुत्यिया  से  शिक्षा  को  योजना
 को  निकाला  है  उस  गुत्थी  को  भो  बह
 सुलझा  सकेंगे

 शिक्षा  के  सम्बन्ध  में  बराबार  माध्यम
 की  चर्चा  होती  है  और  उसके  सम्बन्ध  में

 बहुत  बडें-बडें  सिद्धान्त  ओर  बहुत  बढी-
 बडी  बाते  बताई  जाती  है  ।  में  तो  एक  ही
 बात  कहना  चाहता  ह  और  वह  यह  कि  जब
 हम  शिक्षा  के  सम्बन्ध  में  विचार  कर  रहे
 है  तो  सब  ह. 3  पहले  हमें  यह  सांचना  चाहिये
 कि  आखिर  यह  शिक्षा  कसि  के  लिए  है  oe

 सीधी  बात  है,  शिक्षा  ता  देश  की  जनता

 के  लिये  है  -  जब  देश  की  जनता  के  लिए
 शिक्षा  है  ता  देश  की  जनता  की  भाषा
 में  बह  शिक्षा  होनी  चाहिये  |  उसमें  कोई
 बहुत  बडो  उलझन  नहीं  है।  यह  कोई
 बहुत  बडी  गहरी  बात  नहीं  है  ।  हमें  राष्ट्र
 के  बालको  नो  शिक्षा  देती  है  और  राष्ट्र  के
 बालको  की  मातृभाषा  में  शिक्षा  होनी
 चाहिये  ।  अग्नेज़ो  ने  हमारे  ऊपर  शिक्षा  का
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 माध्यम  एक  भाषा  को  बनाया  और  अपनाया
 तो  अंग्रेडी  का  इस  देश  में  शिक्षा  प्रसार
 करने  का  अपना  उद्देश्य  था  ।  अग्रेज  इस
 देश  में  शिक्षा  चलाते  थे  अपनी  दृष्टि
 से,  अपने  उद्देश्य  से,  अपने  प्रयोजन  के  लिये।
 वह  हमारे  लिए  नहीं  चलती  थी।  इस  देश
 के  लोगों  क्रो  जो  बत  थोडा-बहुन  पढाता  था
 उस  के  पीछे,  जो-जों  उसको  भावनाएं  रहती
 थी  वह  अपने  लिए  रहती  थी,  हमारे  लिये
 नहीं  रहती  थी  ।  ब  हमारा  देश  स्वनत्र
 हुआ  है  तो  शिक्षा  इस  देश  के  बालको  के
 लिये  होनी  चाहिये  ।  शिक्षा  इस  देश  को  भमि
 के  लिये,  सरब्रति  के  लिये  होनी  चाहिये  +
 जब  यह  तम  निर्धारित  बर  लेते  #  तब  हम
 समझते  2  पि  और  क्या  बाजए  रहे  जाती
 है?  बैग  जब  गिक्षा  वे  माध्यम  की  बात
 चलती  हैता  यह  तो  सारे  ससार  में  सवतन्त
 सिद्धान्त  स्वीकार  किया  जा  चुका  है  कि  शिक्षा
 मातृभाषा  में  होनी  चाटिये  ।  और  मानूभाषा
 में  शिक्षा  प्राप्त  करके  ही  ह्म  ऊचे  से  ऊचे
 विज्ञान  आर  जिसे  एफिशिएसी  कहते  है,
 जो  उत्कृप्टता  है,  उसे  हम  प्राप्त  बर  सकते
 है  ।  में  तो  यहा  तक  भी  कहता  हूं  हि  ज़रा
 सोचिये  तो  सही  नि  जो  लोग  कसी  देश  में
 रहत ेहैं  आर  उन्हे  उस  देश  की  भाषा  से
 कोई  लगाव  नहों,  उस  देश  को  ससस््क्राति  से
 कोई  प्यार  नहीं,  उस  देश  की  परम्पराओं
 और  इतिहास  पर  कोई  बौरव  नहीं,  तो  डरा
 बतलाइये  तो  सही  कि  वह  कसि  चीज  की
 भक्ति  करेंगे  ?  यह  कहते  हे  कि  उमर  देश-
 भक्त  है।  देश  किस  चिड़िया  का  नाम  है  ?

 बह  भाषा  के  भक्त  नहीं,  वह  हमारी  परम्प-
 'राओं  के  भक्त  नहीं,  बह  हमारे  इतिहास
 के  अभक्त  नहीं  ।  उन्हें  यहा  के  पहाड़,  नदिया
 अच्छी  नहीं  लगती  तो  फिर  वह  कौन  सी
 चीड़  है  जिसके  लिये  बह  कहते  हे  कि  वह
 देशभक्त  हे  ?  में  कहता  हु  कि  देशभक्ति  की
 सब  से  बड़ी  कसौटी  यह  है  कि  जो  आदमी
 अपने  को  देशभक्त  कहता  है  उसको  इन
 चीडो  का  भग्न  होना  चाहिये  7  जो  इन

 Education  Commission
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 wat  के  भक्त  नहों|  हो  सकते  वह  किस  के
 आप्रार पर  और  किस  के  नाम  पर  यह  कहते
 है ंकि  में  देशभक्त  हूं  माज  तो  हमारी
 देशभक्ति  कसौटों  पर  है  और  में  यह  कहता हूं
 कि  हमारे  देश  में,  विशेष  रूप  से  केन्द्र  में
 शामन  जिन  लोगो  के  हाथों  में  है  बह  यह
 मानते  हैं  कि  उन्होंने  चाहें  कुछ  किया  हो  भा
 न  किया  हो  लेकिन  देश  के  लिये  उन्होंने
 बत  निया.  है  और  उनका  सारा  आधार
 अर  चिन्तन  का  काम  देशभक्त  का  ही
 रहा  है  ।  चूकि  देशभक्त  लोगों  के  हाथो
 में  शासन  की  बागडोर  है  ता  उनकी  देश-
 भक्तित  का  प्रमाण  ससार  को  मिलना  है  हमारे
 देश  के.  लोगों  को  मिलना  है  कि  यह  कितना
 fray  के  विपय  में  अपनी  देशभक्त  का  परि-
 चय  देते  हैं  ?

 कुछ  हमारे  यहा  लोग  माध्यम  का  विरोध
 कर  रहें  है,  मानृभायाओ  का  या  क्षेत्रीय  भाषाओं
 का,  और  बह  आज  भी  अग्रेज़ो  को  देश  में
 जिक्षा  का  माध्यम  बनाये  रखना  चाहते  हैं
 उनमें  कई  तरह  के  लोग  हैं।  में  यह  स्पष्ट
 कहना  चाहता  ह  कि  अगरचे  हमारे  दो
 फेग्लो  इडियन  साथी  आज  यहा  इस  समय
 नहीं  है  ।  रोज़  हम  अखबारों  में  उनके
 स्टेटमेंट  पढते  हैँ  तो  हमें  कुछ  बडा  आश्चर्य
 नहीं  होता  और  बह  इसलिये  नहीं  होता  कि
 वह  पूरे  इडियन  हे  नहीं,  आधे  वे  इंडियन
 है  आधे  वह  अंग्रेजी ही  है  ।  हमारी  मुश्किल
 यह  ह ैकि  हम  केवल  इंडियन  हे  और  हम
 तो  तब  भी  सतोष  कर  लेते  कि  वह  आधे
 इंडियन  भी  बने  रहें  |  लेकिन  वह  आधे
 इंडियन  भी  नहीं  बने  रहना  चाहते  tL  बह
 तो  पूरे  अग्रेज़  होना  चाहते  हैं।  आज
 वह  थोडा  अंग्रेड़ो  का  समर्थन  करे  तो  समझ
 में  आ  जाता  है,  आधा  भी  करें  तो  भी  समझ
 में  आ  जाय,  मगर  वह  नी  पूरे  के  पूरे  अंग्रेड
 बने  रहना  चाहते  है  +

 हम  हिन्दुस्तान  की  सतति  हे,  हमारी  माता
 भो  इंडियन  है  और  हमारे  फ्ति  भी  इंडियन
 है  4  हम  तो  पूरे  टकसाली  इंडियन  हैं
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 जबकि  हमारे  यह  ऐंग्लो  इंडियन  दोस्त  आधे
 ही  इंडियन है।  लेकिन  तो  भी  हमारा  उन
 का  कुछ  शधिर  का  सम्बन्ध  होता  है  i
 फिर  हमारी तो. तो  समझ  में  नहीं  आता  कि
 जब  दुप्िर  का  सम्बन्ध  है  तो  बेवल  वही
 अंदेशी  का  ही  खूत  उनके  अन्दर  क्यों  जोश
 खाता  है  ।  वह  कभी  भी  हमारो  तरफ़
 क्यों  नहीं  झांक  पाते।  हमें  यद  भो  देख  कर
 बढ़ा  आश्चर्य  होता  है
 SHRI  S.  XAVIER  (Tirunelveli)  :

 Siz,  to  say  that  they  are  half-indians
 is  an  insult  to  that  community?

 MR,  DEPUTY-SPEAKER  :  I  agree.
 They  are  also  citizens  of  India  and  they
 take  pride  in  calling  themselves  Indians.
 Therefore,  such  an  expression  should
 not  be  used.

 SHRI  5  XAVIER:  }  am  raising  this
 point  because  that  term  was  used  for
 a  second  time.  It  is  not  proper  to  dub
 them  as  half-Indians.

 SHRI  D.C.  SHARMA  (Gurdas-
 pur):  They  are  as  good  Indians  as
 anybody  else.

 MR.  DEPUTY-SPEAKER:  There
 are  others  also  who  have  decided  Hind:
 or  spoken  in  favour  of  English.  So,  on
 the  question  of  language  and  education,
 why  bnng  in  Anglo-Indians  ?  They  are
 also  as  good  citizens  as  we  are.  There
 should  not  be  any  sugg¢esuon  that  they
 are  not  equal  citizens.

 SHRI  BAL  RAJ  MADHOK  (South
 Dethi)  :  He  was  only  making  a  pun
 of  the  word,  he  was  not  saying  it  sen-
 ously.

 शी  रघुवोर  सिह  शास्त्री  श्रीमन्,
 जो  हमारे  सविधान  में  है  बरमे  कह  रहा

 MR.  DEPUTY-SPEAKER:  He  wil
 continue  his  speech  in  the  afternoon
 Now  we  will  adjourn  for  lunch.
 33  Hours.

 The  Lok  Sabha  then  adjourned  for
 lunch  till  Fourteen  of  the  Clock.

 The  Lok  Sabha  re-assembled  after
 Lunch  at  five  minutes  past  Fourteen  of
 the  Clock.
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 ah  रघुवीर  सिह  शास्त्री  माननीय
 उपाध्यक्ष  महोदय,  में  यह  निवेदन  कर  रहा  था
 कि  जब  मातृ-भाषाओ  का  शिक्षा  के  माध्यम
 के  रूप  में  विरोध  होता  है,  तो  उसमे  ऐसी
 गंध  आती  है  कि  अभी भी  इस  देश  की  जनता
 को  इन  शिक्षणालयों  के  दरवाज़े  में  दूर
 रखें  जाने  का  यत्न  किया  जा  रहा  है  ।  में
 समझता  ह्कि  अब  समय  गया  है  कि
 जब  अग्रेड़ी  के  सगीनधारी  दरबान  को  हटा
 कर  शिक्षणालयों  के  मंगल-द्वार  जनता  के
 लिये  खोले  जाये  ।  थे  तभी  खनेगे,  जब  जनता
 को  मातृ-भाषाओ  में  शिक्षा  दो  जायेगी।

 कुछ  लोग  मातृ-भाषाओं  के  विरोध  में
 अग्रेज़ी  को  रखने  की  खातिर  कई  तरह  की
 दलीले  देते  हे  -  इस  सम्बन्ध  में  एक  दलील
 स्टेडड  की  दो  जाती  है  |  कहा  जाता  है  कि
 अगर  अग्रेज़ी  नही  रहेगी,  तो  शिक्षा  का  कोई
 स्टैंडर्ड  नहीं  रहेया  !  में  यह  निवेदन  करना
 चारता  हू  कि  इस  वेश  #  एक  ऐसा  वर्ग  है
 कि  ज्ब  भी  आप  उसे  जनता  के  साथ  खड़ा
 होने  या  जनता  के  बीच  में  बेठने  की  बात
 कहेंगे,  तो  व?  उसका  विरोध  करेगा  ।  अबर
 ऊाप  उसको  बहेंगे  कि  रेल  के  उन  डिब्बों  में
 बैठिये,  जहा  जनता  बैठ  वर  यात्रा  करती
 है,  या  जनता  के  साथ  बस  की  क्यू  में  खड़े
 हो  जाइये,  या  वहा  पानी  परीजिए,  जटा  आम
 लोग  पानी  पीते  हे.  या  उन  भोजनालयों  में
 भोजन  कीजिए,  जहा  जनता  भोजन  करती
 है,  तो  वह  वर्ग  उसका  विरोध  करेगा  और
 कहेगा  कि  इससे  हमारा  स्टेडड  गिर  जायेगा।
 में  कहना  चाहता  हू  कि  ऐसे  मुट्ठी  भर  लोगों
 की  खातिर,  जिनको  स्टेडडे  का  वहम  हो
 गया  है,  सारी  जनता  के  स्टेंड  को  नीचे  नहीं
 रखना  चाहिये  ।  आज  जनता  यह  अनुभव
 करती  है  कि  शिक्षा  का  स्टेड्ड  सभी  ऊंचा
 होगा,  जबकि  बह  मातृ-भाषा  में  दी  जामेगी।
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 भाज  शिक्षा  का  स्टैंडर्ड  बिरने  का  कारण ही
 यही  ह ैकि  बह  एक  बिदेशी  भाया  में  दी
 जाती  है।  इसका  परिणाम  यह  है  कि  विदेशों
 में  यो  विषय  दस  र्व  में  सिखा  दिया  जाता
 है,  उसको  हमारें  बच्चे  बीस  बर्ष  में  पढ़
 पाते  हैं,  क्योंकि  हमारा  सारा  सामर्थ,  सारी

 आयु,  सारी  शक्ति  और  सारा  यौवन  केबल
 विदेशी  भाषा  की  शिक्षा  में  चला  जाता  है
 और  फिर  भी  हम  नहीं  कह  सकते  वि  हम
 उसको  सीख  चुके हे

 अग्रेजो  के  पक्ष  में  ur  दलील  यह  भी
 दी  जाती  है  कि  अग्रेजी  के  वार्ण  इस  देश
 की  एकता  बनी  रहेंगी,  अगर  अग्रेजों  नहीं
 होगी  रहेगी,  तो  देश  की  एकता  टूट  जायेगी।
 यह  एक  थोयी  दलील  है--यट  उसी  प्रकार  की
 दलील  है,  जिस  प्रवार  अग्रेज़  अपने  आपको
 इस  देश  में  बनार  रखने  वे  पक्ष  में  यह
 दलोल  दिया  बरतें  शे  कि  अगर  हम  चले
 जायेंगे,  तो  इस देश  थे  टुतडे-टुक्डे  हा  जायेंगे
 बौर  इस  देश  की  जनता  खून-खच्चर  में
 फ्स  जायेगी,  हम  ही  इस  देश  को  एकता
 के  सूत्र  में  बाघें  दुए  हें।  आज  यही  दलील
 अब्ेड्ी  के  बारे  मे  दी  जा  रही  है  ।  में  निवेदन
 करना  चाहता  हू  रि  रमारे  लिए  इसस  ज्यादा
 तवज्जा  की  कार्ट  बाय  नहीं  हो  सकती  कि
 हम  वहें  ि  हाया  विदेशी  भाषा  ही  हमको
 एक  जगह  बाध  वर  रखें  हुए  हे  ओर  इस  देश
 के  लोग  किसी  और  सरह  से  एक  जगह  नही
 रह सबते  है।  ?मारें  हृदय  को  टटोल  कर
 या  हमारे  दिमाग  को  खोल  कर  कौन  देख
 छकता  है  कि  हम  देश  भक्त  है  या  नहीं  ?
 लेकिन  कम  से  कम  हमारी  जुबान  से,  अर्थात्
 हमारी  भाषा  से,  तो  यह  प्रकट  हो  कि  हम
 देशभक्त  है,  हम  भारतोय  हे

 अग्रेज़ी  के  समर्धन  में  एक  दलील  यह
 दी  जाती  है  कि  बाहर  से  ज्ञान-विज्ञान  लेने
 के  लिये  हमें  अपनी  खिड़की  खुली  रखनी
 चाहिये  1  में  यह  पूछना  चाहता  हू  कि  हम
 केवल  पश्चिम  की  तरफ  ही  अपने  मकान

 and  MP's.  Comm,  on
 Education  (MS)

 की  लिड़की  क्यों  खोलते  हैं,  उत्तर  और  दूं
 की  तरफ़ को  खिड़कियों  को  क्यों  गहीं  खोलते
 हे  हमारे  उत्तर  में  रूस  एक  बड़ा  देश  है,
 जिसने  बड़ी  बज्ञानिक  उन्नति  की  है  |  हमारे
 पूर्व  में  एक  शानदार  देश  है  जापान,  जिसने
 सत्र  क्षेत्रों  मे  बड़ी  प्रगति  की  है  |  हम  केशल
 'श्चिम  की  खिड़की  ही  क्यों  खोलें  ?  हमें
 उत्तर  और  पूर्व की  खिडकियों  को  भी  खोलना

 चाहिये  )  आदिर  क््म  केवल  एक  खिड़की  को
 टपना  महत्त्व  क्यों  दे  रहें दे  ?  केवल  पहिचिम
 का  द्वार  ही  ज्ञान-विज्ञान  का  द्वार  नहीं  है,
 उत्तर  और  पूर्व  में  भी  ज्ञान-विज्ञान  का
 द्वार  है  ।

 किसी  भी  देश  की  शिक्षा  में  दो  गुण
 अवश्य  होने  चाहिये  एक  तो  वह  सुलभ  हो
 और  दूसरे,  बह  उपयोगी  हो  ।  आज  हमारे
 देश  में  शिक्षा  +  विषय  में  एक  बड़ी  भारी
 विडम्बना  यह  है  कि  वह  जन-पाधारण
 के  लिये  सुलभ  नहीं  रही  है,  बल्कि  वह  बु्लध
 है।  बढ  इननी  खलर्चीलो  है,  उसका  तौर  तरीका
 इस  तरह  का  है  कि  देश  के  जन-साधारण
 का  या  साधारण  परिवारों  का  बालक  उन
 ऊचे  पेंड  के  फलों  की  तरफ  आख  उठा  कर
 भी  नहीं  देख  सकता  1  इसलिए  आवश्यक  है
 और  विशेषफर  चूकि  में  गाव  का  प्रतिनिष्चित्व
 करता  हु,  में  आप  में  कहना  चाहत्ग  हु  कि
 शहर  में  तो  लोगो  को  सुविधा  भी  हे  कि  बह
 अपन  लड़का  को  घर  में  रखते  हुए  भो  बडे
 मरते  खर्चे  में  शिक्षा  दिला  सकते  हे  लकिन
 गाव  के  बालक  को  तो  ज्यादा  में  ज्यादा
 प्राइमरी  तक  अपने  घर  में  रहने  को  मिलता
 है  ।  इसके  बाद  उसको  बाहर  जाना  पढ़ता
 है  और  बडा  भारी  खर्चे  उसको  बर्दाश्त  करना
 पडता  है  |  इसलिये  आज  जब  कि  शिक्षा
 पर  विचार  हो रहा  है,  में  अपने  शिक्षा  विशेषज्ञों
 से  कहूंगा  कि  वह  यह  जरूर  सोचे  कि  जिला
 किस  तरह  से  सस्तो  हो  सकती  है  |  किस
 प्रकार  इस  तरह  के  उपाय  किये जा  सकते  हैं
 जिसमें  गरीब  से  गरीब  और  साधारण  से
 साधारण  बालक  को  देश  में  शिक्षा  द... है



 435  Report  of  NOVEMBER  20,  1967,  Education  Commission  and  14%

 [tt  रघुबीर  लि  शास्त्री]

 करने  का  मौका  मिले  i  समाजवाद  की  बात

 कही  जाती  है  1  में  यह  कहता हू  कि  समाज-
 वाद  बादलों  से  नहीं  बरसाया  जायेगा,
 समाजवाद  कभी  खेतो  में  नहीं  बोया  जायेगा।
 अगर  समाजवाद  कही  लाना  है  तो  इन  बच्चों
 में  तो  पहले  समाजवाद  लाइए,  इनको  तो
 एक  जगत  बेठा  कर  एक  जैसे  अध्यापक  से
 एक  जैसी  भाषा  में  पढाइए  ।  समाजवाद
 कही  लाना  है  तो  पहले  शिक्षा  के  क्षेत्र  में
 लाना  है।  इसके  बिना  हमारे  लिए  जो
 समान  अवसर  की  बात  कही  जाती  हैं,  मेरे
 पास  समय  नहीं  है.  नहीं  नो  में  आप  को
 बताता,  जिसके  लिए  जनतत  उचना
 प्राबिजन  है  और  यह  बताया  जाता  है  कि  देश
 के  प्रत्येक  नागरिक  को  समान  अवसर  वा
 दरवाजा  खुला  हुआ  है,  में  तो  यह  वहना

 चाहा  कि  वर्तमान  शिक्षा  प्रणाली  के
 चलते  और  दो  तरह  के  स्कूलों  के  चलते  हुये
 जिस  में  एक  तरह  के  स्कूल  तो  ऐसे  है
 कि  हमारे  देश  में  एक  बालक  पर  औसतन
 एक  रुपया  माहवार  सच  होता  है  दूसरी
 तरफ  इस देश  में  वह  भी  स्कूल  है  जिन में
 एक  बालक  पर  5  सौ  रूपये  एक  महीने  से
 | , ड  होता  है,  अब  दोनों  में  इतना  बड़ा
 भेद  है  तो  यह  समान  अवसर  की  बात
 प्रतियोगिता  और  कम्पीटीशन  की  ब्रात
 गक  निरा  ढोंग  बन  कर  रह  जाती  है  t
 हमें  ता  दाखिले  में  भी  समान  अवसर  नहीं
 मिलता  ।  हमारे  बच्चों  को  तो  स्क्लो  में
 दाखिला  भी  नहीं  मिलता  1  इसलिए  अगर
 आप  चाहते  हें  किशिक्षा  देश  में  ढठीव  से
 चले  तो  आपका  देखना  होगा  कि  साधारण  से
 साधारण  और  गरीब  से  गरीब  बालव  का
 सब  जगह  एक  जैसा  समान  अक्सर  मिले  1
 और  यह  जो  हमारे  देश  में  धारणा  फैन
 गई  है  कि  पब्लिक  स्कूल  सरकारी  नौवरिया
 ब्राप्त  करने  के  दरवाजे  है,  म॑  कहना  चाहता

 हु  कि  बह  दरबाजा  बन्द  करने  की  सरकार
 का  घोषणा  करनी  चाहिये  कि  जो  पब्लिक

 M.P’s,  Comm.  on  Education
 (MS)

 स्कूल  अलाना  चाहते  है  बहु  चलाये  लेकिन
 पब्लिक  स्कूलों  में  पढ़े  हुए  किसी  भी  विद्यार्थी
 को  सरकारी  नौकरी  नहीं  मिलेगी  ।  जो
 साधारण  स्कूलों  में  पढ़े  हुए  बालक  हैं  उनको
 सरकारी  स्विस  मिलेगी  ।  यह  जो  पदों
 पर  खानदानी  बब्जा  कुछ  लोगो  ने  कर  रखा
 है  हमें  हटाना  होगा  t  यह  तो  हम  बर्दाश्त  कर
 सकते  है  कि  आज  जो  इन  पदों  पर  बैठे
 हे  वह  43  रहे,  आखीर  तक  बैठे  रहे  इसके
 लिये  हम  गारन्टी  दे  सकते  हे  लेकिन  उनकी
 सन्तति  के  लिये  यह  गारन्टी  देने  के  लिये
 हम  तैयार  नहीं  हैं  t

 आगे  में  थोड़ा  सा  सस्क़त  के  लिये  कुछ
 कहना  चाहता  ह  क्योकि  मेरा  इस  विषय
 में  सस्कृत  से  सम्बन्ध  है  और  गुरुकुल  सस्याओं
 से  भी  सम्बन्ध  है  ।  में  कहना  चाहता  हूं  कि
 इस  रिपोर्ट  मेऔर  इस  सारी  योजना  में
 सम्कूत  के  लिये  जा  कुछ  कहा  गया  है  वह
 जाब्नापूरी  है  और  जिसे  सिर्फ  यह  कह  सकते
 है  आसू  पोछने  की  कोशिश  को  गई  है।
 मेरे  पास  इतना  समय  नहीं  कि  में  आपको
 सारी  कक्टठिनाइया  जो  सस्कृत  संस्थाओं  की
 है  और  उसमे  हमे  उनके  लिये  ब्या  करना
 चाहिये  वह  बता  सक्  वह  में  शिक्षा  मंत्री
 को  लिख  कर  भेजूगा  |  लेकिन  में  चाहगाकि
 सस्कृत  इस  देश  की  एक  प्रकार  से  एक
 प्राचीन  थाती  है  और  उस  सस्कृस  में  इस  देश
 की  सस्कृति  का,  इस  देश  के  जान-विज्ञान
 का  कोश  भरा  हुआ  है  यह  संस्कृत  आज
 जैसे  44  करके  चलायी  जा  रही  है।  इसको
 चलाने  वाले  तपस्या  और  साधना  करके  इसका
 चलाए  हुए  हे।  लेकिन  आज  वह  समय  आ
 गया  है  कि  सम्कृत  के  लिये  बड़े  बुरे  दिन
 आ  गए  2)  तो  में  अपील  करना  चाहता  ह
 अपने  देश  के  शिक्षा  सचालको  से  कि  उनको
 सस्कत  के  सरदक्षण,  उसके  परिवद्धन  और
 प्रान्माहन  के  लिये  विशेष  रूप  से  ध्यान  देना
 हागा.  उसके  लिये  विशेष  व्यवस्थाएर  करनी
 होगी  यह  में  संस्कृत  के  सम्बन्ध  में  अपील
 करना  चाहता  हूं  ।
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 अंत  में  में  एक  बात  फहना  चाहह्ा  हूं
 किहनारी  जो  ह  प्रभाती  की  उसकी

 एक  'चिशेकता  थी  ।  उसके  दरवाजे  पर  यह
 सिखा  रहता  या:

 सुश्चावीं  या  त्यजेत्  बिद्यां
 विध्ार्थी  बा  त्यजेत्  सुथम्  ।

 संसार  में  दो  ौजें  हें।  जो  सुख  चाहते हैं
 सुलार्थी  हैं  उनको  शिक्षणालयों  के  हार  में

 चुसने  की  अनुमति  नहीं  होनी  चाहिये  और
 जो  विद्या  चाहते  हे,  विद्यार्थी  हें  उनको  सुख
 की  आशा  नहीं  करनी  चाहिये  q  यह  ब्रह्मचर्य
 का  काल  है,  यह  तपस्या का  काल  है,  यह
 सदाचार  और  संयम  का  काल  है  ।  हमारी
 शिक्षा  में  सदाचरण,  संयम और  त्याग  का  तत्व

 जब  तक  नहीं  आयेगा  तब  तक  जिस  प्रकार

 की  सन््तति  हम  देश  के  लिये  बनाना  चाहते  हैं
 यह  सन््तति  कभी  भी  बना  नहीं  थायेंगे  ।
 इसलिये  में  चाहना  कि  बह  वाक्य  आज  भी
 हमारे  शिक्षणालयों  के  द्वार  पर  लिखा  जाना
 चाहिये

 सुखार्यी  वा  त्यजेत्  विद्या
 विद्यार्थी  वा  त्यजेतू  सुखम्  ॥
 दूसरी  गुरुकुल  की  विशेषता  जो  थी  वह

 यह  थी  कि  गुरुकुल  में चाहे  राजा  का  लड़का
 हो,  चाहे  गरीब  का  लड़का  हो,  एक  साथ
 पढ़ते  थे,  वहीं  गरौब  सुदामा  भी  पढ़ते  थे
 यही  राजकुमार  कृष्ण  भी  पढ़ते  थे।  वह
 आदर्श  हमारे  सामने  होना  चाहिये  ।  सब  के
 लिए  एक  जैसा  समान  अवसर  ।  हमारी  जो
 गुरुकुल  की  प्राचीन  शिक्षा  प्रणाली  है  उसमे
 से  और  कोई  बीज  आप  लें  या  न  लें,  हो  सकता
 डैकि  बहुत  सी  चीजें  उसमें  ऐसो  मिलें  जो
 आज  आपको  सामयिक  न दियों  परन्तु  में
 यह  कहना  चाहता  हू  कि  समाजवाद  के  नारे
 का  सच्चा  रूप  ौर  सच्ची  प्रक्रिया  हमारे
 सामने  उपस्थित  करती  है  |  जो  उसका
 सच्चा  स्वरूप  है,  उससे  हमें  जरूर  लाभ
 उठाना  चाहिये  और  उस  आदर्श  को  अपने
 सामने  रखना  चाहिये  t  अंत  में  में  आपको
 धन्यवाद  देता  हूं  ।

 ‘LYMBULSS/67—6.

 and  Ws,  Comm,  on
 Education  ही

 थी  रजबौर  सिह  (रोहतक)  :  ह्प्टी
 स्पीकर  महोदय,  हाउस  के  सामने  एक  बहुत
 तवारीक्षी  रिपोर्ट  जिस  का  नाम  कोमरी
 रिपोर्ट  है  और  उतके  साथ-साथ  अपनें
 एम०  पीज़०  की  एक  रिपोर्ट  है,  इसके  ऊपर
 विचार  एक  तवारीक्षी  अहमियत  रखता  है।
 काफी  देर  इस  पर  बहस  हो  चुकी  है  o नें
 समझता  हूं  कि  जो  फैसले  हम  इस  पालियानेंट

 में  करेंगे  उसका  ताल्लुक  इस  देश  की  इस
 कौम की  नस्ल  के  साथ  वाजाप्ता  होगा  |
 हमें  कोई  बात,  डिप्टी  स्पीकर  साहब,  कोई
 जजबात  की  रौ  में  बहू  कर  नहीं  करना  है।
 यह  50  करोड़  इन्सानों  का  देश  है  |  बलग
 अलग  ख्यालात  के  लोग  इसमें  हें।  नस्ल
 की  बात  इममें  चलती  2,  मजहव  की  बात
 इसमें  चलती  है,  कौम  और  विरादरी  की  बात
 इसमें  चलती  है,  स्टेट्स  की  बात  इसमें  चलती
 है  t  में  पूरे  जोर  से  यह  बात  कहना  चाहता
 हू  कि  सब  में  पहले देश  है  और  देश  के  साथ
 उसकी  कौम  है  और  अगर  किसी  बात  से
 देश  को  ठेस  पहुंचती  है,  कौम  में  दार  होता
 है  तो  उस  मामले  को  हमें  बडे  गौर  से  समझना
 पड़ेगा  ।  कल  में  गया  रोहतक  ।  पन्दरह  बीस

 हजार  मास्टरों  ने  वहा  हड़ताल  की  हुई  थी
 और  वह  पात्र  दस  दिन  से  लगे  हुए  थे  कि
 कोठारी  कमीशन  की  रिपोर्ट  को  इस्प्लीमेंट
 किया  जाय  ।  वह  यह  तबका  है  जो  नेशन
 बिल्डर  है  ।  वह  तबका  है  जिसका  ताल्लुक
 जो  हमारी  कलिया  हें,  जो  हमारे  कल  के

 फूल  हैं,  जो  कल  होने  वाले  हमारे  शहरो,
 देश  के  बड़े-बड़े  जनेंल,  ऐडमिनिस्ट्रेटर  और
 लीडर  हैं,  उन  से  है,  जो  तबका  उन  को  बनाता

 है,  जो  मैमार  है  वह  तवका  हमारा  परेशान

 है।  यह  कोई  मामूली  बात  नहीं  है।
 अगर  बुनियाद  हदी  कमजोर पड़  जाय  वो  उस
 तामीर  का  क्या  होगा,  उस  मकात  का  कुछ

 होगा  ?
 खिस्त  अज्वल  चू  नहद  मेमार  -
 ता  सुरैया  भी  रवद  दीवार  क

 जिस  मकान  की  पहली  हड  दही  देडी  का
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 भी  रणभौर  सिंह]
 सिरकी  रली  जायेगी यह  सारा  मकान  ही  गिर
 जावेगा  ।  इस  मामले  पर  हमें  कोई  एक
 प्रेजुडिस  के  साथ  बात  नहीं  करना  है  |  खुले
 दिस  से  और  शुले  दिमाग  से  बात  करना  है!
 मेरे  फाजिल-मंत्री  बैठे  हे  ।  मे  उससे  मजाक

 में  नहीं  सीरिअसली  कह  रहा  था  कि  डा०
 साहब,  आपकी  लियाकत  का  कोई  और  दूसरा
 हमारे  देश  में  इस  समय  इस  पोस्ट के  लायक
 नहीं  है  |  हमारे  देश  सें  आप  से  बेहतरीन
 एजकेशन  मिनिस्टर  और  कोई  नहीं  हो  सकता  |

 लेकिस  उनके  बूढ़े  कन्धों  पर  बड़ा  भारी  बजन  है
 और  में  चाहूंगा कि  आप  खयाल  करें  अपोजीशन
 बेंचेस से  जो  तकरीरें  होती  हे  उनका  ड्याल  करें
 और  ट्रेजरी  वेंचेज़  से  जो  तकरीरे  होती हैं
 उनका  ख्याल  करें,  सब  पार्टीज़  की  जो  तकरीरें
 है  उनको  आप  छाने  और  उनका  तराज्न
 करें,  बैलेंस  करें,  तब  जा  कर  कोई  फैसला
 करें  ।  मुझे  यह  बात  कहने  की  ज़रूरत  क्यों
 महसूस  हुई  ।  ऐडमिनिस्ट्रेटिव  रिफार्म्स
 कमीशन  के  सिलसिले  में  पालियामेंट्री  अफेयर्स
 मिनिस्ट्री  की  तरफ  से  एल०  आई०  सी०

 के  बाबत  सारा  साउथ  मुझे  देखने  का  मौका
 मिला  ।  में  यही  कहना  चाहूगा कि  हुकाघ
 बादमी  कोई  बात  कहे  दे,  वह  बात  नहीं
 है  ।  साउथ  में  बड़ी  भारी  फीलिंग है  ।
 tte  बी०  रमन  से  हम  मिले,  दूसरे  आदमियो

 से  मिले,  पार्टी  वालो  से  नहीं,  जो  इंडिपेंडेंट
 जादमी  है  और  जो  सचमुच  जनता  के  जादमी
 हैं  उन  से  मिले  ।  उन  आदमियो  को  आपको
 समझाना  पड़ेगा  कोई  पार्टी  के  रोव  से  नही,

 अकसरियत  के  रोव  से  नहीं,  कोई
 कि  हम  हिन्दुस्तान  के  और

 के  पैट्रिजट्स  हें,  बल्कि  उन  आदमियो
 लिये  एक  माहौल  बदा  करना  होगा  |

 बह  आदमी  हूं  कि  जो  हिन्दी  के  हक  में
 और
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 ,  क्योंकि  लोग  जज़वात  से  खेलते हैं हैं  1
 देश  के  पचास  फीसदी  आदमी  इस  बात

 के  हक  में  हें  कि  हमें  जल्दी  में  ल्विच-ओवर
 नहीं  करना  चाहिये,  इस  लिय ेमें  यह  कहुना
 चाहता  हू ंकि  जल्दबाजी  से  काम  न॑  लीजिये
 और  जब  तक  किसी  बात  पर  साउथ  का
 साइजेबल  सेक्शन  आफ  पापुलेशन  ्ण्प्री
 नहीं  करता,  तब  तक  हमे  उसको  नहीं  करना
 चाहिये  ।  में  जानता  हूं  कि  वे  हिन्दी  पढ़ेंगे,
 ज़रूर  पढ़ेंगे,  लेकिन  ड्न्डे  के  जोर  से  नही
 पढेंगे  ।  फैनेटिसिज्म  का  लफ्ज़  आया,  खराब
 लफ्ज़  है,  किसी  आदमी  को  जबरदस्ती  नहीं
 पढ़ाया  जा  सकता,  वह  उनकी  हैरिटेज  है,
 उनको  कई  तरह  के  खदशे  है,  नौकरी  के
 खदशे  है  और  पता  नही  क्या-क्या |.  है,
 इस  लिये  मे  कहना  चाहता  हू ंकि  इसके
 रिपरकशन्ज  बहुत  बुरे  होंग ेइस  चीज  को

 मेने  साउथ  में  एक  छोटे  से  मजदूर  से
 लेकर  ऊपर  तक  महसूस  किया  है,  वे  लोग

 प्रेजुडिस्ड  हैं,  इसलिये  मेने  यहा  पर  एक
 पासिग-रेफेन्स  किया है  कि  कोई  भी  बात  हमें
 जल्दबाजी  से  नहीं  करनी  चाहिये  1

 में  यह  मानता  हू ंकि  यह  हमारे  लिये

 बड़े  शर्म  की  बात  है  कि  हम  दूसरे देश  को

 जुबान  में  बकालत  करें,  इससे  ज्यादा  बुरी
 बात  नही  है,  लेकिन  मेरे  भाई  को  नाराज़
 कर  आगे  बढ़ना,  देश  को  नुकसान  पहुंचाना
 है,  हमें  उसको  साथ  लेकर  आगे  चलता

 होगा  3

 दूसरी  बात  मिनिस्टर  साहब  से  मुझे यह
 कहनी  है  कि  इस  wee  तालोम  ही  FS
 नहीं  है  ।  आप  कहेंगे  कि  मामला  क्या  है!

 इस
 न
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 एक  तरह का  भूचाल  सा  जाया  हुआ  है  इस
 शहकमें में में  ।  मिनिस्टर  साहब,  इस  वक्त
 एक  बड़ा  भारी  बोझ  पने  कन्धों  पर  है  ।
 तालीम  पढ़ने  वाले  इन्कलाबी बन  गये  हैं,

 0  that.
 की  रणणीर  ्ल्ह  :  आपकी  समस

 मेरी  बात  नहीं  भाई,  में  समझाऊगा  v
 SHRI  S.  XAVIER:  I  have  heard

 that  in  the  translation.
 MR.  DEPUTY-SPEAKER  :  I  think

 the  hon.  Member  has  not  followed
 the  argument.  So,  let  Ch.  Randhir
 Singh  continue  his  speech.

 SHRI  पर.  KRISHNAMURTI  (Cud-
 dalore)  :  It  is  a  matter  of  opinion.

 sh  रणथीर  सिंह  :  में  जो  चीज़  कहना
 चाहता  था  वह  यह  है  कि  हमारे  तालिव-इल्म,
 हमारे  विद्यार्थी  आज  दिमागी-इन्तशार  के
 शिकार  हे,  उनके  अन्दर  मैन्टल-परटर्वेशन  है,
 उसका  इलाज  करना  पड़ेगा  t  जिस  देश
 के  करोड़ो  नौजवान,  जिन्होंने  आगे  चल  कर

 इस  देश  का  मालिक  बनना  है,  उनके  दिमार
 में  पीस  न  हो,  वह  खोजता है.  कि  इस  देश
 का  क्या  होनेवाला  है,  में  साफ  तौर  पर  यह
 कह  देना  चाहता  हू  कि  यहां  की  पोलिटिक्स
 उसको  पसन्द  नहीं  है,  यहां  का  समाज
 उसको  पसन्द  नहीं है,  यहा  की  तालीम  उसको
 पसन्द  नहीं  है,  वह  डिस्टब्डें  है,  उसका
 इसाज  आपको  करना  होगा  ।  उसके  लिये  आप
 एक  कमीशन  मुकरिर  कीजिये  जो  इस  बात
 की  लोज  करे  कि  हमारे  यूथ्स  में,  हमारे
 स्टूडेन्ट्स  में  अनरेस्ट  की  वजूहात क्या  हैं,  कया
 कारण  हैं,  उनके  अन्दर  जाइये  और  उसका
 इलाज  दिल  से  कौजिये,  बरना  यह  सारा जो
 नौजबान  तबका  है,  यह  आपके  हाथों  से

 गिकल  आावेगा  ।  क्योंकि  आज  की  तासीन

 and  ह “ज  Comm.  on
 Bdueaion  (i5)

 से  आप  उसको  बाबू बना ते ते  हैं,  बह यहीं
 सोचता  हैंकि  में  आई०  ete  एस»  any,
 में  फौजी  कप्तान  बनूंगा,  कोई  काम  ही  नहीं
 है,  सियाय  बाबू  बनने  के  ।  ह ६  दो  टेन्लेन्सी
 नौकरी  करने  की  है,  दूसरा  कोई  काम  नहीं
 करना  है,  इस  तालीम  का  यह  जो  बेस  है,
 इसको  ढ््र  करना  पढ़ेगा  ।

 में  तो  जनाब  देहात  की  बात  करता हूँ
 बडी  मुश्किल  से  किसान अपना  सब  कुछ  बेच
 कर  अपने  बैलो  को  बेचता  है  अपना  बौज
 बेचता  है  अपना  सब  कुछ  बेचता  है  और
 तब  अपने  लड़के  को  पढ़ाता  है,  ब्रेजुएट
 बनाता  है  लेकिन  जब  बह  श्रेजुएट  बन  कर
 निकलता  है  तो  उसे  नौकरी  नहीं  मिलती  |
 आज  लाखो  एम०  ए०  मिलते  हूँ  जो  बेकार
 हैं!  वह  लड़का  कहता  हैकिमे  तो  साहब
 बन  गया  हूं  ।  वह  काम  नहीं  करता  है  वह
 बेलो  को  चारा  नही  डाल  सकता  है  बह  खेती
 में  काम  नहीं  करता  वह  घर  की  दूसरी  बातों
 में  हिस्सा  नहीं  लेता--यह  जो  टेन्डेन्सी
 इस  तालीम  ने  डाल  दी  हैकि  बी०  ए०,
 एम०  एं०  करके  बडी  अच्छी  नौकरी  मिलेगी
 साहब  बन  जाऊंगा--यह  तालीम  इस  मुल्क
 को  कोई  फायदा  नहीं  पहुचा  सकती  ।  जब
 तक  आपकी  तालीम  का  नस्वृलएन  उसका
 आग्जक्टिय  नौकरी  नहीं  बल्कि  काम  हो
 लोगो  को  ज़रायत  की  तालीम  मिले,  इच्ड-
 स्ट्रीजा  की  तालीम  मिले,  तब  तक  इस  देश
 का  भला  नहीं  हो  सकता  i  हमारे  हरिमाणा
 में  i5-26  पोलिटकनिक्स  हें,  सेकिन  उनसे
 कुछ  नहीं  बनता  ।  लड़के  बी०  Yo,  एम०
 ए०  करके हल  चलायें,  उद्योग  चन्धों  में  लगें,
 बह  एक  ज्ञानदार  किसान  बनें,  तब  ही  फायदा

 हो  सकता  है  !  नौकरी  के  पीछे, आज  जो
 एक  टेम्पटेशन  है,  बह  खत्म हो

 !

 जो  लड़के  थड़ं  क्लास  या  फोर्थ  क्लास  में
 पास  होते हे, जब  उनको  नौकरी  नही  मिलती,
 तो  मास्टर  बन  जात ेहे,  आज  थाहे  मास्टर

 हो,  भेक््बरार  हो,  स्कूल  टीचर  हो  गा
 प्राइमरी  सकल  का  टीचर  हो,  इन  जगहों
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 पर  ्न्ठा  मेटोरियल  नहीं  आता  हैं  ।  कह
 जाये  कैते  ?  उसको  आप  कुछ  भो  नहीं  देते
 हें।  एक  मास्टर  की  तनवबाह  इतनों  है  कि
 अगर  उसके  पास  पांच-बार  बच्चे हों, हों,  तो  मेरा
 कयास  है  कि  बह  यही  सोचता  है  कि  भगधान
 किसी  तरह  से  इन  बच्चों  कोमार  दे  ।
 इतनी  थोड़ो  तनर्याह  है  कि  जिसको  कही
 भी  नौकरों  नहीं  मिलती,  वह  मास्टरी

 में  जाता है  ।  जो  इन-एफिशियेन्ट  हे,  जो थर्ड
 क्लास  है,  बही  कालिज  में,  स्कूल में  या
 प्राइबरी  स्कूल  में  जायेगा  और  ऐसी  हालत
 में  बह  क्या  पढ़ायेगा  ।  मे  यह  कहना  चाहता
 हूं  कि  आप  टीचर्स  को  अच्छो  तनखवाहें
 दें  ।  जगर  आप  अच्छी  'तनबवाहें  देंगे  तो  उसके
 लिये  क्यालीफाइड  आदमी  आपके  पास  आयेगे
 उनका  टोथिंग  का  मेयार  अच्छा  होगा  i
 आज  जगह-जगह  पर  टीचस  को  एज़ीटेशन

 अचल  रहो  है  हरियाणा  में  5-20  हजार
 टीचर्स  ने  हड़ताल  की  हुई  है,  इसी  तरह  से
 पंजाब  में  भी  हुआ  है,  इस  लिये  में  आपको
 इस  बात  का  इन्डोकेशन  देना  चाहता  हूं  कि
 टीचर  सारी  नेशन  को  बनाने  वाला  है,  सारे
 देश  के  करेक्टर  को  बनानेवाला  है,  अगर
 वही  मुतमईन  नहीं  है,  उसको  तसल्ली  नहीं
 है,  तो  वह  सारे  ढाचे  क्रो  बिगाड़  देगा  1

 छूमरी  बात  में  यह  कहना  चाहता  हूं  कि
 ये  जो  प्राइवेट  स्क्ल्ज़  और  प्राइवेट  काले-
 'जिज हे,  इन  में  टीचर्स  काहूल  बहुत  बुरा
 है  ।  उन  लोगो ने  उन  टोचर्स  को  गुलाम
 समझ  रखा  है  t  यह  समझते  हें  कि  यह
 प्रोफेसर  हमारे  घर  का  नौबर  है  ।  सारे  देश
 में  आज  यही  हालत  है,  आपको  इसका
 अन्दाड़ा  लगाना  पड़ेया  और  जेमा  चैटर्न
 आपने  दिल्ली  में  किया  है,  जो  रिकमनाइज्ड
 स्कूल है,  उनमें  टीचसं  के  वहों  प्रेडम  होते
 हैं  जो  सरकारी  स्कलो  में  हे,  और  90
 फीसदो  इन  स्क्लो  का  खर्चा  स्टेट  बरदाश्त
 करती  है,  सारे  देश  में  इसो  पैटर्न  को  लागू
 किया  जाये  ।  आज  इन  लोगों  के  पास  फाइ-
 नेन्सेश  को  कमी  है,  लोगो  से  चन्दा  हासिल
 नहीं हो  सकता है,  कहां  तक  ये  लोग  इनको

 (as)
 चम्ायेंगे  ।  सोधों  ने.  falters  बवाकर
 लड़ी  कर  दी है।  अब  उनको  टीचर्स  बाहियें,
 टीचस  अप  उनको  दे  नहीं  सकते,  अच्छे
 टोचस  &  लिय  ज्यादा  तबच्याहे  बाहियें  जिसका
 इन्तज़ाम  बह  कर  नहीं  सकते  ऐसी  हालत
 में  इन  इंस्टीचशन्स  की  हालत  छराथ  होती
 चली जा  रही  है  ।  में  आप  से  दरव्वास्त  करना
 चाहता  हूं  कि  इन  इंस्टीचूशन्ज  को  टेक-
 शोवर  कोजिये  और  हां  पर  दिल्ली  जैसा
 चैड  लागू,  फीजिए

 एक  बात  में  यह  अर्ज  करना  चाहता  हूं
 कि  देहातों  में एक  बीमारी  हो  भई  है  और
 बहू  बोमारी  यह  है  कि  गरीब  और  हरिजन
 मजबूर  के  लड़के  स्कूलों  में  नहीं  आते ।
 वे  लोग  उनको  भेजते ही  नहीं  ।  मेने  उनसे
 पूछा  कि  क्यों  नहीं  भेजते  तो  उन्होंने  जवाब
 दिया कि  भर्जे  कया  ?  कमा  कर  कौन  लायेगा,
 भूखे  मर  जायेंगे  ।  हमारे  हरियाणा  राज्य  में  फी
 एजुकेशन  थी  1  इससे  पहले  पजाब  में  स्वर्गीय  श्री
 प्रताप  सिंह  करों  ने  फ्रो  एजुकेशन  की,  पीछे  जो
 पंजाब  में  काग्रेस  गवनमेंट  आई  थी  उसने  भी
 एजुकेशन  क्रो  को  बाकी  अभी  ऐसी  निकम्मी
 सरकार  आई  हुई  है  जिसने  कि  फ्री  एजु-
 केशन  खत्म  कर  दी  t  म॑  कहना  चाहता  हू  कि
 जब  कास्टोट्यूशन  के  डाइरक्टिव  प्रिसिपल्स
 में  हर  जगह  यह  है  और  स्टेट  का  यह  औब-
 जेक्टिव  है  कि  फ्री  एजुकेशन  हो  और  उसको
 वह  चलाये  तो  कम  से  कम  गरीब  लड़को
 की  सालोम  तो  फ्रो  हो  ही  जानी  चाहिये  ny
 कई  जगह  तालोम  फ्रो  होते  पर  भी  लड़के
 नही  पढ़ाये  जाते  तो  इस  चीज्ध  को  देखा  जाय
 कि  वहा  पर  फ्रो  लड़कों  को  दाखिल  किया
 जाय  और  उनको  तालीम  फ्रो  दी  जाय
 इम  देश  में  गरोबी  इतनो  है  इसके  बावजूद
 आप  यक़ीन  जानें  कि  करीब  60  परसेंट  गरीब
 हरिजनों  के  बच्चे  तालीम  नही  पाते  हूँ  । उसका
 आप  इलाज  तलाश  करें  गरीबों  के  बच्चे
 नहीं  पढ़ते  क्योंकि  मजदूर  भा  बाप  तो
 उनके  बच्चे  भी  मजदूर  होते  हे  .  उनका
 स्टेडई  बाफ़  लिविंग  नहीं  बढ़ता  और  बच्चे
 भी  वही  रहते  हे  उन्हीं  अपने  बाप  जैसे  मजदूर
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 बने  रहते हैं  |  जब  तक  उनका  स्टन्डर्ड  आफ़

 लिविग  हम  ऊंचा  नहीं  करते  हें  यक्नीन  जानिये

 इस  देश  की  तरक्की  होने  वाली  नहीं  है।

 एक  बात  जिसके  लिये  में  आप  को  बधाई

 देता  हूं  वह  यह  है  कि  जो  इस  में  आप  ने

 लिखा  है  कि  स्कूल,  कालिजों  में  लड़कों  को

 पढ़ाई  करने  के  साथ-साथ  प्रैक्टिकल  वर्क

 का  ऐक्सपीरियंस  भी  प्राप्त  करना  होगा  ।

 उसके  लिए  आप  ऐसा  करें  कि  जो  भी  स्कूल

 या  कालिज  हो  उस  स्कूल  और  कालिज  से

 जो  लड़के  पास  करें  उनके  लिए  यह  प्रेक्टि-

 कल  ट्रेनिंग  लेना  सिलिबस  का  एक  हिस्सा

 बना  दिया  जाये  कि  जब  तक  वह  देहात  में

 खेत  में  या  कोई  कम्युनिटी  डेवलपमेंट  के

 काम  में  इतना  प्रेक्टिकल  कोर्स  न  कर  लें

 तब  तक  उनको  सर्टिफिकेट  या  डिप्लोमा  नहीं

 मिलेगा  ।  आप  इसकी  व्यवस्था  करें  और

 उसका  फ़ायदा  यह  होगा  कि  डिगनिटी  आफ

 लेबर  आयेगी  और  वह  देहातों  में  प्रैक्टिकल

 काम  करने  में  इन्टरेस्ट  लेंगे  ।

 एक  बात  में  केरल  के  देहातों  और  शहरों

 'के स्कूली  बच्चों  की  निस्बत  कहना  चाहूंगा  |

 त्रावणकोर,  कोचीन  के  मेरे  भाई  बंढे  हें।

 मेंने  वहां  पर  लोगों  को  हमेशा  साफ़,  सुथरे

 कपड़े  पहने  पाया  है  ।  उनकी  कमीज  आदि

 बिलकुल  साफ़  रहती  है।  मैने  उनसे  कहा  कि

 भाई  आप  लोग  इतना  साफ़  सुथरे  कैसे  बने

 रहते  हें  ।  मालूम  हुआ  कि  वह  नहाने  के  लिये

 अपने  घरों  पर  टब  रखते  हें  और  सुबह
 उठ  कर  वह  लोग  अपने  कपड़े  धो  कर  सुखाने
 डाल  देते  हें  और  उसके  पश्चात्  स्नान  कर  लिया

 करते  हैं  ।  मे  यहां  पर  इस  चीज़  को  साफ़  तौर

 से  कहना  चाहता  हूं  कि  जितनी  सफ़ाई  मेंने

 केरल  में  देखी  उतनी  सफ़ाई  मेने  और  किसी

 जगह  पर  नहीं  देखी  ।  भें  तो  ताज्जुब  करता

 हूं  कि  आखिर  यह  मामला  क्या  है  और  क्या

 यह  लोग  सारे  दिन  नहाने  पर  ही  लगे  रहते

 हें?  लेकिन  मालूम  यह  हुआ  कि  यह  तालीम

 का  असर  है  और  हर  केरल  का  गरीब

 से  गरीब  मजदूर  या  किसान  ऐसा  लगेगा  जैसे

 कि  हमारे  हरियाणा  का  कोई  वक़ील  हो  ।

 यह  सफ़ाई  रखने  और  साफ़  सुथरा  अपने  को

 बनाये  रखने  की  आदत  उनको  तालीम
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 से  पड़ी  t  यहां  पर  में  ख़ास  तौर  से  कहना

 चाहूंगा  कि  यह  तालीम  ख़ास  तौर  पर

 लड़कियों  की  तालीम  का  जो  केरल  में

 स्टेंडर्ड  है  वह  देश  के  अन्य  भागों  से  बहुत  ऊंचा

 है  ।  वह  अंग्रेज़ी  बोलती  हे,  हिन्दी  बोलती

 है  और  यह  हालत  छोटे-छोटे  वहां  के  किसानों

 की  लड़कियों  की  है  ।  तालीम  का  स्टेंडर्ड

 वहां  पर  60-65  परसेंट  है  और  जरूरत

 इसे  बात  की  है  कि  ६:  स्टेंडड  सारे  देश

 में  लाया  जाय।  केरल  में  एजुकेशन  का

 जो  ऊंचा  स्टैंड  क़ायम  है  उसे  हमें  देश  के

 अन्य  भागों  में  भी  लाने  की  कोशश  करनी

 चाहिये  ।

 हमारे  इधर  ख़ास  तौर  पर  लड़कियों  की

 तालीम  पर  ध्यान  देने  की  ज्यादा  जरूरत

 है  क्योंकि  हमारी  तरफ  तो  यह  कहा  जाता

 है  कि  भाई  लड़की  अगर  पढ़  गई  तो  बह

 बाहर  भाग  जायेगी  ।  लोगों  में  यह  जो  पुरानी

 प्रेजुडिस  लड़कियों  को  शिक्षा  देने  के  मामले

 में  है  उसे  दूर  किया  जाय  ।  में  कहना  चाहूंगा

 कि  जिस  तरह  से  वहां  पर  लड़कियां  बहुत

 अधिक  तादाद  में  शिक्षा  प्राप्त  कर  रही  हैं

 उनके  लिये  वहां  पर  सकल  व  कालिज  खुले

 हुए  हैँ  उसी  तरह  हम  दूसरे  देश  के  हिस्सों
 में  भी  लड़कियों  को  तालीम  देने  के  लिये

 एक  जोरदार  मृहिम  चलायें  ताकि  दश  में

 लड़कियां  अधिक  से  अधिक  तादाद  में

 शिक्षित  हो  सकें  ।

 आख़िर  में  में  और  ज्यादा  न  कहते  हुए
 केवल  एक  बात  और  आप  से  कहना  चाहता

 हूं  कि  इन  मास्टर  लोगों  का  आज  एजिटेशन
 सारे  देश  का  एजिटेशन  बनने  चला  है

 इसलिए  आप  इन  लोगों  की  जाइज़  मांगों

 को  मान  कर  इन्हें  संतुष्ट  कीजिये  i  आप

 इन  लोगों  को  ज्यादा  से  ज्यादा  तनख्वाह  दें

 और  जल्दी  से  जल्दी  तनख्वाह  दें  ।  आप

 प्राइवेट  स्कलों  का  भी  इलाज  करें  |  यह  काम

 और  किसी  के  बस  का  नहीं  है  और  अगर  आप

 ही  इस  काम  को  नहीं  करेंगे  तो  फिर  इसे

 कौन  करेगा  ?  में  इस  पालियामेंट  के  फ्लोर
 :  पर  पूरे  जोर  के  साथ  मिनिस्टर  साहब  से

 प्रार्थना  करूंगा  कि  हरियाणा  के  मास्टरों  की

 हड़ताल  खुलवाइए  और  तनख्वाह  दिलवाइये

 ताकि  यह  जो  नेशन  के  बनाने  वाले  हें,
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 बाग़बान  हें  यह  मास्टर  लोग  वह  खुश  रह,

 संतुष्ट  रहें  और  इस  देश  के  बच्च  जो  कलियां

 और  छोटे-छोटे  पौधे  इस  देश  में  लगे  हुये

 हैँ  वह  बच्चे  कल  के  आदर्श  शहरी  बनें  और

 यह  सारा  हिन्दुस्तान  हमारा  एक  शानदार  |

 और  खुशहाल  देश  बने  ।  |

 SHRI  SAMAR  GUHA  _  (Contai)  :

 Mr.  Deputy-Speaker,  Sir,  I  will  turn  to

 the  Juggernaut,  the  report  of  the  Edu-

 cation  Commission,  This  report  might

 try  to  give  the  impression  in  India  and

 outside  as  if  Delhi,  and  for  that  matter,
 the  Delhi  bureaucracy,  has  become  the
 store-house  of  all  the  national  wisdom

 of  India.  I  accuse  the  Education  Com-
 mission  that  this  report  is  like  a  mono-

 poly  product  of  Delhi  bureaucrats,

 creating  an  impression  as  if  Delhi

 bureaucracy  alone  represents  the  brain-
 trust  of  national  India.  My  charge
 seems  rather  sweeping,  but  a  little  bit
 of  analysis  of  the  composition  of  the
 Education  Commission.  the  i2  Task
 Forces  and  certain  working  groups  that
 were  constituted  will  amply  justify  my
 accusation.

 5  members  constituted  the  Educa-

 tion  Commission,  of  which  5  were

 foreigners,  6  were  from  Delhi  and  only
 4  from  the  rest  of  India.  Among  the

 70  members  of  the  2  Task  Forces,
 you  will  be  astonished  to  hear  that  433

 members  were  nominated  from  Delhi,

 mostly  from  the  Delhi  bureaucrats  and

 only  4l  members  from  the  whole  of

 India’s  educational  institutions.  Of  74

 members  forming  17  working  groups,
 51  members  had  been  chosen  from

 Delhi  and  only  23  from  the  rest  of  the

 country.  Some  of  the  committees  like

 those  on  man  power,  technique  and

 method  of  education,  teachers’  educa-

 tion  and  status,  school  curriculum  and

 educational  statistics  were  totally  man-

 ned  by  so-called  Delhi  experts  and  the

 Commission  had  not  considered  it  neces-

 sary  to  get  even  one  or  two  members

 from  other  parts  of  the  country.  Among
 other  important  committees  like  those

 on  adult  education,  agricultural  educa-

 tion.  vocational  and  cultural  education,
 women’s  education,
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 8  members  with  which  each  of  the
 committees  was  constituted,  only  2  and
 in  some  cases  3  were  from  outside
 Delhi.  Not  only  that,  most  of  the  Delhi

 representatives  who  served  in  the  Task
 Forces  and  working  group  committees
 were  from  Delhi  bureaucrats,  I  can  cite
 a  few  names  from  the  Delhi  bureau-

 cracy  and  you  will  find  them  in  juxta-
 position  in  all  the  Task  Forces  or  work-

 ing  group  committees.  You  will  be  fur-
 ther  surprised  to  hear  that  this  Educa-
 tion  Commission  interviewed  43  edu-
 cationists  and  important  persons.  But
 the  Commission  thought,  as  I  have  al-

 ready  told,  that  Delhi  is  the  storehouse
 of  all  national  wisdom  and  out  of  43

 persons  interviewed,  89  persons  or  63

 per  cent  were  from  Delhi  and  only  54

 persons  or  37  per  cent  were  from  the
 rest  of  the  country.  Are  these  figures
 not  enough  for  me  to  conclude  and
 accuse  that  the  report  of  this  commis-
 sion  does  not  reflect  the  national  genius
 of  India  nor  the  national  pattern  edu-
 cation  nor  the  national  policy  of  India
 and  it  is  not  the  creative  gift  of  the
 national  mind  of  India.

 Sir,  with  this  preliminary  observation
 T  will  now  come  to  one  other  very  im-
 portant  aspect.  Instead  of  stimulating
 constructive  and  purposeful  polomics
 on  the  issues  posed  by  the  Education

 Commission,  the  Education  Ministry,
 somehow  or  the  other—I  do  not  know
 whether  it  was  motivated—has  Ient
 itself  to  set  about  a  fruitless  discussion
 on  the  question  of  introducing  regional
 language  as  the  medium  of  instruction.

 Nobody  in  India,  no  educationist  in  any
 part  of  India  has  challenged  the  basic

 concept  that  mother  tongue—I  used  the

 expression  ‘mother  tongue’  and  not  ‘re-

 gional  language’—is  the  most  effective
 medium  for  spontaneous  understanding,
 natural  assimilation  and  effective  ex-

 pression  of  educational  ideas.  But  where
 does  the  opinion  differ?  The  opinion
 differs  only  on  the  question  of  pace  and

 procedure  of  switching  over  to  regional
 language  as  educational  media.

 Unfortunately,  the  whole  discussion
 has  created  a  movement  in  India  as  if
 it  is  an  issue  between  Hindi  and  Eng-
 lish.  Not  only  it  has  roused  emotion
 in  India  particularly  in  the  northern
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 part,  but  a  slogan  has  been  raised,

 English  hatao,  which  means  ‘banish

 English’.  I  would,  with  all  seriousness

 say  that  this  slogan  of  ‘banish  English’
 is  either  a  slogan  of  a  confused  patriot
 or  a  naive  or  a  designing  or  an  over-

 simple  chauvinist  or  the  bullock-cart

 age.

 Is  English  really  a  seal  of  slavery  ?

 To  affix  a  seal  of  slavery  on  English  is

 like  cheating  the  whole  gamut  of  our

 modern  life  in  India.  Historically

 speaking,  is  Sanskrit  or  Hindustani

 wholly  an  Indian  language  with  its  root

 in  India  ?

 AN  HON.  MEMBER:  Without  any
 doubt.

 SHRI  SAMAR  GUHA  :  If  you  will

 look  into  the  history  of  the  linguistic
 development  in  India  you  will  find  that

 it  evolveg  as  a  result  of  foreign  influ-

 ence,  as  a  result  of  Aryan  influence,  the

 Aryans  who  came  to  India.  As  a  result
 of  that  Sanskrit  developed  as  a  national

 language.  Similarly,  I  would  say,  after
 200  years  of  creative  and  purposeful
 role  played  by  the  English  language
 English  has  also  earned  like  Sanskrit
 or  Hindustani  the  right  to  be  naturalis-
 ed  as  an  Indian  language.

 A  charge  has  been  brought  against
 English  that  English  has  created  a  sophi-
 sticated  and  privileged  class.  Nothing
 could  be  far  from  truth.  Does  it  fit
 into  the  mouth  of  the  caste-oriented
 leader  of  our  country  to  say  that  Eng-
 lish  created  a  sophisticated  and  _privi-
 leged  class  in  our  country  ?  It  is  not
 the  English-knowing  people  but  the
 banias,  the  brahmins,  the  kshatriyas  the
 caste  lords  who  created  the  privileged
 class,  the  sophisticated  class  and  caste
 and  class  distinctions.  In  fact,  it  is  the

 English-knowing  people  who  represent
 the  vanguard  for  advocacy  for  abolition
 of  caste  and  class  in  India  more  than

 any  other  sections.  It  is  an  irrefutable
 historical  fact  that  it  was  the  English-
 knowing  people  who  first  identified
 themselves  with  the  Indian  masses,
 roused  them  to  patriotic  fervour,  led
 thern  to  participate  in  the  freedom-
 struggle  and  ultimately  became  the
 forerunner  for  upholding  the  banners  of

 democracy,  socialism  and  social  justice.
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 Recently,  Shri  Morarji  Desai,  though
 it  is  not  expected  of  him,  indulged  in

 cheap  propagandist  publicity  in  London
 when  he  said,—I  am  sorry  the  Educa-

 tion  Minister  also  faithfully  echoed  him

 very  promptly,—that  98  per  cent  of  the

 people  in  India  do  not  know  English
 but  50  per  cent  of  the  people  know
 Hindi.  Could  I  humbly  request  both
 Shri  Morarjj  Desai  and  the  Education
 Minister  to  go  through  the  Census  Re-

 port  of  1961?  What  does  the  Census

 Report  say?  The  Census  Report  says
 that  only  30  million  people  of  the

 Hindi-speaking  area  know  to  reaq  and

 write  Hindi.  .  .  .  (Interruptions).  It  is
 not  my  fault.  J  am  reading  what  the
 Census  Report  says.  It  further  says
 that  70  millions  all  over  India  know  to
 read  and  write  English.  That  Report
 further  says  that  while  20  lakh  people
 read  Hindi  newspapers,  crore  people
 read  English  newspapers.

 In  the  measure  of  our  national  deve-

 lopment  we  are  still  to  cross  over  the
 take-off  stage.  At  this  crucial  stage  of
 our  development,  any  attempt  to  banish

 English  or  switch  over  to  regional  lan-

 guage  in  administration  and  education
 will  dangerously  disturb,  disarray  and
 dislocate  the  mechanics  of  this  progress
 and  stunt  its  dynamics  too.  I  would

 again  say  that  from  Patliputra  to

 Indraprastha,  which  is  inhabited  only  by
 30  per  cent  of  the  total  Indian  popula-
 tion,  they  may  be  speaking  Hindi  but
 from  Kamrup  to  Kanyakumari,  more
 than  60  per  cent  of  the  people.  .

 SHRI  RANDHIR  SINGH  Speak
 English  !

 SHRI  SAMAR  GUHA:  Not  speak
 English.  While  in  the  northern  region
 from  Patliputra  to  Indraprastha  Hindi
 no  doubt  offers  the  most  important
 binding  force,  in  areas  from  Kamrup
 to  Kanyakumari  there  is  no  doubt  about
 it  that  English  provides  the  most  impor-
 tant  nexus  for  national  unity.

 AN  HON.  MEMBER  Is  he  speak-
 ing  in  the  House  of  Commons  ?

 SHRI  SAMAR  GUHA  :  In  the  pre-
 sent  condition  of  our  national  develop-
 ment,  the  slogan  ‘banish  English’  should
 be  discarded  as  anti-progress,  anti-unity
 and  even  anti-national,  which  stands  for
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 stagnation,  backwardness  and  balkani-
 sation  of  India  and  disintegration  of  the

 image  of  Indian  unity....

 That  does  not  mean  that  I  am  oppo-

 sed  to  Hindi.  Hindi  must  grow  gradu-

 ally  in  an  atmosphere  of  natural  and

 national  acceptance.

 में  अपने  हिन्दी-भाषी  भाइयों  को  कहना

 चाहता  हूं  कि  में  हिन्दी  के
 खिलाफ  नहीं  हूं

 में  कभी  भी  हिन्दी  के  खिलाफ  नहीं  हो  सकता

 हूं  ।  लेकिन  अगर  हिन्दी  को  जबरन  सारे  हिन्दु-

 सतान  पर  लादने  का  प्रयत्न  किया  गया,  अगर

 एजूकेशन के  क्षेत्र  में  हिन्दी]  को
 जबरन  लाने

 की  कोशिश  की  गई,  तो  में  उन  को  चेतावनी

 देना  चाहता  हूं  कि  वे  हिन्दी  के  प्रति  इस  बड़े

 उत्साह  के  कारण  हिन्दुस्तान  को  एक  बहुत

 बड़े  खतरे  में  डाल  देंगे,  हिन्दुस्तान  की  एकता,

 हिन्दुस्तान  के  कौमी  इत्तिफ़ाक  को  बर्बाद  कर

 देंगे  ।  में  हिन्दी  भाइयों  से  कहूंगा  कि  अपने

 पड़ोस्ती  को  देखें,  पाकिस्तान  को  देखें,  पाकि-

 स्तान  हम  से  कितना  छोटा  है,  लेकिन  वहां  तीन

 आफशियल  लेंग्वेजज़  हं--इंग्लिश,  बंगाली,

 और  उर्दू  ।  अगर  वहां  ऐसा  हो  सकता  है  तो

 हमारे  हिन्दुस्तान  जैसे  इतने  बड़े  मुल्क  में  क्या

 इंग्लिश  और  हिन्दी  दोनों  एक  साथ  आफिशियल

 लेग्वेजज़  नहीं  हो  सकतीं,  में  तो  यह  सवाल

 पूछता  चाहता  हुं  और  हिन्द  प्रेमियों  को  सोचने

 के  लिए  भी  निवेदन  करता  हूं  t

 I  want  that  the  phrase  “mother  ton-

 gue”  and  not  “the  regional  language”
 should  be  used.  It  was  used  by
 Mahatma  Gandhi  when  he  presided
 over  the  conference  on  education  in

 937  at  Wardha.  As  the  President  of

 this  Conference  he  said  that  the  words

 “mother  tongue”  and  not  “the  regional

 language”  should  be  used  because  the

 regional  language  and  the  mother  ton-

 gue  may  not  be  synonymous  in  each

 and  every  case.

 I  have  already  said  that  there  is  no

 question  of  any  controversy  over  the
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 suitability  of  the  mother  tongue,  but

 there  are  certain  difficulties.  Mother

 tongue  is  the  most  suitable  media  for

 spontaneous  understanding,  natural  as

 similation  and  effective  expression  of

 educational  ideas  and  difference  arises

 only  on  question  of  pace  and  procedure
 of  switch-over  to  mother  tongue,  I  will

 just  read  out  those  difficulties  so  that

 I  may  be  quick.  Any  attempt  to  hasty
 and  over-zealous  switch-over  to  the

 mother  tongue  within  a  stipulated  short

 period  will  (l)  dangerously  dislocate

 the  present  system  of  education  and

 administration  and  create  a  tendency  to

 regionalise  it;  (2)  stunt  all  India  mobi-

 lity  of  teachers  and  students;  (3)  all

 vehicles  of  inter-communication  will  be

 jeopardized;  (4)  standard  of  all-India

 examinations  will  be  downgraded  with

 a  tendency  to  lean  on  corrupt  practices
 of  regional  favouritism;  (5)  undermine

 the  present  high  morale  and  principle
 of  equity  of  Indian  judiciary;  (6)  seri-

 ously  retard  the  rate  of  naional  pro-
 gress  and  create  deadlock  in  science,

 technical,  engineering,  medical  and

 legal  education;  (7)  create  extreme  diffi-
 culties  for  want  of  requisite  and  stand-
 ard  textbooks;  (8)  hurl  back  the  wheel
 of  Indian  progress  and  jeopardise  tech-

 nological,  economic  and  i  industrial

 growth;  and  lastly,  most  perilously  ag-
 Qravate  the  present  hysteric  mood  of

 lingual  chauvinism  and  erode  the  very
 foundation  of  Indian  unity.

 As  a  bait  to  our  translators  Rs.  8
 crores  have  been  offered  by  our  Edu-
 cation  Ministry  for  translation  of  text-
 books.  I  must  say  that  it  is  nothing
 but  squandering  money  as  the  massive

 production  of  translateq  books  cannot
 fulfil  the  purpose  of  education  in  any

 country.  I  must  remind  you  of  what
 Pandit  Jawaharlal  Nehru  said  about  the
 Hindi  version  of  our  Constitution.  He
 said  that  he  could  not  understand  ever
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 a  single  word  of  the  Hindi  version  or

 the  translation  that  was  made  of  the

 Indian  Constitution,  There  have  been

 six  versions  of  the  Indian  Constitution

 and  still  the  controversy  is  going  on

 about  which  is  most  authoritative.

 There  has  been  publicity  in  the  press
 that  the  Education  Commission  or  some

 such  commission  has  published  a  glos-

 sary  of  7  lakh  Hindi  technical  words.

 If  these  people  really  want  that  there

 should  be  a  switch-over  to  the  mother

 tongue,  the  acid  test  is  that  they  should

 accept  for  science,  technology,  medicine,
 law  and  other  subjects,  not  the  regional
 or  for  that  matter  the  mother  tongue
 but  the  international  words  used  for

 science  and  technology.

 MR.  DEPUTY  SPEAKER  :  He

 should  conclude  now.

 SHRI  AMRIT  NAHATA  :  He  can

 circulate  his  speech.

 MR,  DEPUTY  SPEAKER
 cannot  be  intolerant.

 You

 SHRI  SAMAR  GUHA  :  About  the

 regional  language  or  the  mother  tongue
 I  would  request  the  Education  Ministry
 to  go  through  faithfully  the  report  that
 was  prepared  by  the  Vice-Chancellor’s
 Conference  in  which  the  Directors  of
 the  All  India  Institute  of  Medicine  and

 Technology  also  participated.  They
 have  laid  down  certain  guide-lines  for
 switch-over  to  regional  language  of
 mother  tongue.  These  are  :

 (l)  The  manner  and  speed  of  the

 change-over  should  be  left  to
 the  university  system.

 (2)  At  the  undergraduate  _  stage,
 the  change-over  in  the  me-
 dium  of  education  to  regional
 languages  should  be  _  carried

 through  in  about  five  to  ten

 years,  depending  on  the  degree
 of  preparatory  work  already
 done,  on  the  nature  of  the  sub-

 ject,  and  other  relevant  fac-
 tors.

 (3)  In  the  programme  of  change-
 over,  the  importance  of  Eng-

 Pod
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 lish  should  be  fully  recognised
 and  adequate  arrangements
 for  its  study  made  at  the

 under-graduates  level.

 (4)  At  the  postgraduate  and  re-
 search  level,  the  question  of
 “medium  of  educational”  loses
 its  usual  meaning,  as  students
 will  have  to  depend;  for  ins-

 tance,  in  science,  medicine
 and  technology,  on  books  and

 journals  in  English  and  other

 important  world  languages.

 (5)  In  the  case  of  all-India  insti-

 tutions,  the  present  arrange-
 ments  regarding  the  medium
 of  education  may  continue  as
 recommended  by  the  Educa-
 tion  Commission;  and

 (6)  In  the  case  of  large  cities  with

 multi-lingual  population,  the
 medium  of  education  may
 continue  to  be  English  in  ad-
 dition  to  the  regional  langu-
 ages  which  the  university
 would  provide.

 Sir,  I  do  not  know  why  in  the  Edu-
 cation  Commission’s  Report  special
 favour  has  been  shown  to  Russian  lan-

 guage  only.  I  do  not  know  whether  it
 is  due  to  a  too  ardent  a  desire  on  the

 part  of  our  Education  Ministry  to  fol-
 low  the  present  line  of  politics  of  our

 present  Prime  Minister.  If  it  is  not,
 not  only  Russian  language  but  other

 languages  also  should  be  learnt,  as  are

 necessary  to  be  learnt  by  students  in  the
 field  of  science  and  technology,  that  is,
 German,  French,  Russian,  and  also

 Japanese  ahd  Chinese.  All  these  langu-
 ages  should  be  encouraged,

 MR.  DEPUTY  SPEAKER  :  The
 hon.  Member  should  conclude  now.

 SHRI  SAMAR  GUHA  :  I  am  con-

 cluding  now.

 I  have  something  to  say  about  stu-

 dent,  indiscipline  also  which  is  agitating
 our  minds  for  many  years.  I  am  sorry
 I  have  no  time  to  speak  about  that.

 I  would  finish  with  a  note  of  caution
 to  our  Education  Minister.  I  know
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 में  श्री  लोबोप्रभु  व  मोदी  साहब  से  कहना

 चाहता  हूं  कि  घ्ाई  वाज  बौने  इन  वेस्ट  इंडोज

 बेस्ट  जेमेका,  में  इंग्लिश  जानता  हूं  लेकिन  एक

 भारतीय  होने  के  नाते  यह  मानता  हूं  कि  हमारे

 भारत  राष्ट्र  के  लिए  एक  राजभाषा  का  होना

 अनिवाय॑  है  |  इस  सिलसिले  में  उपाध्यक्ष  महोदय,
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 him  for  a  long  time.

 deep  emotional  sincerity.  I  have  a  re-

 quest  to  make  to  him.  Let  him  not

 himself  allowed  to  be  acted  as  a  pawn
 in  somebody  else’s  game  and  then  find

 a  cosy  cushion  in  some  gubernatorial

 He  is  a  man  of

 or  ambassadorial  post.

 5  Hrs.

 श्री  शिव  नारायण  (बस्ती)  :  उपाध्यक्ष

 महोदय,  मुझे  इस  चीज़  का  बड़ा  ,अफसोस

 है  कि  हालांकि  अंग्रेज  तो  इस  देश  से  चले  गये

 लेकिन  हमारे  कुछ  भाई  अभी  भी  अंग्रेजी  के

 मोह  में  जकड़े  हुए  हैं,  अंग्रेज़ी  की  मानसिक

 गुलामी  अभी  तक  कायम  है  ।

 मुझे  खेद  है  कि  आज  इस  समय  हाउस

 में  श्र;  लोवोप्रभु  मौजूद  नहीं  हूँ  ।  में  उनको

 बतलाना  चाहता  हुं  कि  मुझे  1  है  गुमान  है

 इस  बात  पर  कि  हम  भले  ही  बैकवर्ड  रहे  हें,

 पिछड़े  रहे  है  लेकिन  हम  उत्तर  प्रदेश  के  उस

 पूर्वी  इलाके  से  आते  हैं,  बलिया  और  बस्ती

 आदि  से  जहां  के  लोगों  ने  भारत  स्वाधीनता

 आन्दोलन  के  दौरान  महत्वपूर्ण  पार्ट  अदा  किया

 और  अनेकों  मुर्सबत  व  कठिनाइयां  झेलीं  ।

 जहां  कि  उस  समय  अंग्रेज  सरवा।र  के  इन  ऐसे

 आईस  ०एस०  वालों  ने  हम  को  पकड़ा,  हम

 को  लाद  और  ३3  से  पीटा  लेकिन  तो  भी  हम  ने

 आजार्दी  के  झंडे  को  बुलन्द  किये  रखा  |

 ह्म  को  नाज  है  अपने  उस  नालन्दा  के  विश्व-

 विद्यालय  पर  जियने  हमें  आदर्श  पुरुष  दिये  ।

 आज  में  ब्ियुन  सेन  को  बधाई  देना  चाहता  हूं

 जो  थिक्षा  के  विपय  में  ण्वा  उचित  लेकिन

 साहरूपूर्ण  कदम  उठा  रहे
 हू  और  शिक्षा  के

 क्षेत्र  मे  देश  की  प्रगति  के  लिये  क्रान्ति  लाने  जा

 रहे  ई  शिक्षा  मंत्री  के  पद  पर  स्वर्गीय  मौलाना

 अज़ार  के  बाद  श्री  हुमावं  करयिर  आये,  चागला

 साहव  आये  और  यह  देश  का  सौभाग्य  है  कि

 अब  4 कक्षा  की  वागडोर  श्री  विगभुन  सेन  के

 ट्वाथों  भ॑  आई  है  और  मजे  पूरा  विश्वास  है  कि

 वे  काम  करके  दिखायेंगे  जो  जिसके  लिए  देश

 उनक,  दा  अहतानमंद  रहेगा  ।

 में  आप  को  इजाजत  से  यहां  पर  बतलाना

 चाहता  हूं  कि  मैने  अभी  हाल  में  बुशल्स  से  लौट

 कर  अर्भी  जेनेवा  में  देखा  कि  वहां  किर्सी  दुकान

 पर  जाइये,  तीन  आदमी  वहां  पर  रहते  हो

 तो  उन  तीन  आदमियों  में  से  केवल  एक  ही

 अंग्रेजी  जानता  है।  में  यह  भी  अपने  उन  भाइयों

 को  बतलाउ  कि  वहू  जिस  अंग्रेर्जी  का  इतना  ढोल

 पीटते  हैँ  और  अपने  लड़कों  को  अंग्रेर्ज।  स्कूलों

 में  ही  पढ़ाना  चाहते  हँ  में  उनको  बतलाना

 चाहता  हूं  कि  अंग्रेज:  से  तो  फ्रेंच  भाषा  ही  काफी

 अधिक  पुरानी  भाषी  है  लेकिन  वह  भ्भी  अंग्रेजी

 की  तरह  अभारताय  भाषा  है  ।  लेकिन  आप

 इन  भाषाओं  के  मोह  में  क्यों  पड़े  हैं  ?  सारी

 भाषाओं  की  जननी  संस्कृत  तो  आप  के  पास

 मौजूद  है  और  उसके  पठन  पाठन  पर  ध्यान

 दीजिये  में  अपने  उत  भाइयों  से  फिर  भिवेदन

 करूंगा  कि  वह  विदेश  भाषाओं  के  लिए  अपनी

 मानसिक  गुलामी  का  त्याग  करें  मेरे  दोस्त

 हम  को  उपदेश  एक  फोौरौन  भाषा  में  दे  रहे  हें

 यह  कैसी  विडम्बना  की  बात  है  ?  में  एक

 अध्यापक  रहा  हूं  और  में  कहना  चाहता  हूं  :

 “सुखाथिन:  कुत्ती  विद्या,  विद्याथिन:

 कुती  सुखम

 मेरे  मित्र  को  मालूम  होना  चाह्लिए  कि  विद्यार्थी

 का  लक्षण  क्या  है  ?  अरे  जो  सुखार्थी  है  उसको

 विद्या  कहीं  मिल  सकती  हूँ  और  जो  विद्यार्थी

 उस  को  सुख  कहां  मिलता  है  i  मंत्री  महोदय  ने

 यह  जो  थ्री  लैंग्वेज  फारमूला  पेश  किया  है  वह

 बड़ा  सराहनोय  है  ।  वच्चा  जो  अपनी  मां  के

 पेट  से  पैदा  होते  जो  भाषा  बोलता  है  वह

 उसकी  परियक्त्र  भाया  है,  वह  चाहे  आंध्र

 की  हो,  चाहे  तेलुग  का  हो,  चाहे  मलयालम  की

 हो  या  चाहे  बंगला  की  हो  ।  हमारे  देश  की

 अयनी  सभो  i4  प्रादेशिक  भाषाओं  का  में
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 स्वागत  करता  हूं  और  हमारे  शिक्षा  मंत्री  उस  के

 लिए  बधाई के  पात्र  हैं।  में  चाहूंगा  कि  इन  4

 प्रादेशिक  भाषाओं  में  जो  कि  उन  प्रदेशों  की

 मातृभाषाएं  हैं  वहां  पर  उनमें  बच्चों  को  शिक्षा

 दी  जाये।  अगर  हमारे  बच्चोंको  उन  की  मातृ-

 भाषाओं  में  गणित,  इतिहास  आदि  विषयों  का

 अध्ययन  करया  जायगा  तो  यकीन  जानिये  हमारे

 लड़कों  को  उससे  बड़ी  सुविधा  होग।  और  वह

 उन  विषयों  के  पंडित  बन  जायेंगे  ।  हमारे  बच्चे

 उस  हालत  में  इतिहास  के  और  गणित  के  पंडित

 होंगे  ।  आज  लैंग्वेज  प्राबलम  नहीं  है  बल्कि

 आज  शिक्षा  की  प्राबलम  है  ।  एक  शिक्षक  की

 हैसियत  से  मे  बतलाना  चाहता  हूं  कि एक  लड़का

 जब  अपनी  मातृभाषा  में  बोलेगा  हिन्दी  में

 बोलेग।  तो  वह  सब  कुछ  आसार्ना  से  और  थोड़े

 समय  में  ही  सीख  जायगा  ।  गणित,  इतिहास

 विज्ञान  सब  कुछ  सीख  जायेगा  और  उनमें

 निषुण  हो  जायेगा  लेकिन  अगर  इन्हीं  विषयों

 की  शिक्षा  उसे  अंग्रेजी  से  प्राप्त  करना  पड़े  तो

 यह  ए०बी०र्सी०  की  गिटपिट  का  उसे  ट्रान्स-

 लेशन  करना  पड़ेगा  तब  जाकर  वह  उन  विषयों

 को  पढ़  सकेगा  अर्थात्  अंग्रेजो  के  माध्यम  से

 पढ़ने  से  हमारे  बच्चों  पर  यह  डबल  बड़न

 पड़ता  है  ।  आज  तो  यह  रहा  है  कि  नन्हा  सा

 बच्चा  किताबों  के  बोझ  से  लद॒  जाता  है  पांच

 वर्ष  के  बच्चे  के  पास  किताबों  का  बड़।  सा  ढेर

 रहता  है  ।  किताबों  के  बोझ  के  नोचे  हमारे

 बच्चे  आज  दबे  जा  रहे  हैं।  में  चाहूंगा  कि  हमारे

 एजुकेशन  मिनिस्टर  इस  समस्था  को  हल  करें

 ताकि  यह  अनावश्यक  बोझ  हमारे  वच्चों  के

 सिर  से  ि  जाय  इस  बोझ  का  ही  आज

 परिणाम  हम  देख  रहे  हूँ  कि  बच्चों  का  ज्ञान

 किस  कदर  अधूरा  रहता  है?  जब  में  दर्जा  चार

 में  पढ़ता  था  तो  चक्रवर्ती  की  जो  अरिथमैटिक

 थी  वह  हम  लगाया  करते  थे  और  उसमें  हम

 ने  इतना  अभ्यास  उस  समय  किया  था  कि  आज

 तक  हम  को  मालूम  है  कि  यदि  40  आदमी

 किसी  काम  को  20  दिन  में  करते  (२३  तो  0

 आदमी  उसो  काम  को  कितने  दिन  में  करेंगे

 लेकिन  इसी  सिद्धान्त  पर  आधारित  आज  कोई
 सवाल  किसी  हाईस्कूल  वाले  के  सामने  रख
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 दीजिये  तो  वह  इधर,  उधर  देखने  लगेगा;

 जाहिर  है  कि  जब  बच्चा  अपनी  मातृभाषा  में

 गणित  पढ़ेगा  तो  वह  उसको  अच्छी  तरह  से

 हृदयंगम  कर  सकेगा  और  उस  में  कोई  कमजोरी

 बाकी  नहीं  रहेगी  ।  अंग्रेजी  में  शिक्षा  होने  से

 जहां  बच्चों  में  कमजोरी  आती  है  वहां  बच्चों

 में  एक  तरह  का  ऊंच,  नीच  का  भाव  भी  उन  में

 पैदा  होता  है  जो  कि  अवांछनीय  है  |

 में  अपने  शिक्षा  मंत्री  महोदय  का  ध्यान

 विशेष  कर  प्राइमरी  स्कूलों  के  बच्चों  के  लिए

 पेश  आने  वाली  असुविधाओं  की  ओर  दिलाता

 हूं  आज  हालत  यह  है  कि  उन  स्कूलों  में

 बच्चों  को  बैठाने  के  लिए  टाट  तक  नहीं  हैं

 आज  उनके  पास  ब्लंकबोडड  नहीं  हैँ  ।  वहां  पर

 मास्टरों  के  पास  कुर्सी  नहीं  हैँ  |  सारी  आव-

 श्यक  सुविधाएं  [वहां  पर  तत्काल  मुहैय्या

 की  जानी  चाहिएं  ।  लेकिन  इसके  साथ  ही

 में  चाहूंगा  कि  हमारे  अध्यापक  प्राचीन  काल

 के  गुरुओं  को  आदर्श  रख  कर  आचरण  करें

 और  बच्चों  को  शिक्षित  करें  ।  गरीब  ब्राह्मण

 सुदामा  की  पत्नी  ने  कहा  था  कि--द्वारका

 जाओ,  द्वारका  जाओ,  अपने  मित्र  महाराज

 श्रीकृष्ण  से  पैसा  आदि  मांग  लाओं  लेकिन

 सुदामा  कृष्ण  से  पैसा  मांगने  के  लिए  सहमत

 नहीं  हुआ  ।  में  चाहूंगा  कि  हमारे  अध्यापक

 उस  गरीब  सुदामा  ब्राह्मण  को  अपने  सामने

 आदर्श  रख  कर  अपने  कत्तंव्य  का  पालन  करें

 और  जिस  तरह  प्राचीनकाल  में  गुरु  लोग

 शिष्यों  को  शिक्षा  दान  किया  करते  थे

 उसी  भावनू  से  वह  भी  करें।  में  आज  अपने

 मंत्री  श्री  न्रिगुण  सेन  से  प्रार्थना  करूंगा  कि

 ऐसे  शिक्षक  देश  में  पैदा  करें  ।  आज  भी

 देश  में  ऐसे  शिक्षक  हें  लकिन  जरूरत  उनका

 स्वागत  व  सम्मान  करने  की  है  ।  मुझे  खेद

 के  साथ  यह  स्वीकार  करना  पड़ता  है  कि

 हमारे  देश  व  समाज  में  गुरुजनों  का  सम्मान

 नहीं  है

 में  एक  रोज  गाजियाबाद  जा  रहा  था  ।

 मैंने  देखा  कि  पांच  लड़के  एक  होटल  में  बैठे

 हुए  चाय  पी  रहे  थे  और  सिग्रेटनोशी  भी  कर
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 रहे  में  ।  जब  में  ने  इस  की  बावत  होटल
 बाले  से  पूक्ता  तो  उसने  बतलाया  कि  यह
 चाय  ©  fate  पीने  वाले  लड़के  उन  लोगों  की
 भौसाद  हैं  जिनके  घर  ब्लैकमनी  मौजूद  है
 और  जोकि  गाजायज  ढंग से  माजायज़  औलाद
 पैदा  कर  रहे  है  ।  नाजायज़  पैसे  से  यह  कौम
 निकम्मी  पैदा  हो  रही  है।  कहा  भी  ठीक  है
 किसी  ने  कि  जिस  तरह  से  धन  कमाया  होता  है
 उसी  तरह  से  धन  वह  च  भी  होता है  1

 बंप्रेज  चले  गये  लेकिन  अफसोस  है  कि  मैकाले
 की  औलाद  अभी  तक  इस  देश  में  कायम
 है  मुझे  यौरव  है  इस  बात  का  कि  में  पब्लिक
 एकाउंट्स  कमेटी  का  मैम्बर  हूं  और  जो
 बड़े  बडे  आई०  सी०  एस०  यहां  आप  के
 है  इस  गवनमेंट  में  उनको  चैलेज  करता  हूं  ।
 बहू  इस  कमेटी  में  अटर  फेल्योर  होते  हैं
 जिनको  कि  अपनी  अंग्रजी  पर  बड़ा  नाज
 है।  में  अपने  शिक्षा  मंत्री  महोदय  को  बधाई
 देगा  चाहता  हूं  जो  वह  कदम  शिक्षा  के  क्षेत्र
 में  उठाने  जा  रहें  हैं  और  आज  जो  भाई  उनकी
 नुकताचोनी  कर  रहे  है  वह  जरा  अपने  दिल
 पर  हाथ  रख  कर  सोचेंकि  क्या  माजरा
 है?

 शिक्षा  मंत्री  जो  से  में  कहूंगा  कि  वह
 देश में  अशिक्षितों में  विशेष  कर  जो  बेरोजगारी
 फैलो  हुई  है  उस  को  ओर  ध्यान  दें  ।  हालत
 यह  है  कि  60,000  इंजीनियर्स  इस  मुल्क
 में  बेकार  बैठे  हे  |  30,000  रुपया  हर  एक
 इंजीनियर  पर  खर्च  होता  है  और  यह  आप  को
 इस  अग्रेजो  की  ही  देन  है  कि  वह  इजोनियर
 एक  कोल  नहीं  बना  सकते,  पुल  बनाते  हैं,
 तो  बह  बह  जाता  है।  गोरखपुर  की  मिसाल
 इस  बारे में  सामने  है।  मेरा  कहना  है  कि  एजु-
 केशन  शुडध  वो  ऐडाप्टेड  ट  नीडस  ।  एजुकेशन
 बह  ऐडाप्ट  करो  जिसे  हमारी  कौम  समझे  t

 अभिमन्यू  सरीखे  बालक  दो  जोकि  मा  के
 शर्भ  से  पढ़  कर  और  पूरा  बन  कर  आये  |

 एजुकेशन  को  ऐक्सपैड  करने  के  लिए
 अपनी  मातृभाणा  में  शिक्षा  प्रदान  करना

 M.?’s.  Comm.  on  Education
 (fs)

 तब  से  सरल  उपाय  है  मैंने  भास में नें
 जीता  का  प्रभार  किया  और  ह |  मौता का का
 अचार  हिन्दी  से  गहीं  किया  कह  पर  थौता
 का  बचार  संस्कृत  से  करा  क्योंकि  हॉस्क्त
 इस  देश  को  मातृभाषा  है  चाहे  यह  बंबाली
 हो,  पंजाधी हो,  या  कोई  और  अन्य  भाषा
 हो  ।  में  चाहता हूं  कि  इस  देश में  हर  एक
 भारतवासी  संस्कृत  पढ़े  ।  में  उसका  विरोधी
 नहीं  हूं  ।  हिन्दी  समझने  वाले  कश्मीर  से
 लेकर  यहां  हैदराबाद  और  कम्याकुमारी
 तक  हैँ  7  और  सब  यह  हिन्दी, उर्दू  समझते
 हूँ  |

 एजुकेशन  ऐडमिनिस्ट्रेशन  जो  आप  का
 है  उसके  बारे  में  आप  जरा  कान  खोल  कर

 सुन  लें  कि  यह  ब्यूरोकेटिक  आई०  सौ०
 एस०  अफसर  इस  एजुकेशन  विभाग  के  मालिक
 बने  हुए  ह्  eeee

 शिका  क  में  cree  weft  (जी
 भागवत  का  लाजाद)  :  देयर  इज  ओनली
 बन  आई०  सो०  एस०  आफिसर  |

 थी  शिव  नारायण  :  वहां  डायरेक्टर
 के  पद  पर  एजुके  शनलिस्ट्स  को  भेजो,  प्रोफेसर्स
 को  भेजो,  उनको  आप  डाइरेक्टर  बनाइये
 यह  आपके  आई०  सी०  एस०  डाइरेक्टर  को
 क्या  पता  है  ?

 झाज  शिक्षकों  की  पोलीशन  देश  में

 ब्या है ? सही ट्रेंड सही  ट्रेंड  टीचर्स  भाप  के  पास

 नहीं  हैं  ।  यह  अच्छी  ट्रेनिंग  बच्चों
 को  नहीं  देते  हैं।  इस  के  साथ
 ही  विद्याथियों  में  अनुशासन  साने  की  भी
 बडी  आवश्यकता  है।  साथ  ही  शिक्षकों
 की  उचित  मांगें  सरकार  स्वीकार  करे,  उन्हें
 सम्मान  दिलाने  के  अतिरिक्त  शिक्षक  शिक्षकों
 की  बेतन  बूद्धि  ठीक  तरीके  से  करे  ।  में

 चाहूंगा  कि  हमारे  देशवासी  गृरुजभों  कौ
 इज्जत  करें  ।

 यें  इस  अवसर  पर  स्वर्गीय डा०  राम  मनोहर
 जोहिया  को  ट्रिब्यूट  पे  करते  हुए  ज्म्की
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 सादीक  करना  चाहता  हैं  कि  उन्होंने  इस  देश

 कौ “रोप्टूलादरा  हिन्दी  के  है, 4  और  उसको
 उचित  पद  व  मान  दिलाने  के  लिए  मयक
 ae  किया  और  उसके  लिए  जो  उन्होंने
 ह: .....  बजाया  है  में  चाहूंगा  कि  हम  लोग  उनके
 यतलाये  हुए  रास्ते  पर  आगे  बढ़ें

 मैं  और  अधिक  न  कहते  हुए  यही  कहता
 चचक्ंगा  कि  युनियवरसिटीज़  में  हम  बैस्ट  ब्रेंस
 को  भेजें  और  इसको  देखें  कि  वहां  पर  रिसर्च
 कार्य  ठोक  प्रकार  से  हो,  ठोक  लिखाई,  पढ़ाई
 हो  में  चाहूंगा  कि  ऐलियनद  कल्चर  हमें  न
 पढ़ाया  जाय  ।  हमें  अपना  कल्चर,  आध्य-
 मिकता  और  मैटोरियलिम्म  पढ़ाया  जाय  |
 स्थ्रियुदुलिज्म  को  ही  खालो  शिक्षा  न  हो
 मैटोरियलिज्म  भो  साथ  में  पढ़ाई  जाय  av
 कल्चर  में  न  हम  अमरोको  डालर  के  पोछे
 जाना  चाहते  हैं  और  न  रूसो  रूजल के  पीछे
 जाना  चाहते  है।  हमें  देश  को  अपने  प्राचीन
 आदशों  और  परम्पराओं  को  ध्यान  में  रखते
 हुए  ढालना  है।  मेरी  सरकार से  प्रार्यना  है
 कि  हमें  फिर  से  अपने  गुरुकुलों  को  बढ़ाना
 है  तमी  काम  चलेगा  और  इस  देश  का  कल्याण
 होगा  ।

 क्यों कि  जो  बच्वा  25  वर्ष  ब्रह्मनयें  पालन
 नहीं  करेगा,  बहू  पंडित  नहीं  हो  सकता  |
 जहायर्  पालन  करता  अनिवाय॑  है,  तब  हो
 जाकर  वह  ऊंचा  विद्वान  हो  सकेगा  ।

 आदिर  में,  हिन्दी  की  जो  बात  कही  गई
 है,  में  यह  कहना  चाहता  हू  कि  राष्ट्र  भाषा
 का  सम्मान  करो  में  अपने  दक्षिण  के  भाइयों
 से  भी  कहता  चाहता  हूं और  शिक्षा  मंत्री  जी
 से  भो  कहना  चाहता  हूं  कि  आप  अपनी  यूनी-
 बलिटीज,  कालिजिज  में,  खास  तौर  से  उत्तर
 भारत  में,  तमिल,  तेलगू,  मलयालम,  किसी  भी
 दक्षिण  को  भाषा  की  पढ़ाई  को  अनिवारय॑
 कीजिये,  तब  इस  सवाल  का  हल  हो  जायगा  |
 यह  इस  अंग्रेजी  को  गुलामी  को  छोड़े  और
 हम  अपने  देश  की  भाषाओं  को  पढ़ने  का
 व्यस्त  करें  ।

 Bducation  (a)
 इन  शब्दों  के  साथ  मे  जिला  बंदी जी  को

 बधाई  देना  चाहता  हूं  कि  आपने  इक  ser
 कार्मुला इस  देश  के  सामने  रखा है  |  में
 इस  कमीशन  की  रिपोर्ट  की  भी  तारीफ
 करता  हूं  और  चाहता  हूं  कि  आप  इस  पर
 अमल  कर  ताकि  इस  देश  में  हमारी  राष्ट्र
 भाषा  का  प्रचार  हो  और  देश  का  कल्याण
 हो  और  हम  सब  एक  स्ब  में  बंध  कर  कार्य
 करें  ताकि  हमारी  मातृभाषा  और  हमारी
 संस्कृति  की  रक्षा  हो  सके  और  हम  अपने
 बच्चों  को  सुयोग्य  विद्वान  बना  सके  |

 यहा  पर  विज्ञान  की  बात  कही  गई  है  a
 मे  ने  देखा  है  कि  आज  जापान  हमारा  पड़ौसी
 है,  रूस  हमारा  पड़ौसी  है,  जमंनी  में  भी  अंग्रेजी
 कम्पलसरी  नही  है,  जिस  भाषा  में  जो  चाहे
 पढ़  सकता  है

 गुणन  हैरान्यों,  गुणग्राहक  हैरान्यों  है
 हमे  गूणब्राहक  चाहिये  ।  में  फिर  से  अपने
 मंत्री  जी  और  स्टेट  मिनस्टर  साहब  को
 बधाई  देना  चाहता  हू  आजाद  साहब,  जैसा
 आपका  नाम  आजाद है  बैसे  हो  इस  देश  में  शिक्षा
 को  आजाद  बना  दो  1

 SHRI  M.  R.  MASANI  (Rajkot)  :
 This  debate  has  become  a  kind  of  duel
 over  the  matter  of  languages,  and  in
 that  way  the  scope  of  the  debate  is  un-
 fortunately  sought  to  be  narrowed  and
 somewhat  distorted.  I  would  like  to
 take  it  back  to  a  more  fundamental
 plane  and  to  invite  the  House  to  con-
 sider  what  mn  the  legitimate  scope  of  the
 interveation  of  the  Union  Government
 and  Parliament  in  certain  issues  pertain-
 ing  to  education.

 I  would  like,  in  that  context,  to  sup-
 port  the  amendment  that  was  moved
 by  Shri  Lobo  Prabhu  on  behalf  of  our
 Party,  and  in  order  to  focus  attention
 On  these  issues,  I  would  like  to  reag  it
 out  again.  We  want  that,  at  the  ead
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 of  the  motion,  the  following  words
 should  be  added,  namely

 “and  is  of  the  opinion  that—

 (a)  consistent  with  the  fundamaen-
 tal  rights  of  parents,  it  is
 desirable  to  leave  to  the  pa-
 rent  both  the  choice  of
 schools  and  colleges  and  also
 the  medium  of  instruction  for
 the  education  of  their  child-
 ren;

 (b)  consistent  with  the  principles  of
 academic  autonomy  and  free-
 dom,  it  is  desirable  that  each
 university  should  be  the  judge
 concerning  the  medium  or
 media  of  instruction  and  that
 therefore  no  further  action  be
 taken  by  the  Government  of
 India  in  so  far  as  the  medium
 of  instruction  in  universities
 is  concerned.”

 In  so  far  as  the  neighbourhood
 school  idea  is  concerned,  I  agree,  we
 are  all  agreed,  that  social  mobility  is  a
 good  thing.  Class  or  caste  distinctions
 are  bad  and,  as  far  as  possible,  we
 should  encourage  the  removal  of  those
 distinctions.  Whether  they  are  class
 distinctions,  as  in  democratic  countries
 based  on  wealth,  or  whether  they  are
 class  distinctions  as  in  communist
 ceuntries  based  on  political  privilege  and
 occupancy  of  public  office,  both  are
 equally  bad  and  both  must  be  combated.

 We  agree  that  equality  of  opportunity
 is  a  good  thing  and  that  we  should
 move  towards  it  as  an  objective—that
 all  children,  all  boys  and  girls,  should
 be  given  an  equal  chance,  consistent
 with  their  intellectual  equipment,  to
 have  as  high  an  education  as  possible,
 suitable  to  their  talents,  and  that  the
 accident  of  whether  one  is  the  son  of
 a  commissar  or  of  an  industrialist
 should  not  come  in  the  way.

 But  we  believe  that  these  objectives
 can  be  and  are  best  achieved  by  methods
 that  have  been  tried  out  in  progressive
 countries  of  the  world  with  great  suc-
 cess.  And  these  methods  are  to  give
 scholarships  and  freeships  in  liberal
 measure  to  children  of  parents  who  are
 too  poor  to  send  them  to  high  schools
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 Or  universities  or  special
 and  thus  to  equalise  the
 that  is  open  to  all.

 Today,  in  the  grammar  schools  and
 public  schools  in  England,  in  Oxford
 and  Cambridge,  children  of  working
 class  parents  are  to  be  found  in  a  majo-
 rity,  while  the  old  classes  who  mono-
 polised  them  are  now  in  a  minority.
 But  this  is  not  done  by  abolishing  high
 level  institutions  whether  universities
 or  schools.  It  is  done  by  opening  their
 doors  increasingly  to  merit  as  opposed
 to  birth  and  wealth.  This  is  the  way  in
 which  in  all  the  leading  democracies  of
 the  world  progress  has  been  made  to-
 wards  democratisation  of  education  and
 equality  of  opportunity.

 The  concept  of  the  neighbourhood
 school,  as  advocated  in  the  Commission’s
 Report,  however,  is  repugnant  to  demo-
 cracy.  It  is  a  totalitarian  approach  be-
 cause  it  is  based  on  compulsion.  It
 seeks  to  force  parents  to  send  their
 children  to  a  school  which  may  be  al-
 together  unfit  from  the  point  of  view  of
 the  parent,  just  because  jt  happens  to
 be  nearer  than  any  other  school.  This
 is  a  kind  of  regimentation  that  would
 have  uniformity  at  a  low  level,  while
 what  we  want  is  equality  at  a  high
 level.  Therefore,  we  are  opposed  to
 this  concept  of  the  neighbourhood
 school,  because  it  is  based  on  an  un-
 democratic  concept  of  compulsion  and
 coersion.

 We,  on  the  other  hand,  stand  for  the
 opposite  principle.  JI  quote  from  the
 Election  Manifesto  of  my  Party,  on
 which  we  have  got  elected  to  this
 House,  and  I  quote  the  relevant  part  :

 “The  Swatantra  Party  stands  for
 (d)  the  vindication  of  the  Funda-
 mental  Right  of  the  citizen  to  edu-
 cate  his  children  according  to  his
 choice  in  an  atmosphere  untram-
 melled  by  official  directives,  and
 (e)  the  autonomy  of  Universities
 and  other  educational  institutions.”

 The  concept  of  the  neighbourhood
 school  violates  both  these  concepts  or
 principles  to  which  we  are  pledged.
 Therefore,  we  are  unreservedly  opposed
 to  any  form  of  compulsion  of  this  na-
 ture.
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 any  educational  institution  on
 the  ground  that  it  is  under  the
 management  of  a  minority,
 whether  based  on  religion  or
 language.”

 It  is  quite  clear  to  me  that  a  member
 of  any  minority  community,  as  we  un-
 derstand  it  in  this  country,  cannot  be
 coerced  to  send  his  child  to  a  neigh-
 bourhood  school.  He  has  a  constitu-
 tional  right  to  send  his  child  to  a
 school  of  his  own  choice  where  the
 religion  or  language  of  his  minority
 would  be  in  vogue.  Therefore,  all  non-

 Would  that  be  fair?  If  nobody  of  any
 other  denomination  can  be  so  coerced,
 because  the  Constitution  and  the  Courts
 will  come  in  the  way,  is  it  fair  that  the
 majority  should  be  coerced  in  this  man-
 ner?  The  answer  is  obvious.  It  is  un-

 i
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 पारस  out  of  order  m  this  con
 have  refused  to  regiment  our
 on  this  issue  one  way  or  the  other,
 as  is  well  known,  our  members  take
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 the  medium  of  instruction  in  Universi-
 ties  ang  at  other  educational  institu-
 tions  ?  And  our  answer  is  a  clear  ‘No’.
 We  believe  in  academic  autonomy,  We
 believe  that  it  is  par,  of  a  free  society
 that  universities  and  such  other  bodies
 shoulg  be  masters  in  their  own  homes
 subject  only  to  the  statutes  and  the  rale
 of  law.  And  the  choice  of  a  language
 in  which  to  teach  is,  in  our  view,  essen-
 tially  one  of  those  topics,  like  those  of



 the  Speaker  of  the  Lok  Sabha  the
 question  of  evolving  a  parlamen-
 tary  convention  under  which  mat-
 ters  impinging  on  the  autonomy  of
 a  University,  like  the  medium  of
 educa'ion,  scope  and  quality  of
 research  and  the  appointment  of
 teachers  be  not  accepted  or  discus-
 sed  in  Parliament.”

 I  do  not  know  whether  the  Chairman
 of  the  Inter-University  Board  approach-
 ed  the  Speaker  of  this  House  and  the
 Chairman  of  the  Rajya  Sabha  or  not.
 T  subscribe  entirely  to  this  principle.  I
 say  this  Parliament  has  no  right  to  med-
 dle  in  the  affairs  of  the  Universities
 which  have  Acts  of  their  State  legisla-
 tures  or  of  Parliament  to  guide  them.
 I  think  this  is  a  completely  sound  prin-
 ciple  and  we  stand  unreservedly  for  it.

 SHRI  S.  M.  BANERJEE  :  What
 about  the  Central  Universities  ?

 SHRI  M.  R.  MASANI  :  Those  Uni-
 versities  which  function  under  Acts  of
 Parliament  have  their  fundamental
 statutes  or  constitution,  and  whatever
 is  the  autonomy  or  discretion  given  to
 that  university  under  that  Act  should
 be  exercised.  But  we  should  not  in  this
 political  manner  try  to  interfere  with
 the  exercise  of  their  autonomy.

 SHRI  ८.  ह ज  BHATTACHARYYA
 (Raiganj)  :  What  about  the  Central
 Universities  ?

 SHRI  M.  R.  MASANI  :  I  am  saying
 that  the  central  universities  have  their
 own  statutes  and  if  those  statutes  lay
 down  language  that  university  should
 teach,  I  have  nothing  to  say.

 SHRI  ८.  K.  BHATTACHARYYA
 That  is  passed  by  Parliament,

 SHRI  M.  R.  MASANI  :  Yes;  but  it
 was  by  Parliament  at  a  time  when  the

 Educasion  (MS)
 present  trends,  theese  usbealthy
 trends  of  interferenne  fm  Ge

 has  to  vote  funds  and  Partiameat  pres-
 cribes  certain  things,  I  have  nothing  to
 say.  I  am  for  stopping  this  interference

 legislating  ab  initio  and  imposing  some-
 thing  like  a  political  decision  on  those
 who  are  doing  their  job.

 Now,  as  1  said,  I  do  not  know
 whether  the  Speaker  was  approached,
 but  I  think  he  should  have  been  appro-
 ached  and  I  think  it  is  a  great  pity  that
 the  kind  of  intervention  in  which  we
 are  today  engaged  should  have  taken
 place  at  all.  The  constitutional  position
 is  clear.  Education  is  a  State  subject,
 ह.  except  for  the  kind  of  univeraity
 to  which  my  hon.  friends  just  referred,
 where  an  Act  of  Parliament  is  a  thing
 that  determines,  we  have  no  business  to
 interfere  in  regard  to  primary  and  other
 education,  which  are  a  State  subject.

 Even  in  regard  to  university  educa-
 tion,  the  opinion  of  the  Vice-Chancel.
 lors  and  the  Inter-University  Board  is
 the  right  one—that  they  should  be  left
 to  de‘ermine  their  media  of  instruction
 and  other  matters  according  to  their
 ideas,  their  experience  and  the  pres-
 sures  of  the  community  in  which  they
 function.  If  by  and  large  the  community
 wan's  a  certain  language  to  be  utilised
 then,  in  a  democratic  way,  the  universi-
 ties  will  respond  to  it,  because  they
 want  students  to  come.  If,  on  the  other
 hand,  the  paren‘a  want  another  langu-

 e,  the  university  is  likely  to  be  influ-
 enced  in  that  way.  That,  Sir,  is  the
 democratic  way  in  which  the  parents  of
 this  country  should  determine  the  kind
 of  education  and  the  language  in  which
 it  should  be  given.  Let  each  University
 come  to  its  own  conclusion,  unaffected
 by  political  interference  or  pressure,  It
 is  not  enough  to  say  that  we  will  not
 pass  a  law
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 Chair]
 SHRI  VASUDEVAN  NAIR  (Peerr-

 made)  :  Does  the  hon.  member  think
 that  there  should  be  some  relationship
 between  the  medium  of  instruction  and
 the  medium  of  administration  ?

 SHRI  M.  R.  MASANI  :  I  do  not
 think  so  at  all.  We  are  competent  to
 legislate  for  the  official  language  of  this
 country  and,  when  the  Bill  comes  be-
 fore  the  House,  we  shal)  deal  with  it.
 But  the  medium  of  instruction  is  a
 voluntary  matter  between  the  parent,
 the  child  and  the  teacher  in  which  Gov-
 ernment  or  Parliament  has  no  right  to
 in'erfere,  This  is  an  unwarranted  in-
 terference  m  a  matter  which  pertains
 to  the  child,  the  teacher  and  the  parent,
 whose  autonomy  and  fundamental
 hberty  should  be  respected.

 SHRI  NARENDRA  SINGH  MAHI-
 DA  (Anand)  :  You  will  continue  Eng-
 lish  for  all  time.

 SHRI  M.  R.  MASANI  :  My  hon.
 friend  will  not  provoke  me  to  take  sides
 in  the  battle  of  languages.  If  a  Uni-
 versity  is  today  teaching  in  Hindi  or
 Urdu,  ler  it  do  so,  If  a  University  is
 teching  in  English,  let  it  make  up
 ats  mind  whether  to  adhere  to
 it  or  change  it.  3  do  not  want  to
 take  part  in  the  futile  debate  in  which
 we  are  engaged.  The  real  debate  in
 which  we  should  be  engaged  is  to  turn
 the  searchlight  inwards  and  consider;
 have  we  any  right  to  interfere  in  this
 matter  ?

 Even  the  pressure  of  the  University Grants  Commission  should  pot  be
 brought  by  the  Education  Ministry  to
 try  to  influence  or  pressurise  universi-
 ties  into  getermining  their  medium  of
 instruction.  This,  I  suggest,  ४5  in  keep-
 ing  with  the  spirit  of  our  democtatic
 Constitution.  Anything  else  is  not,

 Unfortunately,  this  particular  debate
 in  which  we  are  engaged,  this  particular
 attempt  on  the  part  of  the  Education
 Minister,  is  only  one  facet  of  a  trend
 that  is  very  dangerous  to  our  ह...

 It  is  an  undesirable  trend  for
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 Politics  to  enter  into  every  walk  of  life,
 whether  for  good  or  for  evil.

 There  are  many  otber  examples.
 There  is  the  world  of  धणा  in  which
 We  find  politicians  meddling.  There  is
 the  world  of  culture,  of  dance,  of  lite-
 Tature,  of  music,  where  official  patro-
 nage  distorts  the  free  flow  of  intellec-
 tual  life  in  this  country  There  is  the
 whole  of  economic  life  where  we  beli-
 eve  the  kmits  of  economic  interven-
 tionism  have  been  crossed  long  ago.

 To  come  back  to  education,  there  are
 these  undesirable  attempts  at  nationali-
 sation  of  textbooks,  as  if  there  is  noth-
 ing  better  to  nationalise  than  textbooks,
 which  are  essentially  something  that
 should  be  left  to  the  author,  the  pub- lisher  and  the  prescribing  authority  to
 create  for  the  minds  of  our  chifdren,

 There  is  a  Book  Trust,  with  a  retired
 minister  as  Chairman.  There  is  an-
 other  thing  called  Book  Development
 Council,  with  a  particular  by  well-
 known  Communist,  Mr.  Ramesh  Thapar, as  Chairman.  What  are  these  politicians
 doing  in  the  world  of  education  and
 culture?  Why  shoulg  a  Communist
 who  has  never  written  a  book  in  his
 life,  be  picked  up  to  become  the  Chair-
 man  of  the  Book  Development  Council  ?
 Why  should  another  retired  politician, who  is  no  longer  in  Parliament  be  given ano‘her  job?

 That  is  the  way  we  politicians  are
 inviting  our  doom  in  this  country.  We
 are  attracting  ill-will  and  distrust  be-
 cause,  by  putting  our  finger  in  every
 pie,  We  are  creating  opportunities  for
 patronage  which  we  have  no  right  to
 exercise.  People  are  getting  more  and
 more  disillusioned  with  us,  saying,  that
 these  politicians  are  trying  to  dominate
 because  they  want  to  distribute  patro-
 nage  and  perquisites.  This  ts  extreme-
 ly  objectionable.  This  may  be  worthy of  a  Fascist  or  Communist  dictatorship. These  trends  have  no  place  in  a  demo-
 cratic  Constitution  such  as  ours.

 This  extension  of  the  role  of  Govern-
 ment  and  of  politicians,  far  from  in-
 creasing  our  power,  is  ‘going  one  day to  bring  about  our  destruction  and  the
 destruction  of  our  Parliamentary  Denep-
 cracy  if  we  do  not  stop  from  this  at-
 tempt.  The  politician  will  only  be  res-
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 pected  if  he  sticks  to  politics.  Just  as
 a  cobbler  should  stick  to  his  last,  the
 pohtician  should  stick  to  politics,  and
 not  dabble  in  hteralure,  books,  sports,
 education  and  everything  elsc.  Let  the
 educationists  run  the  world  of  education.
 Let  writers  and  publishers  produce
 books.  Let  us  not  bring  the  whole  sys-
 tem  of  Parliamentary  Democracy  :nto
 disrepute  by  dabbhng  in  things  which
 we  are  not  competent  to  deal  with.  This
 Parliament  is  not  competent  to  discuss
 what  shoulg  be  the  language  in  which
 children  should  be  taught.  What  study
 have  we  given  to  it?  I  do  not  pretend
 any  competence  for  myself;  |  am  a  lay
 man.  So  are  all  of  us.  We  are  not
 educationists.  What  business  have  we
 to  dabble  in  matters  of  which  we  know
 nothing  ?

 SHRI  NARENDRA  SINGH  MAHI-
 DA  :  The  hon,  Member  !s  a  great  libe-
 ral.  May  I  know  what  will  happen  to
 the  uneducated  people  in  the  country”
 Unfortunately,  in  our  country  we  have
 a  great  mass  of  uneducated  pcople
 What  should  we  do  for  them  ?

 SHRI  M.  R  MASANI  They  should
 be  educated  by  being  given  free  and
 compulsory  education  which  our  Gov-
 ernment  has  failed  to  do  in  the  last
 twenty  years.  The  job  of  the  Govern-
 ment  is  to  provide  primary  education.
 It  has  neglected  that  and  instead  of
 doing  that,  they  are  dabbling  with  Uni-
 versity  education  which  is  functioning
 all  right  We  are  following  the  tradi-
 tion  which  the  British  set  for  us  of  hav-
 wg  an  army  of  unemployed  graduates.
 while  the  poor  people  remain  unedu-
 cated.  Let  us  attend  to  jt.  Let  us  not
 neglect  our  duty  and  dabble  in  other
 people's  business

 The  present  Education  Minister  ap-
 pears  to  do  like  an  innocent  at  large
 Leaving  his  own  world,  where  he  knew
 what  he  was  doing,  he  has  now  been
 taken  for  a  ride  by  his  advisers  ang  his
 junior  colleagous  who  are  politicians
 and  who  have  an  axe  to  grind.  His
 more  recent  statements  show  some  im-
 provement  on  his  ealier  brash  state-
 ments  during  the  last  Session  in  Parlia-
 ment.  But  slowing  down  the  pace  of
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 disaster  or  of  a  mistake  is  not  enough.
 Saying  that  we  will  not  do  a  wrong
 thing  in  five  years  but  we  take  fifteen
 years  to  do  it  is  no  solution  to  anyone.
 ‘We  question  the  very  direction  in  which
 he  is  moving.  We  say  that  the  attempt
 to  interfere  with  the  medium  of  instruc-
 tion  and  choice  of  schools  and  colleges
 is  reactionary  and  anti-democratic.
 Therefore,  it  is  not  enough  if  he  says
 that  be  will  go  slower  down  to  ruin.
 We  want  to  step  him  from  going  to
 ruin  and  turn  lum  away  from  this  at-
 tempt.  He  has  been  a  good  educa-
 tionist.  I  appeal  to  him  to  save  himself
 from  the  clutches  of  those  into  whose
 hands  he  has  fallen  and  to  extncatc
 himself.

 THE  MINISTER  OF  EDUCA-
 TION  (DR.  TRIGUNA  SEN)  :  May
 i  know  what  is  my  policy  that  he  says
 will  take  me  to  ruin?

 SHRI  M.  ्,  MASANI  :  I  say  that
 the  Education  Mmusier  should  neither
 have  gone  into  the  question  of  language
 nor  have  advoca'ed  compulsion  in  re-
 gard  to  choice  of  schools.  He  should
 not  have  taken  up  for  discussion  in  this
 House  and  the  Cabinet  the  question  of
 the  medium  of  instruction.  He  should
 have  abided  by  the  decision  of  ‘he  In-
 ter-University  Board.  He  should  have
 respected  the  view  of  the  highest  edu-
 cationists  in  this  country  and  kept  his
 hands  off

 SHRI  BALRA}  MADHOK:  Can
 you  think  of  any  education  in  which  we
 do  not  have  any  say  in  the  matter  of
 medium  of  instruction?  You  cannot
 separate  the  two  things.  I  wish  you  had
 been  teaching  in  a  college  or  a  school
 because  then  you  would  know  better  in
 this  matter.

 SHRI  M  R.  MASANI  :  My  hon.
 friend  will  be  speaking  for  bis  own
 party  I  am  putting  a  point  of  view
 which  is  the  Liberal  point  of  view.

 DR.  TRIGUNA  SEN  :  I  have  not
 understood  the  hon.  Member.  Am  I
 right  in  thinking  that  he  has  given  me
 credit  for  enunciating  a  certain  policy  ?

 SHRI  नी,  R.  MASANI  :  For  foment-
 ing  certain  policies,
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 DR.  TRIGUNA  SEN  :  Certain  poli-
 cies  of  whom  ?

 SHRI  M.  R.  MASANI  :  Of  your
 Government  and  the  Commission.

 DR.  TRIGUNA  SEN  I  will  reply
 to  that.

 SHRI  M.  है.  MASANI  :  I  say  the
 Education  Minister  has  given  a  wrong
 load  to  the  Education  Commission  and
 is  seeking  to  do  it  to  this  House.  if
 I  have  charged  him  unfairly,  I  would
 ask  him  to  advise  the  Cabinet  to  ac-
 cept  the  Amendment  that  stands  in  our
 name.  If  he  does  that,  then  I  agree
 tbat  the  charge  has  been  made  unfairly
 and  I  shall  withdraw  the  imputation
 thar  he  is  an  innocent  at  large  playing
 imto  other  people's  hands.  If  he  is
 to  do  something  good  after  the  discus-
 sion  for  the  last  three  months,  the  deci-
 sion  of  conferences  of  learned  and  emi-
 nent  educationists  who  have  seen  him.
 written  to  him,  met  him  in  public  and
 priva'e.  and  have  made  some  dent  on
 him,  I  would  ask  him  as  a  man  of  edu-
 cation  even  now  to  say  that  the  whole
 thing  was  a  mistake.  Let  us  drop  it,
 let  the  universitie,  teach  in  such  langu-
 age  as  they,  the  parents  and  the  children
 want.  Let  him  say  that  we  made  a
 wrong  start  and  let  him  correct  it  now.
 The  way  to  do  it  5  for  the  Minister  to
 accept  the  Amendment  which  I  read  out
 at  the  very  beginning  if  be  does  that,
 then  I  have  been  unfair  in  my  charge
 and  J  will  withdraw  every  word  that  I
 said.

 DR.  TRIGUNA  SEN  :  I  am  sorry
 @  सोकार  लाल  घोहरा  (चित्तौड़गढ़  )

 अध्यक्ष  महोदय,  यह  एक  दुर्भाग्य  की  बात  है
 कि  सब  मे  महत्वपूर्ण  विषय  पर  आज  इतने
 ्थो  बाद  हम  लोग  चर्चा  करते  के  लिए
 43  हैं  ।  आजादी  +  पहले  प्रभात  में  ही  जिस
 विषय  पर  सब  से  ज्यादा  महत्वपूर्ण  चर्चा
 हो  जानो  चाहिये  थी  उस  पर  चर्चा  करने
 का  आज  यह  अवसर  मिला  है  कि  हम  अपनी
 शिक्षा  पद्धति  के  बारे  में  और  अपनी  शिक्षा
 के;  माध्यम  के  बारे  में  चर्चा  करे  1  मेरे  मान-
 नीय  मित्र  मसानी  जी  ने  जो  भी  बात
 अभी  कही  है  में  समझता  हू  कि  उनकी  पार्टी
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 ate  उन  के  विचारों  के  आधारों  पर  उन्होंने
 ठीक  ही  कहा है।  जैसे  फ्री  ट्रेड  होना  चाहिए,
 जैसे  क्री  एस्टरप्राइज  होनी  चाहिए,  #2
 की  एजकेशन  होनी  बाहिए  क्योंकि  उमके
 हिसाब  से  हम  उस  युग  में  आये  है  जहां  हम
 ने  संविधान के  अन्दर  यह  निश्चित  किया  है
 कि  यह  जनतत्न  है,  हम  ने  हिन्दुस्तान  के  अन्दर
 जनतातिक  प्रणाली  को  स्वीकार  किया  है
 जब  हम  ने  जनतातिक  प्रणाली  को  स्वीकार
 किया  है  तो  में  उन्हें  माद  दिलाना  चाहता
 हू  कि  जनतंत्र  कुछ  चन्द  मुठी  भर  लोनों
 की  बपौती  नही  हैं  |  जनतंत्र  कुछ  विशिष्ट
 मआदमियों  को  रियायत  देने  कुछ  विशिष्ट
 आर्दामयो  के  हाथ  का  खिलौना  नहीं  है
 अगर  हम  इस  जनतब्र  को  कायम  रखना
 चाहते  हूँ  तो  आज  आजादी  के  20  बर्ष
 बाद  हम  में  इस  बात  को  कबूल  करने  की
 ईमानदारी  होनी  चाहिये  कि  आज  देश
 के  अन्दर  केवल  20  और  22  प्रतिशत
 शिक्षित  हैं  और  78  प्रतिशत  अभी  भी  हमारे
 देश  के  निरक्षर  हैं  । और  जिस  अंग्रेजी
 की  आप  वकालत  करते  हैं  म॑  जाप  से  कहना
 चाहता  कि  हमारे  इस  देश  में  दो  प्रतिशत
 व्यक्ति  भी  नहीं  है  जो  अंग्रेजो  को  अच्छी
 तरह  समझते  हों  और  जानते  हों  ।  तो  में
 आपसे  जानना  चाहता  हू  कि  जैसा  कि  आप  ने
 अभी  कहा  कि  इस  पालियामेंट  को,  इस
 सदन  को  कोई  हक  नही  है  तो  वह  कौन  सी

 एथोरिटी  है  जिस  को  देश  के  संविधान  के

 अनुसार  इस  बात  को  क्रियान्वित  करने
 का  अधिकार  है  कि  हम  इस  देश  के  अन्दर
 सब  को  शिक्षा  के  समान  अवसर  देंगे  इस
 देश  के  अन्दर  समाजवादी  व्यवस्था  कायम

 करेंगे,  कौन  सी  ऐसी  एथारिटी  है,  कौन  सी

 ऐसी  ताकत  है  जिस  को  यह  अधिकार  है?
 मे  समझता  हू  कि  इस  ससद  को  इस  बात  का

 अधिकार  है  और  इस  ससद  का  यह  कर्तव्य

 है  कि  देश  के  करोड़ों  लोगों  के!  लिए  सोचे,
 केवल  कुछ  लोगों  के  लिए  नहीं।  इसलिये

 में  आप  से  कहना  चहता  हू  कि  जब  हमारे
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 माननीय  सित्र  वोट  लेने  के  लिए  जाते  है जनता
 के  बीच  में  तो  अंग्रेजी  में  बात  नहीं  करते  हैँ  t
 तब  उनकी  मातृभाषा  में  बात  करते  है  v
 यह  दुर्भाग्य  की  बात  है  कि  हम  इस  हाल  में
 आ  कर,  उन  लाखो  और  करोड़ों  लोगों  की
 भाषा  में  बात  नहीं  करते  क्योंकि  ह्म  अपनी
 आवाज  को  उन  लोगों  को  नहीं  सुनाना
 चाहते  जिन्होंने  हमे  मत  दे  कर  भेजा  है
 हम  अंग्रेजो  में  या  पश्चिम  के  अन्दर  अपनी
 आवाज  को  बुलन्द  करना  चाहते  हूँ  ।  में
 आपसे  निवेदत  करना  चाहता  हूं  कि  यदि
 हम  इस  देश  में  जनतंत्र  को  कायम  रखना
 चाहते  है,  मदि  हम  चाहते  हैँ  कि  हमारी
 शिक्षा  का  आधार  जनतात्रिक  हो,  यदि  हम
 बह  चाहते  है  कि  राष्ट्रीय  शिक्षा  पद्धति
 का  राष्ट्र  में  विकास  हो,  यदि  हम
 यह  चाहते  हुँ  कि  इस  देश  के  अन्दर
 मरीब  से  गरीब  तबके,  साधारण  से
 साधारण  तबके  के  बालक  को  पढने  का
 और  अच्छी  शिक्षा  प्राप्त  करने  का  अधिकार
 हो  तो  हमे  उस  का  प्रबन्ध  करना  पडेंगा  ।
 पिछले  20  बर्षों  स ेबराबर  एक  पूरा  वर्ग  है  इस
 देश  के  अन्दर  जो  शिक्षा  को  जनतांद्िक
 नहीं  बनने  देते  मसानी  जी  ने  कहा  कि
 और  जनतंत्र  के  नाम  पर  कहा  कि  यह  जनतंत्र
 में  हमारा  अवाध  अधिकार  है  निश्चित
 रूप  से  अवाध  अधिकार  है  लेकिन  जिस  जनव॒त
 के  अन्दर  करोड़पति  भी  हों  और  गरीब  भी  हों,
 पिछड़े  हुए  लोग  भी  हों  और  बड़े  सम्पन्न
 लोग  भी  हों  उसकी  मान्यता  यह  होनो
 चाहिए  कि  साधारण  लोग  पिछड़ें  लोग  ऊपर
 उढे  ।  उस  जनतंत्र  के  अन्दर  मेयो  कालेज
 स्थापित  नहीं  हो  सकता  ।  पब्लिक  स्कूल
 कायम  नहीं  हो  सकते  ।  हमने  वर्षों  तक  देखा
 अंग्रेजी  समय  के  अन्दर  उन्होंने  एक  विशिष्ट
 बलास  का  निर्माण  किया  ।  हमारे  राजस्थान
 में  मेयो  कालेज  इसीलिए  स्थापित  हुआ  था
 कि  राजकुमारों  को  एक  विशेष  प्रकार  की

 ऐजुकेशन,  एक  विशेष  प्रकार  की  संस्कृति

 MP's.  Comm.  on  Education
 (as)

 में  दीक्षित  किया  जाय  ।  इसी  प्रकार  आज  जो
 सम्पन्न  लोग  है  यह  चाहते  है  कि  उनके  लड़के
 साधारण  स्कूलों  में  न  पढ़ें,  साधारण  आदमियों
 के  बच्चों  के  साथ  न  पढ़ें  ।  यदि  आप  में  जन-
 तालिक  भावना  है  यदि  आप  चाहते  हैं  देश
 में  जनतांतिक  भावना  पनपे  तो  यह  पहली
 शुरुआत  उसकी  है  कि  हम  चाहे  किसी
 दूं  डीशन  के  रहे  हो,  हम  चाह  बिसी  परम्परा
 के  रहे  हों,  हमारी  संतत्ति  ऐसी  हो  कि  जो
 अमीर  और  गरीब  एक  जगह  बैठ  कर  पढ़ें  ।
 लेकिन  हम  जनतत्न  की  बात  वहा  लागू  नहीं
 करना  चाहते  1  मेँ  निवेदन  करना  चहता  हू
 माननीय  शिक्षा  मती  से  और  इस  भवन
 से  अपील  करना  चाहता  हूं  कि  यदि  हम  चाहते
 हूँ  कि  देश  में  जनतातरिक  भावना  का  विकास
 हो,  देश में करोड़ों  लोगों को  एक  समान  अवसर
 मिले  तो  यह  विशिष्ट  वर्ग  का  जो  अधिकार
 है  यह  जो  कुछ  लोग  अपने  लिए  एक  विशिष्ट

 शिक्षा  प्रणाली  या  अपने  लिए  एक  विज्षिष्ट
 बर्ग  का  निर्माण  करना  चाहते  है,  सब  से
 पहले  उस  को  समाप्त  किया  जाय।  मेँ
 समझता  हूं.  कि  इस  'एजूबेंशन  फ्मीशन
 को  रिपोर्ट  पर  बचा  बरने  से  पहले  हमारा
 दिमाम  साफ  हो  जाना  चाहिये  कि  हम
 एजुकेशन  किस  के  लिये  चाहते  हूँ  ?  क्या
 कुछ  विशिष्ट  दगों  के  लिए,  Ts  विशेषकलास
 के  लोगों  के  लिये  या  देश  की  आम  जनता
 के  लिये  ?  यह  बड़े  दुर्भाग्य  की  बात  है  कि
 हमारा  शिक्षा  मंत्रालय  अभो  तक  एक  प्रयोग-
 शाला  के  रूप  में  रहा,  हम  ने  अभी  तक  देश
 को  एक  शिक्षा  पद्धत  देने  में  असफलता
 दिखाई  है  |  यह  पहला  मौका  है  कि  जब
 डाक्टर  कोठारी  की  अध्यक्षता  में  यह  कमीशन
 बैठा  लेकिन  फिर  भी  यह  दुर्भाग्य  की  बात
 है  कि  इस  कमीशन  में  बड़ें  बड़े  विशेषज्ञो
 के  मौजूद  होते  हुए  भी  कमीशन  ने  जो  रिपोर्ट
 दी  उस  में  प्राथमिक  शिक्षा,  माध्यमिक  शिक्षा,
 उच्च  शिक्षा,  सभी  विषयों  का  विवेचन  करते
 हुए,  टैक्नीकल  एजुकेशन  का  विशद  विवेचन
 किया  गया  लेकिन  इतनी  बड़ी  रिपोर्ट  पढ़ने



 बा  Report  of  KARTIKA  29,  889  (SAKA)  Bduration  Commission  498

 के  बाद  भी  यह  बात  (कन्फ्यूजन)  अभ्रान्ति
 की  तरह  देश  में  फैली  हुई  है  कि  हमारी  शिक्षा
 का  साध्यम  जो  प्रावमिदः  शिक्षा  है  उसका
 माध्यम,  (मीडियम)  क्या  होना  चाहिये  t
 में  समझ  नहीं  पाता  कि  इस  के  साथ  उन्होंने
 अंग्रेजी  का  जो  समानेश  किया  है  वह  कहा
 तक  उचित  है  |  मैं  आपसे  यह  कहना  चाहता
 हु  कि  अब  समय  आ  गया  है  कि  जब  हमे
 गभीरता  के  साथ  इस  बात  को  स्वीकार  करना
 चाहिये  और  इस  बात  की  घोषणा  करनी  चाहिये
 कि  हने  अपनी  मातृभाषा  और  प्रादेशिक
 आदा  में  नीचे  से  लेकर  ऊपर  तक  उच्च  शिक्षा
 देने  का  प्ररत्न  करना  है

 SHRI  LOBO  PRABHU  (Udipi)  :
 Would  the  hon.  Member,  who  is  very
 eloquent,  please  enlighten  us  how  all  he
 has  said  is  consistent  with  the  Constitu-
 tion  according  to  which  education  is  a
 Sta'e  subject.

 aft  झॉकार  साल  बोहर!  :  जहा  तक  संवि-
 धान  का  सवाल  है  हम  लोगों  ने  इस  बात  को
 स्वीकार  किया  है  कि  हम  इस  देश  में  सत  को
 समानता  का  अवभर  देंगे  ।
 SHRI  LOBO  PRABHU  :  Is  educa-

 tion  a  State  subject  or  a  Central  sub-
 ject  ?

 SHRIMATI  LAKSHMIKANTHAM-
 MA  (Kbammam)  :  That  is  a  different
 thing;  he  is  talking  about  the  official
 language.

 ft  झोंकार  लाल  बोहरा  में  आपकी  ही
 बात  को  कहना  चाहता  हू  ?  आपको  याद  होगा
 जब  आप  बोले  थे,  तब  कहा  था  कि  हम  इस
 डिबेट  को  भाषा  का  विवाद  नहीं  बनाना
 चाहते,  उस  समय  आपने  यह  कास्टीचबुशन
 की  बात  नहीं  उठाई  थी  |  आज  जब  माननीय
 मित्र  मसानी  जी  बोले  और  मुझे  याद  है  मेरे
 मद्रास  के  भाई  विश्वनाथन  ने  इस  बात  पर
 जोर  दिया  कि  सेन्टर  को  एजूकेशन  के  बारे  में
 बोलने  का  हक  नहीं  है  सेंट्रल  एजुकेशन
 मिनिस्ट्री  समाप्त  कर  देनी  चाहिये  ।  उन्होंने
 यह  मांग  फी  थी  में  आपसे  यह  पूछना  चाहता
 हूं  कि  अगर  हमारे  राष्ट्र  की  राष्ट्रीय  परम्परा
 को  कायम  करना  है,  राष्ट्रीय  संस्कृति  का

 and  MPs.  Comm.  on
 Education  (MS)

 निर्माण  करना  चाहते  हैं,  लगर  जाप  यह
 आाहते  हें  कि  आसाम  और  बंदाल  के  सौग,
 मद्रास  और  पंजाब  के  लोग,  गुजरात  गौर
 बंगाल  के  लोग  एक  साथ  मिल  कर  रहें
 तो  आपको  एक  ऐसी  संस्कृति  का  निर्माण  करना
 होगा,  ऐसी  शिक्षा  पद्धति  का  निर्माण  करना
 होगा  जो  देश  को  विघटनकारी  प्रवृत्तियों  से,
 प्रान्तीयता  की  भावना  से  दूर  रख  सके,  एक
 दूसरे  को  अलग  समझने  की  नीति  को  हमें
 खत्म  करना  होगा  और  यह  काम  एक  अच्छी
 स्वस्थ  शिक्षा  पद्धति  हो  कर  सकती  है,
 अगर  हम  ऐसा  नहीं  कर  सके  तो  राष्ट्रीय
 एकता  कभी  नहीं  आ  सकेगी,  इसलिये
 हमारी  शिक्षा  पद्धति  और  राष्ट्रीय  शिक्षा  नीति
 तय  करते  समय  इस  भावना  को  थ्यान  में
 रखा  जाय  ।  हमारे  देश  के  प्रत्येक  व्यक्ति  को

 बंटर-एजूकेशन  प्राप्त  करने  का  उतना  ही
 टेक  है  जितना  एक  बड़े  सेठ  या  जागीरदार

 शमन्त  के  लड़के  को  है  इसी  लिये  आज  देश
 के  अन्दर  शिक्षा  के  नाम  पर  जो  तृफान  मचा

 हुआ  है,  आज  लडके  अग्रेजी  में  लिखें  हुए
 साइनबोर्डों  को  तोड़  रह ेहे, यह  आपका  विद्रोह
 नही  है,  यह  जनता  का  विद्रोह  है,  लड़के  अंग्रेजी
 पढ़ना  नही  चाहते--में  निवेदन  करना  चाहता
 हैं  कि  इस  विषय  को  गम्भी  रता  से  लिया  जाय  t

 हमारे  बहुत  से  मित्र  इस  को  भाषा  विवाद,
 अप्रेजी  और  हिन्दी  का  मसला  बना  देना
 चाहते  हे  ।  मे  निवेदन  करना  चाहंता  हूं  कि  जहां
 तक  भाषा  का  सवाल  हैँ,  जब  भाषा  विधेयक
 आयेगा,  तव  उस  पर  चर्चा  करेंगे,  इस  वक्त
 तो  भाषा  का  श्ररन  नही,  शिका  के  माध्यम  का
 प्रश्न  है  और  इस  सम्बन्ध  में  केवल  एक  ही  बात
 मुझे  याद  पढ़ती  है  जो  मेरे  मित्र  मसानी  साहब
 ने  अपनी  पुस्तक  “अवर  इण्डिया”  में  लिखो
 थी  और  बह  बड़े  गौर  से  लिखी  थी  |  में
 निवेदन  करना  चाहता  हूं  कि  अगर  वास्तव
 में  हम  यह  चाहते  हें  कि  हमारी  निरक्षरता
 खत्म  हो,  शिक्षा  का  प्रसार  हो  तो  हमारा
 मीडियम,  हमारी  शिक्षा  का  माध्यम  हमारी  ,
 प्रादेशिक  भाषायें  होनी  चाहिये,  मातृभाषा
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 होगी  चाहिये  और  अंग्रेजी  को  हमें  हमेशा  के
 लिये  विदा  देनी  चाहिये  !  अंग्रेजी ही  शान  की
 जिड़की  है,  यह  बात  यही  व्यक्ति  कहता  है
 जिनके  दिमाग  में  अंग्रेजियत  भरी  हुई  है  ।

 हुनिया में  जापानी  भाषा  है,  रशियन  भाषा  है,
 जमंन  भाषा  है,  सब  भावायें शान  की  खिड़की
 हैं  और  हिन्दुस्तान की  भी  सभी  भाषायें शान  की
 खिड़की  हैं  कौन  कहता  है  कि  इन  विदेशी
 भाषाओं  की  खिड़कियों  को  बन्द  कर  दिया
 जाय,  लेकिन  यह  निश्चित  बात  है  कि  हिन्दु-
 स्तान  के  करोडों  लोगों  के  बीच  में  सब  हम
 मत  लेने  जाते  हैं,  उन  के  दुखदर्द  की  बात
 सुनते  हे  तो  उन्ही  की  भावा  में  बात  करते  है,
 अंग्रेजी  में  बात  नहीं  करते  ।  अगर  हमारी
 मतदाताओं  के  प्रति  वफादारी  हैं  तो  उनकी
 भाषा  में  बात  कीजिये,  आपने  अंग्रेजी  में  बोल
 कर  कहीं  मत  नही  लिये  होंगे  ?  आप  ईमानदारी
 से  कहिये,  अग्रेजी  में  बात  करके  आपने  एक
 भी  मत  प्राप्त  नही  किया  होगा  ?  हमारे  मत-
 दाता  श्रादेशिक  भाषाओं  को  समझते  हे  a

 में  निवेदन  करना  चाहता  हूं  कि  हमारी
 राष्ट्रीय  शिक्षा  प्रणाली  पर  चर्चा  करते  हुए
 और  इस  रिपोर्ट  पर  शर्का,  करतें  हुयें
 पहिले  हमे  इस  बात  पर  जोर  देना  चाहिये  और
 हमारे  दिमाग  खुले  रहने  चाहिये  कि  वास्तव  में
 हम  शिक्षा  प्रणाली  का  आधार  जनतन्त्र  को
 कायम  रखना  चाहते  है  या  वही  पुराने  ज़माने
 की  नीति  को  कायम  रखना  चाहते  हे  ।

 भष्यल  महोदय,  में  अधिक  समय  नहीं
 सेना  चाहता,  केवल  यही  निवेदन  करना
 चाहता  हूं  कि  यदि  वास्तव  में  हम  चाहते  हे
 कि  देंश  की  गरोबी  मिटे  और  समानता  बढ़े
 सो  जो  लोग  एक  तरफ  तो  जनतन्त्र  की  बात
 करते  हूँ,  लेकिन  आगे  बढ़  कर  जब  वह  हर
 बात  में  इन्टरफीयरेन्स  करते  हैँ,  ऐसे  लोगों
 से  हमें  सावधान  हो  जाना  चाहिये  ।  यह  बड़े
 दुर्भाग्य  की  बात  है  कि  20  बर्ष  के  बाद  भी  इस
 देश  में  कन्फ्यूज़न  पैदा  करनेबाले  लोग  मौजूद
 हैं  ।  अगर  जाप  चाहते  हें  कि  देश  की  शिक्षा
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 अणाली  का  आधार  जनतन्त  हो  तो  नातू-
 भाषा,  केवल  मातुभाषा ही  शिक्षा  का  माष्य

 हो  सकती है,  लेकिन  इस  का  यह  र्थ  नहीं
 है  कि  दूसरी  भावाएं  पढ़ी  नहीं  जा  सकती,
 जो  चाहे  अंग्रेजी  पढ़े,  फ्रेन्च  पढ़े,  रशियन  पढ़े--
 उस  से  किसी  को  इन्कार  नही  किया  जा  सकता  |
 जब  हम  वन-बल्डे  की  कल्पना  करते हैं
 तो  सबाल  ही  पैदा  नहीं  होता  कि  हम  वुनिया
 के  दूसरे  देशों  से  पीछे  रहें।  अगर  हिन्दुस्तान
 के  करोड़ों  लोगो  को  आगे  बढ़ना  हैं  तो  उन  को
 मातृधावा  में  या  जो  भी  आफिशियल  लेविज
 हे--में  किसी  भी  कन्ट्रोवर्सी  मे  नहीं  पड़ता
 चहता,  चाहें  तमिल  देश  की  राष्ट्र  भाषा  हो
 जाय,  बंगाली  हो  जाय,  इस  में  मुझे  मोह
 नही  है  पर  अंग्रेजी  हमारी  राष्ट्र  भाषा  नहीं
 हो  सकती  ।

 कुछ  मित्रो  ने  कहा  कि  हिन्दी  वाले  अपना
 सामाज्यवाद  लाता  चाहते  हैं।  मित्रो,  हिन्दी
 साम्राज्यवाद  लादे  न  लादे,  लेकिन  अंग्रेजी  का
 साम्राज्यवाद  आप  पर  अभी  भी  लदा  हुआ  है  1
 मर  कलकत्ते  में  5-20  वर्ष  रहा  हू,  मेने  वहा
 देखा  कि  मेरे  हजारों  बंगाली  भाई  हिन्दी
 फिल्मों  को  देख  कर  बड़ा  आनन्द  प्राप्त  करते
 हैं  ।  बगाल  वह  प्रान्त  है  जिसने  सब  से  पहले
 हिन्दी  लेखक  पैदा  किये।  हिन्दी  की  सब  से
 बडी  सेवा  यदि  किसी  प्रान्त्त  ने  की  है  तो  वह
 बगाल  ने  की  है।  इस  लिये  में  कहना  चाहता
 ह््कि  केवल  इस  भावना  से  हम  अग्रजी  नही
 पढ़ेंगे  कि  हिन्दीवाले  ज्यादा  नौकरियां  प्राप्त
 कर  लेंगे  t  यह  भ्रम  है,  इस  से  राष्ट्र  की  क्षति
 होगी  ny  हमारे  मद्रास,  आन्ध्र  और  बंगाल
 के  भाई  उतनी  ही  नौकरिया  प्राप्त  करेंगे,
 जितना  उन  का  हक  है,  जितना  हिन्दी
 बाले  का  हक  है  ।  इस  लिये  राजनीतिक  दृष्टि
 से  अलग  रह  कर,  एक  स्वासिमानी  राष्ट्र
 की  बुष्टि  से,  एक  स्वतन्त्र  राष्ट्र  की  हैसियत
 से  जिसकी  अपनी  स्वतन्त्र  भाषा  होती  है,
 हमारी  प्रादेशिक  भाषाओं  को  प्यार  और
 सम्मान  मिलना  चाहिये  और  इस  नीति  को

 हमें  स्वीकार  करना  चाहिये।
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 अन्त  में  वत,  में  यह  कहना  चाहा हूं
 & अ  आज  देश  में  जौ  अनुशासन  की  समस्या  हैं,
 आज  देश  में  शिखलकों  के  सम्भान  की  जो  समस्या
 है--पह  कम  महत्वपूर्ण  नहीं  है।  कोठारी
 आयोग  ने  शिक्षकों  के  लिये,  अध्यापकों  के
 लवे  जो  एक  सम्मानजनक  स्थिति  का  प्रावकान
 प्रस्तुत  किया  हैं,  शिक्षकों  और  अध्यापकों  का
 स्तर  बढ़ाया  आय,  उन  का  सम्मान  किया  जाय,
 और  म्युनित्पिल  कमेटी  के  तथा,  सरकारी
 तथा  गैरसरकारी  अध्यापकों,  जिले  के  स्कूलों
 के  अध्यापकों  के  बेतन  के  प्रेडो  में  जो असमानता
 है,  विभिन्नता  है,  उन  में  एकरूपता  लाई  जाय
 यह  बहुत  अण्छा  सुझाव  है  ।  आज  स्थिति  ऐसी

 है  कि  किसी  को  सविस नहीं  मिलतीतों  वह
 मास्टर  बन  जाता  है,  अध्यापक  बन  जाता  है
 मौर  हमारी  निगाह  मे,  वर्तमान  सामाजिक
 व्यवस्था  में  उसका  कोई  महत्वपूर्ण  स्थान  नहीं
 है  ।  इस  का  कारण  यह  भी  है  कि  आज  देश  में
 हम  ने  वह  सम्मान,  वह  तस्वीर  समाज  की
 पैदा  नहीं  की  है  जिसमें  उन  को  ऊचा  स्थान
 मिले  ।  आज  हमारे  समाज  में  केवल  सम्पन्न
 ब्यक्ति  को  ही  बड़ा  माना  जाता  है,  पूजनीय
 माना  जाता  है  t  यह  प्रश्न  केवल  शिक्षा  से  ही
 जुड़ा  हुआ  नही  है,  हमारी  शिक्षा  पद्धति  के
 साथ  वह  नस्वीर  भी  स्पष्ट  होनी  चाहिये
 कि  हम  कैसी  समाज-व्यवस्था  चाहते  हे  t
 दि  हम  अपनौ  समाज  व्यवस्था  को  समाज-
 बादी  ढंग  पर  चाहते  हे  तो  इस  तरह  की  व्यवस्था
 होनी  चाहिये  कि  सब  चीजें  एक  साथ  बढे ।
 आज  हजारों  इजीनियर  बेकार  हे,  हजारो
 नौजवान  लड़के  पढ़  कर  निकलते  हैं  लेकिन  उन
 को  काम  नही  किलता  है  1  में  इतना  हो  कहना
 चाहता  हूं  कि  हमारी  शिक्षा  पद्धति  को  जनतन्त
 के  व्यापक  आहइने  में  देखें  1 जिस  समाजवाद
 का  सपना  हम  लेते  हे,  जिस  समाजवाद
 का  सपना  To  जवाहर  लाल  नेहरू  ने  लिया  था,
 जिस  समाजवादी  समाज  की  कल्पना  महाह्मा
 मांची  ने  की  वी,  उसे  देखते  हुए  व्यापक  आधार
 पर  शिक्षा  नीति  निर्माण  करें  तो  मे  समझता

 हू ंकि  चाहे  20  यर्ष  के  बाद  ही  सदी, देर  से

 काचा  M.P’s.  Comm,  on
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 ही  सही,  लेकिन  हमारी  आनेबाली  पीड़िशों
 को  श्ेरणा  मिलेगी  कि  हम  के  उसके  लिये  एक
 निश्चित  राष्ट्रीय  पड़ति  को  स्वीकार  किया  हैं

 थी  प्रकाशयौर  श्त्ती  (हापुड़)  :  सभापति
 महोदय,  आप  के  पास  नाम  भेजना  आवश्यक
 है  या  आप  के  आसन  के  पास  आकर  अनुरोध
 करना  आवश्यक  है  ?

 सभापति  महोदव  :  मेरे  पास  आने  कौ
 कोई  आवश्यकता  नहों  है  और  नाभ  भी
 अब  भेजने  की  ज़रूरत  नहीं  है।  में  उन्हें  सव्य
 आज  बुला  लूगा  I

 aft  प्रकाश  लीर  शास्जी  :  धन्यवाद
 SHRI  FRANK  ANTHONY  (Nomi-

 nated—Anglo  Indians)  Mr,  Chair.
 man,  Sir,  I  should  say  at  the  outeet,
 with  due  respect  to  Dr,  Triguna  Sen,
 that  I  was  qug¢e  unable  to  appreciate
 the  reasons  that  prompted  him  to  refer
 the  Kothars  Education  Commission's
 Report  to  a  body  of  Members  of  Par-
 lament.  No  one  has  a  greater  respect
 than  I  do  for  my  worthy  colleagues  in
 this  House.  But,  quite  frankly,  here  was
 a  Commission  that  sat  for  2!  months,
 that  took  evidence  on  3  massive  scale,
 that  spent  many  lakhs  of  rupees  of  the
 taX-payers’  money  and  retumed  a  very
 massive  Education  Report.  And  I  could
 not  appreciate  why  Dr.  Triguna  Sen,  a
 newcomer  to  the  Education  Ministry
 and  indecg  to  Parl:ament,  should  have
 thought  :t  fit,to  refer  #  to  a  mere  body
 of  MPs  With  great  respect,  may  I  say
 this®  Many  of  them,  I  do  not  think,
 would  claim  that  they  know  anything
 remotely  of  education;  I  do  not  think
 that  many  of  them  had  the  time—I
 would  not  say  the  inclination  or  the
 capacity—to  study  even  the  summary
 of  the  Kothari  Education  Commission's
 Report.  What  does  the  Kothan  Com-
 mission  Report  emphasize?  I  will  try
 t0  summarise  that.

 Dr.  Triguna  Sen  was  a  Member,  pre-
 sumably  in  an  educational  capacity,  of
 the  Kothan  Education  Commission.
 What  did  they  say.  They  emphasized
 the  need  for  developing  the  regional
 languages.  They  pointed  out  the  inevi-
 tability  of  the  increasing  use  of  the  se-
 gional  languages  even  as  media,  but
 they  entered  certain  crucial  words  of
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 caution,  certain  crucia]  caveats.  What
 did  they  say  ?  They  said  that,  in  higher
 education,  in  order  to  maintain  jnter-
 communication  for  academic  and  intel-
 Jectua]l  purposes,  the  link  would  have
 to  be  English.  They  said  that  to  en-
 sure  the  mobility  of  students  and  of  pro-
 feseors  in  all-India  institutions  and  in
 Major  universities,  the  link  would  have
 to  continue  to  be  English.  They  said
 that,  from  the  under-graduate  level
 English  would  have  to  be  increasingly
 used.  They  said,  that  in  the  post-gradu-
 ate  stage,  the  medium  loses  all  signifi-
 cance  and  in  the  post-graduate  stage
 English  would  have  to  be  the  exclusive
 medium.  They  said  all  that.  But  un-
 fortunately  in  this  country  we  have  the
 genius  of  spending  large  sums  of  money.
 which  we  can  ill-afford,  on  producing
 elaborate  reports  and  on  commussions
 and  committees,  and  then  some  new-
 comer,  new  Minister,  comes  along  and
 blandly  throws  everything  into  the
 nearest  waste-paper  dasket  and  bfandly
 he  tries  to  assume  the  role  of  a  new
 broom  and  project  an  image  of  some
 kind  of  alleged  originality  in  thinking
 and  action.  Before  Dr.  Tnguna  Sen
 came  to  the  Central  scene,  I  plead  ig-
 norance,  I  did  not  know  very  much
 about  him.  as  an  educationist.  Before
 he  came  on  the  scene,  the  Government
 was  pleased  to  appoint,  as  you  will  re-
 member,  the  Sampurnanang  Emotional
 Integration  Committee  No  one  could
 remotely  accuse  Dr.  Sampumanand  of
 not  being.  indeed,  not  only  a  lover  of
 Hindi  but  an  ardent  protagonist  of
 Hindi.  As  you  know,  he  was  the  Chief
 Minister,  at  one  time,  of  UP.  which
 spearheaded  the  whole  Hindi  Zealot
 Movement.  What  did  the  Emotional
 Integration  Committee  say  ?  I;  produced
 a  unanimous  report,  a  report  to  which
 Mrs.  Indira  Gandhi  was  a  signatory.
 What  did  they  say?  They  underlined.
 after  considering  the  whole  matter  and
 taking  evidence  on  a  massive  scale,  the
 need  for  a  common  medium,  for  a  com-
 mon  medium  at  the  university  level
 They  referred  to  the  fact  that  with  the
 Programmes  of  increasing  economic
 and  industrial  development,  there  would
 be,  what  they  regarded,  increasing  spa-
 tial  mobility  and  that  there  would  be
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 an  increasing  number  of  linguistic  mino-
 rities  spread  in  their  millions  through-
 out  the  country,  and  because  of  that  we
 have  to  have  higher  education  in  a
 common,  medium.  What  else  did  they
 say?  In  addition  to  this  special  mobi-
 lny,  the  need  for  providing  for  these
 millions  of  linguistic  minorities  with
 their  different  media,  they  pointed  out
 to  the  decision  taken  by  the  University
 Grants  Commission,  the  decision  that
 practically  in  every  University  there
 would  be  centres  of  higher  education,
 for  research.  That  was  the  decision.
 And  what  did  they  tay?  They  said
 that  these  centres  of  research  would
 have  to  be  foci  for  intellectual  excel-
 lence,  they  would  have  to  be  foci,  above
 all,  for  emotional  integration.  How
 would  you  do  it.  You  woulg  only  be
 able  to  do  it  by  preserving  in  these  foc:
 this  intellectual  excellence  only  through
 the  medium  of  English.  They  said  that
 eminent  scholars  from  abroad  should
 be  associated  with  these  centres;  fellow-
 ships  should  be  given  fo  inteifigent  stu-
 dents  from  every  part  of  the  coun'ry.
 This  could  only  be  possible,  they  said.
 by  maintaining  the  present  link.  They
 said  that  the  only  Jmk  is  English  which
 has  to  be  maintained

 144

 Then  they  said  also  this—it  is  very
 important—‘‘We  are  unable  ...”—and
 I  agree  with  them—"..  .to  subscribe  to
 this  distmction  between  acience  and
 technology  on  the  Ghe  side  and  the
 humanities  and  social-—sciences  on  the
 other.”  They  pointed  out—and  I  agree
 with  them  very  respectfully—the  popu- lar  fallacy  that  while  English  is  neces-
 sury  for  science  and  technology,  for
 the  humanities  and  social  sciences  Eng- lish  is  not  necessary.  They  said  that,
 on  the  other  hand,  for  the  humanities
 and  social  sciences  English  is  even  more
 necessary  because  they  do  not  have  the
 advantage  of  laboratory  work.  They
 do  not  have  the  advantage  of  a  univer-
 sality  of  symbols.  They  underlined  this
 danger.

 The  Emotional  Integration  Commit-
 tee,  the  Sampumanand  Commitiee,  with
 Shrimati  Indira  Gandhi  subscribing, said  that  with  the  introduction  of  the
 regional  languages  as  the  exclusive  me-
 dium,  there  would  be  the  immediate



 1465  Report  of  KARTIKA  29,  (SAKA)  Education  Commission  486

 danger  of  academic  fragmentation.  They
 said:  “How  will  you  avoid  it?  How
 will  you  preserve  some  semblance  of
 emotional  integration  ?"  They  returned
 categorical  finding.  They  said  that  in
 every  University  where  the  regional  fan-
 guage  is  used  as  the  medium,  you  shall
 use  English  as  the  associate  medium
 That  would  be  the  only  way,  they  said,
 by  which  you  can  preserve  this  emo-
 tional  integration  to  avoid  academic
 fragmentation.  Thay  is  what  they  said.

 May  I  try  to  quote  now,  Sir,  from
 their  fina?  recommendation.  They  said
 that  only  by  this  policy  of  having  Eng-
 hsh  ‘--t  is  not  my  recommendation—’

 ..as  the  assoctaie  medium  wherever
 the  rogional  language  was  introduced  as
 the  medium  in  the  University,  would
 you  be  able  to—I  am  trying  to  use  their
 words—"pool  na'iOnal  talent,  promote
 emotional  integration  by  preserving  the
 mobility  of  students,  professors,  main-
 tain  standards  not  only  of  teaching  but
 of  a’tainment.”

 What  did  Dr.  Triguna  Sen  do?  Pre-
 sumably,  in  his  educational  capacity  he
 solemnly  subscribed  his  signature  to  the
 report  of  the  Kothari  Education  Com-
 mussion.  Then  presumably  in  his  politi-
 छा  capacity  in  a  different  mifieu—I
 would  not  uttempt  to  analyse  the  ins-
 Piration—presumably  with  a  different
 inspirauon  as  the  Chairman  of  the  par-
 hamentary  committee  blandly,  cavaler-
 ly,  turns  his  back  to  every  vital  recom-
 Mendation  to  which  he  had  subscribed
 as  a  Member  of  the  Kothan  Education
 Commsion  Su.  what  did  he  do  as  the
 Chairman  ?  He  entered  no  demur,  he
 secms  to  have  embraced  with  alacrity.
 ws  the  Chairman  of  a  political  com-
 mittec,  aS  a  politician,  the  deadline  of
 five  years  I  do  not  want  to  point  a
 finger  at  any  of  my  colleagues  on  this
 side  of  the  House,  but  ॥  do  point  my
 finger  at  Dr.  Triguna  Sen.  As  an  Edu-
 cationist  is  he  not  aware  that  this
 deadline  of  5  years  is  not  only  is  im-
 possible?  Is  he  not  aware  that  it  is
 not  only  an  exercise  in  irresponsibility,
 worse  than  that.  it  is  an  exercise  in
 absurdity?  I,  not  Dr  =  Triguna  Sen
 aware—with  our  regional  languages.
 widely  disparate  in  their  content  and  de-
 velopment,  can  any  person  with  a  sem-

 and  M.P’s.  Comm.  on
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 blance  of  association  with  education
 think  that  within  five  years  these  langu-
 ages  are  going  to  be  used  at  all  levels.

 SHRI  BAL  RA}  MADHOK  :  The
 hon’ble  Member  is  saying  ‘absurd’  and
 all  that.  He  should  know  that  this
 Committee  had  all  the  educationists  and
 there  were  great  Professors  on  the
 Committee  who  knew  more  about  edu-
 cation  and  who  could  have  spoken  with
 authori'y.

 SHRI  RANDHIR  SINGH  :  He
 should  not  use  so  strong  a  language.
 I6  Hours

 SHRI  FRANK  ANTHONY  :  I  say
 this,  with  all  due  respect  I  say  this—
 and  I  am  going  to  Canvass  it—that  it  98
 an  exercise  in  absurdity  to  say  ‘hat  the
 regional  languages,  uttetly  disparate  in
 ther  development,  can  be  used  at  all
 levels  and  for  all  purposes  in  five  years.
 And  I  repeat  that  without  qualification.
 Even  in  regard  to  Hindi—I  am  not  en-
 tering  into  the  language  position  here—
 does  it  not  vary  from  region  to  region  ?
 What  was  the  evidence  that  was  given
 before  the  Ianguage  Commission.  It
 was  that  the  Hindi  of  Eastern  U.P.  was
 not  understandable  by  the  people
 speaking  Hindi  in  Western  U.P.  What
 do  the  Hind:  people  themselves  say  7
 They  say  that  the  1961  census  includes
 several  dialects.  Sir,  you  also  are  on  edu-
 cationist,  I  beheve  you  are;  the  Hindi
 people  sav  ‘hat  the  1961  census  inchides
 77  dialects  I  do  not  know.  But  Hind:
 is  an  agglomeration  of  dialects  varying
 from  region  to  region,  obviously  also
 very  much  disparate  in  their  content  and
 development  Some  people,  (I  would
 not  indicate  them,  but  you  know  who
 they  are)  think  that  by  providing  money,
 your  money  and  mine,  they  are  gong
 to  suddenly  produce  by  some—I  do  not
 know;  I  do  not  know  whether  Dr.  Tri-
 guna  Sen  believes  in  that—process  of
 educa'ional  alchemy,  as  manna  from
 Heaven  (excuse  my  mixed  metaphors)
 all  the  necessary  books  not  only  st  the
 under-graduate  level  but  at  the  graduate
 level  and  at  the  post-graduate  level  and
 at  the  research  level,

 I  was  reading  the  exercise  of  the  U.P.
 Minister  of  Education.  This  gentlemen
 says  ‘What  s  the  difficulty?  And  be



 mission  on  Scientific  and  Technological
 terminology  had  listed  940  standard
 works  for  the  humanities  and  395  for
 science  and  technology;  and  he  was
 asked  ‘How  many  have  you  translated
 in  Bindi,"  and  he  said  ‘None’,  and  he
 added,  “What  does  it  matter?  We
 bave  got  some  at  the  under-graduate
 level,  but  none  of  these  minimum
 standard  works  either  at  the  graduate
 or  at  the  post-graduute  level,  But  what
 is  the  difficulty”  do  not  know
 whether  he  had  a  hat,  but  out  of  his
 sleeve  he  produced  a  formula  and  he
 said  ‘IT  shall  produce  a  committee  of
 three,  one  senior  teacher  in  Hindi,  onc
 junior  teacher  in  Hindi  and  one  pundit
 im  Hindi,  and  in  five  years  we  shall  have
 all  the  translation  we  need  for  pos'-
 graduate  and  research  work’  Does  i!
 not  make  you  laugh  ?

 SHRI  NATH  PAI  Rayapur):  No.
 SHRI  FRANK  ANTHONY  :  I  hope

 it  does;  at  least  it  makes  me  laugh.
 And  what  does  the  Bihar  Education

 Muuster  say  ?  He  says  ‘You  are  asking
 us  to  indulge  in  this  fantustic  exercise
 of  translations,  today,  we  speng  about
 Rs.  20  crores.  whether  the  translations
 will  be  acceptable  or  not  is  a  different
 matter,  but  :f  we  en'er  mto  this  exer-
 cise  of  translations,  the  educational  bill
 wil  go  up  to  Rs.  00  crores’,  Here  ५
 4  country  which  js,  if  I  might  say  so,
 on  the  verge  of  bankruptcy,  and  yer  you wast  the  educational  bill  to  go  up  five-
 fold.

 Sir,  ]  do  not  want  to  be  unkind  to
 Dr.  Triguna  Sen  like  him  as  an  in-
 dividual;  he  is  a  very  charming  person, but  he  comes  along  as  4  new-broom
 Education  Minster  and  his  only  contri-
 bution  has  been—-God  knows  education
 is  im  a  confused  condition  2  this  coun-
 wry—to  make  educational  confusion
 worse  confounded.

 Fortunately,  the  vice-chancellors
 have  taken  a  different  Ime.  I  do  not
 kaow;  the  vice-chancellors  are  all  things to  ali  men;  I  do  not  wast  to  say  any-
 thing  about  it,  because  many  of  them

 are  honourable  persons,  but  some  of
 them  aleo  are  amenable  to  political  pres-
 sures.  But,  fortunately,  in  the  latest
 conference  that  was  held  in  September,
 they  rejecteg  Dr.  Triguna  Sen  out  of
 hand;  they  said  that  there  should  be  no
 rigid  time-table  ang  that  the  change-
 Over  must  be  oriented  to  not  only  the
 maintenance  but  the  improvement  of
 standards,  and  that  the  change-over
 would  be  de'ermined  entirely  according
 to  educational  needs  and  that  it  would
 vary  not  from  university  to  university
 but  that  it  would  have  to  vary  from
 ms'itution  to  mstitution  and  indeed  it
 would  have  to  vary  from  subject  to  sub-
 ject.  व  do  not  know  how  that  com-
 mended  itself  to  Dr.  Triguna  Sen,  the
 politician
 605  Hours

 [MR  Deputy-Spraker  mn  the  Cheér].
 DR  TRIGUNA  SEN  -  They  quot-

 ed  from  my  speech.
 SHRI  FRANK  ANTHONY  There

 has  been  this  cateua  of  tecommenda-
 tions  from  authority  to  authority.  They
 say  at  the  under-graduate  level  English
 will  have  to  he  used  increasingly  They
 say.  all  of  them,  the  Kothart  Commis-
 ston  Report,  the  Emotional  Integration
 Committee  before  that  at  the  past-grad-
 uate  level  the  medium  of  instruction
 loses  all’  significance  =  Because  of  the
 need  for  the  necessary  hooks  in  science
 and  technolocy  medicine  and  engineer-
 ing.  you  would  have  to  have  at  the  post-
 graduate  level  English  as  the  medium
 of  instruction

 [  do  not  want  to  accuse  Dr.  Triguna
 Sen  of  acrobatics.  but  as  Pandit  Hridaya
 Nath  Kunaru,  a  very  respected  member
 in  public  hfe,  sard,  if  Dr,  Tnguna  Sen
 would  only  make  a_  sta'cment  as  to
 what  he  thinks  is  neccssarv  and  does
 not  80  on  making  contradictory,  vary-
 ing  statements  every  day—I  refer  to
 them  as  Dr  Sen's  political  acrobatics—
 we  would  know  where  we  stand.

 Here  agai,  the  Vice-Chancellors  said,
 and  indeed  before  them  the  Kothan
 Education  Commussion  said,  that  in  the
 all-India  institutions,  in  the  major  uni-
 versities,  English  would  have  to  cont-
 nue  from  the  educational  point  of  view,
 the  point  of  ensuring  mobility  of  students
 and  of  teachers,  and,  as  the  Emotional
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 Integration  Committee  said,  of  ptesetv-
 ing  the  emotional  integration.  The
 Vice-Chancellors  said  that  in  the  large
 cities,  in  this  multi-lingual  mosaic,  be-
 cause  you  have  numbers  of  people  with
 varying  languages  and  language  back-
 grounds,  you  would  have  to  maintain
 English  as  the  medium  of  instruction

 It  i  a  tragedy  that,  because  he  is  a
 novice  in  public  life,  he  does  not  know
 the  irretrievable  damage  he  has  done  to
 education,  and  indeed  to  the  whole  lan-
 guage  psychology.

 Before  be  went  on  this  trip  to  Mos-
 cOw—these  people  are  fortunate,  I  do
 not  know  whether  you,  Sir,  were  fortu-
 nate,  they  go  on  international  jaunts.
 which  I  wish  I  can  do,  at  Government
 expense—before  he  went  on  this  inter-
 national  jaunt,  according  to  a  press  re-
 port,  he  entered  a  plea  at  this  late  stage for  there  not  being  undue  haste.  and
 he  was  heard  even  to  say,  according  to
 this  report,  thar  if  you  abolish  English
 wth  undue  has'e,  you  will  create  a
 vacuum,  you  will  put  India  back  into
 the  8th  century.

 SHRI  RANGA  (Srikakulam)  Did
 be  say  that?

 SHRI  FRANK  ANTHONY  He
 Said  it,  You  agree,  and  I  agree,  but
 apparently  he  said  that  in  a  lucid  mo-
 ment.  Unfortunately,  Dr.  Sen's  tucid
 moments  on  education  are  becoming
 -Ncreasingly  rare  as  a  politician.

 Burt  before  that,  as  Chairman  of  thin
 politicians’  committee  he  made  an  en-
 tirely  different  statement.  What  dig  he
 do?  He  gave  3  handle  to  the  Hind:
 States,  ang  they  need  neither  a  handle
 Nor  an  excuse.  They  quoted  him  as  the
 authority  for  abolishing.  outlawing  Eng- lish.  What  has  Dr  Sen  done  ?  He
 has  been  deliberately,  directly  responsi-
 ble  for  producing  fatal  fixations  on  re-
 gional  lines.  He  has  been  directlv  res-
 ponsible  for  encouraging  the  Hindi
 States  to  bury,  to  kill  and  bury  comp-
 letely,  the  three-language  formula.  That
 is  his  contribution  to  education  today.

 The  Hindi  States  have  not  only  des-
 troyed  the  three-language  formula

 inspiration  of  Dr.  5
 have  burieg  it  completely.  Then,  under
 bis  inepiration,  they  have  arrogated  to
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 themselves  the  privilege  of  learning,  25
 the  Hindi  Herrenvolk,  to  use  2  German
 word,  the  new  superior  rece,  the  right
 to  learn  only  one  language,  Hindi.  The
 Hindi  States  never  subscribed  to  the
 three-language  formula,  they  only  went
 through  the  motions.  They  said  they
 would  learn  a  southern  language,  they
 have  n.ver  done  it.  They  wanted  to
 learn  Urdu,  Sanskrit,  and  I  do  not  know
 how  far  Sanskrit  is  distinguishable  from
 the  Hind:  of  today,  (be  new  language.
 Bur  today  they  leara  only  one  language.
 They  are  arrogating  to  themselves  the
 right  to  learn  the  Rajya  Bhasha,  the  rul-
 ing  language  only,  the  right  to  impose
 the  Rajya  Bhashc,  the  ruling  language,
 on  everybody  else  as  a  cOmpulsory  ian-
 guage  as  part  of  the  three-language
 jormula

 ¥  say  this  with  great  regret.  Who
 but  an  obscurantist  will  trade  on  hate?
 I,  in  mv  humble  way,  have  been  aseo-
 clated  with  education  for  above  30
 vears  I  am  Chairman  of  two  not  un-
 important  educational  Boards,  and  be-
 cause  of  that  we  were  tbe  only  people
 im  the  Engl  ch  medium  schools  to  make
 the  three-language  formula  meaningful.
 We  made  Hind:  meaningful  as  the  se-
 cond  language  in  the  Hindi  States,  and
 as  the  third  language  in  the  non-Hindi
 States  We  made  it  compulsory.  You
 don’t  have  onlv  to  take  Hind;  ten
 student  has  to  pass  it  mm  order  to  make
 it  meaningful.  As  ]  said.  only  the  obe-
 curantrst  can  be  agunst  a  Janguage.
 even  Hind,  adds  to  the  horizon,  how-
 ever  narrow  and  small  it  may  be.  Only
 the  Hind:  people  have  traded  in  hate,  r
 warned  ‘hem:  ‘Do  not  trade  on  hate,”
 because  hate  begets  hate  I  warned
 them  that  their  angrezi  hatao  movement
 will  provoke  a  Hind:  hatae  movement
 That  ७  the  tragedy  today  The  Angrezi
 hatao  movement  on  the  one  side  and
 the  Hind:  Aarao  movement  on  the  other
 side!  Both  the  movements  are  ‘earing
 the  country  a,  under  emotionally  and
 educationally  and  psychologically.  And
 even  legally  what  5  the  position?  7
 have  argued  these  cases.  They  tried  to
 destroy  the  English  medium  schools  in
 Bombay.  But  the  Supreme  Court  said,
 “You  cannot  tell  these  people,  the
 Anglo-Indians,  not  to  teach
 English;  it  is  ther  mother-  ”  ft
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 [Sri  Frank  Anthony.)
 is  an  Indian  language;  it  is  as  much  an
 indian  language  =  any  other  Indian
 language,  and  they  went  on  to  affirm
 this;  that  indeed  English  is  the  dominant
 Indian  language,  it  is  the  language  of
 the  Constitution,  7  is  the  language  of
 authoritative  legislation;  it  is  the  langu-
 age  of  the  Supreme  Court  and  the  High
 Courts.  That  is  the  affirmation  of  the
 Supreme  Court,  and  no  ranting  and
 shouting  :s  going  to  remove  that.

 I  was  one  of  the  counsel  in  the
 Gujarat  University  case.  The  Supreme
 Court  struck  down  the  action.  It  was
 a  crucial  judgment.  In  1962,  what  hap-
 pened?  The  Gujarat  University,  pur-
 porting  to  act  under  the  Gujarat  Uni-
 versity  Act,  outlawed  English.  They
 said  only  Gujarati  or  Hindi  could  be  the
 medium  That  was  the  crucial  issue,
 and  the  Supreme  Court  struck  it  down
 What  was  the  crucial  decision?  It  was
 that  no  State  legislature,  and  ०  fortior:,
 no  universi  y  can  proscribe  English.  and
 that  the  imposition  of  the  regional  lan-
 guage  or  Hindi  as  an  exclusive  medium
 —tbecause  they  have  no  books  available,
 no  journals  available  and  no  competent
 teachers  are  available—would  lead  to
 a  lowering  of  standards  No  State  legis-
 lature  has  the  power  to  prescribe  Eng-
 lish,  and  in  that  context,  not  only  from
 the  affilhated  colleges  but  from  censti-
 tuent  colleges  In  that  view  of  the  mat-
 ter,  if  anybody  wants  to  say,  prescribe
 English”  you  will  have  first  to  persuade
 the  Supreme  Court  to  review  rts  deci-
 sion  The  prescr.ption  of  English  today  is
 under  a  legal  bar  under  the  Constitution.

 My  hon  fmend  Shr;  Masani  said,
 look  at  the  legal  position  What  is  the
 logal  position?  I  had  the  privilege  of
 being  among  the  framers  of  the  Cons‘i-
 tution.  Deliberately  we  scouted  the
 suggestion:  it  wus  suggested  that  we
 put  it  in  Hindi  as  a  national  language.
 They  said  ‘No’,  even  at  that  time,  al-
 though  the  issue  was  not  a  live  issue;
 We  Were  pre-occupied  with  other  issues.
 But  even  then,  you  know  what  happen-
 ed  in  the  Congress  party  itself.  As  a
 member  of  the  Steering  Commit'ee—I
 was  not  a  member  of  the  Congress
 कबापि-जा  झाक  invited  to  their  delibera-
 tions  The  decision  to  make  Hindi  even
 an  official  language  just  scraped  through
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 by  one  vote.  They  said  that  in  this
 polyglot  structure,  with  this  be  wilder.
 ing  multi-lingual  mosaic  that  8  India,
 and  the  earlier  census  report,  which
 was  a  conservative  census  report,  said
 tha’  in  this  country  we  have  279  langu-
 ages  and  544  dialects  and  patois—in
 this  context,  with  much  richer  and
 much  older  langugaes  than  Hindi,  lan-
 guages  like  Tamil  and  Bengali,  you  will
 never  be  able  to  have  a  national  langu-
 age.  And  because  of  that,  all  that  we
 did  wi'h  great  difficulty  was  to  say  that
 Hindi  would  be  the  official  language,
 meaning  clearly  that  it  may  be  used
 only  for  official  and  certain  other  limit-
 ed  purposes.

 Over  and  over  again,  the  Constitution
 has  been  perverted.  First  of  all,  it  was
 official  language,  then  it  was  sought  to
 be  raised  to  the  Rashtriya  Bbasha  and
 now  i¢  5  the  Ray  Bhasha  We  never
 contemplated  a  Rashtriya  Bhasha;  we
 Never  contemplated  a  Raj  Bhasha  or  a
 ruling  language.  All  that  we  contem-
 plaied  was  an  offical  language  for  cer-
 tain  official  purposes.  Not  even  re-
 motely  was  there  a  whisper  of  putting
 in  the  Constitution  any  tink  language
 m  higher  education.  All  I]  am  contend-
 ing  for  ts  the  question  of  link  language.
 The  whole  intendment  and  the  scheme
 of  the  Constitution  shows  that  as  a
 Ink  language  as  a  cementing
 one,  for  administrative  and  judi-
 cial  purposes,  English,  will  have  to
 be  there  There  is  not  the  remotest  sug-
 gestion  of  Hindi  being  the  lnk  langu-
 age  mm  higher  education.  All  the  Com-
 mittees,  all  the  Commissions,  have  said
 without  peradven‘ure,  without  qualifi-
 cation,  that  English  may  continue,  for
 every  reason,  and  why?  Because  Eng-
 lsh  over  a  period  of  200  years  has  per-
 meated  the  educational  pattern  evenly
 Unlike  Hindi,  it  is  an  all-India  language.
 It  ts  indeed,  from  the  educa'ional  con-
 cept,  the  only  all-India  language;  it
 gives  no  advantage  to  any  region  or  any
 particular  section  of  the  people  As
 Pandit  H.  N.  Kunzru  asked,  who  im-
 posed  English?  Nobody  imposed  Eng-
 lsh.  It  was  a  sta‘esman,  a  visionary
 like  Raya  Ram  Mohan  Roy  who  insisted
 that  India  should  abandon  the  curtain
 of  igno-ance  drawn  around  it  up  to
 8i6  and  every  Indian  should  be  gives
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 the  advantage  of  &  liberal  education
 through  the  medium  of  English.

 I  am  only  entering  this  plea  from  the
 point  of  view  of  the  link  language  in
 higher  education.  Let  us  be
 men  ourselves.  Was  there  not,  because
 of  the  impact  of  English,  an  educational
 and  indeed  8  cultural  renaissance  in
 India?  I  have  not  said  it.  |  Much
 gfeater  men  than  me  have  said  it  |
 think  Dr.  Tr.guna  Sen  said  that  if  we
 do  away  with  English,  India  will  jump
 back  into  29  century.  What  does  it
 mean?  It  means,  it  is  only  through
 English  that  India  jumped  from  media-
 evalism  into  the  modern  age.  As  I  sad
 In  a  previous  meeting,  who  has  interpre-
 ted  India  to  the  outside  world?  In
 deed,  who  has  interpreted  India  to
 Indians?  India  has  been  interpreted
 by  Indians  through  the  medium  of  Eng-
 hsh,

 Let  my  friends,  looking  away  from
 emotional  and  language  feelings,  ask
 themselves  what  is  today  the  language
 of  intellectual  communication,  what  ts
 the  cement,  administrative  and  judicial,
 and  what  today  has  enabled  India  to
 keep  pace  somewha;  with  this  breath-
 taking  advance  in  science  and  techno-
 logy  in  the  space  age  except  English.

 SHRI  D.  C.  SHARMA  (Gurdas-
 pur):  Sir,  |  carefully  hstened  to  the
 speeches  of  my  hon.  friends  and  I
 thought  most  of  them  were  Rip  Van
 Winkles.  I  read  the  story  of  Rip  Van
 Winkle  sometime  ago,  in  which  a  person
 wakes  up  after  20  years  in  America
 He  does  not  know  that  America  has  be-
 come  independent  and  thinks  along  the
 same  lines  along  which  he  thought  20
 years  ago.  Here  are  these  honourable
 well-meaning.  highly  cultured  and  edu-
 cated  persons,  who  do  not  think  that
 this  report  has  tried  to  give  us  a  national
 system  of  educa‘ion  all  along  the  line.
 From  the  primary  stage  to  the  post-
 graduate  stage,  we  want  a  system  which
 is  our  own,  which  is  suited  to  our  needs,
 which  is  in  conformity  with  our  aspira-
 tions;  which  is  the  source  of  national
 mtegration,  which  gives  everybody  a
 chance,  and  which  is  based  on  equality,
 justice  and  all  these  things.  This  is  the
 kind  of  system  that  this  Kothari  Com-
 mission  Report  hae  given  us  and  my
 friends  are  fighting  about  that  report.

 and  MPs.  Comm,  on
 Education  (MS)

 They  have  only  seen  the  periphery  of
 the  report.  They  have  not  studied  the
 central  point,  the  foci  of  the  Report.
 They  are  all  the  time  wandering  around
 the  satellite  towns  of  Delhi  but  they
 have  not  come  to  the  heart  of  Delhi.
 That  is  the  misfortune  of  this  country,
 that  We  should  be  debating  this  point
 m  such  a  desultory  manner,  in  such  a
 half-hearted  and  perfunctory  manner
 without  understanding  the  nuances,  the
 undertones  and  over  ones  and  the  cen-
 tral  idea

 {  want  to  put  one  question  to  my
 hon  friends.  What  k.nd  of  a  system
 of  education  is  required?  Did  the
 Japanese  all  along  the  line  have  their
 education  in  English?  Has  Russia  3
 tained  eminence  in  sc.ence  by  studying
 English?  Have  the  English  people  at-
 tained  eminence  because  they  are  study-
 ing  Greek  and  Latin?  Certainly  not.
 No  country  can  become  great  unless  it
 has  a  language  of  its  own  which  it  can
 speak,  wh.ch  it  can  write  and  in  which
 it  can  find  a  better  mstrument  of  ex-
 pression.  I  am  a  student  of  English
 literature.  No  doubt,  all  my  life  I  have
 been  reading  English  literature.  I  do
 no’  yield  to  anybody  so  far  as  my  ad-
 miration  of  English  literature  is  con-
 cerned.  My  hon.  friend  says  that  India
 has  177  languages  and  so  many  hundred
 dialects.  Does  he  know  about  England,
 about  Wales  and  about  Scotland  ?  How
 many  dialects  do  they  have.  Does  a
 man  from  London  speak  the  same  dia-
 lect  as  in  Liverpool  or  in  Manchester  ?
 They  have  their  dialects.  They  have  so
 many  languages.  Only  recently  some-
 body,  @  great  man,  went  to  Wales,  but
 people  exploded  a  bomb  there.  Why  ?
 It  is  because  the  battle  of  languages
 goes  On  in  every  country  of  the  world.
 But  the  course  of  wisdom  lies  in  this
 that  we  must  hold  on  fast  and  strongly
 to  our  own  languages.  They  may  be
 4,  6  or  8  but  they  must  be  made
 the  media  of  instruction.  Unless  that
 is  done  we  will  be  the  born  slaves  of
 some  impenalist  power.  We  will  be
 living  in  cruel  bondage.  Our  children
 will  have  their  brain  power  shackled,
 hands  tied  up  and  legs  manacied.  They
 will  not  be  able  to  go  forward,
 fore,  the  language  of

 or
 our

 whether  it  be  one  two  or
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 should  be  given  the  pride  of  place  in
 thig  country.  Unless  we  do  that  I  am
 sure  our  students  will  remain  dwarfs
 m  intellect,  will  remain  barren

 = of  our  educational  institutions,  will remain  an  exercise  in  English  imitation
 of  somebody  else.

 l  do  not  want  to  throw  away  English.
 The  hon,  Minister  does  not  want  to
 throw  away  English  My  hon.  friend
 does  not  want  to  throw  away  Hindi.
 Sbri  Anthony  said—all  honour  to  tim
 —that  we  should  make  the  three-langu-
 age  formula  meaningful  Ad]  respect
 to  him  for  that

 I  tell  you,  Sir,  the  switch-over  has
 pot  to  take  place  some  day.  Dr.  Tri-
 guna  Sen  may  want  it  in  five  years.  It
 may  take  six  years,  seven  years  or  eight
 years,  but  the  swilch-over  has  got  to
 take  placc,  We  must  get  md  of  this
 linguistic  slavery  as  early  as  we  can.
 I  think  that  is  the  first  problem  that
 faces  us.  J  am  sure  the  decision  that  it
 as  going  to  be  our  mother  tongue  is  the
 most  sensible  and  wise  decision  taken
 by  the  Kothari  Commission.  I  say  that
 we  should  hold  fast  to  it  with  hoops  of
 steel.  Of  course,  Enghsh  would  be
 here.  Who  says  it  should  be  thrown
 out?  Can  |  throw  out  Shr  Frank
 Anthony  from  this  House?  Certainly
 pot.  He  will  be  with  me  Can  J  throw
 away  Shri  Bal  Raj  Madhok  from  this
 House?  No  He  will  he  with  me  If
 Shri  Bal  Ray  Madhok  is  here,  Hindi  is
 here.  ह) ल  Shri  Frank  Anthony  is  here.
 English  is  here.  Similarly,  af  |  am  here,
 ail  the  regional  lunguages  are  here

 Then  I  come  to  my  second  point
 My  hon.  friend  made  fun  of  the  Mem-
 bers  of  Parliament  who  studied  this
 Report.  I  wish  he  had  not  done  tha’.
 because  one  member  of  his  own  party
 was  there.  But  if  he  wants  to  muke
 fun  of  all  of  us,  it  docs  not  matter.  Let
 us  all  bang  toge’her,  or  let  him  hang
 all  of  us  together.  I  do  not  bother
 about  it.  But  I  may  tell  you  that  Dr.
 Triguna  Sen  is  a  democrat,  above  all,
 he  is  a  nationalist  above  all  and  he  is
 also  an  educationmst.  By  asking  us,  the
 Members  of  Parliament,  to  study  this
 Teport  and  give  our  verdict,  he  has  esta-
 blished  the  most  wholesome  democratic

 MP's,  Comm.  on  Education
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 reports,  are  studied  in  the  same  manner,
 I  congratulate  Dr.  Triguna  Sen  for  esta-
 bishing  this  precedent.  Why  do  you
 fall  foul  of  him  for  that  reason?  I
 think  he  did  the  right  thing  in  handing
 over  this  Report  to  the  Members  of
 Parliament  for  having  their  points  of
 view.  All  of  us  have  our  own  points
 of  view.  I  have  my  own  point  of  view.
 Some  of  the  Members  of  Parliament
 appended  ‘heir  minutes  of  dissent.  No-
 body  mnded  that.  Therefore,  this  is
 one  of  the  best  things  that  has  come
 out  of  this  report  that  in  future  all
 teports  of  such  commissions  will  be  sub-
 Kect  to  scrutiny  by  Members  of  Parlia-
 ment  first  and  then  they  will  come  to
 the  House.

 Of  course.  this  report  has  been  be-
 fore  us  for  such  a  long  time.  Our  Vice-
 Chancellors  have  gone  through  it.  These
 Vice  Chancellors  are  great  people,  He
 was  also  a  Vice-Chancellor  one  time.
 Therefore,  4  think  all  Vice-Chancellors
 are  great  people.  The  members  of  the
 Central  Advisory  Board  are  wonderful
 people.  All  of  them  are  great  educa-
 tionists.  India  is  a  free  country,  a
 country  that  believes  in  freedom  of
 conscience,  freedom  of  thought  and
 freedom  of  opinion.  Therefore,  let  the
 Vice-Chancellory  say  whatever  they  like.
 Let  the  Members  of  Parliament  say
 whatever  they  like.  But  ‘he  fact  ro
 mains  that  during  these  20  years  Parlia-
 ment  has  been  giving  the  guidelines  of
 education  for  the  whole  country.  Why
 did  you  not  object  to  the  Mudaliar
 Commission  or  the  appointment  of  the
 Radhakrishnan  Commission?  Because,
 Parliament  has  heen  the  custodian  of
 high  standards  of  education  in  this
 country.  Willy  nilly  or  unwillingly  we
 have  been  parents  of  education,  If  my hon  friend  raises  the  salary  of  his  pri-
 marv  school  teacher  by  some  per  cent,
 we  give  him  50  per  cent  of  that  increase.
 S:milarly,  if  he  raises  the  salary  of  a
 high  schoo}  teacher,  we  give  him  50
 per  cent  of  the  increase  in  salary.  Can
 you  say  that  Parliament  has  nothing  to
 do  with  it?  Is  Parliament  a  body  which
 only  gives  and  does  not  expect  anything
 in  return  Is  Parliament  only  8  body
 for  giving  sermons?  Is  it  like  the
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 Pendgs  of  Hardwar,  only  teking  every-
 thing  and  not  giving  anything?  I  think
 Parliament  is  fully  justified  in  having  its
 say.

 Another  point  which  I  want  to  make
 is  about  the  common  schools.  I  live
 jn  99  Windsor  Place,  New  Delhi,  and
 my  friends  live  in  Sou'h  Avenue,  North
 Avenue,  Mecna  Bagh,  Jor  Bagh—I  do
 not  know  how  many  places  are  there.
 If  my  son  goes  to  a  common  school  and
 the  sons  of  my  cook,  my  washerman
 and  my  bearer  also  go  to  that  school,
 why  does  :t  pain  Shri  Frank  Anthony
 or  anybody  else  ?

 SHRI  FRANK  ANTHONY  :  I  never
 spoke  about  that.

 SHRI  ०  ८.  SHARMA  :  You  are  the
 symbol  of  opposi‘ion  and,  therefore,  I
 refer  to  you  Why  does  it  pan  any-
 hody  ?  if  the  son  of  Dr.  Triguna  Sen—
 I  do  not  know  if  he  has  any  son.....

 DR  TRIGUNA  SEN  :  Sorry.
 SHRI  D  C  SHARMA:  .  if  he

 does  not  have,  may  God  bless  him  with
 a  son—will  read  with  the  son  of  a  chap-
 rassi,  a  Class  IV  man?  This  is  the  com-
 mon  schools  or  the  neighbourhood
 school,  the  school  which  gives  us  a  fore-
 tas'e  of  the  socialist  pattern  of  society,
 which  gives  us  economic  equality  and
 economic  justice  =I  do  not  understand
 why  people  should  fight  against  the  com-
 mon  schools  of  the  neighbourhood
 schools  I  think,  it  is  for  the  best

 Then,  I  have  gone  through  this  re-
 port  and  I  want  to  say  one  thing  to  Dr.
 Triguna  Sen  through  you,  because  it  is
 very  important  Somebody  talked  about
 Delhi.  What  is  Delhi?  All  roads  lead
 to  Mecca  and  all  roads  lead  to  Delhi,
 Sbri  Frank  Anthony  comes  from  Jabal-
 pur,  I  come  from  nowhere  and  my
 friend  over  there  comes  from  Bihar.  If
 somebody  says  thay  Shn  Bhagwat  Jha
 Azad  is  Del,  Diwan  Chand  Sharma  :s
 Delhi  or  Shr:  Frank  Anthony  5  Delhi,
 what  can  we  do?  We  have  somehow
 come  to  Delhi.  I  think,  this  geographi-
 cal  approach  is  an  approach  which  is
 not  very  healthy,

 I  hate  bureaucracy  and  I  hate  the  peo-
 ple  who  want  bureaucracy  in  my  coun-

 Bducation  Connnigsion
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 try,  if  I  can  use  the  word  “hate”  be-
 cause  Mahatma  Gandhi  said,  “Do  act
 hate  anybody".  I  hate  bureaucracy  but
 I  do  not  hate  the  bureaucrat,  The
 bureaucracy  that  we  have  in  education
 is  not  as  tainted,  unwholesome  and  un-
 holy  as  the  bureaucracy  that  we  have  in other  minis'ries.  I  have  some  experi-
 ence  of  that  also.  These  bureaucrats  m
 the  Education  Ministry  are  good  people.
 I  know  one  of  them  who  works  hard
 day  and  night  and  gets  only  Re.  I  a
 month.  Can  you  tell  me  about  any
 bureaucrat  who  will  work  day  and  night
 and  get  only  Re.  i  a  month?  It  is
 labour  of  love  for  him.

 MR  DEPUTY-SPEAKER  The  hon.
 Member's  ume  ie  up.

 SHRI  0.  C.  SHARMA  :  Your  hand
 is  on  the  bell  and  my  brain  is  seething
 with  ideas.  That  ts  the  difficulty,  but  I
 am  going  to  finish.

 One  good  that  the  Education  Com-
 mission  kas  done  75  that  it  has  made
 educat.on  not  munis'ry-orientcd.  |  hate
 these  ministries.  Gog  forbid  that  any-
 body  should  become  a  minster.  As
 soon  aS  a  man  becomes  a  minister  be
 undergoes  some  kind  of  a  change  which
 i  do  not  like.  Of  course,  Dr,  Triguna
 Sen  will  take  some  time  before  he  under-
 goes  that  kind  of  change  I  do  not  want
 education  to  be  ministry-onented.  There
 is  the  Secretary  for  Secondary  Educa-
 tion,  there  is  the  Secretary  for  Primary
 Education  I  sav,  throw  all  these  secre-
 taries  into  the  Jamuna,  if  you  can.  I
 do  not  want  these  Secretaries;  I  do  not
 want  these  Departments.  These  De-
 partmients  afe  proving  Parkinson’s  law
 We  talk  of  population  explosion.  There
 8  a  great  explosion  in  our  country  here
 also.  Look  at  Delhi.  How  many  Direc-
 tors,  Inspectors  and  what  not  are  there  ?
 You  will  find  so  in  Punjab  and  in  other
 States  also  I  do  not  want  that  educa-
 tion  should  be  Directora'e-orented.  jf want  education  to  he  tcacher-orien‘ed
 One  good  thing  that  the  Kothar,  Com-
 mission's  Report  hus  done  is  this  that
 it  has  made  the  tcacher  sovereign  in
 his  own  right,  in  his  own  place  of
 work.  Formerly,  the  teacher  was  a
 poor  relation  of  the  Director  or  of  the
 Minister.  He  was  nobody;  sobody
 looked  at  him.  But  now  the  teacher

 ins
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 fama,  on  account  of  this  Report,  come
 into  his  own  and  he  can  rub  shoulders
 with  the  Director  of  Education  and  with
 everybody.  Therefore,  I  say  that  one

 thing  that  has  come  out  of  this
 Report  is  that  the  teacher  has  got  his
 rights  and  his  status.  Of  course,  my
 hon.  friend  over  there  said  tha’  there
 8  trouble  everywhere.  In  Punjab,  the
 teachers  are  going  on  strike.  In  Delhi,
 the  teachers  are  going  to  have  dharna
 and  they  arc  going  on  strike.  Every-
 where  there  is  trouble.  J  would  request
 Dr.  Triguna  Sen,  through  you,  S.r,  that
 he  should  avoid  this  catastrophe  which
 is  overtaking  the  teachers  all  over  India.
 Let  they  have  what  they  want  and  what
 is  their  due,  whether  they  are  in  Delhi
 or  in  Haryana  or  in  Punjab  or  in  Ben-
 gal  or  anywhere  else.  The  teacher  has
 got  to  be  respected.

 Sir,  the  Report  is  a  good  one.  I
 would  only  appeal  to  the  Minister  of
 Education,  Dr.  Triguna  Sen—he  is  a
 newly  acquired  friend;  I  do  not  know
 what  his  future  is  going  to  be—my  hon.
 friend,  Mr.  Bhagwat  Jha  Azad  and
 others  that  they  should  not  now  think
 of  discussing  this  Report  and  hsten  to
 the  eloquence  of  my  friend.  Mr.  M.  R.
 Masani,  or  to  the  speech  of  Mr.  Frank
 Anthony  or  to  the  criticism  of  my  dear
 friend,  Mr.  Lobo  Prabhu.  The  test  of
 pudding  lies  in  its  eating  and  the  test  of
 this  Report  les  in  its  implementation. I  may  tell  you  that  if  you  don’t  im-
 plement  this  Report.  you  will  go  down
 in  history  as  the  worst  sinner  in  the
 field  of  education.  But  if  you  imple-
 ment  this  Report,  I  think,  you  will  go
 down  in  history  as  a  nation-builder,  as
 a  benefactor  of  the  teacher  community,
 as  a  father  image  for  the  students  that
 are  today,  that  will  be  tomorrow  and
 the  day  after.  You  will  be  the  most
 valuable  force  80  far  as  emotional,  s0-
 cial  cultural  and  economic  revolution  is
 concerned.  I  think,  through  this  Re-
 port,  you  will  be  able  to  build  a  society
 which  will  fulfil  the  dream  of  Pandit
 Jawabarial  Nehru,  the  socialist  pattern
 of  society.  I  bope  that  you  will  not
 take  too  much  time  in  discussing  this
 Report  but  will  start  implementing  the
 Report  with  the  speed  of  a  jer  plane and  I  assure  you  that  the  whole  of  India
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 be  डिब्छ्णा  कत  grateful  to  you  for

 SHRI  VASUDEVAN  NAIR  (Peer-
 made)  ;  After  hearing  the  speeches  of
 certain  hon,  members,  I  am  all  the
 more  convinced  that,  as  in  many  other
 fields,  in  the  fielg  of  education  also,
 there  are  powerful  vested  interests,  I
 do  not  dispute  some  of  the  genuine  and
 real  fears  and  apprehensions  of  some
 members  because  some  of  them  see  the
 danger  of  the  imposition  of  a  language
 on  the  people  who  do  not  speak  that
 language,  if  the  medium  of  instruction
 25  changed  to  the  regional  languages.
 At  the  very  outset  I  shoulg  like  to  make
 it  clear  that,  if  somebody  suggested  that
 in  the  place  of  English,  Hindj  should
 be  the  medium  of  instruction  at  the
 university  level  or  at  any  level,  then  I
 and  my  Party  would  stoutly  oppose
 that  idea.  .(/nterruptions).  There  are
 some  people,  but  I  do  not  know  whether
 they  express  a  very  powerful  trend  of
 opinion,  but  at  least  there  is  a  trend,
 maybe  a  very  weak  trend,  who  perhaps
 think  that  there  should  be  one  language
 m  the  place  of  English  and  that  should
 be  the  medium  of  instruction  at  least
 at  the  university  level  for  the  sake  of
 national  integration  and  all  that.  Mr
 Frank  Anthony  was  really  worricd  about
 a  very  small  section  of  people.  Un-
 fortunately,  we  are  all  very  much  wor-
 ried  about  ourselves  when  this  contro-
 versy  is  talked  about.  We  fail  to  rea-
 lise  that  education  has  to  go  down  very
 soon  to  the  large  masses,  to  the  people
 down  below  That  3  completely  for-
 gotten  when  we  talk  about  the  practical
 difficulties  that  will  ensue  following  the
 decision  to  :mpiement  the  regional  Jan-
 guages  as  the  media  of  instruction  with-
 in  3  certain  time  limit.  At  this  stage,
 it  is  not  necessary  for  me  to  elabourate
 the  points  that  stand  solidly  in  favour
 of  making  our  regional  languages  as
 the  media  of  instruction  as  well  as  the
 media  of  administration  at  all  stages;
 that  has  been  very  well  done  by  the
 Kothari  Commission  and  that  has  been
 repeated  with  much  force  by  the  Com-
 mittee  of  MPs.  As  a  matter  of  fact,
 I  do  not  think  that,  at  any  time,  there
 was  a  dispute  about  this.  Mr.  Masani
 was  accusing  the  present  Minister  of
 fostering  and  fomenting  this  contro-
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 versy.  That  goes  against  historical  facts
 ‘because  all  along  we  were  advocates
 of  this  idea,  this  sound  principle  of  mak-

 ing  the  regional  languages  as  the  media
 of  instruction.  The  present  ‘Minister
 should  now  be  given  credit  only  for

 irying  to  implement  that  idea,  and  im-

 plement  that  idea  with  all  earnestness

 and  force  that  he  can  command,  and  ]
 should  congratulate  him  on  that.  But
 at  the  same  time  I  should  also  sympa-
 thise  with  him  because  the  ideas  and

 Opinions  which  were  expressed  by  some
 on  this  side  are  very  powerfully  held

 by  some  on  the  other  side  also.  I
 understand  this  difficulty  and  also  those
 veterans  in  the  field  of  education  who
 are  really  veterans  but  who,  unfortunate-

 ty,  very  often  think  about  themselves
 more  than  the  problems  and  the  people
 of  this  country—I  think  it  is  substan-

 tially  correct.  I  am  sorry  to  say  that  in
 this  country  there  are  veterans,  there
 are  great  educationists  but  they  are  be-
 hind  the  times.  Unfortunately  they
 are  not  able  to  catch  up  with  the  times.

 They  are  not  able  to  feel  the  pulse  of
 the  country.  Because  of  that  they  are

 putting  obstacles  in  the  way  of  speedy
 implementation  as  our  friend,  Prof.
 Diwan  Chand  Sharma  wanted.

 J  read  an  answer  given  by  the  Minis-
 ter  during  this  session  of  the  House

 regarding  the  various  steps  taken  for
 the  formulation  of  a  national  language
 policy.
 that  answer  and  there  he  has  elaborated
 various  conferences  held,  confabula-
 lions,  discussions  and  what  not,  and  in
 the  end—he  should  remove  that  mis-

 understanding  if  it  is  a  misunderstanding
 -—he  has  come  to  this  position  tha;  the
 various  Universities  are  left  free  to  im-

 plement  this  idea  as  they  like  and  as  it
 suits  them.  If  we  have  come  to  that
 position,  we  are  very  sorry  for  it.  We
 do  not  like  that  position  to  be  accepted
 by  this  Parliament.  Sir.  on  behalf  of

 my  Party,  I  would  like  io  re-emphasize
 the  great  necessity  of  fixing  a  time  limit.

 Now,  Mr.  Frank  Anthony  was  trying
 to  paint  a  very  horrible  picture  of  what
 will  happen  if  there  is  a  change-over
 within  a  period  of  five  years.  We  are
 for  a  period  of  five  years.  Suppose
 you  do  not  complete  the  entire  prepara-
 ion  even  within  that  period  of  five
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 years,  unless  you  fix  a  time  limit,  noth-
 ing  will  happen,  and  these  things  will
 drift  as  they  drifted  for  the  last  twenty
 years.  So  let  us  have  a  time  limit.
 Then  the  agencies,  both  in  the  public
 and  private  sectors,  will  come  forward
 with  their  schemes  for  producing  text-
 books  with  translation  and  all  that.  I
 do  not  think  the  Government  should

 worry  about  the  finances  because  if  the

 publishers  in  this  country  are  definitely
 told  that  a  time  limit  is  fixed  ang  that
 there  will  be  a  shift  to  a  change-over  to

 the  regional  languages  within  five  years,
 then  there  will  be  resources  coming
 forward.  Government  need  not  worry
 about  it  by  itself,

 So,  the  main  point  is:  let  us  have
 a  time  limit  of  five  years  and  let  us
 have  this  change-over  to  the  regional
 languages  within  that  period.  We  are

 very  firm  about  it  as  far  as  my  Party
 is  concerned

 Now,  I  understand  the  apprehension,
 the  fears,  but  I  do  not  think  there  will
 be  any  serious  support  to  the  idea  of

 replacing  English  by  any  other  lunguage
 as  the  medium  of  instruction  all  over

 the  country.  We  do  not  realise  what
 a  wastage  there  is  as  waste  of  energy
 on  the  part  of  our  children  when  learn-

 ing  something  in  a  different  language,
 than  their  mother  tongue.  Sir,  I  feel  ह उ
 could  have  demolished  the  arguments
 by  some  of  the  people,  if  I  could  have

 spoken  in  my  mother  tongue  much  bet-  ,
 ter  than  jn  this  foreign  language.  Actu-

 ally  | इ  am  worried  about  my  language
 so  much  when  |  speak  than  perhaps
 about  the  matter  which  3  have  to  speak.
 That  is  the  way  we  feel  the  difficulty  in
 this  House  whén  we  have  to  give  vent
 to  our  ideas  and  opinions.  Unfortu-

 nately,  many  of  us  are  not  Frank

 Anthonys  and  Masanis,  great  Professors
 in  English,  And  most  of  our  people
 have  to  speak  in  their  mother  tongue.
 They  have  to  learn  things  in  their
 mother  tongue.  It  is  not  necessary  for
 me  to  argue  that  point.

 SHRI  K.  NARAYANA  RAO

 (Bobbili)  :  How  can  we  understand
 him  if  he  speaks  in  Malayalam  ?

 SHRI  VASUDEVAN  NAIR  We
 have  already  taken  a  decision  for  simul-
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 QShri  Vasudewan  Nair}
 taneous  translation.  In  a  country  like
 India.  we  have  to  have  such  technical
 afrangements;  we  cannot  help  it.

 I  do  not  want  to  dilate  more  on  this
 point  because  most  of  the  people  are

 on  this  sound  principle.  But  I
 should  like  to  warn  Government  about
 another  thing.  Especially  when  there
 is  an  Offensive  in  a  particular  direction
 there  may  be  a  tendency  on  the  part
 of  Goverament  and  others  to  think  that
 amply  by  following  this  Commission's
 report  and  its  recommendations,  we  are
 going  to  work  wonders.  At  least  some
 of  us  do  not  have  that  kind  of  an  illu-
 sion.  This  commission  has  declared
 that  they  are  for  a  revolution  in  educa-
 tion  and  in  the  educa‘ional  system
 That  is  the  goal  set  by  the  Education
 Commission.  I  would  just  like  to
 quote  one  passage  from  the  ommis-
 sion’s  report.  It  reads  thus  :

 ‘Judged  from  this  point  of  view,
 at  becomes  evident  that  the  present
 system  of  education,  designed  to
 meet  the  needs  of  an  imperial  ad-
 ministration  within  the  limitations
 set  by  a  feudal  and  traditional  so-
 ciety,  will  need  radical  changes  if
 it  is  to  meet  the  purposes  of  9
 modernizing  democratic  and  socia-
 listic  society—changes  in  objectives.
 in  content.  in  teaching  methads,  in
 programmes,  in  the  size  and  com-
 position  of  the  student  body,  in  the
 Selection  and  professional  prepara-
 tion  of  teachers.  and  in  organization
 In  fact,  what  is  needed  is  a  revo-
 luton  in  education  which  in  turn
 will  sect  in  motion  the  much-desired
 social,  economic  and  cultural  revo-
 lution.”

 6.52  Has
 (Sari  G.  S.  DWILton  in  the  Chair)
 This  poses  the  question  that  this  re-

 volution  in  education  can  be  achieved
 only  with  a  simultaneous  revolution  in
 the  social  and  economic  set-up  of  this
 country.  You  can  never  have  all  these
 questions  divorced  from  those  funda-
 mental  objectives  which  we  have  set
 before  ourselves.  Unless  down  below
 such  a  base  is  built,  a  new  base  in  the
 place  of  the  present  one,  with  the  idea

 MP's.  Comm.  on  Education
 (MS)  i

 of  balding  a  socialistic  sodiety,  as  the
 Commision  has  pdiated  out,  umes
 steps  are  taken  to  build  a  case,  we  can
 never  build  a  super-structure  as  envisag-
 ed  by  the  commission;  ip  the  field  of
 education  and  culture,  we  have  to  build
 a  superstructure  on  a  base  that  is  to  be
 built  anew.  There,  the
 Minister  or  the  Education  Ministry  by
 himself  or  itself  cannot  do  much.

 Looking  at  that  objective  and  looking
 at  the  developments  that  had  been  tak-
 mg  place  during  the  last  20  years  and
 looking  at  the  serious  crisis  that  our
 country  is  landed  in  today  as  far  as  the
 economy  of  the  country  is  concerned,
 and  following  from  tha;  crisis  in  eco-
 nomy.  the  political  crisis  and  the  social
 crisis  that  pervade  India  today,  I  warn
 Government  that  their  tesk  is  not  going
 to  be  easy  ar  all.  So,  untess  we  aif  pul
 together  genuinely,  with  seriousness  and
 earnestness  really  to  revolutionize  the
 existing  base  of  society,  the  super-
 structure  cannot  be  successfully  built
 up  We  have  already  problems
 As  a  matter  of  fact.  one  hon,  Member
 has  already  referred  to  that.  We  have
 already  failed  in  smplementing  a  sacred
 provision  of  the  Constitution  as  far  as
 free  and  universal  education  to  our
 children  up  to  14  years  AS  concerned

 The  Kothar:  Commission  has  fixed  a
 ume  limit  I  do  not  know  what  is  go-
 ing  to  happen.  These  are  wider  issues
 So,  the  Government  Ws  a  whole,  if  they
 are  serious  about  their  talk  of  changing
 this  basc,  should  really  try  to  correct
 their  policies  which  have  failed,  they
 should  try  to  chart  an  entirely  different
 and  new  path  for  building  that  base.
 Unless  that  happens,  with  whatever  good
 ideas  our  Minster  tries,  whatever  great
 sermons  We  all  give  vent  to,  nothing
 much  is  going  to  happen.  So,  ail  of  us
 have  to  give  scriou:  thought  to  that
 question.

 This  report  is  a  very  voluminous  one,
 is  a  very  comprehensive  one.  One  can-
 not  be  expected  to  deal  with  all  the



 1505  Report  of  KARTIKA  29,  i889  (SAKA)  Hducetion  Commission  4306

 happen  to  such  millions  of  our  young

 because  they  were  born  in  under-
 privileged,  poor  families,  who  are  work-
 ing  in  factories  or  may  be  working  in

 The  Commission  has  given  some
 attention  to  that  question.  The  MPs’
 Committee  has  also  given  some  atten-

 think  more  attention  has  to  be

 touch  even  the  fringe  of  the  problem.
 So,  we  have  to  8१6  opportunities  to
 such  people.  While  working,  they
 should  be  able  to  study,  they  should  be
 able  to  go  up  to  any  extent  without
 lumt.  That  problem  has  to  be  separate-
 ly  discussed,  I  think,  by  the  Ministry
 and  the  people  concerned.

 As  far  as  the  teachers  are  concerned,
 as  Prof  Sharma  has  pointed  out,  very
 valuable  suggestions  have  been  made  in
 this  report  There  is  the  question  of
 resources  Always,  the  Minister  will
 be  faced  with  the  problem,  but  at  least
 On  one  question  I  want  the  Government
 to  take  an  immediate  decision.  It
 should  not  be  delayed.  All  along,  for
 Teany  years  in  Parliament  we  have
 pointed  out  that  on  the  question  of  jn-
 creasing  the  salaries  of  teachers,
 whether  in  schools  or  colleges,  the  help
 promised  by  the  Centre  cannot  be  made
 use  of  by  the  State  Governments  be-
 cause  all  the  help  was  within  the  plan
 scheme.  Here  is  a  suggestion  that  it
 should  be  taken  out  of  the  plan  schemes.
 it  should  be  a  permanen;:  offer  from  the
 Central  Government.  The  proposal  is

 and  MP's.  Conm,  on
 Education  (MS)

 help
 75%,  whatever  percentage  you  fx,  that
 should  be  out  of  the  ples  schemes,  so
 that  the  State  Governments  cam
 aheag  without  fear  of  disrupting

 future  plan.  A  decision
 finisely  taken  before  long.

 our  talented  young  men  in  those  insti-
 tutions.  I  need  not  speak  about  the
 stuff  that  we  have  got  today,  especially
 at  the  pnmary  level.  It  is  a  pity  to  see
 how  our  primary  schools  28  run,  how
 the  boys  and  giris  are  taught.  Even  in
 my  State  where  there  is  a  very  wide
 Network  of  primary  schools,  we  stand
 almost  in  tbe  forefront,  the  standards
 are  not  very  high,  the  teaching  is  not
 very  good,  |  can  only  say  that  some
 kind  of  education  5  being  given  to  these
 children.
 17  Hrs.

 Of  course,  I  stoutly  oppose  the  idea
 of  Massanis  and  Anthonys  to  segregate
 the  fortunate  children,  in  certain  pata-
 tial  schools  with  their  big  money  and
 alt  that.  We  are  stoutly  opposed  80
 that,  but  at  the  same  time,  let  us  try  to
 see  that  the  standards  in  these  primary
 schools  are  kept  high  and  that  we  have
 some  fine  material  of  our  young  men
 who  are  prepared  to  come  and  teach  in
 these  schools.  Of  course,  financial
 benefits  wil!  attract  them;  higher  sala-
 ries  will  attract  them,  but  my  feeling  is
 something  more  should  be  there.  A
 higher  salary  alone  may  not  bring  the
 best  people.  I  do  not  know  what  that
 something  more  should  be.  But  there
 should  be  some  scheme  of  honouring
 the  best  teachers.  There  is  a  scheme  at
 present,  but  there  should  be  a  more  ela-
 borate  scheme  of  honouring  our  beet
 teachers,  giving  them  their  proper  place
 in  society,  and  treating  them  as  gems
 and  jewels  of  our  social  life.  Some
 such  idea  has  to  be  worked  out  if  we
 have  to  keep  the  persons  especially  at
 the  primary  level.  That  is  a  very  im-



 67  Report  of  NOVEMBER  20,  Education  Conunission  ond  ]  308

 the  real  forma-
 tion  of  a  child’s  character  takes  place
 at  that  level  according  to  me.  The
 other  things  follow.  That  point  has  to
 be  more  elsborately  considered  and  we
 should  go  into  the  matter  in  detail.  As
 far  as  the  teachers  are  concerned,  the
 Commission  has  gone  a  long  way  m  sug-
 gesting  a  better  status  for  the  teaching
 community  in  our  country,

 In  conclusion,  I  very  much  like  to
 suggtt  that  the  points  suggested  by
 the  Committee  of  Members  of  Parlia-
 ment  for  immediate  action  have  to  be
 tackled  immediately  without  any  delay
 ang  the  implementation  has  to  start
 without  any  delay.  I  wan:  to  join
 whole  heartedly  my  hon.  friend  Shri
 D.  C.  Sharma  when  he  says  that  today
 the  main  question  ss  that  of  implemen-
 tation;  we  have  had  many  reports  of
 committees  and  commissions  and  we
 Rane  ७७९७  drifting  all  along  for  the  last
 20  years.  Let  us  put  a  stop  to  that
 drift  at  least  for  once  and  concentrate
 on  more  vital  questions  like  the  medium
 of  instruction,  putting  the  teacher's
 status  higher  than  what  it  is  today  and
 giving  opportunities  to  the  unfortunate,
 under-privileged  people  who  are  not  in
 the  schools  and  colleges  but  are  in  the
 factories  and  fields,  to  give  them  some
 more  opportunities  for  education.  On
 these  issues,  let  us  concentrate;  let  us
 begin  to  implement  all  the  suggestions
 that  are  made  and  then  we  can  take
 pride  in  the  fact  that  we  have  done
 something  for  building  up  a  worth-
 while  educational  system  in  India

 M.P’s.  Comm.  on  Education
 7  (MS)
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 find  a  mountain  on  the  one  side  and  a
 molehill  on  the  other.  That  is  why  if
 you  look  at  the  achievements  of  people
 50  years  back  and  compare  it  with  tbe
 products  that  We  are  producing  today,
 you  find  such  a  wide  gap  that  it  is  diff- cult  to  explain  it.  We  have  had  scien-
 tists  like  J.  0.  Bose,  ह  C  Ray,  Raman
 and  Meghnag  Saha;

 ener
 like

 Jadunath  Sarkar  and  Savatkar;  philoso-
 phere  like  Sr  Aurobinde.  Das  Gupta
 and  Radhakrishnan.  Even  our  present
 Education  Minister  belongs  to  that  ‘dark’
 age,  which  produced  so  many  lumina-
 ties  Today,  you  find  a  barren  field.
 The  scientist  in  our  nation®!  laboratories
 is  like  a  bride  with  a  ncb  dowry,  who
 does  not  know  how  to  cook.  Our
 Vice-Chancellors  keep  on  chasing  Chief
 Ministers  with  honorary  degrees.  Our
 Speaker  was  given  honorsry  degrees  by
 three  universities  in  Andhra  Pradesh.
 He  deserves  it.  but  I  am  pointing  out
 the  servilty  of  the  Vice-Chancellor
 who  talk  about  autonomy.  How  can
 we  expect  the  students  from  the  uni-
 versities  to  have  character  when  the
 heads  of  education  themsélves  are  mak-
 ing  propaganda  to  fing  a  place  as  head
 of  the  university  ?

 Dr.  Zakir  Hussain  Committee  recom-
 mendeg  that  education  should  be  in  the
 mothertongue  and  it  should  be  craft-
 based.  For  30  years,  ali  the  clubs  of
 the  ICS  bureaucracy  ridiculed  that  idea
 All  the  departments  of  education  dared
 not  go  against  it  because  Mahatma
 Gandhi's  name  was  linked  with  it,  bul
 they  did  everything  possible  to  ece  that
 it  was  neglected  and  the  scheme  dig  sot
 progress.  Now  after  30  years,  we  have
 &  new  commission  which  sayt,  there
 shoulg  be  social  service,  education  even
 in  universities  should  be  in  the  mother-
 tongue  etc.

 I  have  a  complaint  against  Dr.  ह.
 guna  Sen.  He  has  got  this  reper;  dis-

 |
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 ideas  and  come  with  some  modified  re-
 port  ip  its  finality  and  say,  “Here  is  my
 suggestion,  You  may  make  any  amenod-
 ment  you  like  or  accept  it".  He
 70  done  that.  So,  we  are  in  a  position
 where  we  are  just  talking.  I  do  not
 know  when  action  will  come.

 What  is  the  minister  going  to  do?
 Is  he  going  to  frame  a  policy  and  come
 again  to  Parlament  or  is  he  going  to
 borrow  one  of  the  computers  from
 Morarjibba:,  put  all  the  ideas  into  it
 and  get  another  report?  I  do  not  know
 what  is  going  to  happen.

 Reading  through  the  report,  I  was
 painfully  struck  by  one  thing.  I  found
 there  was  emphasis  on  seculansm,  emo-
 tional  integration,  this  pecular  idea  of
 unity  in  diversity,  socialistic  pattern  of
 society,  etc  It  occurred  to  me  that  the
 aim  of  the  Education  Commission  was
 to  produce  some  good  Congressmen,
 because  all  this  is  part  of  Congress  poli-
 cies  ang  Congress  propaganda.  It  is  all
 right  on  a  political  platform  to  talk
 about  unity  in  diversity  and  socialistic
 pattern  of  society.  These  words  are
 very  vague  The  concept  is  not  at  all
 precise,  An  august  and  learned  body
 should  elevate  this  into  something  very
 big,  it  seems  to  me  to  be  a  very  novel
 thing  indeed,  because  education  is  not
 a  party  question.  It  should  not  be  a
 party  question  because  we  are  going  to
 educate  the  millions  in  our  country.

 I  will  now  deal  with  some  of  the  im-
 portant  points.  The  most  important
 008  is  the  question  of  medium  of  ins-
 truction,  It  is  a  recognised  principle
 of  education  that  education  of  children
 should  be  in  their  mother-tongue.  If
 that  mother-tongue  happens  to  be  the
 language  of  a  large  number  of  people  in
 one  region,  naturally,  at  least  m  the  se-
 condary  education  it  should  be  in  the
 regional  language.  It  is  a  very  sound
 principle.  If  that  is  accepted  and  there

 and  M.P’s,  Comm,  on

 of  one  set  against  ano.her.  Therefore,

 that  with  the  adopt.on  of  regional  langu-
 ages  English  should  §  di  and,
 therefore,  naturally,  Hindi  will  take  its
 place.

 What  is  going  to  happen  1m  this,  There
 are  quite  a  number  of  new  languages
 coming  up.  Rajasthani  is  already  mak-
 ing  its  claim.  Bhojpuri,  Khariboli  or
 some  other  language  “Haraynain”  may
 emerge.  These  will,  9  effect,  weaken
 the  hold  of  Hindi.  Apart  from  that,
 we  are  for  Engl  sh—those  who  are  for
 it—because  it  is  a  storehouse  of  know-
 ledge  When  these  languages  grow,
 some  languages  may  grow  faster  than
 others.  That  particulars  language,  be-
 cause  it  is  a  storehouse  of  knowledge,
 will  become  a  compet.tor  to  Hindi  as
 a  national  language  So  if  you  want
 your  educational  policy  to  succeed  you
 must  give  attention  to  these  two  parallel
 forces  at  the  same  time.  Let  us  not
 minimise  the  danger.  In  a  place  like
 Canada  where  there  js  prosperity,  over-
 employment  and  large  space  for  growth
 and  progress,  when  General  de  Gaulle
 said  one  little  sentence  “vivela  Quebec”
 there  was  a  commo‘ion  and  he  had  to
 go  back.  In  this  country,  unless  you
 concentrate  on  having  something  for
 cementing  at  the  same  time  as  you  are
 having  regional  lancuages  you
 be  placing  a  great  difficulty  in  the  path
 of  the  unity  of  the  country.

 The  claim  of  Enelish  is  that  it  is  a
 window  of  the  world  and  it  is  the  besis
 of  our  unity.  Thousands  of  people  go
 from  here  to  Moscow,  Berlin  and  Paris
 without  knowing  French,  Russian  ह. अ
 German.  Within  s'x  months  they  leara
 the  Ianguages  and  within  the
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 realise  this.
 insistent  that  if  you  remove  English

 dark  days  of  the  ‘16th

 in  Indla  in  947  or  in  18877
 communal  hatred  were  all

 glich-knowing  people.  Jinnah  and
 Aga  Khan  were  perfect  in  English;  but
 Maulana  Azad  was  not.  Therefore,
 after  partition  of  this  country,  for  any-
 body  to  come  and  cla‘m  thst  English  is
 the  uniting  force  is  really  an  absurd
 proposition,  English  has  divided  us,
 Baglish  has  made  life  impossible  for  us
 to  live  as  2  people.

 It  happens  to  be  one  language  for  the
 medium  of  education;  therefore,  con-

 the  heart.  You  have  to  win  the  hearts
 of  the  people.  So,  ]  suggest  very  res-
 pectfully  to  you  to  win  the  heart  of  the
 South,  The  Hondi-speaking  people
 should  learn  the  South  Indian  or  Dravi-

 optional.  So,  both  are  killing  languages.
 ome  Hindi  and  the  other  English.  That
 should  ead.

 word  about  neighbourhood  schools.
 a  demand  is  made  that  public

 ols  should  be  abolished.  All  mght,
 they  can  be  abolished,  because  they  are
 centres  of  bureaucracy.  Then  will  come
 the  Sainik  school.  They  will  also  have
 to  be  abolished  because  there  also  the
 fees  are  higher.  Then  what  happens  to
 schools  which  have  a  tradition  of  50

 thods.  Why  do  you  not  give  those  faci-
 lities  to  the  poor  people  also?  There-
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 on  the  basis  of  merit.  Thea
 will  also  get  the  benefic  of  better

 of  abolishing  the  schools  as  such.

 Wo  Wo  थ०  लोगार  (रामटेक)  सभा-
 पृति  महोदय,  यह  जो  कोठारी  कमिशल  कौ
 रिपोर्ट  आज  डिस्कशन  के  लिए  पेश  हो  रही
 है  उस  के  बारे  में  मे  अपने  कुछ  विचार  हाउस
 के  सामने  रखना  चाहता  हूं  7  पहले  तो  में
 कोठारी  कमिशन  के  सब  माननीय  सदस्य
 और  उन  के  सभापति  भी  कोठारी  और
 मैम्बर  सेक्रेटरी  श्री  जी०  to  नायक  को
 धन्यवाद  देना  चाहता  हूं  कि  एक  इतनी  अच्छी
 रिपोर्ट  उन्होंने  हमारे  सामने  पेश  की  है  ।

 सेठ  गोविन्द  दास  ने  अप्रनी  स्पीच  में  जो
 यह  कहा  है  कि  भाई  इस  कमेटी  को  आवश्यकता
 नही  थी  पहले  में  दो  तीन  कमेंटियां  हो  चुकी
 है  तो  में  उन  को  इस  बात  से  सहमत  नही  हू  ।
 इस  कमेंटी  की  आवश्यकता  मेरे  विचार  में
 इसलिए  थी  कि  पुराना  जो  राघाहुष्णन  कमिशन
 था  वह  युनिवरसिटियों  के  लिए  था,  उच्च
 शिक्षा  के  लिए  था  और  उस  के  बाद  मुदालियर
 कमिशन  दोयम  शिक्षा  के  लिए  था  सेकेंडरी
 एजुकेशन  के  लिए  जबकि  यह  जो  कोठारी
 कमिशन  की  रिपोर्ट  सदन  में  पेश  हुई  है  इस
 में  शिक्षा  के  प्री-प्राइमरी  से  शेकर  युगिवरसिटी
 स्टेज  तक  एजुकेशन  ऐज  ए  होल  पर  विचार
 किया  गया  है

 मुझे  ताज्जुब  तो  इसबात  का  लगता  है
 कि  झाज भी  20  साल  के  बाद  ओ  लेग्बेज  दृश्यू
 है  उस  को  लेकर  जब  हम इस  रिपोर्ट  की  तरफ
 देखते  है  तो  उसमें  काफ़ी  बड़ी  और  ठोस  बातें

 आई  है  और  इसी  दृष्टि से  इस  रिपोर्ट  की  तरफ
 देखना  भी  चाहिए  |  पहसी  बात  तो  यह  है
 कि  यह  रिपोर्ट  जाने पर  आज  पहले  बह  विश्चव
 हो  जाना  चाहिये  कि  जैसे  पहले  रिपोर्ट  आई  है
 मुदालियर  कमिशन  की  रिपोर्ट  जाई  है  लेकिन
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 कई  जगह  उस  का  इम्प्लीमेंटेशन  नहीं  हुमा
 है  और  उसके  कुछ  दिन  के  बाद  दो,  चार  या
 पाँच  साल  गये  एक  नियोगी  रिपोर्ट  पेश
 होती  हैं  और  पहली  जो  सिफारिशें  आती  है
 बह  तलाकामयाब  होती  हैं  और  झब  यह  जो
 कोठारी  कमिशन  कौ  रिपोर्ट  आई  है  तो  उस
 रिपोर्ट  को  अमल  में  नहीं  लाया  जायगा  तो
 ऐसे  झगर  हर  समय हम  बदलते  रहें  तो  बह  ठीक
 नहीं  होगा  ।  कोठारी  कमिशन  की  रिपोर्ट

 को  यदि  हम  अमल  में  लाना  चाहसे हैं  तो  उसे
 किस  ढंग  से  अमल  में  लाना  चाहिए  इसका

 पूरा  व्यौरा  उन्होने  उसमें  दिया  है  ।
 जहा  तक  नेबरहुड  स्कूलों  का  सम्बन्ध  है,

 काफी  लोगो ने  यह  चिन्ता  व्यक्त  की  है  कि
 इस  से  शिक्षा  का  स्तर  गिर  जायेगा  और  हमारे
 देश  के  बच्चो  को  अच्छी  एज्केशन  नही  मिलेगी  V
 लिन  मित्रों  ने  इस  दृष्टि  से  नेवरहुड  स्क्लो
 की  योजना  की  टोका-टिप्पणी  की  है,  में  बड़े
 अदब  के  साथ  उन  को  कहना  चाहता  हू  कि
 जब  स्वातत्रय  के  बीस  साल  बाद  वे  ऐसी  बात
 कहते है,  तो  प्रश्न  यह  है  कि  क्या  वे  इस  देश  में
 बलास का  राज्य  चाहते  है  या  मासि  का
 राज्य  ।  अगर  हम  ने  अपनी  जनता  के  हर  बर्स
 को  समान  अक्सर  उपसब्ध  करना  है,  तो  फिर
 हमें  नेबरहुड  स्कूलो  की  योजना  पर  बहुत  जोर
 देना  होगा  और  उस  को  बहुत  अच्छी  तरह  से
 चलाना  होगा  ।  आज  स्थिति  यह  हैं  कि  कुछ
 ऊंची  क्लास  के  लोग,  जिन  में  नेता  लोग  भी
 हो  सकते  हूँ  ओर  अन्य  पढ़ें-लिखें  लोग  भी  हो
 सकते  है,  गे  अपने  पास  ज्यादा  पैसा  होने  की
 बजह से  अपने  बच्चो को  अच्छी  शिक्षा  दिलाने
 के  लिए  उन  को  पब्लिक  स्कूलों  में  भेजते  है  ।
 लेकिन  जिन  लोगो  के  ज़रिये  से  हम  देश  का
 शासन  चलाना  चाहते हें,  उन  लोगों  को---इस
 देश की  आम  जनता  को,  जिस  में  से  अस्सी
 फीसदी  देहात  मे  रहती  है,  शिक्षा  की  कोई
 खुबिधा  प्राप्त नही  होती  Bi  इस  लिए  यह
 जावश्यक है  कि  नेवरहुड  स्कूलों  की  योजना  को
 सफल  ना  जाये  ।  ले  लोग  कहते  हैं  कि  इस
 योजना  को  कार्वानिकत  करने  से  देश में  शिक्षा
 का  स्तर  बिल्कुल  गिर  जायेगा,  मे  उन  को  कहना

 MP's.  Comm,  on
 Education  (Ma)

 चाहता हूं  कि इस  देश  की  आग  जनता  वर्तमान
 शिक्षा  व्यवस्था  को  अधिक  दिनों  तक  नहीं  चलने
 देगी  ।  आज  हमारे  देश  के  लोगो  में  अपने
 बच्चो ंको  शिक्षा  दिलाने  की  एक  प्रबल  ह ह
 हैं।  यह  ठीक  है  कि  पिछले बीस  सालो  में  शिक्षा

 के  क्षेत्र  में  काफी  तरक्की  हुई  है,  लेकिन  हकारे
 देश में  6—-2  वर्ष  एज-ब्रप  के  बच्चे  अभी  तक
 कवर  नही  हो  पाए  हे  और  अभी  तक  हम  अपने
 बच्चो  के  लिए  प्राइमरी  शिक्षा  का  भी  समुचित
 प्रबन्ध  नहीं  कर  पाए  हें  t  मुझे  शक  है  कि  |. ड
 लौथी  पंच-वर्षीय  योजना  में  भी  ऐसा  कर
 पायेंगे  या  नही

 हमारे  मित्र,  श्री  लोबो  प्रभु,  ते  कहा  है  कि
 शिक्षा  में  हिन्दी  या  प्रादेशिक  भाषाओं  को
 लागू  करना  ठीक नही  है।  उन्होंने  हिन्दी  मावी
 क्षेत्रों  को  एडवाइस  दी  है  कि  वे  एजुकेशन  में
 बहुत  पिछड़ें  हुए  हे,  इस  लिए  वे  पहले  अपने
 यहा  प्राइमरी  शिक्षा  को  फ्री  और  कम्पलरूरी
 करे  1  में  उन  से  यह  पूछना  चाहता हू  कि  क्या
 समार  में  ऐसा  कोई  देश  है,  जिस  ने  स्वातंद्म
 मिलने  के  बाद  भी  कोई  विदेशी  भाषा  अपनी
 राष्ट्र  भाषा  के  रूप  में  इस्तेमाल  की  हो  1  संसार
 में  ऐसा  कोई  देश  नही  हैं  ।  अगर  दक्षिण  के  लोग
 हिन्दी  नही  जानते  है,  तो  अग्रेजी  को  कुछ  समय
 के  लिए  लिक  लैगेज  के  रूप  में  रखा  जा
 सकता  है,  लेकिन  वह  एक  अलग  बात  है।
 जब  ससार  में  कोई  भी  राष्ट्र  किसी  परदेक्षी
 भाषा  को  अपनी  राष्ट्रभाषा  के  रूप  में  नही
 इस्तेमाल  कर  रहा  हूँ,  तो  फिर  आज  भी
 अग्रेजी  को  बनाए  रखने  की  बाते  कहना
 उचित नहीं  कहा  जा  सकता  है।

 में  चाहता  ह  कि  सब  शिक्षा  प्रादेशिक
 भाषाओं  के  माध्यम  से  दी  जायें  1  अभी  एक
 मित्नन ेने  कहा है  कि  इस  के  लिए  समय  निर्धारित
 कर  देना  चाहिये  |  यह  बहुत  आवश्यक  है,
 क्योकि  अगर  इस  के  लिए  समय  निश्चित  न
 किया  गया,  तो  वही  स्थिति  चलती  रहेगी,  जो
 कि  पिछले बीस  सालो  में  चल  रही  हैं।  एक
 माननीय  सदस्य वे  कहा  है  कि  रिजनल
 म्बेजिय  मे  स्विच  ओवर  करने  से  देश  में

 एक  वेक्यूम  क्रीएट  हो  जाएगा।  में  समझता
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 हूं  कि  ऐसी  कोई  बात  नही  होगी  ।  क  स्व॒रों

 पर  प्रादेशिक  भाषायें  इस्तेमाल की  आयेंगी

 बर  लिक  लेग्वेज  के  रुप में  हिन्दी  रहेगी,
 जैसे कि  संविधान में  व्यवस्था कर  दी  गई  है।
 यदि  दक्षिण  के  लोगो  को  इस  बारे में  कुछ
 दिक्कत  होने की  आशंका  है,  तो  अग्रेजी को
 भी  कुछ  समय  के  लिए  इस्तेमाल  किया  जा

 सकता  है।  इस  के  लिए  सरकार  एक  विधेयक
 भीला  रही  है  ।

 इस  समय  देश  के  अलग-अलग  प्रदेशों  में
 सैकंडरी  शिक्षा  के लिए  अलग-अलग  अवधि

 रखी हुई  है।  कही पर  दस  साल  है  और  कही
 पश  ब्यारह  साल  है।  जैसे  कि  संसदू-सदस्यों  की
 समिति ने  सिफारिश  की  है,  सब  स्टेट्स
 में  सैकंडरी  शिक्षा  की  अवधि  फोरत

 यूनिफ़ार्म  कर  दी  जानी  चाहिए  बर  वह
 अवधि  दस  साल  होनी  चाहिए  और  हायर
 सैकंडरी  शिक्षा  के  लिए  बारह  साल  निश्चित
 किये  जाने  चाहिये  1  में  यह  भी  कहना  चाहता
 हूं  कि  पहले  दस  साल  तक  गणित  को  कम्पलसरी
 विषय  के  रुप में  नहीं  रखना  बाहिए  i  इस
 के  अतिरिक्त  यह  भी  आवश्यक  है  कि  लड़कियों
 के  लिए  शिक्षा  का  एक  अलग  पैटर्न  होना
 चाहिए  ।

 इस  सम्बन्ध  में  यह  भी  कहा  जाता है  कि  यह
 विषय  राज्यों  का  है,  सेट्रल  गवनेमेंट  का  इससे
 क्या  ठाल्लुक  है  ।  लेकिन  मैं  समझता  हूं  कि
 देश की  शिक्षा  में  यूनिफ  मिटी  लाते  को
 खिम्मेदारी सेंट्रल  गवर्नमेंट  की  है  और  इस
 बारे  में  राज्यों  की  एडवाइस  दे  सकती  है  t

 कमीशन  ने  यह  सिफ्रारिश  की  है
 कि  इन्टर्मेल  इबैल्यूएशन  और  एक्सटनेल
 इॉशैल्पुएशन  अलग-अलग  बताया  जयें।

 लेकिन  में  समझता  हूं  कि  जब  तक  इन्टनल

 इकैन्युएलम  ओर  एक्सटनेल  इवेल्युएशन
 को  एक  दूसरे  के  साथ  सम्बन्धित  न  रखा
 जायेगा,  तब  तक  कोई  लाभ  नहीं  होगा  |

 सरकार  का  लिक्षकों  को  उचित  पगार

 ही,  Comm.  on  Educatior,
 (as)

 देते  के  बारे  में  भी  अवश्य  कार्यवाही  करनी
 चाहिये  ।

 कमीशन  ने  कालेजों  में  सिलेक्टिक  एडमिशन
 के  बारे  में  जो  सिफारिश  की  है,  में  उस  का  घोर
 विरोध  करता  हूं।  जय  हम  देश  में  मास  एजुकेशन
 प्रचलित  करना  श्याहते  हें,  तो  सिलेक्टिव
 एजुकेशन  की  व्यवस्था  आरी  करने  से  देहाती
 क्षेत्रों  और  पिछड़े  हुए  क्षेत्रों  के  लोगो  के  साथ

 बहुत  अन्याय  होगा  |  इसलिए  मे  चाहता  हू  कि
 उस  सिफारिश  को  स्वीकार  नहीं  किया  जाना
 चाहिए  t

 कमीशन  ने  एज  आफ  एडमिशन  पर  भी
 काफी  ओर  दिया  है।  मे  समझता  हूं  कि इस  की
 इतनी  आवश्यकता  नही  है  ।  लोग  इस  कारण
 अपने  बच्चों  को  जल्दी  स्कूल-कालेजों  में
 प्रविसट  कराना  चाहते  है,  क्योकि  सरकार
 की  ओर  से  आई०  ए०  एस०  और  आई०
 एफ०  एस०  आदि  विभिन्न  सरकारी  नौकरियों

 के  लिए भी  एज-लिसिट  निश्चित  की  हुई
 है  ।  अगर  नौकरियों  के  लिए  भी  कोई  एज-
 लिमिट  न  हो,  तो  लोग  शिक्षा  क ेलिए  एडमिशन
 में  भी  जल्दी  नही  करेंगे  1  लेकिन  हमें  यह  भी
 ध्यान  रखना  चाहिए  कि  ऐसा  मास  स्केल
 पर  नही  होता  है,  केवल  कुछ  केसिज्  में  होता
 है  1

 में  शिक्षा  मंत्री  से  प्राथंना  करना  चाहता  हूं
 कि  अगर  शिक्षा  के  क्षेत्र  मे ंकोई  निश्चित
 स्थिति  पैदा  करनी  है,  तो  रिजतल  लेग्वेजिज
 में  स्विच-ओवर  के  लिए  कोई  निश्चित  मियाद

 मुकरंर  कर  दी  जाये  ।  इस  के  लिए  कुछ  लोग
 पाच  साल  को  बात  कहते  हे  और  कुछ  लोग  दस,
 बीस  और  पचास  साल  तक  का  सुझाव  देते
 है  1  इस  तरह  से  यह  समस्या  हल  नहीं  होने
 वाली  है  1  में  समझता  हूं  कि  लिक  लेग्बेज  के
 रूप  में  हिन्दी  को  और  शिक्षा  के  माध्यम  के
 लिए  प्रादेशिक  भाषाओं  को  पांच  बर्ष  में
 प्रचलित  किया  जा  सकता  है  और  इस  अवधि
 में  किताबें  तथा  आवश्यक  सामग्री  तैयार  की
 जा  सकती  है  t  इस  सम्बन्ध  में  जिन  लोगो  को
 कोई  दिक्कत  हो,  उन  की  मदद की  जानी  चाहिए,
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 लेकिन  यह  आवश्यक  है  है  हम  अपने
 देश  में  अपनी  राष्ट्रीय  भाषाओं  को  अपनाये ं!
 हमारे  जो  लोग  विदेशों में  जाते  हैं,  मे ंइंगलिश
 में  बात  करते हैँ,  जब  कि  वहां  के  लोग  अपनी-
 अपनी  भाषाओं  में  ।  जब  हमारे  लोग  रा  में
 जाते  हैं,  तो  वहा  के  लोग  तो  रशन  में  बात

 करते  हैँ,  लेकिन  हमारे  लोग  इंगलिश  में  बात

 करते  हैं। इस  लिए  मेरी  प्रार्थना  है  कि
 हिन्दी  भर  प्रादेशिक  भाधाओं को  प्रथलित
 करने  की  योजना  पर  जल्दी  अमल  करता
 चाहिये  ।

 of  प्रकाशचीर  शास्त्री  (हापुड़)  :  सभापति

 महोदय,  फोठारी  आयोग  और  संसदु-सदस्यो
 की  शिक्षा  सम्बन्धी  समिति  के  प्रतिवेदनों  में
 शिक्षा  के  माध्यम  के  सम्बन्ध  में  विस्तार  के
 विचार  किया  गया  है।  इन  दोनों  प्रतिवेदनों
 के  द्वारा  इस  सदन  का  ध्यान  विशेष  रूप  से
 इस  ओर  आकर्षित  हो  गया  है  कि  केन्द्रीय
 सरकार  शिक्षा  के  माध्यम  के  सम्बन्ध  में
 क्या  नीति  निर्धारित  करने  जा  रही  है  rT

 जहा  तक  अग्रेजी  की  हिमायत  का  प्रश्न  है,
 सभाषति  महोदय,  आप  मुझे  इन  शब्दों  को
 कहने की  इजाजत  दे  कि  ओ  थोड़े  से  व्यक्ति
 अग्रेजी  की  हिमायत  करने  में  बहुत  प्रयत्न-

 शील  थे,  अग्रेजो के  इस  देश  से  जाते  समय  उन
 के  मन  में  ऐसी  ही  तिलमिलाहट  थी,  जैसी  कि
 जाज  कुछ  लोगो  के  मन  में  अंग्रेजी  को  जाते
 देख  कर  हो  रही  है  1

 सभापति  महोदय  :  मानतीय  सदस्य  अपना
 पझ्ाषण  कल  जारी  रखें  t
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 aft  बेजौशंकर  शर्मा  (बांका)  सभापति
 अहोदय,  आज  में  जिस  विषय  की  चर्चा  उठाना
 चाहता  हुं,  उस  का  सम्बन्ध  बिहार  के  खाम-
 क्षेत्र  क ेएक  बड़े  शहर,  झरिया,  और  वहां  के
 पचास,  साठ  हजार  सोगों  के  जानो-माल  से

 in  Sharta  =  578
 (BAR  Db.)

 है।  बात  यह  है  कि  शरिया  बहर  के  भारों  मोह
 कोषले  की  जानें  हैं।  आप  यह  भी  जानते हैं
 कि  बिहार, और बंगाल और  बंगाल  का  यह  |.  कोबले
 की  शातों  से  भरा  हुआ  है  और  शरिया  के
 चारों  ओर  और  कई  अन्य  स्थानों में  कोक्ले  की

 खानों  में  खुदाई  हो  रही  है  |  जाप यह  भी
 जानते  है  कि  झरिया  शहर  से  एक  फ़रलांग
 की  दूरी पर,  उस  के  दोनों  ओर,  बरसों से  आग
 नंगी  हुई  है  ।  इस  सम्बन्ध  में  मियुक्त  एक
 एम्मयमायरी  कमीशन  ने  कहा था  कि  नर
 इस  आग  को  न बुझाया  गया और  आसपास

 के  क्षेत्रों  की खुदाई को  न  रोका  गया,  तो  जानो
 माल  की  क्षति  के  अलावा  समूचे  शहर को को
 खतरा  भी  पैदा हो  सकता  है।

 आज  दो  कम्पनियां  ऐसी  है  जिनकी  झरिया
 के  पास  में  खानें  थी  और  वहा  का  कोयसा
 खत्म  हो  जाने  पर  झरिया  शहर  के  नीचे
 वे  खुदाई  का  काम  कर  रही  हैं।  पता  नहीं
 हमारे  चोफ  इंस्पैक्टर  आफ  माइन्स  ने  किस
 प्रकार  उन्हें  शहर  के  बीच  कोयला  निकालने

 की  अनुमति  दी  है  लोगों  की  धारणा  है  कि
 इस  अनुमति  के  अन्दर  बहुत  सी  बातें  हैं  नहीं
 तो  वह  इतने  लोगों  के  जन-जीवन  से  खिलवाड़
 नहीं  करते  ।  एक्सपट्रेंस  की  ओपिनियन  लौ

 जाती  है  और  यह  कहा  जाता  है  कि  कानून के
 मुताबिक  खानो  के  खम्भों  की  नीचे  छोड़े  जाने
 वाली  जितनी  लम्बाई  चोड़ाई  होनी  चाहिए
 उतनी  उस  में  छोड़ी  जा  रही  है  00  फुट
 2६100 फुट सौ फुट फुट  सौ  फुट  के  खम्भे  छोडे  या  रहे

 हैं  7  लेकिन हम  जानते हे  कि  किस  प्रकार  हमारे
 वहा  कानून  का  पालन  होता  है  1  हम  देखते
 हैं  कि  कलकते  बम्बई  और  दिल्ली  सरीखे
 शहरो में  जहां  रात्रि  में  बिजली  का  प्रकाश

 सूर्य  के  प्रकाश  को  भी  माल  करने  वाला  होता
 है,  किस  प्रकार  से  अन्डर  दरष्ब  डोलिग्स  चलती
 हैं  फिर  जहां  अन्डर  ग्राउन्ड  काम  होता  हो
 वहाँ  जल्डरहुंड  डिलिंग  जले  तो  उस  में  कोई
 आश्यर्य  की  बात  नही  ।  लोबों  को

 शक  है  कि  खान  के  कुछ  आफिसरों  की

 मिली  जुती  भगत  से  खान  वालों  को  जो
 °Half-An-Hour  Discussion,
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 f@  वेबीशंकर  शर्मा]  _ कन्कुंदट  babies  are
 eee  ae अशुवति  दी  कई  है  वह  अन्यावपुर्ण  ह ैजल  से...  ng ern  pe

 समूचे  शहर  का  जनजीवन  खतरे  में  है  !  This  hes  ‘mado.  the.  idaens.
 अध्यक्ष  महोषय,  आज  अवस्था यह है कि यह  है  कि

 दिन  के  कोलाहल मे  तो  किसी को  नहीं  पता
 चलता!  सेकिल  शब्  में  अब  लोग  अपने-अपने
 नरों में  सोते  ह  तो  तीचे  से जमीन मे  धडाके,  बम

 panicky....”
 फिर  आगे  चल  कर  हु  संवाददाता  लिखता
 है:

 ‘.  ..Their  lives  and  property  are
 also  endangered  by  this  act  of  the
 colliery  in  callusion  with  the  Mining
 Department.”

 की  तरह  के  घड़ाके  की  आवाज  आती  है  i  सोते
 हुए  बच्छे  जाग  उठते  हे  ।  रोगौ  अपने  बिछौने
 से  GS  खडे  होते  हैं।  खिडकियो के  शीशे  टूटने
 लगते  है  ।  बहुत  से  मकानों  में  तो  दरारें  भी
 पड़  गई  हैं  और  कई  जगह  जमीन  भी  घस  गई
 है।  हरिया  शहर  से  केवल  एक  चौथाई  1...
 की  दूरी  पर  बनिमाहीर  नामक  स्थान  पर  जो

 झरिया-पाथ  रडीह  रोड पर  पडता  है  सड़क  का
 एक  हिस्सा  कुछ  महीन  पहले  ध््स  गया
 थ्त।  उसी  तरह  दूसरी  ओर  झरिया ने
 बां  मील  को  दरी पर  कुस्तौर के  पास  भी
 पब्लिक  रोड  स  गई  है  ।

 अध्यक्ष  महोदय,  ऐसी  अवस्था  में  अगर
 बह  के नागरिक  अधिकारियो  से  इस  तरह  का
 निवेदन  करें  कि आप  कम  से  कम  शहर  से  नीचे
 की  खानों  का  काम  बन्द  कर  दे  तो  मे  समझता
 हूं  कि  कोई  बडी  बात  नही  हैं.  1  उन  की  प्रार्णना
 जायज  है  और  अधिकारियों  को  उस  को  मान

 लेता  चाहिये  था|  में  इस  विषय  में  और  विशेष
 जन  कह  कर  बिहार  और  बगाल  के  समाचार
 प्बों  मे  जो  समाचार  प्रकाशित  हुए  है,  उनके
 सवाददाताओो  ने  जो  समाचार  भेजे  हे,  लेटर
 टु  दी  एडीटर  कालम  में  जो  लोगों  के  पत्र
 प्रकाशित  हुए  और  पत्रों  में  उस  विषय  में
 सम्पादकीय  निकले  है  उन  में  से  केवल  तीन
 का  उद्धरण  आप  के  सामने  रखना  चाहता  हू  ।
 पहला  उद्धरण  बिहार  के  प्रसिद्ध  समाचारपत्र
 च  लाइट  के  22  माय  के  सस्करण  से  हैं
 जिस  में  वहा  के  सवाददाता ने

 “Repeated  Explosions  in
 Town.”

 नाभक  शीषक  मे  लिखा  है  कि
 oe  Dunng  the  night  violent  ex

 plouons  and  bursting  sounds  are  heard
 sO  the  heart  of  the  town  of  Shana

 Shara

 आगे  फिर  लिखा  है
 “Shatia  town,  which  has  acquired  a
 geographica)  importance  WS  of  the
 oldest  existence  in  the  coal-fiel¢  and  in
 a  very  important  mcetung-place  of
 various  trades  and  industr  es  and  men
 connected  with  the  mining  trade  ™

 यही  समाचार  इसी  आशय  का  बिहार  के
 दूसरे  प्रसिद्ध  पत्र  इडियन  नेशन  में  21-367
 को  निकला  है  फांस  भाप,  झरिया  टाउन
 से  सिक  ।  यह  क्योकि  वही  समाचार  है  इसलिए
 में  उस  को  न  पढ़  कर  इंडियन  नेशन  में  ही  एक
 इजीनियर  का  पत्र  प्रकाशित  हुआ  है  उसको
 दो  चार  भाइनें  पढ़ना  चाहता  हू  ॥  जनादेन
 साही  मार्झतग  इंजीनियर  रह  चुके  हैं  ।  वे

 Threat  to  Jharia  Town”

 नामक  शीर्षक  के  अन्तगंत  लिखते  है
 “Sir,

 Being  ७  mining  expert,  |  take  keen
 interest  in  your  publ  cation  of  the
 sensauonal  pews  under  the  caption,
 ‘Parts  of  Jharia  Town  May
 Sink  I  wonder  how  Mr  G.  S
 Jabb:  Chief  Inspector  of  Mines,
 appears  to  be  optimist  about  the
 underground  work  ngs  when  the
 areas  consisting  of  Plot  No  238,
 cic  are  steadily  going  down  from
 north-southern  side  actually  =  m-
 volving  the  very  vital  question  of
 precious  lives  and  properties  of  80
 many  residents  in  part  of  the
 Sharia  town  itself”

 फिर  इसी  विषय  पर  बिहार  के  प्रसिद्ध  पत्र
 सर्च  लाइट  ने  जो  अपना  सफदकीय  दिया  है
 वह  कम  महत्वपूर्ण  नहीं  है  7  उसका  संपादकीय
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 ater  इन  वैनिक  के  अंतर्भत  है।  उससमें  उन्होंने
 का है :

 “It  is  not  surprising  that  the  peo-
 pie  of  Sharia,  Bihar’s  most  important
 eoal  city,  are  having  nightmarish
 time  with  the  constanr  threat  of  sub-
 sdence,  In  view  of  the  underground
 explosions  causing  vibrations  in
 हि।. ह  peopie’s  homes,  the  scare  is
 quite  natural.  It  is  possible  that
 underground  explosions  do  not  pre-
 aege  any  immediate  danger  to  thc
 town.  But  there  is  need  to  reassure
 the  residents.”

 फिर  आगे  चल  कर  पत्र  कहता है.

 का  ss  amazing  that  the  Mming
 Lnspectorate  of  the  Government  ot
 India  is  showing  utter  callousnes.
 in  the  matter.  Why  is  it  hesitating
 ©  make  an  authoritative  statement

 On  the  issue?  The  mining  operations
 right  under  the  Jharia  town  could
 not  have  been  possible  without  ex-
 press  permission  from  the  Mining
 Inapectorate.”

 अध्यक्ष  महोदय,  ये  तीन  त्तरह  के  उद्धरण
 मेंने  आपके  सामने  पेश  किए  हैं।  इसके  अलावा
 लोगों  ने  अधिकारियों  के  भी  दरवाज  बराबर
 खटलटाये  ।  उन  लोगो  ने  च्रीफ  माइनिंग
 इसपेक्टर  को  भी  पत्र  लिखा  लेकिन  किसी  का
 उत्तर  नहीं  दिया  गया  t  कुछ  लोग  अंत  में
 कोर्ट  की  शरण  में  भी  गए  और  घनवाद  के
 फर्स्ट  क्लास  मैजिस्ट्रेट  मिस्टर  के०  रहमान  ने
 अपने  फैसले  में  लिखा  :

 “The  complainant,  4  resident  o!
 the  Sharia  town,  has  brought  alle-
 gations  that  some  of  the  adjoining  co!-
 Geries,  pamely,"  (so  and  so)  “are
 conducting  unauthorised  min’ng  upe-
 rations  below  ground.”

 “The  allegations  appear  to  be  seri-
 ous

 —
 and  it  =  absotutely  neces-

 an  urgent  and  thorough
 probe  is  held  in  the  matter  to  ensure
 anfoty,  if  necessary,  as  also  to  dispel
 msgivings,  if  any,  from  the  minds  of
 the  residents  regarding  any  impend-
 img  catastrophe.

 Mining  operations  KARTIKA  29,  889  (SAKA)  in  डिकालि  §=322
 (H.AR.  Dis.)

 This  complaint  which  ry

 neath  Jharia  town  and  their  approach-
 ing  danger  from  the  same.”

 अध्यक्ष  महोदय,  इस  झरिया  टाउन  के
 नीचे  खानों  में  काम  करने  से  कितना  खतरा
 है,  तथा  लोगों  को  खतरे  की  कितनी  बड़ी
 आशंका  है  वह  जो  मैंने  अभी  उद्धरण  विए  हूँ
 जो  मैने  मैजिस्ट्रेट  के  अर्डर  में  उद्धरण  दिए
 उनसे  यह  माफ  जाहिर  होता  है  -  फिर  मेरी
 समझ  में  नही  आता  कि  इतनी  रिस्क  सरकार
 क्यों  ले  रही  है,  इतनी  जहमत  सरकार  मोल
 क्यो  ले  रही  है  ?  क्या  कोयले  के  बदले  बहा
 हीरे  को  खानें  हैं  ?  क्या  समूचे  बिहार  और
 बयाल  के  कोल  फ़ोल्ड्स  का  सारा  कोयला
 समाप्त  हो  गया  कि  बिना  शहर  के  नीचे  के
 कोयले  को  निकाले  उसकी  पूर्ति  नहीं  हो  सकती  ?
 क्या  हेमारी  रेले  बन्द  हो  जाय॑ंगी  ?  या  हमारी
 जिमनियो  से  घुआ  निकलना  बन्द  हो  जायमा  ?
 मेरी  समझ  में  नही  आता  आखिर  शहर  के  नीचे
 उन  खानों  से  कितना  को  थला  निकलेगा  ?  अभी
 भी  अरबों  टन  कोयला  हमारी  कोल  फ्रोल्ड्शड
 में  भरा  पड़ा  है  1  फिर  इस  थोड़े  से  कोयले  के
 लिये  इतने  लोगों  की  जान  माल  को  खतरे  में
 क्यों  डाला  जा  रहा  है।  फिर  यदि  खतरा
 न  भी  हो  तो  लोगों  को  आशका  तो  है  ही  t
 लोग  रात  को  सो  नही  सकते  हूँ  ।  परमात्मा
 न  करे  कल  भूकम्प  हो  जाय  तो  आप  जानते  हूं
 जहा  जमीन  पोली  होती  है  कहा  सबसे  अधिक

 नुकतान  होता  है।  मैंने  जेसा  पहले  कहा  झरिया
 के  दोनों  तरफ  आग  लगी  हुई  है  ओर  बाप  यह
 भी  जानते  हैँ  एक्सपर्टंस  का  यह  मत  है  कि  जहा
 सालिड  जमीन  रहतो  है  वहा  नीचे  आग  को
 आगे  बढ़ने  का  मौका  नहीं  मिलता  |  लेकिन
 जहा  जमीन  पोली  हो  जातो  है  वहू।  आग
 जल्दो  से  आगे  बढ  सकती  है।  यह  दूसरा  खतरा
 है  1  अभी  बगाल  की  आग  जात  नही  हुई  है  ।
 बहु  बडवानल  जारो  है  और  उसके  साथ-साथ
 यदि  दस  बीस  या  so  गज  की  दूरी  से  खाम
 के  भीतर  से  कोयला  निकाल  लिया  जाव  और
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 ft  ater  शर्मा]
 जनीभ  रीसी  हों  जाय तो  खतरे की  आशंका  और
 थी  बढ़  जाती  है।  ऐसी  अवस्था  में  वहां  के

 लौगों  ने अधिकारियों  से  यह  आश्वासन  मांगा
 कि  कम  से  कम  हरिया  शहर  के  नीचे  का  काम
 बन्द  कर  दें  लेकिन  ऐसा  कोई  आश्वासन

 उन्होंने  नहीं  दिया  और  जैसा  कि  मैंने  कहा
 है  उन  लोगों  ने  अपने  जवाब में  यही  बतलाया
 कि  00  थाई  00  फिट  के  पिलस  छोड़ते
 जा  रहे  हैं  और  इस  तरह  का  गलियारा  निकालते

 है,  इतनी  जमह  छोड़ते  है,  लेकिन  इन  सब
 बातों  की  गारंटी  क्या  है?

 एक्सपर्टस्  की  ओपीनियन  का  हाल  भी

 हम  देख  ही  रहे  है।  अभी  हाल  में  हल्दिया-
 बरौनी  लाइन  की  चर्चा  इसी  सदन  में  हुईं  थी,
 उसमें  हमने  देखा  कि  किस  प्रकार  हमने
 अमरीकन  एक्सपर्टसू  म ेओरोनियन  लिया  और
 फिर  बाद  में  हमको  उस  पाइप-लाइन  को  वहां
 से  हटा  कर  दूसरी  जगह  ले  जाना  पडा,  उसमें

 हमारे  i8-20  करोड़  रुपये  का  बलिदान

 हो  गया,  स्वाहा  हो  गया  ।  यद्यपि  बहू  रुपयों
 का  सवाल  था,  लेकिन  यहाँ  पर  जो  चर्चा

 हम  कर  रहे  है,  उसमें  केवल  ्य्यों  का  सवाल

 नही  है,  उसमे  60-70  हजार  लोगों  के  जीवन
 का  सवाल  भी  है।  कितनी  क्षति  होगी  यह
 कहना  मुश्किल  है।  आज  झरिया  शहर  में
 माठ-दस  तल्ले  के  मकान  बन  रहे  है,  ट्रैफिक
 बढ़  रहा  है,  टनो  माल  लेकर  सैकडों  मोटर-
 लारिया  चलती  रहती  हैं,  ऐसी  अवस्था  में
 अगर  शहर  के  नीचे  का  कोई  स्थान  पोला

 हो  जाता  है  तो  आप  समझ  सकते  हैँ  कि  शहर
 की  जानोमाल  को  कितना  बड़ा  खतरा  है।

 सभापति  महोदय,  जैसा  में  ने  कहा  हो  सकता

 है  कि  टैकनीकल  दृष्टि  से  शायद  यह  खतरा
 न  हो,  लेकिन  लोगों  क  मन  में  शक  तो  है  ही  t

 ऐसी  स्थिति  में  सरकार  का  यह  गर्तंथ्य  है  कि
 लोनों को  me  आश्वस्त  करे,  उनको  आशएवासन
 दे।  लोगो ंवे  बार  बार  इस  बात  की  प्रार्थना
 की  है  कि  कम  से  कम  सरकार  उन्हें  इस  बात  की
 गारन्टी  दे  कि  अगर  उन्हें  कुछ  हो  जाय,  चाहे

 NOVEMBER  2,  1967  in  Shata  524
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 किसी  एक्सपट  की  qe  से,  चौफ  इंस्पैक्टर  आफ
 माइस्ख  उसके  जिम्मेदार  हों  था  डिप्टी  हंस्पैक्टर
 हो  था  सब  चीफ  हो,  न  जाने  कितने  अधिकारी
 हैं,  भाज  की  अवस्था  में  हम  चाहे  जितनी
 ईमानदारी  से  काम  करें,  सेकिन  हम  यह  नहीं
 मान  सकते  हैँ  कि  ऐसी  गलती  न  हों,  ऐसी
 अवस्था  में  मेरी  समझ  में  यह  बात  नहीं  भा  रही
 है  कि  क्यों  हतना  बड़ा  खतरा  मोल  लिया  जा
 रहा  है  1  इसलिये  में  माननीय  मंत्री  जी  से

 प्रार्थना  करूंगा  कि  वह  हस  विषय  पर  मम्भी रता
 पूर्वक  विचार  करें,  आखिर  वहां  से  कितना
 कोयला  निकलेगा  t

 एक  सवाल  और  उठ  सकता  है  |  इस
 सम्बन्ध  में  एक  पत्र  पहले  मैने  माइनिंग  मिनिस्टर
 को  लिखा  था,  लेकिन  उन्होंने  जवाब  दिया
 कि  बह  प्रश्न  मेरे  मातहत  नहीं  आता  है,  यह
 लेबर  मिनिस्ट्री  का  सवाल  है।  मैने  सोचा  कि

 च्यूकि  लेबर  मिनिस्टर  का  काम  वहां  की  लेबर
 की  देखभाल  करना  है।  वहा  पर  दो-तीन  हजार
 मजदूर  तो  काम  करते  ही  होंगे।  अगर  खान
 बन्द  हो  जाती  है  तो  वे  क्या  करेंगे  ।  उनकी
 यह  चिन्ता  स्वाभाविक  है,  अगर  उनकी  चिन्ता
 ऐसी  है,  तो  मैं  उन्हें  धन्यवाद  देता  हूं  i  कम
 से  कम  वे  मजदूरों  के  लिये  सोचते  तो  हैं  ।
 लेकिन  क्या  उन  मजदूरों  को  वही  काम  मिल
 सकता  है  और  दूसरी  जगह  काम  नहीं  मिल
 सकता  i  आज  झरिया  के  अलावा  बंगाल
 और  बिहार  की  खानों  में  करोड़ों-अरबों  टन
 कोयला  भरा  पड़ा  है,  वहां  के  मजदूर  दूसरी
 जगहू  ले  जाये  जा  सकते  है,  वहां  के  खान-
 मालिकों  को  दूसरी  खानें  दी  जा  सकती  हैं  i

 में  बड़े  अदब  से  माननीय  मंत्री जी  से  ्ण्ज
 करूंगा  कि  वहा  पर  कोयला  खुंदबा  फर  वे
 झरिया  के  सोगों  की  कवर  खोदने  का  काम
 उन  मजदूरों से  करवा  रहे  है  ।  इसलिये  मेरा
 निवेदन  है  कि  कम  से  कम  ये  इस  झरिया  शहर
 के  नीचे की  बागों  की  खुदाई  का  काम  फौरन
 बन्द  करायें  और  अगर  वह  यह  समझते है  कि
 इससे उन  खानों  का  कोयला  नहीं  निकलेगा,
 क्योंकि  उनमें  से  हीरे  निकल  रहे  है,  तो  कभ
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 से  कम  ब  आश्वासन  दें  कि  किसी  अधिकारी

 की  भूस  से  जगर  किसी  को  भी  कुछ  अति  हुई
 शौ  जितने  वहां  इंस्पैक््टर  आफ  थाइन्श  में
 काम  करनेवाले  कर्मचारी  है,  उसको  फांसी
 दे देंगे  क्योंकि जब  तक  इतना बढ़ा  भय  नहीं
 होगा,  तब  क  यह  चीज़  रुक  नहीं  सकती,
 00  बाई  :005¢  के  खम्बे  80  बाई  80

 कुट  के  हो  गये  हैँ  गौर  अगर  यह  चीज़  जारी
 रही  हो  तो  50  बाई  50  के  भी  हो  जायेंगे
 और  खुदा-त-लछास्ता  कल  को  कोई  भूकम्प
 मा गया  या  और  कोई  बात हो  गईं  तो  समूचा
 शहर  पंस  जायगा  t  वहां  के  लाखों  लोगों
 की  जानें  समाप्त  हो  जायंगी,  करोड़ों  रपये  को
 सम्पत्ति  नव्ट  हो  जायगी  ।  इस  लिये  में  आपसे
 द्वारा  अपने  मिनिस्टर  साहब  &  फिर  प्रार्थना
 कहूंगा  कि  वहू  अपनी  जिद  को  छोड़  कर  लोगों
 की  आजशाओं  को  पूरा  करे

 THE  MINISTER  OF  LABOUR
 AND  REHABILITATION  (SHRI
 HATHI)  :  I  welcome  this  opportunity
 of  explaining  the  position  in  Shara
 and  I  also  appreciate  very  much  the
 anxiety  of  the  hon.  member.  it  is  very
 natural  that  if  the  full  facts  are  not
 known,  and  if  such  things  are  heard
 people  should  feel  that  the  houses  wil!
 fall  down,  damage  to  property  will  be
 done  etc.  I  very  much  appreciate  this
 ksad  of  anxiety  in  the  minds  of  the

 and  their  gsepresentative,  the
 hon  member  here

 4  wish  very  much  thar  proper  publ-
 city  aod  education  had  been  given  to
 the  people  who  have  this  apprehension
 it  bas  been  done  to  an  extent,  but  I  will
 take  this  opportunity  to  explain  that  the
 position  is  not  at  all  such  as  should
 create  panic

 We  must,  in  the  first  instance  take
 out  from  our  minds  the  idea  that  therc
 38  any  collusion.  If  that  is  the  back-
 ground,  then  any  explanation  will  not
 be  convincing

 SHRI  BENI  SHANKAR  SHARMA
 Iz  has  been  so  expressed  by  the  papers

 SHRI  HATHI:  The  papers  may  say
 anything,  but  let  us  first  start  on  a  clean
 alate,  and  then  examine  it.  If  there  is

 In  Sharia  §65%
 (HAM.  Dis.)

 anything  fishy  about  it,  about  the  हार,

 dug  out,  there  is  bound  to  be
 hension  in  the  minds  of  the  people.

 SHRI  SHIV  CHANDIKA  PRASAD
 (Jamshedpur).  It  has  been  filled  by
 sand

 SHRI  HATHI.  There  ६  no  que
 tion  of  sand.  iI  w.ll  explain  If  that
 had  been  so,  I  would  certainly  have  said
 so.  The  impression,  as  the  hon  mem-
 ber  said,  is  that  the  coal  is  dug  out  and
 then  sand  js  put  in  That  may  not  be
 enough  support

 In  the  first  place,  we  should  under-
 stand  that  below  the  surface  of  Shana
 town  it  is  not  actually  excavation  for
 coat  that  7६  being  done  A  passage  is
 being  dug  to  go  to  the  other  and  of  the
 town  where  the  mines  are  When  they
 make  only  a  gailery,  a  passage  which  ts
 i0x2’,  there  are  blocks  left  as  the
 hon.  member  rightly  said  00°xl00"
 like  to  say  that  all  that  you  have  said
 ह  00°*00’.  then  there  ny  a  IY  gap,
 then  there  5  another  biock  =  left
 !00’«  ]00’  or  so

 SHRI  BENI  SHANK  AR  SHARMA:
 What  happens  if  they  are  tcduced  to  60
 bv  60?

 SHRI  HATHI  =I  am  comung  to  the
 point,  and  whatever  apprehensions  you
 have,  I  will  try  to  remove  them  I  dp
 not  want  to  shut  out  भार  argument  ण
 any  logical  apprehensions  which  you
 have  My  duty  8  to  sev  to  it,  as  you
 have  rightly  said,  and  give  the  peopic
 an  assurance  by  proper  etplanation  that
 this  is  the  correct  position,  and  there-
 fore  there  is  no  difficulty.  I  would  not
 ike  to  say  that  all  that  you  have  said
 is  imaginary.  No;  I  will  not  say  that
 the  hdB.  Member  has  been  misled  by
 the  press  reports.  Tha:  should  not  be
 my  argument.  My  argument  will  be
 tha;  the  apprehensions  in  the  mind  of
 the  people  are  genuine  unless  have
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 said  very  clearly  that  no  cool  shall  be
 tracted  from  these  pillare,  nothing  of

 As  |  said.  this  one  piller  is  00  by  the  sort.  That  is  a  clear  instruction
 107:  there  ७  only  4  passage  of  19  and  it  is  being  checked  that  nothing  7
 It  is  a  dig  pillar  then,  and  it  is  Of  drawn.  So,  this  is  the  only  passage  or
 I00°  by  i00.  Like  that  there  are  pil-  development  work  from  the  whole  sur-
 lars  on  sides,  all  supporting.  How  face,  and  hardly  5  to  20  per  cent  will both
 mach  below  the  surface  is  this?  It  is
 200  feet  below:  this  gallery  of  the  deve-
 lopmen;  work  is  not  being  done  at  a  dis-
 tance  of  0  to  50  or  60  feet  but  it  i.
 at  a  depth  of  200  feet  wth  blocks  of

 of  00  by  100.  Then,  there  ts
 a  small  passage  which  is  meant  to  en-
 able  you  to  go  to  the  other  end  of  the
 seam.  I  am  perfectly  in  agreement
 with  you  when  you  ask,  if  this  00’  3s
 reduced  to  50’,  who  is  responsible  We
 have  issued  orders  that  a  senor  office!
 must  go  and  examine  every  work,  50
 that  there  is  no  mistake  OF  error  or  any
 mischief  on  the  pan  of  anvbody.  That
 i8  Og  thing

 Then  the  second  thing  is  the  blasting
 by  n.ght  They  were  formerly  having
 three  blastingy  at  a  time.  We  have  said
 or  may  not,  but  the  frequency  of  the
 shots  ७  such  that  even  if  it  is  shght.  at
 that  since  this  is  after  all  a  thing  which
 may  cause  panic  or  some  fear—it  may
 somebody  hears  it  he  may  feel  disturb-
 ed—it  may  be  hereafter  one  shot  and
 not  three.  And  there  are  now  70  shots
 i  &  month  as  against  thirty-six  a  day
 that  3s,  abou:  1,000,  formerly  This  +
 not  a  new  thug.  The  hon  Membcr
 knows  that  this  is  going  on  for  the  last
 25  to  30  years  It  is  not  4  new  thing
 There  are  five  such  mines  whose  galle-
 nes  have  been  drawn  below,  and  three
 have  been  completed  and  nothing  has
 happened  for  the  last  25  to  30  years
 Ie  is  not  again  the  same  or  only  onc

 where

 the  coal-fields
 Bat  we  have  been  careful  enough  ti  sev
 that  these  dimensions  of  the  pillar.  arc
 not  reduced.  Otherwise,  what  happen.
 sa,  as  the  hon.  Member  pointed  out,  first

 have  pillars,  and  then  from  the
 piltars  they  again  draw  coal  and  as  they
 go  on  drawing  coal,  the  pillar  becomes
 thinner  and  thinner,  and  then  they  put

 to  be  extracted  from  these  pillars.
 SHRI  BEN!  SHANKAR  SHARMA

 We  know  our  business-men  very  well.

 SHRI  HATHI:  You  have  rightly
 said  that  businessmen  are  there,  but  it
 is  the  duty  of  the  highest  officer  0
 satisfy  himself  that  this  is  not  done.  I
 can  give  this  assurance  that  no  permis-
 sion  has  been  g.ven  and  i¢  will  not  be
 given  to  thin  the  pillars  by  taking  coal
 from  it  So  far  as  the  blasting  is  con-
 cerned,  we  have  said  there  should  be
 only  one  shot  and  not  three  at  a  time
 I  am  also  thnking—I  just  dscussed  it
 with  my  officers—whether  it  would  be
 possible  to  examine  whether  there  could
 be  a0  blasting  by  night,  because  during
 the  day  does  not  make  such  a  big
 noise  We  have  oo  done  th.s  blasting
 for  coal.  It  is  permitted  only  where
 there  are  geological  disturbances  and
 mstead  of  coal,  there  is  hard  rock.
 These  are  the  various  steps  we  have
 taken.  I  assure  the  hon.  member  that
 we  shall  take  every  care  to  sec  that
 apart  from  safety  of  the  people  and
 property,  there  ह  no  inconvenience
 caused  to  them.

 So  tar  as  employment  is  concerned,  I
 would  ike  that  no  body  should  be  re-
 trenched  or  unemployed.  But  I  have
 to  look  at  it  in  cOmparison  with  the
 damage  to  the  life  and  property  of  the
 people  in  the  area.  4  cannot  give  em-
 ployment  to  workers  at  the  coset  of
 others

 SHRI  BENI  SHANKER  SHARMA:
 Apart  from  payment  of  full  compen-
 sation  for  loss  of  life  and  property,  wilt
 he  see  that  the  officials  who  are  found
 guilty  are  punished  ?
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 SHRI  HATHI:  We  abail  carefully  rule,  :t  must  be  given  before  the  sitting.
 examine  it  and  if  there  is  any  mistake  You  had  grven  it  at  12.30.  I  am  sorry.
 on  the  part  of  any  officials,  I  shall  ig  tips,
 punish  them  The  Lok  Sabha  then  adjourned  till

 SHRI  RANDHIR  SINGH  (Robtak)  Eleven  of  the  Clock  on  Tuesday,
 Uhad  given  4  question.  November  2i,  967  Karuka  30,  1889

 MR.  CHAIRMAN:  That  was  not  (Saka)
 in  time  According  to  the  amended

 L8OLSS,67—-300—i7-2-68—GIPF.


